FOREWORD

The Reserve Bank of India regularly brings out the Report on Currency and
Finance, which was traditionally considered as a comprehensive source and record
of economic developments. The structure of this Report has been re-oriented since
1998-99 from just documenting the economic developments to a ‘theme-based
report'. The theme-based Report offers the professional economists working in the
Bank, an opportunity to work on relevant topic every year and make incisive
analysis of the theme both in the global and the Indian context and come out with
an analytical Report offering possible policy solutions to the issues examined. The
dissemination of these Reports to a wider section of the user-community is an
important exercise. The Report pertaining to the period between 1935-36 and
1998-99 are available only in printed form. The Reports from 1999-2000 have
been placed on the Reserve Bank's website. In these days of widespread use of
information technology, it is felt useful to bring out the Reports in a single DVD. |
hope this will be an invaluable collector's item among the policy makers and
academia.

The digitization process of the Reports was undertaken by Shri Ashok Kapoor,
Chief Archivist, Reserve Bank of India Archives and supported by the services of
Smt. Sandhya Dhavale, Assistant Librarian, under the guidance of Shri K.U.B.
Rao, Adviser, Department of Economic Analysis and Policy and Shri Sandip
Ghose, Principal and Chief General Manager, College of Agricultural Banking,
Pune. | place on record my deep appreciation of their efforts.

Mumbai (Rakesh Mohan)
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PART I

ECONOMIC AND FINANCIAL
DEVELOPMENTS ABROAD



GENERAL ECONOMIC DEVELOPWENTS

‘The expectations entertained lust yeur of a sustained world economic recovery
did not materialise during 1947, the disastrous offects of the last war striking the
world with delayed impact. The recovery in Furope was disappointingly slow,
owing mainly to a schism between Fastern Burope, tending to pass under Rusaian
influence, on the one hand, and on the other, Wostern Europe in which Britain
and the United States evinced a spocial interest.

Conflicting political ideologies, which increasingly tended to divide the nations
of the world, as it were into two camps, often resulted in industrial unrest inter-
nally, culminating in strikes and demand for higher wages; this coupled with oon-
tinued shortages of materials, particularly fucl, affected production schedules
and further handicapped nations in their fight against inflation. Soaring costs
without a corrosponding increase in production, which in some cases as in India
showed actually a deoline, and deficit budgeting by Governments (who oconsti-
tute, competing as they do with private demand, the biggest inflationary spenders)
were perhaps the two infiationary fuctors mainly responsible for the instability of
internal price structures, which, during the year under review, became further bloat-
ed. The problem of checking a rise in domestic prices has been further compli-
cated by a still more fundamental and bafliing problem of securing equilibrium
in international balanco of payments. Thus, a major handicap from which most
countries suffered was their inability to import adequate supplies, both of pro-
duotion and consumer goods, muinly due to lack of foreign exchange resources,
particularly U.S. dollars. Inflationary pressures thus growing powerful were fur.
ther aggravated by the diversion of wartime savings to support current consump-
tion and led, in conjunction with persistent shortages of food and other essential
articles in common use, to & pronounced rise in price levels and higher living costs,
thereby bringing about a deterioration in the standards of living in most countries.
The frustration of hopes which now appears to face the major part of the world
brought home to nations, more clearly than cver, the supreme need for a closer
mensure of co-operation between them in a common endeavour if the objectives
of arresting further deterioration of natidnal economies and living standards and
of laying the foundations of a new world economic order were to be realised.

The battle against inflation, with all its concomitant evils including the in-
equitable distribution of national income resulting in a growing hiatus between
social classes and the misdirection of labour and other resources, continued to
be the major problem facing most of the countries of the world, including the
United States and the United Kingdom, during the greater part of the year. This
situation demanded a further tightening of the restrictive measures that were
already in operation in some countries and the reimposition of controls in cer-
tain spheres in others. In Canada, price ceilings had to be revived in respect of
important caunnod fruits and vegetables in November, 1947 and in respect of
meat and butter in January, 1948. In Britain, restrictions more severe thau those
of wartime were imposed, the rationing for the first time of bread and potatoes
being the chiof example. The attontion of the authorities was also directed against
further general increases in wages, profits, rents and similar income sources with-
vut commensurate increases in produotion or services. The country’s critical
economic position was indicated in two White Papers, one calling for the pegging
of wages and the other revealing the rapid shrinking of gold and dollar reserves
in 1947. In the United States, the Congress passod in December, 1947 a joint re-
solution for a one-year extension of export controls and authority to regulate
the use of rail-road equipment and also for authorising voluntary agreements
between Government and representatives of business, industry and agrioulture,
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for certuin purposes, such as the allocation of scarce commodities and of trans.
portation facilitios and the regulation of speculative trading on commodity ex-
changes, while the Awmericon Bankers’ Association anuounced a programme
designed to discourage the making of certain types of loans that would tend to
aggravate inflationary pressures.

The world production of most of the major food-stuffs in 1947 was about 7
per cent below the pre-war level but on a similar comparison, the population
showed an increase of 10 per cont. The output in deficit countries in particular
continued to be at low levels. On the other hand, exporting countries including
the Unitod States, Canada and Australia greatly increased their output but a large
part of it was consumed domestically, thus compelling a reduction in the per
capita consumption of the deficit regions. The needs of defioit countries during
1947.48 increased by 8 million tons over the preoeding year, while the world’s
exportable surplus of grains (apart from rice), during the same period, was esti-
mated to have shown an increase of only 4.5 million tons. The outlook at the
closc of the year, however, appesred to be moderately optimistic; improved
crops are expeoted in 1948, particularly in Europe, while it is hopod that Argentina
and Australia would muke available to the world pool 93 million bushels
more.

In the United States, industry as at tho end of 1947 had approached the
limit of its capacity with its labour foree as close to full employment as possible,
despite losses due to strikes amounting to 34 million man.days during the eleven
months ecnded November, 1947. The first quarter of 1948, howover, seemed to
show signs of a decline in activity, particularly in automobile manufacture and
steol. In Britain, industry, which had suffered a setback following the fuel crisis
in February, 1947 had a bad start, the rapid rate at which the country was
drawing on the Americun Loun of $4.4* billion indicating the approach of a
grave economic situation. This was being hastened by tho substantial rise in
United States priees during the greater part of the year and the drain on her
resources of hard curroncy following the convertibility of sterling, which
commenced on 16th July under the terms of the Anglo-American Finaneial
Agreement bnt which was suspended with effect from 21st August, 1947.
Towards the close of 1847, however, following stringent measures adopted by the
Government, industry seemed to have turncd the corner, unemployment falling
from over 2 million in Fobruary, 1947 to 277,245 by mid-December. Dospite
adverse conditions, the (Government, in pursuance of their programme of nation.
alisation, completed during the year under review the necessary legislation to bring
all inland transport and the electricity industrica under the control of the State.
The national economy of Canada, acecording to official sources, was functioning
ut the highest lovel over attained, with employment reuching a higher lovel than
a year ago and industrial production in November, 1947 showing an increase of
8 per cent over the corresponding figure for 1946,

In most of the other countries, production failed to keep pace with the steadily
growing demand. This was manifested in their diminished capacity to export
snd increased demand for imports which, through rise in prices in the exporting
countries including the United States, accounted for vontinued deficits in their
balance of payments. But the outlook, which for a time, appeared to be perplexing,
showed signs of brightening as the year drew to a closo with the passage by the
United States Congress early in Decembor, 1947 of a Bill providing for interim
aid to France, Italy, Austria and China,-and the action taken by the United States
Government to hasten the implementation of the Marshall Plan (envisaging a
Furopcan Rccovery Programme of $17 billion)—by far the most important
offort during the year in the field of international economic co-operation— the

"":-Inehlding-ISl—iﬁ_O willion for the -li;]u-i'da.l-inn ol len&-lem.
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first instalment of which for the year ending March, 1919, was approved by the
Congress on 2nd April, 1948.

The flow of American aid for the rehabilitation of devastated areas indicates
the growing realisation by the United States of the economic interdependence
of the world to-day. Individual nations too have not been slow to respond as
has been shown recently in the formation of a vustoms union between the Nether-
lands, Belgium and Luxembonrg and the proposals for & similar union of the whole
of Western Europe. Indeed, an important aspect of the Marshall aid programme

for European recovory has been the emphasis laid by tho United. States on the . .. ..

need for greater economic co.uperation between the countries of Europe.

2. PRICES

In most eouuntries of the world, as remarked carlier, the continued increase
in the inflationary pressure during the ycar further marked up the general level
of priccs and the cost of living. The United States index numbers of wholesale
prices and cost of living, which had stood at 164 and 149 in January, 1947 advanced
sharply by the end of 1947 to 189 and 163 respectively (vide Table 1 and the
graph facing page 6). Tn Canada, the index numbor of wholesale prices rose from
136 in January, 1947 to 170 towards tho close of the year. In the United Kingdom,
though the totnl money supply had remained more or less stablo, the rise in the
price lovel continucd unchecked, the wholesalo price index spurting up from 167 in
January, 1947 to 187 in December, 1947 ; the cost of living, however, showed only
u moderate rise owing mainly Lo the continued payment of food subsidies amounting
roughly to £400 million a year and the strict rationing of essential consumer goods.
In ¥rance, with the total moncy supply incroasing sharply from Frs. 1,426 billion
in December, 1946 to Frs, 1,751 billion at the cnd of 1947, tho general prico level
recorded & sharper rise, the general index mounting up from 951 in Decembor,
1946 to 1,370 in December, 1947, A similar increaso also took place in the retail
prices index (Food). In Italy, the wholesale price index sharply advanced from
3,920 in December, 1946 to 6,430 by October, 1947, but thereaftor mainly as a result
of the Government's anti-inflationary messures aud increased supplics of food,
the upward movement was arrcsted and the generul index declined to 5,910 by
the end of 1947.

Although the busic cause of the inflationary conditions was the excess of
effective demand over the volume of available goods and services, their intensity
and pattern varied from country to country depending on the economic forces,
oxternul and internal, operating in each. In the United Statcs, despite the peak
level of industrial snd agricultural production and the hudgetary surplus, there
was a rise in the general level of prices because of the excoptionally high domestic
and foreign demand for her goods and services, large oxpansion in bauk credit as
also incrcased outstandings of consumer credit, speculative activity in the com-
modity markets, and concessions to labour, particulurly in steel and coal industries.
In the Unitod Kingdom, apart from the advance in coal prices and freight rates
and the upward revision of controlled prices of some commodities consegquent on
enhanced custs, the rise in the price level was partly atiributable to the policy
of the authorities in expanding cxports and reducing imports to minimise the gap
in the externsl psyments position, which consequently reduced the supply of
goods available in the home marketf, leaving at tho same time the totul moncy
supply unaffected. In addition, there was also an excessive draft on the country’s
resources of man-power and materials on account of certain large-scale capital
investments by the Government which were not ontirely financed from tho genuine
savings of the community. [n Canada, on the other hand, an unusually pressing
demand, a highly satisfactory financisl position of domestic buyers owing to
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Year and Month

1944

1945

1946

1047
January 1047
March »
June »
September ,,

PDecember "

M = Money Supply : Figurcs in billions.

Note:—Annusl figures of money supply are Decomber averages.

TABLE 1.—MONEY SUPPLY AND INDEX NUMBERS OF WHOLESALE PRICES AND COSY OF LIVING

{Base : 1837 = 100)

OF CERTAIN FOREIGN COUNTRIES SINCE 1944.

United !(ingdom United States of America cllldl
(4 A "
M P C M P (o] M P C
£ $ cs

4,07 153 151 90.4 121 122 3.15 121 117
4,41 156 162 102.4 123 125 3.51 122 118
4,96 161 154 109.% 140 136 3.99 .. 128 122
5.04 176 113.7 176 156 3.94 152 134
4.92 167 108.6 164 149 3.78 135 125
4.80 169 106.5 173 162 3.67 142 127
1,82 176 162 108.6 170 163 3.84 151 133
4,85 180 162 110.6 182 159 3.82 168 188
5.04 187 168 113.5 189 183 3.04 170 144

P = Wholesale Prices,
Source : International Financial Statistica issuod by the International Monotary Fund.

C = Cost of Living.
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low indebtedness, widely distributed stocks of money and other liquid assets, the
overall shortage of raw materials and factors of production in relation to demand,
the decontrol of a large number of commoditios and the influence of higher prices
prevailing in the United States contributed substantially to the rise in prices. In
the countrics of Western Europe, however, despite the volume of industrial and
agricultural production surpassing the pre-war levels in a fow cases, inflationary
conditions persisted because of budgetary deficits, political instability, unstable
financial situation and the acute shortage of consumer goods.

Vigorous anti-inflationary measures appropriate to the conditions of each
country were adopted during the year, In order that the alarming price inflation
in the United States might not threaten the country’s entire programme of foreign
aid, President Truman in his message dated 17th November, 1947 to the Joint
Session of the Congress recommended a ten-point programme for legislative
action to relieve monetary pressures, to channel scarce goods into the most essential
uses and to deal directly with specific high prices. The Congross, however, at a
special session on 19th Decembor, 1947, approved in part tho anti-inflationary
measuren suggestod by the President which included the extension of export and
transportation controls for one year beyond 29th Fobruary, 1948, the authorisation
of programmes designed to conserve food and feed in the country and tho stimula-
tion of food production abroad, and the extension of powor to limit the uso of grain
by distillers until 31st Jannary, 1848, There was also provision for limited immunity
from the anti-trust laws to permit voluntary agreements by industry in respect of
priority allocations and inventory control of scarce materials. The monetary
measures adopted by the Board of Governors of the Federal Reserve System
comprised the unpogging of the Lreasury bill rate to control the monetisation of
public debt, the raising of tho bank rate from 1 por cent to 1} per cent in January,
1948 and the raising of the resorve requirements of banks in Central Reserve
Cities.

In the United Kingdom, besides physical aud financial controls, a budgetary
aurplus was sought to he created ; in the supplemontary autumn budget introduced
by the Chancellor of the Exchequer, substantial cuts in Governmental expendituro
and tuxation measures, such as doubling of the profits tax, increase in purchase
tax and the extra duty on beer and wine to bring in more revenue were incorporated
&0 as to secure a fairly large budget surplus, sufficient to leavo a balance after
all forms of Government expenditure, capital and current, were met. More-
over, the Government planned a cut of the order of £200 million u year in the total
capital investment programme of the country which, by switching resources from
capital construction, especially long-term, to the production of goods for
immediate use whether at homo or for export, was expected to speed up the expurt
drivo or ease the inflationary pressure by maintaining supplies in the home market.
The Government also issued a Whito Paper urging the people to resist or cut
by voluntary agreement any increase in profit, salarios or wages, if a serious and
prolonged setback in the country’s economic reconstruction accompanied by a
persistent low standard of living was to be avoided. Voluntary saving was also
emphasised as the most effective and the least painful of all methods for relioving
the inflationary pressure.

The French Finance Minister’s anti-inflation programme included the balanc-
ing of the budget through heavy taxation and borrowing. In uddition, the payment
of subsidies was abandoned, the franc was devaluod and all tho outstanding
1,000-franc notes were deprived of their legal tender character. All banks and
financial institutions were also called upon to exerciso the utmost caution in
granting advences, In Ttaly, anti-inflationary measurcs included strict control
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over bank credit, all banks being required either to deposit with the Bank of Ttaly
or invest in Government loans 15 per cont of the excess of Lheir deposits, as on
30th Soptember, 1947, over 10 times their capital and reserves, the raising of the
bank rate from 4 to 54 per cent and the imposition of a capital levy.

It is too cacly to expect the full effcets of these measures to bring inflation
to a suddcn halt, although there was a reversal in the upward movement in prices
in some¢ Furopean countries, particularly in France and Italy. A healthy price
reeession was expocted to be initiated with the passage of the U.S. Foreign Asasist-
ance Act inassmuch as the import surplus which the European countries would
enjoy as @ result of thiy aid wonld not only add to the supply of goods available
for consumption and investment in these countries, but also to that extont reduce
the liquid purchasing powor in the hands of the public.

3. GURRENCY

As will be seen from the following Table, the volume of notes in circulation
has remained high in most of the leading countries of the world. In some of them,
e.g., Franco, New Zcaland, Canada, the year-end levels for 1947 in fact show
increases of 27.6, 3.6 and 1.5 per cent rcspectively as compared with the
proevious year. Tn Chinue, where inflation has entered the spiral, confidence
in currency is being gradually undermined, seriously aflecting internal prices
and exchange. In the United Kingdom, however, tho note circulation at
£1,350 million at the cnd of 1947 was £72 million below the comparable
level of 1946, representing u decline of 5 per cent. Consequently, the fiduoiary
nole issno of the Bank of England was reduced for the first time since the
spring of 1939 by £50 million from £1,450 million to £1,400 million early in
January, 1948, The reflux of notes, which coincided with an unusually large demand
for silver coins, was, it is presumed, mainly the rvesult of dehoarding by black
marketeers and tax evaders, following rumours of official plans to recall the existing
note issue and to replace it by a new serics.

TABLE 2,—NOTES IN GIRCULATION.

(In millions)

Percentage

End of End of End of sncrease( -|-) or

1456 1946 1947 decreuse (—)

over 1946

TUnited Kingdom £ .. 1,880 1,422 1,850 - &

Australia £ A .. .. 200 207 205 — 1.0
Canada 8 C ‘e . 992 1,031 1,046 + 1.5
Now Zealand £ NZ .. 8.2 50.2 52.0 + 3.6
Uuited Ntates S ‘e 27.2% 27.6¢% 27.5* — 0.4
Frunce ¥r, .. .. 570* 722% 921+ + 27.6
Indis Rs. .. 12.1* 12.2% 12.3* + 0.8

* In 1,000 willion. Source .—Unitod Nations Monthly Bulletin of SBtatistics.

Thus, there has not boen any slackening in recent months in the wartime
inflationary pressures ; this i3 attributable, on the one hand, to the high level of
capital expenditure, Government as well as private, and consumer demand, and
on the other, to the prevailing scarcity of consumer goods. With & view to bringing
the disproportionately large volume of moncy in mormal relationship with the
volume of available goods, some countrics, ¢.g., Roumania, Austria, and Russia
introdueed in 1947 mondtary reforms, providing for the elimination of a large part
of the liquid hoards through a skimming off process. In Roumania, currency was
stabiliscd at more or less the 1938 level by an exchange of the cxisting lei against
new stabilised lei at the rate of old lei 20,000 to new leu 1. In Austria, the Law for
the Protection of the Currency came into force on 10th December. 1t provided,
among other things, for a reduction by two-thirds in the nomiunal value of the
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schilling and the cancellation of blocked acconnts (which in many ecases represented
war profits). A per capile quota of S150 was allowed to he exchanged ut par.
For amounts exceeding this sum, the exchange was to take place at the rate of
old 83 to new SI; these operations were expected to resull in a reduction in
the total monetary circulation (cash and book money) from $27.5 milliard to
810.7 milliard.

In December, 1947, u Decree was issued in the U.8.8.R., providing for the
replacement of the old rouble by a new -one. According fo the Necree, this reform
was necessary to liquidate the conscquences of World War IT in so far as these
affected note circulation and to strengthen the Soviet rouble, the purchasing
power of which had deereased as a result of excessive issues of * false > money by
the Germans in ocenpied Soviet territories. Under the reforms, the rates at which
roubles were exchanged varied for savings deposits, cash, honds and other holdings,
the discrimination being aimed against profitcors and speculators ; the rate also
varied according to the sizo of individual holdings. All cash holdings were ex-
changed at the rate of 10 old roubles for 1 new rouble. Saving deposits, on the
other hand, wore exchangod rouble for rouble up to 3,000. For balances from 3,000
to 10,000 the rate was 2 new for 3 old roubles and 1 new for 2 old roubles for
deposits above 10,000. Practically all Stute louns were revalued on the basis
of 1 new rouble for 3 old roubles. The new rouble notes wero issnod for the first
time on 16th December, 1947, in denominations of 3, 5, 10, 25 and 100 roubles.
This financial reform will have the offect of wiping out two-thirds of the national
debt and removing an wmknown factor, in the form of hoarded money, which
might have disrupted the Government’s derationing plans, which were also
announced simultancously. The reform embodies an attempt to rcconcile the
present level of commodity prices with the abandonment of rationing, for which
a drastic deflation of currency and credit was decmed an essential requisite.

During the year under review, two more countries of the Commonweunlth
took steps with a view to conserving the supplies of silvor to enable repayment of
the amount of lend.-leaso silver secured from the United States during the war. In
Australia, the (Government have reduccd tho silver content of the coins from
0.925 to 0.500 fine. So also in New Zealand, the Government huve approved the
minting of new cupro-nickel coins, comprising 75 per cent copper and 25 per cont
nickel, to roplace the silver coins in circulation.

4. MONEY MARKET RATES

During the year 1947, the discount rates of Central Banks were revised in
the following countries.

Rate
Date of last p A e
Country changn Provious Prosent Difforence
Bolgium .. o 27—8—1947 3.0 3.50 + .50
Fintand 5—6—1047 4.00 1.50 4+ 0.50
' Y Deocombor, 1947 4.60 5.20 4 0.70
LO—1—1947 1.62 {1.75
2.26
France .. 4 gaom 1.76 250 4+ 0.75
L 9-10--1047 2.25 3.00 + 0.15
Ilungary .. o 20-10—-1947 7.00 h.00 — 2.00
Iran .. . oo 23-12—1947 7.00 5.0V - 2,00
Ttaly .. .. .. 801947 4.00 5.60 + 1.50
Peru .. .. .. November, 1947 6.00 6.00 -+ 1.00
Poland .. .. .. 1—8—1147 4.0t 3.50 . — 1.00
Roumania .. .. December, 1947 4.00 7.00 41 8.00
Spain .. .. .. 27-10—1947 4.00 4.50 + 0.5
Venezuela .. .. 8--5--1947 2.50 2.00 - 0.50
Yugoslavis ‘e 1—1-—1947 2.60 1.0—-4_00

Source :  International Financial Statistics issied by the lnternational Monotary Fund.
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Country
(Bl
United States < Al
L Cl

A
Cnited Kingdom { B2
C

Argentina B1
Tnion of South
Africa Bl
Canade Bl
France C
Australia Bl
Belgium B
India Bt
Italy Bl

Netherlands g'

Switzerland B

TABLE 3.—MONEY MARKET RATES OF SOME IMPORTANT COUNTRIES.

January February March

0.38

0.38
1.00
0.53
0.50
0.83

1.14

0.63
0.40
1.48
1.00
3.00
0.44
0.50
3.2

1,44
0.77

1.25

A . = Bankers' acceptances

Al = Commercial loan rate in 19 cities.

B = Ccmmercial bills,

Bl

0.38

1.

coQ

—

00
.53

.0l
.63

.39

0.63

[=4

.40

1.39

W DCwm

[

.00
.00
.44
.50

.25

.32
.48

.25

2
1

0

1

W ODWrt e

[

.31
.00

.63
0.
g.

.36

51
63

.83
.40
.41
.00
.00
.44
4
.25

.65
.19

.25

April
.38
1.00
0.53
0.561
0.63

1.47

0.63
0.41
1.4
1.00
3.00
0.43
0.50
3.25

1.59
1.11

1.25

May
0.38
1.00

0.63
0.41
.46
.00
.43

[

W DO~

.26

.45
.08

1.25

s b

= Treasury bills : rates on new issues offered within period.
B2 = Average discount for Treasury bills at the weekly tendor.

June
0.38
2.38
1.00
0.§3

0.51
0.63

0.63
0.41
1.45
1.00

0.42
0.50

3.26

1.46
0.86

1.25

1947
July
0.70
1.00

1.48

.51

@ OO
8k88

25

.52
.09

1.26

b ot

C = Day-to-day money.
Cl = Commercial paper rate in New York City.

August September

0.75
1.00
.53
51
63

oso

0.83
0.41
.46

Yt

.00
.06

50
.25

.30
.00

1.25

——- W O ©I

0.80
2.21
1.08
0.53
0.51
0.63

1.48

October November December

0.86
1.08
0.53
Q.51

0.83

1.46

0.63
0.41
1.64
1.00
3.50
0.44
0.50
3.76

0.95
0.95

1.38

0.93
1.08
0.53
0.51

0.83

1.46

0.63
0.41

B A Grenoec
o 3838

1.38

0.05
2,22
1.19
0.53
0.51
0.63

1.47

0.63

REMARESR

3 months

4.6 months

3
3

LW

months
mouths

montha

months

monthy

months
mouths
months

3-4 months
3 months

3 months

D = Call money rate in Bombay quoted by larger scheduled banks.



Seven of the above countries raised thoir rates, the aim in most cases boing
to restrict credit as an anti-inflationary devico. The Buuk of France split up and
raived on 10th January, 1947, its discount rate of 1.62 per cent to 1.75 per
cent for discounting Treasury bills and short-term commercial bills representing
sales and 2.25 per cent for discounting other commercial paper. Subsequently,
these rates were raised to 2.50 and 3.00 per cent rospectively on 9th October,
1947, for initiating a deflationary policy in pursuanco of the rchabilitation pro.
gramme. The Finnish Bank rate was similarly raised in two stages ; first from
4.00 to 4.50 por cent in June, 1947, and again to 5.20 per cent in December,
mainly to curb tho heavy rediscounting pressurc from the commercial bunks
in the period immediately preceding the change. In Ttaly, the Bank rate was
raised in order to restore control over the money market and increuse the cost
of credit as an anti-inflationary measure. The rediscount rate of the Federal
Reserve Banks was also raised from 1 per vent to 1} per cent in January, 1948,
for discouraging membor banks from borrowing from the Federul Reserve Banks
against short-term Government bonds.

As in the previous year, the Treasury bill rates did not record material varia-
tions except in the United States, as shown in the Table on page 10.

In tho United Kingdom, the rate for three months’ Treasury bills romained
steady at 0.51 per cent since February, 1947. The rates for day-to-day money
and for bankers’ acceptances also remained unaltered throughout the year at
0.63 per cent and 0.53 per cent rospectively. In the United Statcs, as a result
of the unpegging of the Treasury hill rate in July conscquent on the Govornment’s
departure from their wartimo policy of rigid control of intorest rates, the ratc
moved up from its pegged lovel of 0.38 per cont till it reached 0.95 per cent by
Dcecember, 1947, The rate quoted in New York for four to six months commercial
paper remained steady at 1.00 per cent till August bui moved up thereafter to
reach 1.19 per cent by December, 1947. The Commercial loan rate in 19 cities
fluctuated widely between 2.38 per cent in Junc, 1947 und 2.21 per cent in
Septembor, 1947.

Among other countrics, the rates for six months’ Troasury bills in the Union
of South Africa and for three months’ Treasury billa in Austrulia remained un-
changed at 0.63 per cent and 1.00 per cent respectively throughout the year.
In Canada, the three months' Treasury bill rate improved from 0.40 per cent to
0.41 per ccnt in April and remained unaltered at that lovel during the rest of the
year. The Troasury bill ratc and the day-to-day money rate in the Netherlands,
the Treasury bill rate in Argontinu and the day-to-day moncy rate in France
showed uncertain tendencies. In Italy and Switzerlund, the Treasury bill rates
were stable for the first eight or nine months but improved later to reach higher
levels towards the end of the year.

8. CENTRAL BANKING

Central Banks Recently Fatablished.—Under the Bank Reform Bill introduccd
in tho Brazilian Parliament in July, 1947, a Central Bank of Issuc is to be esta-
blished in Brazil, the whole of its capital being proposed to he subscribed by the
CGovernment.

Since the vccupation of Germany by Allicd Powers, the problem of rehabili”
tation of banking and credit has been engaging their attention. Early in 1947, a
Central Banking System somewhat similar to the U.8. Federal Reserve System
was crestod in Germany, with four Lander Central Banks in the U.S. Zone, four
in the ¥rench Zone and five in the Russian Zone, mainly to regulate monctary
ciroulation and credit supply, to secure the solvenoy of the credit institutions and
to facilitate payments relations with other Lander and foreign countries. Tho
banks, however, did not have the right of note issue.
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On 1st March, 1948, & new Bank of German States was started to replace
the old Reichsbank with a capital of RM 100 million to be subscribed by the
Lander banks in proportion to their deposits. In addition to issuing vurrency,
the Bank will control tho monctary and oredit policies of the Lander banks in
Bizonin and maintain such foreign exchange control as is deemed necessary by
the British and American Military Governors. Subsequently, it was reported that
a new ‘' Issue and Clesring " Bank with a capital of RM 100 million was founded
in the Soviet Zone of Germany and began opcrations on lst June, 1948. The
Bank will work as u clearing house for the whole of the Russian Zons.

Under an Act which hocame offective from st October, 1947, a national bank
for Burma called the Union Bank of Burma was established with a capital of Rs. 4
crores, half of which was subscribed by the Government, while the rest also is to be
subscribed by the Government at such time and in such manner as may be detor-
mined by the Governor. The Bank will be managed by & Board of Direclors consisting
of seven members nominated by the Governor and including a chairman, a deputy
ohairman and a ropresentative of the Finance Dcpartment of the (overnment.
There is & statutory obligation on the Bank to act as bankers to the Government
and to manage the public debt. It may also act as an agent of the Currency Board
which is entrusted with the function of issuing currency (ride Roport for 1946.47,
page 123) on such terms and conditions as may be agreed to between them and
approved by the Governor. Although it is not expressly stated that the Union
Bunk of Burma should act as » bankers’ bank, the Act requires all banks in Burma
to file with the Union Bank of Burma periodical returns regarding their liabilities,
advances, cte., which are to be consolidated and published by the Union Bank
every week.

During the course of his budget speech on 28th Fobruary, 1048, the
Finance Minister of P’akistun annonnced that the Governmont proposed to
estahlish a Centrul Bank for the State to be known as the State Bank of
Pakistan. The Bank is to have a paid-up capital of Rs. 3 croros, 51 per cent of
which would be taken up by the State. '

Nationalisation.—Tho nationalisation of Coentral Banks gained further
momcentum during 1947 especially in ldurope. The National Bank of Roumania
was nationalised as from 1st January, 1947, by & Law dated 28th December, 1946,
aceording to which the Ministry of Financo was to deposit at the Bank within
three days of the publication of the law an ammunt equal to the value of the Bank’s
shares valued at the Bucharest Stock lixchange rate ruling on lst Deccmber.
The sharcholders, however, were to receive compensation in cash based on the
average official market price of shares between lst January and 1st December,
1946.

Tho contemplated nationalisation of the Netherlands Bank, referred to in the
Report for last yenr, was effected early in 1948, the Bill for nationalisation having
been introduced in Parliwment in June, 1947. Under thig acheme, the Bank is to
remain a limited liability company with all its shares held by the Government.
The sharcholders aro to be paid at twice the nominal value of their shares in 2}
per cent (Fovernmont stock. As this gives the shareholders a long-term yield of
5 per ceut, it appears that capitalisation of rcecent dividends has been taken as
the basis for compensation. All the dircetors are to be nominated by the Govern-
ment and the Financo Ministor will have power to issne directions to the Manag-
ing Director of tho Bank after consulting the Advisory Council.

Besides creating an “Investment Bank for construction purposes, Bulgaria
nationalised the Bulgarian National Bank at the end of 1947. The nationalisation
scheme providea for componsation in cash and interest-bearing bonds to Bulgarian
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sharcholders and for negotiating agresment for compensation, subject to the
approval of the Bulgarian Cabinet, with foreign shareholders.

The Hungarian Parliament transforred to Statc-owmership the Ilungarian
National Bank by passing the Nationalisation RBill on 21st November, 1947. All
shares held by Hungarian nationals are to bo transfeired to the Hungarian State
against suitable compensation. Also, extensive powers have heen conferred on the
(GGovernment in the management of tho Bank.

A Bill nationalising the Bank of Gzechoslovakia was passed in March, 1948,
The Bank is to be a State institution and an independent legul entily, the shares
being bought by the Governmont at their face value plus a bonus. The munage-
ment will be handled by an administrative board of nine members, including the
Governor and two Vice-Governors, There will also be an anditing committee of
six members.

According to a recent announcement from the Throne, the National Bank
of Egypt is to be nationalised in order to safeguard cconomic independence and
for the coneolidation of the currency. A similar announcement in (bo middle of
January, 1948 proclaimed the nationalisation of the DBank of Norway. The
nationalisation of the Bank of Belgiumw is slso under consideration according to
an official statement,

Apart from nationalisation, legislation in many of the countries indicales
a growing dosirc on the part of the State to strengthen ita control over the Central
Bank and monctary policy. Thus, the Law of 28th December, 1946, nationalis-
ing the National Bank of Roumania stipulates that the Bank will * assure the
direction and control of credit according to the direclives given by the Supreme
Economic Council ”’ while, under the Czechouslovakian Nationalisation Bill, the
rights concerning the regulation of currency uro vested in the State to be exer-
cised through the Czechoslovak Nationul Bank. The Central Bank of Yugoslavia
has similarly been subordinated to the Stato under the nationalisation scheme.

The Bank of Spain, though not yet nationalised, was relieved with effect
from Ist January, 1947 of many of its Central Banking functions, such as the fix-
ing of the discount rate, conducting open market operations, directing credit
policy, cte., which were to be performed by the Minister of Finunce with the
approval of the Council of Ministers,

In the Taws establishing the Banks of Paraguny and Guatemala, provision
has been made for the creation of Monetary Boards for co-ordinating and inte-
grating the policies of the Statc and the Central Bank relating to money, credit,
borrowing, exchange rate, exchange control, ete. Further, in Guatemala the Board
is * to cxercise its functions with absolute independener and under its
exclusive responsibility. *’

6. COMMERCIAL BANKING

As in the previous yeur, the deposits of commercial hanks continued to
increase in most of the countries, though the increase has been less rapid during
1947, This continued incrcase is probably due to the rising incomes and the
porsisting shortages of consumer and capital goods on the market, although the
success of the conversion of industry to & peacctime basis and the drive towards
the restoration of the pro-war channels of exports resulted in 4 marked increase
in the percentage of bank advances to deposits. Table 4 compares these amounts
as at the end of 1946 and 1Y47.
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TABLE 4. DEPOSITS AND LOANS OF COMMERCIAL BANKS.

(In millions)
End of 1946 End of 1947
l S A L] L g As. 3
Loans and Louns and
Deposits  Advances DPercentage Deposits Advancos Percenlage
and Bills to and Bills to
Discounted  /eposits Discountod Deposits
TUnitod Kingdom € .. 5,685 2,022y - 35.6 5,034 2,479(h) 41.8
Cunada $C e .. 7,226 1,897 26.3 7,406 2,394 32.3
Australia £AY .. .. 635.0 261.1 41.1 668. 6 335.9 50.2
Union of South
Africa £SA .. .. 341.7 90.9 26.6 3093.6 116.9  29.7
New Zoaland £NZ .. 158.9 66.2 41.7 167.% 87.0 51.8
United States $* .. 115,4911 30,733 26.6 115,244(a)} 33,250(a) 28.9
India Ra** .. .. 10,611.2 4,661.8 43.8 10,723.8 4435.4 41.4

{a) Eud of Juno, 1947.

() Includea maney at call and short notice, hills discounted and advances to customors
and other accounts,

1 Avoruge of woevks. 1 Adjustod domand and time deposits.

* All Insurod Commercial Banks.

** Tiguros of Scheduled Banks as on last ¥riday.

United States.—Tho following Table gives the position of the Insured

Commercial Banks in the United States as at the end of June and December,

1946 and June, 194%.
TABLE 5.--ALL INSURED COMMERCIAL BANKS IN THE UNITED STATES.

(In millions of dollars)
End of June End of End of June
1946 Docember 1947
1946

Dearand Doposits :

U.8. Governmont .. 12,941 2,030 1,247

Others .. .. . 05,448 100,467 98,0056
Time Deposits .. .. 32,223 33,593 34,407
Reserve Bulunces .. .. 15,899 16,003 16,039
T.onns .. .. .. 26,791 30,733 33,250
U.8. Government Obligations. 82,977 73,554 49,1364

1t is ohserved that as o result of the Government’s policy of repayment of the
public debt, especinlly that held by commerciul banks, with a viow to curbing
inflation, the baoks’ investments in Government securities declined to $69,136
million at the end of June, 1947 as compared with $82,977 million a year ago.
Conscquently, Government deposits with banks deercased further during the
year and stood at only $1,247 million at tho cnd of June, 1947 compared with
$12,941 million at the end of June, 1946 and $2,930 million at the end of December,
1946. Loans have gone up by over $2,500 million between December, 1946 and
June, 1947,

United Kingdom.—The following 1able shows the position of the London
clearing banks as at the ond of 1846 and 1947.

(In millions of pounds)
End of 1946 End of 1947
Deposita .. . .. .. 5,885 5,934
Cash .. .. - .. .. 499 502
Cull Money .. .e .. .o 432 480
Bills .. .. .. . . 610 703
Troasury Doposit Rocoipts .. . 1,660 1,288
Invcatments .. R .. . 1,427 1,483
Advances .. .. e .. 980 1,206
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The rise in deposits by £249 million, though small ¢ompared to last ycar, is,
however, significant as it indicates an incressing trond, in spite of the reversal
almost from the beginning of the year of the formerChancellor’s aggressive drive
for cheap money and the largo running deficit on the overseas balance of payments.
The rise occurred mainly during the last quarter, and is probably the result of
the heavy “ below the line expenditure by the Treasury, notably for war damage.”
The heavy demand of trade and industry for reconversion finance and normal
requirements wns roflected in o sharp expansion by £226 million in advances. As
a result of the Treasury’s policy of switching its floating debt progressively from
Treasury deposit reccipts to Treasury bills, bank investments in Treasury deposit
receipts declined by £272 million. This partly accounts for the sharp expansion
in the banks’ money market assets—bills and call money—to £1,273 million
compared to £1,042 million u year bofore.

Control of Commercial Banking.—A stricter regulation of commercial banking
and in some cases oven its ontright nationslisation were considered necessary in
some countries either for checking the inflationary creation of eredit hy commercial
banks or for directing its flow along desired channels. The Chairman of the Board
of Governors of the Federal Reserve System recommended, inter alia, the intro-
duction of a system of sccondury reserves applicable to commercial banks ; and
the Brazilian Government (in the Bank Reform Bill introduced in the Parliament)
proposed the flotation of semi-public banks with half of their capital subseribed
by the (Governmont.

Under a Bill passed in November, 1947 by the Hungarian Parliament, Hun-
gary nationalised her big banks, the shares held in them by the Hungarian nationals
being transferred to the State against suitable compensation. Nationalisa-
tion was not likely to affect adversely forcign capitul as adequate compensation
was promised to it. The banks so nationalired are to be administered horcafter
by commissioners appointed by the State. Bulgaria went one step further
and proposcd to nationalise her entire banking system. ANl privato banks
in Bulgaria arc to be wound up, compensation being paid to their proprietors.
There will be only three banks in Bulgaria : & National Bank, an Investment Bank
and a group of Co-operative Savings Banks. Under the Australian Government’s
Bill recently approvod by the legislature, the Government intends oithor to aequire
the business of ull private banks operating in Australia or else to acquire their
shares at fair price. In either caso, it is intended that control over private banks
should vest in the Commonwealth Bank.

TUnder a Decree issued by the Argentine Government, a new banking institu.
tion with a capital of 100 miilion pesos was established to exercise regulatory
functions over the socurity market. This institution is expected to minimise the
fluctuations in the market through its opcrations and facilitate the investment of
capital in activitios, the promotion and development of which is given priority in
the Government’s plan. Foreign banks are not entitled to subscribe to the eapital.

Reports from Roumania indicate that radical changes in the banking system
arc contemplated. Under the new system, many banks will have to apply for
licences and applications will be cxamined by the National Bank and by a Supreme
Bank Court who may authorise the applicants either to continue on an independent
busis, or order amalgamation with onc or more banks or even close down. Thirty-
three bunks, partly owned by the Statc and entitled to accept savings deposits
under the guarantco of the State have, however, been exempted.

The New Guatemalan Bunk Low signed by the President on 5th December,
1946 recognisea only three types of banks: (1) commercial banks, (2) mortgago
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banks and (3) capitalisuvion banks. Yor each of these three types, o definite co-
ordination is cstablished between tho maturity pattern of the obligations which
they may accept and that of the credit instruments in which they may invest.
The functious of commercial banking and mortgage banking, however, can be
undertaken simultuneously by one institution only if the operations are conducted
through separate departments having their own capital and their own accounting.
Current dcposits can be accepted only by the commercial banks while only the
mortgage banks arc authorised to accept savings deposits or to issue bonds, us
it is they who are supposcd to provide the bulk of the medium and long-term

credit. In order to ensure the stability of the banking aystem,.it-is. ppovided. that

tho paid-up capital and reserves of every hank must bo at least 5 per cent of its
investments in (lovernment securities, 10 per cent of its investments in other
securities and loans and 5 per cent of its investments in furnishings, real estate
and other fixed assets. 'I'he Monetary Board established under the Law is given
power to incresse any of these percentages, if it thinks it advisable, for checking
unhoalthy creation of credit by any bank. It is also empowered to establish both
absolute portfolio ceilings and maximum rates of increase in the port{olios including
any group ot sub-group of loans or investments of the banks,

1t is reported that the Bank Control Commission in Franec has, at the sugges-
tion of the Bank of France, fixed from 27th Febrnary, 1948 the minimum propor-
tion of liquid ussets to be held by banks at 60 per cent. 1n Greece, & Bill is reported
to be under consideration empowering the Monetary Commission to determine the
percentage of cash resources which the credit institutions must kecp in relation
to their immediate commitments.

7. GILT-EDGED AND INDUSTRIAL SHARE MARKETS

In contrast to the buoyant conditions prevailing during the greater part
of 1946, gilt-edged murkets ruled comparatively quiet and even somewhat wenk
in most of the leading countries in 1947, There appesred to be a gencral desire
on the part of the authorities in most countries to stabilise the levels of interext
rates rather than lower thom further, and in a fow countrios oven a reverssl,
conscious or otherwise, of the cheap money policy was in evidence, mainly perhaps
as an anti-inflationary measure. Consequently, official support to the market
seemed to have been of a selective and limited charnoter. The setback to the cheap
money policy was ospecially noticoablo in the United Kingdom, where the long-
dated yield basis stendily rosc from about 2} per ecnt to upwards of 3 per cent
with appropriate upward adjustments in the yields of loans of shorter maturity.
The principal reasons reported for the retreat of the market in that country were
the fuel crisis, tho rather low level of suvings, foreign selling prior to the suspen-
gion of convertibility and the declaration by the Chancellor of the Exchequer
of his desiro to consolidate the chcap moncy rather than push it further, this
helping to take away the bullish forvour of the market. Consequently, for the
first time since their cheap moncy drive was initiated in October, 1945, the British
Government issued in January, 1948 a 3 per cent stock at par, nasmely, the Trans-
port Stock 1978-88, as compensation to the stock holders in the nationalised
transport undertakings as against an issuc of the 2} per cent Treasury Stock
1975 or Later at par in October, 1946. The 2} por eent Consols, which during the
greater part of 1946 quoted mear about par, declined to a low of £763 in March,
1948, with a yield of 3.27 per cent.

In the United States, the gilt-edged market displayed remarkable stability
during the first three quarters of 1947, but in the last quarter and cspecially in
December the yields firmed up. It may be recalled that the Federal Reserve
authoritics have from carly 1946 been anxious to prevent a risc in gilt-edged
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prices as o result of tho monetisation of public debt, vhat is, commercial bank
purchases of long-term bonds from the warket and salos to the Federal Reserve
suthorities of short-dated bonds whose intcrest rates were pegged low. This action
of the commercial banks had an inflationary cffect inasmuch as they could extend
credit six times the reserves they acquired from the Reserve Banks. In order to
check this, the question of unpegging the short-term rates and allowing them to
rise while koeping the long-term yield stable so that the gap between them and
the long-term yields may be nurrowed, was for long under considcration and
finally in July, 1947 the Fcderal Reserve authorities unfreezed the fixed rate of
# per cent on 3 months’ Treasury bills, thia rate gradually going up nearly to 1
por cent by the end of the year. As a consequence, the rate of § per cent on One-
Year Certificates wus alao gradually allowed to risc to 1§ per cent. The above
measures had a tighteniog effcet on the monoy market, the short-term ratcs going
up by % to } per cont. The impact of the above on the Government hond market
was felt in the last quarter of the year, when prices started declining, the deeline
being accentuated, on the one hand, by the sharp rise in the volume of new
corporate financing which was more attractive to invostors and, on the other, by
the coasiderable amount of uncertainty regarding the support policies of the
Federal Reserve Banks. On 24th December, 1947, the support prices on Government
bonds too were lowored with the result that the yields movod up over the entire
range of Government securitics and this upward trend of yields affected the
municipal bond market alsu, the yiclds rising by noarly ¢ per cent.

In Canada and Australia, the gilt-edged market remsined generally steady
throughout the year, but in the former country in January, 1948 there was a
sharp rise in yields following the lowering of support prices by the Bank of Canada
which was reported to be due to the desire of the wuthoritics to fight inflation,
to conform to the tronds in the United States and the United Kingdom and
finally to the statutory limits regarding the Bank of Canada’s holdings of Govern-
ment securities. The gilt-cdged markets in most other countries gencrally remained
stendy.

The hehaviour of the industrial share markots indicates divergence from
country to country varying with the trend of the inflationary situation and the
nature of measures adopted by Governments to combat it. The trend of share
prices in the various countries is indicated by the Table on page 18 showing
the index numbers of market value of industrial shares compiled by the Statistical
Office of the United Nations. In Switzerland, Canada, the United States, New
Zeuland, Denmark and Sweden, the trend of the markets was generally steady,
except for a sharp break in the last named country during the last quarter of
the yesr. In Australia, there was a marked upward trend due to such factors as
tho removal of the ceilings on sharo prices in Janunary, 1947, the abundance of
investible funds, the abolition of the warlime company tax and the favourable
profita position of most companies. Tn Belgium and Mexico, there was a sharp
and almost continuous decline, probably due to the doflationary policien initiated
by the Governments. In ¥rance, due to the intensification of the inflationary
situation, share prices remained at higher levels than in 1946. In Italy again, duc
to the prevalence of a serious inflation, share prices shot up in the carlier part of
the year, but the adoption of a series of anti-inflationary measures led to a sharp
decline from abont tho middle of the year.

In the United Kingdom, alternate phases of upward and downward trends
were noticed. At the beginning of the ycar the market was buoyant, but eased
in February and March on account of the fuel crisia; thereafter a recovery set
in which was assisted by the budget for 1947-48 in which the profits tax was
not so heavy as apprehended and which continued till June, after which a slightly
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TABLE 6.—INDEX NUMBERS OF MARKET VALUE OF INDUSTRIAL SHARES,
(Base : 1937 = 100)

Average 1947

Country p A N — —A- —

1942 1943 1944 1945 1946 1947 Jen. TFeb. Mar. Apr. May June July Aug. Sept. Oect. Nov. Dec.
Austratia .. ‘e .. 93 111 112 116 132 155 146 148 182 153 156 138 135 153 157 161 164 168
Belgiumt . .. . 268 187 238 221 211 199 202 175 168 163 175 168 163 152
Canada .. . .. .. b3 ] 69 82 96 87 87 90 87 86 88 87 89 87 88 87 89 83
Chile .. . .. .. B8 86 80 81 )] 02 88 B9 94 96 o8 99 08 96 91 80 87 83
Denmark .. .- .. 125 136 145 130 132 133 130 132 13r 133 135 135 135 134 132 132 )32 132
Finland .. .. .. 196 188 181 346 300 247 263 243 2356 248 238 234 223 223 246 272 268 271
France*.. . . .. 633 0605 625 094 897 1,122 1,042 997 1,088 990 990 1,114 1,121 1,265 1,277 1,212 1,258 1,136
India .. .. .. .. 108 150 169 183 242 183 228 211 211 195 191 176 168 130 I57 156 139 173
Italy* .. Ve .. 202 280 609 628 662 2,056 1,227 1,569 2,374 3,354 3,149 2,294 2,466 2,277 2,000 1,608 1,119 1,208
Mexico .. . .. .. 208 282 2p8 314 320 265 310 307 208 281 274 258 244 242 247 249 242 233
New Zealand .. .. .. 94 108 116 120 128 136 129 133 134 134 135 134 130 132 133 136 139 139
Norway . . .. 160 130 130 140 134 129 129 134 131 132 120 128 125 128 125 12¢ 128 133
Sweden .e . .. 110 110 1189 1354 142 148 154 149 147 150 132 149 156 155 150 136 136 137
Switzerland .. .. .. 128 124 117 121 144 153 131 146 149 148 1564 162 1566 155 161 158 1565 153
CUhitod Kingdom . .. 81 98 107 116 129 131 142 137 135 140 144 141 137 114 119 117 122 128
Thnited States .. .. .. 60 30 86 10+¢ 121 108 109 112 108 104 101 106 112 110 109 1t 110 109

Source : United Nations Monthly Bulletin of Statistics. t Base: 1936-38=100 * Base: December, 1938 = 100,



ensy trend sot in. In August, however, the sterling conveftibility erisis once again
led to a sharp decline in prices, some recovery being witnessed from November
onwards, due partly to the reinvestment of funds obtained from the sale of home
rail stocks. The recovery proved temporary, weakness sotting in during February,
1948 duc to the break in prices in the commodity and stock markets in the United
States and the fears regarding limitation of dividends, steoper taxation of profits
and even the imposition of & capital levy in the next year’s budget.

But for a slight decline in April-May, the United States stock market remained
steady in 1947, trading being of o very cautions nature, under the influence of
the feams of a coming slump, ulthough the current economic situation regarding
employment, profits and dividends was extremely favourable, with the result
that good equities gave a current tax-free yicld of 5 to 6 per cent. The steadiness
gave way to an easy trend early in 1948 on fears regarding Presidential action to
combat the inflationary situation and the possibilities of further wago increascs,
and in February the stock market witnessed a sharp fall following the break in
commodity prices, the devalnation of the frane along with the adoption of multiple
currency practice accentuating the downward trend. A slight improvement was
scen during March duc to the prospects of a better international outlook following
the signing of the Wesliern Union Puct as well as tho likelihood of sizable
Government spending for rearmament.

The issue market for new corporate securities was active in the United
Kingdom and the United States during 1947. The aggregato capital issues in the
Uanited Kingdom kept higher at £295.8 million during 1947 as compared with
£271.2 million during 1946. In the United States, on the other hand, a slight
decrease was noticed in the new corporate socurity issues from $6,900 million
in 1946 to $6,221 million in 1947. One of the main featuros of the capital issues
maorket in the United States during the ycar was the increase in bond financing
in proference to equity financing, tho proportion of the former rising from 48
per cent in 1945 to 58 per cont in 1946 and 73 per cont in 1947,

8. BULLION

Production and Stocks of Qold.-—-The following Table gives the figures of esti-
mated production of gold in the major producing countries during each of the
years 1939 to 1947.

TABLE 7.--WORLD GOLD PRODUCTION.
{In thonsands of fine ounces)

Countries 1939 1040 1041 1942 1943 1944 1045 1948 1047 decreass

I. British Bmpire .. 22,471 24,064 24145 22,466 (0,087 17,502 17,227 17,186 10,830* — 3./
(¢) TUnion of South
Afriea .. Lo 18,822 14047 14,408 14,127 12804 12280 12,2206 11,927 11,200 — 6.J

A 2,607 3,000*

() Canmin , . L. 5004 6311 A345 4841 3651 2,083 2,828 X + 7.9

(¢) Australia .. 1,646 1,844 1,497 1,154 751 667 057 824 876* .+ 6.2

(d) Now Zoalami .. 179 186 175 166 140 148 124 11 100° —16.0

(e) India .. .. 317 289 236 256 262 187 163 132 172* +30.3
JI. Unlted States .. 4,621 4867 4,822 3,583 1,381 1,022 91%  1.600* 1030* 21.9
111, AD Countriost .. 39,038  40,702* $9,347* 14,420% 20,484% 23 746 23,084* 238,500* 23,650° + 0.6
Dritish Empire percen-

tage .. .. .. $7.6 39.1 61.4 65.3 72.¢ 73.7 74.8 73.1 7.2 ~ 2.6
Sowth African percin-

tage .. . .. 32.8 34.5 36.6 41.0 48.3 31.7 33.1 30.8 474 — 6.7

* Provisional, t Includes tentative fignrea of Rassinn productinn.,

It will be secn that the recovery in production noticed after the war in 1946
continued, the total world output for 1947 being placed highor at 23.65 million
ounces reprosenting an increase over 1946 of a little ovor half a per cent. Canada,
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United States and Australia showed increascs of 0.22 million onnces, (.35 million
ounces and 0.05 million ounces respectively. As against this, the main decrease
occurred in South Africa whose output fell by 0.73 million cunces, owing muinly
to the labour strike early in the year and higher oporating costs. The same factors
muinly accounted for & continucd fall in the British Empire's share of world
production from 17.19 million ounces in 1946 to 16.83 million ounces in 1947,
a decline of 2.1 per cent. During 1947, some countries, e.g., Canada and Australia,
adopted measures intendod to help stepping np production. In Canada, tho scheme
of subsidies announced in November, 1047 for the payment of a subsidy of $7
per fine ounce on domestic ovutput in excess of the quantity produced by & mine
during the year ended June, 1947, was revised later following the issue by the
International Monetary Fund of a statement on gold policics in relation to subsidies
{vide para. 14). Under tho revised schemc, a subsidy, equal to half the amaount by
which the cost of production in each mine exceeds $18 per fine ounce, was payable
on such amount of output as was in cxcess of two-thirds of that for the year ended
June, 1947. The assistance was to be given for a term of three years and was to
apply to production after lst December, 1947, In Australia, the Prime Minister and
Treasurer announced, in the course of his budget speech for 1947-48, Govern-
ment’s decision to suapond, with effect from 20th September, 1947, the operation
of the gold tax.

The Table on page 21 shows the changes in the monetary stocks of gold
with the Central Banks and the Governments of certain countries. The risingtrend
in the United Statcs gold stocks noticed after the war in 19046 following four
years of successive decline, gathered further momentum during 1947, roflecting
the country’s continued favourahble bulance of payments position. A sharp increase
of $2,225 million was witnessed, the stocks mounting up from $20,529 million
at the end of 1946 to $22,754 million by the end of 1947 and touching a new
record level of 823,000 million by the end of February, 1948, against the previous
peak of $22,800 million rcached on 29th October, 1941.

According to a report issucd by the U.S. Federal Reserve Board on 2lst
April, 1948, Russia is ranked as the world’s second largest gold-holding country,
tho first being the United States. Russia’s stock of gold at the beginning of 1048 is
cstimatled to be of the value of $2,576 million, of which $176 million worth of
gold rcpresented the increase during 1947,

As a sequel to the freezing of the balance of $400 million left out of the loan
of $4.4* billion grantcd by the United States to the United Kingdom under the
Anglo-American Financial Agreement dated 15th July, 1946, following the sus-
pension of convertibility of sterling from 21st August, 1047, the British Treasury
started selling gold from its gold reserves with effect from 15th September with a
view to meeting a part of the country’s growing dollar needs. The total of such
saloes amounted at the end of March, 1948 to £187.5 million. On 9th October, 1947
the United Kingdom took from South Africa a threo-year gold loan of the value
of £80 million, bearing interest at half u per cont, the agrecment replacing the
gold sale contract between the two ocountries which terminated at the end
of 1947.

With a view to preventing the depletion of her gold reserves, the South
African Treasury issued a regulation on 23rd January, 1948 intended to check
re-export, against sterling payment, of goods which South Africa had paid for in
gold.

"7 * Including $650 million for the liquidation of lend-leaso.

20




18

United States ..
United Kingdom
France ..
Switzerland

India

South Africa
Argentine
Belgiun
Brazil

Mexico ..
Netherlands
Roumania

Sweden
Turkey ..

End of: 1813

1,299
105

679

33

124
34

TABLE 8.—VALUE OF MONETARY STOCKS OF GOLD IN GERTAIN COUNTRIES.

1929

3,900
710
1,633
115

1938
14,512
2,690
2,430
701
274
220

29

1939
17,644

1940

21,995
1
2,000
202
274
367
353

734
51

17
617
158
160

88

1941
22,737
2.000
665

274
366

354
734

92

39
508
203

335
114

1943

21,938
1
2,000

985%
274
711

930§
734
254
203
300
260
387
161

1944

20,619
1
1,977
1,158
294
81+

1,111§

221

{In millions of dollars}

1945

20,065
1

1,090
1,342

274

914

403
716
354
204
270
269

182
211

1946

20,529
1

796
1,430

274
439
363*
735
354
181
263
269

(Feb.)
381

237

100

231
288"
{March)
105

170

Note.—Figures based on rate of $20.67 a fine ounce till 31st January, 1934, and $35 an ounce thereafter. 4 Gold holdings of the Bank of
England reduced to nominal amount by gold transfers to British Exchange Equalization Account during 1939. 1+ Beginning Decembor, 1948, includes
gold holdings of _Swiss Government. § Includes in addition to gold of the Central Bank held at home, gold of the Contral Bank held abroad
and gold belonging to tho Argentine Stabilization Fund. * Preliminary.



Production and Stocks of Silver.- The following Table gives the figures of
estimated production of silver in the major producing countries during cach of
the years 1939 to 1947.

TABLE 9.—WORLD SILVER PRODUCTION.

(In millions of inc onuces)
Percentage

= )or
Countrics 1010 1940 1941 1042 143 1944 1945 1946 1947 b )a'ue
—) aver
1946
United States of

Amcrlca .. AT 07.0 69.1 H4.5 3.5 4.0 28.2 21.7 33.5 +54 4
Mexico . . .. HL.b 5.3 75.4 BT 71.2 63.0 611 43,3 4%.0 — 0.6
Caunmdan . .. 242 2h.4 22.0 22.0 x.2 14.7 3.4 8.7 12.7 — 7.3
Other  Contral  and

South Amerlca.n

Countries .. 30.9 34.5 334 1W.0% 151 258 80.5 27.1 26,0 —-- 4.0
Total .. .. .. 264.2 2132 201.9 173.2 146.0 138.4 133.7T 110.3 120.2 + 8.8
Indlat .. .. .. 0 028 0.023 0,023 0,020 0,010 0.0l4 0.0& 0010 0.05¢ +30.0

* Figuns for P'eru only. 1 Bxclusive of 1Surma fipures. 1 Provigionnl,

The downward trend in world silver production noticed since 1940 was re-
versed during 1947, the estimated output of the Western Hemisphere rising to
120.2 million vunces, an increase of 8.5 por cent over 1946. The increase was
accounted for entirely by the Uniled States whose output rose from 21.7 million
ounces to 33.5 million ounces ; tho output for the rest of the Hemiaphere showed
alight declines.

The United States Government’s holdings of silver, which in 1948 tended to
rise after three yeurs of successive decline, rose phenomenally in 1947, the Treasury
stocks including coins in circulation soaring by 30 million ounces from 2,718
nmillion ounces to 2,748 million ounces. The large increaso in duc principally to
purchascs of domestiec newly mined silver at 904 cents under the Aet of July,
1946, referred to in the last Report.

As rogards lond-leasc silver accounts, in the absence of an announcement by
the United States President regarding the official termination of the war, no date
has been fixed for the final settlement of thesc accounts. The total outsteanding
of lend-lease silver us on 31st December, 1947 stood at 410.5 million ounces as
against 410.8 million ounces at the end of December, 19468, the small decline
bomg accounted for by the repayment by Belgium of the amount of about

0.3 million vunces.

Industrial and Monelary Demand: GQold.—The following Table gives the figures
from 1940 onwards of the ostimated net consumption of gold in industrial arts,
the net private absorption of gold by India and other Middle and Far Eastern
countries and the quantity available for monotary usc.

TABLE 10. GOLD CONSUMPTION AND DISTRIBUTION.

(Tn millions of fine nllnm)

1940 mn 1942 1143 1944 1945 1946 (047
Kstimated net consump-
tion in Industrial Arts . 1.0 2.0 2.7 4.4 5.4 a3 7.8 R.8
Net private absurption by
India, China, Hony
Kong and u-u Widdle
East —-2.2 -l .Y 1.4 2.2 23 1.8 1.7
Repulting  non-monetary
abgorption . --1.2 1.9 3.¢ a0 7.6 8.0 9.4 10,3
Gold produection .. .. 10.7 34.3 34.4 26.6 28.7 23.0 23.5 23.6
Balance avallable for
monelary use .. e 41.9 37.4 30.8 20.5 16.1 14.4 14.1 18.8

Resulting world stock of
monetary gold atend of

yoar 038.7 a73.8 1,0Gd. 6 1,025.1 Lo4l.2 11,0556 1,080.7 1,083.0

Soures ' Union Cacporation Limited, Annual Report for 1447.
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Industrial and Monetary Demand : Silver.—The following Table gives the
quantity of silver consumed in arts and industry in some prineipal countries from
1944 to 1947

(In milions of aunces)
Percentage

increase (+)
or decrease(—)

1944 1945 1946 1947 over 1946

United Statea .. .. 125.0 140.0 105.0 100.0 — 4.8
United Kingdom .. . 16.0 20.0 15.8 18.5 + 4.4
Mexico .- .. . 6.6 10.6 5.0 1.0 — 80.0
Cannda o o .. 5.0 8.0 8.6 3.8 — 41.5
Total .. . . 152.5 176.5 132.3 121.3 —8.3

In 1947, there was a further deeline in world industrial consumption of silver
to 121.3 million ounces from 132.3 million ounces in 1946. The United States’
consumption in arts and industry was placed lower at 100 million ounccs as against
105 millior ounces in 1946, Mexicsn consumption fell by 4 million ounces from 5
to 1 million ounces, Canadian vonsumption also went down by about 3 million
ounces from 6.5 Lo 3.8 million ounces, The United Kingdom was the only excep-
tion, its consumption for authorised usos showing a small increase of over half
a million ounces from 15.8 million to 16.5 million ocunces.

There was a large increase in the monctary demand for silver in Moxico in
pursuance of the coinage programme undertaken by that country during 1947.
Under the coinage law passed by the Mexican legislature on 9th September, 1947,
the Government was authorised to issue five-peso, one.peso and fifty-centavo
coins, the pure silver content of each of these being respectively 27 grams, 7 grams
and 33 grams. 14,7 million ounces* were consumed by coins put into circulation
during 1047, as against the total cstimated consumption of 256 million ounces for
the entire aunthorised limits of new issucs amounting to 120 million posos. It was
roported that, for coinage purposey, I'nrkey had negotiated for the purchase of u
large amount of silver in the London market and that 134 million ounces had
slrcady becn shipped during December, 1947. According to the Dominion Burcau
of Statistios, Canada also purchased for coinage purposes a little under 1 million
ounces during the firsi eleven months of 1947.

During 1947, the demonetization programme was carried a step further. The
Australian Government reduced the silver content of their coins from 924 per cent
to 50 per cent, while New Zealand eliminated silver entirely, replacing silver
coins by cupro-nickel coins. Theso stops are reported io have been taken with
a view to reducing the eost of coinage and building up reserves for the repayment
of lend-leace silver to the United States. Indin also adopted legislation on
10th April; 1947 empowering the Government to issue rupee coins in any metal
in pursuance of the demonetization programme under which in 1946 half rupee
and quarter rupee pieces wore replaced by nickel coins, This measure comploted
the arrangements for the substitution of purc rickel for silver in tho Indian
Coinage.

In the United Kingdom, it is reported that the programme announced in
September, 1946 for the withdrawal of silver coins and the substitution of cupro-
nickel coins has not made much progress, due to a growing demand for hoarding
silver coins.

* This doee not include 3.6 million ounces used for coins minted by 31st December, 1947
but not isgued.
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Price Trends.—The United States Treasury price of gold remained unchang-
ed at $35 per finc ounce. It was reported that in the New York free market, foreign
gold was quoted in November at about $44 per fine ounce, The London Treasury
price of gold continued unchsnged at £8-12s5.-3d. per fine ounce. The official
scheme of export of processed and fully manufactured gold introduced at the
end of 1945 was continuned during the year. In August, as a result of the conver-
tibility crisis, export licences were considerably curtailed and the 50 per cent
bonus in gold, usable if desired for the home trade, which had hitherto accom-
panied replacements of all exports under the scheme, was withdrawn.

In the world free gold markets, » disquieting feature was the practice indulged
in by certain Contral Banking authoritice who made handsome profits through
sales of gold at premium prices beyond the gold point margin permitted under
the Articles of Agreement of the International Monetary Fund. With a view to
checking this unhealthy practice, which, if allowed, would have undermined the
exchange stability of currencies, the International Monetary Fund issued on 18th
June, 1947 a directivo to member countries to abstain from affording any facilities
for such operations (vide para. 14). The rosponse was encouraging ; Mexico soon
announced her docision to suspend such sales. In August, the London authorities
ruled that gold coming into tbe United Kingdom for refining on behalf of non-
residents or held in the United Kingdom by non-residents could only be returned to
its country of origin, or in the case of deposits could only be sent t0 the pcrmanent
residence of the dcpositor. As & result, active business which had been carried on
between the Far East and tho Middle Esat on one side and S8outh America on the
other, was diverted to other Continental centres, whore official policy was more
elastic. The United States took sction by amending the Treasury regulations, so
that only semi-processed gold could be exported, while gold other than semi-pro-
cessed could be oxported for the purpose of rofining or processing abroad, provided
it was afterwards returned to tho United Stetes. Exports of refined gold were
permissible only if the country of destination permitted imports of such gold.

The closing months of 1947-48 witnessed the re-establishment by some of
the Continental countries of internal free truding in gold. Following the devalus-
tion of the franc on 26th January, 1948, the Government of France announced
their decision to permit, with effect from 4th February, 1948, free trading in gold
on French territory. The free market, however, does not include import into and
export from France, slthough in some special cases licences might be granted
after tho cxamination of the application by the Exchange Control Offico. On the
first day, namely, 9th February, on which free trading actually started, the free
prico per ounce worked out to more than $71. In Italy, the Decree of 28th April,
1946 had already abolished the prohibition of free trading in precious metals
with the exception of coins. A new Decrce issued early in March, 1948, wenta
step further, restoring complotoly free trading in botk precious metals and coins

within Italy.

In the world silver markets, the trend towards progressive relaxation of
restrictions which had characterised 1948-47, was reversed from about the close
of that year, following the action taken by certain countries like India to ban
silver imports. An important factor governing the position of world silver mar-
kets during 1947 was the acute shortage of dollars which a number of countries
had to face, and the consequent imposition by some of them of stringent controls,
resulting in a further restriction of the availability of dollars for the purchase of
gilver. This led to the sales by some of the Continental and Far Eastern countries
of large quantities of the white metal in the New York market in spite of the
higher prices prevailing at other centres. Price movements were also affected
by other factors including the pursuance by some countries of important coinage
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programmes, for example, Mexico and the adoption by other countries of
demonetization, for example, New Zealand.

In the market for foreign silver in the United States, after the sharp fall
noticed during March, 1947, a temporary revival was in evidence on renewed
buying by London based on a realisation that valid Indian import licences for
substantial amounts were still outstanding. The quotation recovered from 71
cents on 20th March to 75-76 cents in April but following the withdrawal of outside
support, coupled with a decline in domestic demand, the price slipped back to its
original low level by the end of May, and later, owing to the pressure of accumnlated
supplies, to the year’s low of 59¥ cents by 20th June. From August onwards a
steadier tendency was in evidence firstly on buying for coinage purposes by the
Mexican Government which commenced in July and secondly the re-emergonce
of the domestio demand which developed to a record high peacetime volume
during September and October. The price improved graduully and despite a tem-
porary check during that period on the appearance of additional supplies, prin-
cipally of Chinese and Russian origin, the quotation moved up to 74§ cents by
3rd November at which level it continued for the rest of the year.

During the year, the London silver market continued to fanction in four
distinct categories under essentially the same restrictions as in the preceding
year. Briefly, the four categories are (1) official silver made available for essential
industrial purposcs, (2) free internal silvor, used by the jewellery trade, the stocks
arising from holdings acquired before 1941 and from sales of scrap, (3) pound
exportable silver, which is bought from the sterling area and is exportable under
licence at or above the official price and (4) silver bought in one non-sterling
country and sold to another with a harder currcney. From 1st November, 1946,
the funotion of aoquiring silver for essontial purposos was delegated to the London
bullion brokers. Following the action taken by the Bank of England in decontrolling
on 3rd February, 1947 the pegged official price, the London brokers became free
to buy for authorised uses silver in the cheapest market available, namely, New
York. The published London price, thereforo, tended to follow the fluctuations
in the New York prico. The suspension of storling convertibility within a few
weeks of 15th July—the date from which sterling oredits became convertible
under the Anglo-American Financial Agreement—moant a further restriction of
doliar credits, while the decision of the authorities not to graot, with effect from
1st December, 1947, dollars for purchase of silver meant a reversion to the
procedure followed prior to lst November, 1946, under which the authorities
themrelves would make available silvor for essential purposes.

As already noticed, the official price of silver in London moved more or
less in sympathy with tho New York prices over the greater part of the year
under review. Thus, when the New York price slumped to 59§ cents in June,
tho London price also fell to 37d. on 26th June, 1947—the year’s Jowest level.
From August, the rate tended to improve following the steady advance in New
York prices, the spot price recovering to 453d. by the beginning of November.
During the first quarter of 1948, there was no variation in the rate which continued
st 45d. with the New York price remaining unchanged at 74§ cents.

9. INTERNATIONAL TRADE

General.—The foreign trade of the world attained during 1847 considerably
bigher levels both in terms of value and volume than in the previous year ; but
it was marked by an inoreasing lack of balance between the Western Hemisphere
oountries, particularly the United States and the countries in Western Europe
and Asia. The factors which contributed to the large trade deficits in the latter
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countries included the vontinued unsettled conditions in various parts of the world,
the retarded resumption of trade with Germany and Eactern Europe and the slow-
ness in European recovery and financial stabilisation, accentuated by the severe
weather, crop failurcs and industrial unrest. The alrcady considerable gap in the
external trade widened still further, owing to the inoreased demand for food,
fuel, and capital equipment which could not be met from local production, the
overvaluation of currencies of ocertain European countries in relation to the
U.S. dollar, as judged by the declared par values, and the relatively larger rize in
the prices of imports of raw materials and food than those of exports comprising
largely of manufactured articles. Consequently, in order to minimise the gap, the
Governments of these countries further tightened the import controls. This was
also ncecssitated by a larger drain on the limited foreign exohange reserves than
was warranted by the total trade deficits, as the export surpluses with soft ourrency
countries could not be utilised to offset the deficits with hard currency areas.
With the rapid utilisation of credits granted earlier in 1945 and 1946, some of
the countries were compelled to readjust the cost of their external buying pro-
gramme to such amounts as would be realised from their current exports. In
acveral of the countries of Western Europe, apart from strenuous measures to
increase the total volume of exports, efforts were made to direct them to markets
supplying specially needed goods or paying in hard currencies, and through resort
to new bilateral agreements or revision of old oncs supplies were sought from
sources ontside the Western Hemisphere. In the majority of the countries in
South and Central Amorica also, trade restrictions were tightened during the
year with a view to partly reducing the heavy excesses of imports over exports
and partly for fostering local production ; simultaneous efforts were also made to
promote cxport trade through decontrol of prohibited items, preferential ex-
change rates, lowering of export duties and in certain cases monopoly of export
trade by the Government. In the important Far Eastern areas like China, the
Netherlands East Indies, S8iam, Burma and Malaya, foreign trade continued to be
subject to restrictions. In the countries of Eastern Furope, foreign trade was
subject to a high degree of Covornmental control and in some cases to direct
buying and selling by the Government. The Eastern European countries negotiated
during the latter half of the year agreemonts designed to bring about a closer
orientation of their trade relations with the U.S.8.R. and alto between themrelves.
Some of them took steps to xtrengthen their existing commercial relations with
the Westerr. Furopean countries, while others rought to negotiate new agreements
with the Jatter for the exchange of distinctive products.

The year, however, was not without some hopeful indications for the expan-
sion of international trado. The co-ordinated revision of import tariff systems
completed by Belgium, the Netherlands and Luxembourg during the year and the
initiation of studies for a similar unification of customs systems on a wider scale
in Western Europe were notable steps in the direction of freeing regional trade
from the restrictive influences of bigh tariffs. The provision of financial aid amount-
ing to about $6.1 billion by the United States under the Forecign Assistance Aot
(approved by the Congress on 2nd April, 1948) represented & landmark in the eco-
nomic recovery of Western Europe which in the coming months might tend not only
to relieve the basic pressures causing the spread of restrictive practices in Europe
but aleo help countries outside its scope to earn substantial dollar balances,
thereby easing the dollar scarcity to some extent.

At the final plenary meeting on 22nd August, 1947 at Geneva, the Prepara.
tory Committee on Trade and Employment agroed upon a draft World Trade
Charter, the earlier versions of which had been prepared in London and New York.
The revised draft obarter provided for specifio exceptions mainly in respect of
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necessary emergenoy action by membors under the post-war conditions of reconstruc-
tion and monetary stringency. Of greater significance than the acceptance of the
draft charter was the successful termination on 30th October, 1947 of the simul-
taneous negotiations between the representatives of 23 nations for a multilateral
reduction of tariffs. As a first step towards implementing the broad principles of
the Charter, the agreements reached among nine countries (Australia, Belgium, the
Netherlands, Luxembourg, Cnba, Canada, France, the United Kingdom and the
United States) accounting for over half of the world trade were hrought into provi-
sional operation from Jenuary, 1948. The International Conference on Trade and
Employment commenced its session in Havana on 21st November, 1947 and
concluded after prolongod deliberations on 24th March, 1948, when 54 countries
(rcpresenting some 90 per cent of tho world trade) signed the World Trade
Charter. This Charter embodying the underlying principles in 108 articles, provides,
infer alia, for the setting up of an International Trade Organization as a new
specialised agency of the United Nations whioh will come into force after the
Charter is ratified by the majority of the Governments whose ropresentatives signed
the Final Act. In the event of the majority not approving it within a year, rati-
fication by 20 signatory countries would bring the International Trade Organiza-
tion into being and the Charter into force. The Charter discourages or prohibits
practices restricting trade and delaying improvement of living standards or leading
to economic warfare and accepts as a general principle that all members shall
share tariff benefits granted to any one member country.

United States.—The outstanding features of the foreign trade of the United
States during 1947 were the large riso in exports during the first half of
the year facilitatod by the heavy drafts on credits provided in the previous year,
followed by a marked fall in exports during tho latter half of the year reflecting
the economy measures adopted by foreign countries. The value of exports for the
year as a 'whole amounted to $14.48 billion (vide Table 11) as against $9.74 billion
in 1940 showing a rise of 49 per cent. With negligible lend-lease exports and the
cessation of UNRRA shipments, cash purchases amounted to 95 per cent of the
total exports against 82 per cent in the previous year. The volumc of oxports
which had been 206 per cent of the 1936-38 level in 1946 moved up to 256 during
the year. The exports (excluding re.exports) were predominantly composed of
manufactured articles, sccounting for 72.3 per cent as comparcd with 62.2 per
cent in 1946. The proportion of finished manufactures to the total exports was 60.2
per cent as against 52.8 per cent in 1848. Crude materials and food-stuffs declined
reupectively in their proportions from 14.9 to 11.1 per cent and from 22.8 to
16.6 per cent. The volume of imports declined from 113 per cent of 1936-38 in
19486 to 109 per cent in 1947. In terms of value, however, they rose by 16.9 per cont
from $4.91 billion in 1940 to $5.74 billion. Important changes in the direction
of imports as compared with the pre-war years 1936-38 were discernible. Of the
total importe, the share of Europe fell from 28 per cent in 1936-38 to 14 per cent
in 1947 as compared with 16 per cent in 1946. There was an equally severe full in
respect of the Fur Eastern countries from 31 per cont in 1936-38 to 18 per cent
in 1946 and 19 per cent in 1947. Canada and the American Republics, however, gained
substantially in the import trade from 36 por cent in the pre-war period to 57 per
cont in 1947. The export surplus for the year oxceeded all previous expectations
and amounted to $8.74 billion as against $4.83 billion in 1946, the credit balences
on account of trade with Canada, the United Kingdom, France, Argentina and
the Netherlands showing significant increases over the previous year.

United Kingdom.—The progress of the United Kingdom towards achieving
a closer balance in the external trade received a sharp setback during the first
half of 1947, owing mainly to the serious coal orisis in February and March, involving
a considerable loss to production, and to the worsening of the terms of trade caused
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TABLE 11.—MERCHANDISE EXPORTS FROM AND IMPORTS INTO COMMONWEALTH COUNTRIES AND THE UNITED STATES.
(In millions)

Couatry 1938 1939 1940 1941 1942 1943 1944 19465 1946 1947
Unrrep Kmvopoxt  (a). £ o
Imports (retained) $58.0 840.0 1,125.6 1,131.8 991.2 1,226.4 1,281.2 1,053.6 1,250.8 1,728.3
Exports .. .. 470.4 439.2 411.6 364.8 271.2 232.8 266.4 399.6 014.7 1,137.1
Exceas of Imports .. 387.6 400.8 714.0 768.8 720.0 993.6 1,024.8 654.0 336.1 591.2
UNTrsD STATES § '
Importa (b) .. .. 1,960 2,318 2,625 3,346 2,745 3,381 3,019 4,136 4,909 5,739(p)
Exporte (inol. re- <
exports) .. .o 3,084 3,177 4,021 5,147 8,079 12,965 14,2569 9,808 9,739 14,475(p)
Exceas of Exports .. 1,134 859 1,396 1,802 5,333 9,584 10,339 5,870 4,830 8,738(p)
Canapa C$
Importa .. .. 677 760 1,057 1,366 1,600 1,701 1,743 1,546 1,864 2,570(p)
Exporta (incl. re- = o
exporta) .. . 846 908 1,200 1,657 2,388 3,001 3,483 3,267 2,379 2,766(p)
Excess of Exporta .. 169 158 143 201 786 1,300 1,740 1,721 515 226(p)
Inpia {c) Rs.
oot o 1,656 1,690 1,813 1,748 1,150 1,328 2,317 2,921 3,338
Exports (incl. re- ' o
?xpom)( ne T 68 1,608 2,160 2,004 2,544 1,949 2,105 2,290 2,064 3,201
Importa(-—) 125 +143 +470 +301 +797 + 800 77 ~28
Excess of b porta(T) + + 258 137
New ZEArAND £ENZ =
Tmports {d) .. .. 58.4 49.4 49.0 49.2 33.9 95.2 86.4 55.1 71.8 74.0*
Exports .. .. 568.4 58.0 78.7 687.5 81.3 71.9 77.8 8%.5 99.4 89.9*
Exoces of Z2ROM(=) 3 ¢ +8.7 +24.7 +18.3 +27.4 —23.4 —8.6 +26.56 +27.8 +15.9*
Exports(-+)
AUSTRALIA (¢) £A
Imports “ .. .. 140.0 124.4 145.0 186.2 187.1 265.7 283,1 233.0 194.6 280.2
Exporta .. L LT 121.5 149.7 135.0 159.3 125.6 146.7 155.3 196.4 308.9
¥mports(—) —2.9 4.7 —1.2 —27.8 —140.1 ~116.4 —
Excoss of srporta(F) T i i e e

@) Fi for 1938-46 have been worked out from monthly averages ; the figures for 1943-43 exclude muaitions imported or expotted by Government
Departments. (b) General imports including merchandise entered for immediate consumption and that entered for storage in bonded warehouses. {¢) Year-
endod 31st March. Inolude transactions on Government account. (d) Including defence materials and e%uipment. also lend-lease eupplies. (e) Year-ended

" 30th June. Include trausactions on account of the Commonwealth Government. (p) Preliminary. * Figures for eight monthe ended August, 1947,



by a substantial rise in import prices. The burden of the large increase in the adverse
trade balances was rendered insupportable by the rapid exhaustion of the dollar
credits granted by the United States and Canada, particularly in the face of the
continued dependence on the Western Homisphere countries for essential supplies
of food and raw materials. As a regult, during tho sceond half of the year, the foreign
trado programme was substantially readjusted and the Government moved towards
a wider exercise of controls over trade and production. New export targets were
announced in September, and the target volume for exporta at 140 per cent of
1938 set for 1947 was postponed to the middle of 1948 ; and the end of 1948 objective
was fixed at 160 per cent. To facilitate the attainment of the targets, (lovernment
control over labour was reimposed through the enactment in Octobor, of the Control
of Engagement Order ; simultaneously domestic consumption was restrained through
the levy of 2 high purchase tax, and expanded or renewed facilities for imports
into foreign markets were secured under bilateral agreements. Further, to relieve
the pressure on resources employed for export production, a substantial retrench-
ment of capital expenditure programmed for 1948 was announced towards the
close of 1947. Import policies nnderwont sharp changes during the yoar in view
of the diminished ability of the country to purchase from the Westorn Hemi-
sphere countries. A revised programme for imports drawn during the middle of
the year, providing for economy only in respect of tobacco and petroleum was
abandoned subsequent to the heavy cuts imposed in August and October on
imports of food and timber from the dollar area. Steps were simultaneously taken
to secure food and raw materials from other countries notably Russia, Sweden,
Switzerland, Denmark, Holland and Portugal by means of trade agreements.
Similar but less comprehensive agreements were concluded for increased food
supplies from Australia, the Union of South Africa and Eire. Besides, the adoption
of an Agricultural Programme aiming at a 20 per cent increase in internal agricul-
tural production by 1951-52 and the commencement of operations under the East
African Groundnut Scheme represented two long-range attempts for augmenting
domestic and colonial supplics of food and raw materials.

The United Kingdom’s exports during 1947 amountod to £1,137 million as
against £015 million in the previous year, or 108 per cent of the 1938 volume.
Exporte of manufactured articles exceoded the 1938 volume by 23 per cent, the rise
being principally due to metal gouds, the latter accounting for 48 por cent of the
total value as against 37 per cent in 1938 and 44 per cent in 1946. Re-exports valued
at £569 million as against £50 million in the previous year wore still far below tho 1938
volume at 45 per cent. Rotained imports rose from 67 per cent of 1938 volume in
the first quarter to 88 per cent in the third quarter though on account of the
operation of import restrictions there was a marked reduction in the last quarter
to 77 per cent. For the year as a whole, the volume of imports at 77 per cent of
1938 was 13 per cent higher than in 1946. In terms of value, imports increased
from £1,251 million in 1946 to £1,728 million. Compared to 1938, the pattern of
the import trade changed considerably. Food, drink and tobacco and manufactured
articles whioch during 1938 amounted to 46.8 per cent and 25.4 per cent respeo-
tively aceounted for a smaller share of the total during 1947 at 45.1 per cent and
22.3 per cent respeotively; raw materials, however, increased in relative
importance from 27.0 per cent to 31.3 per cent.

The Economic Burvey for 1948 envisages the possibility of sccuring equi-
librium in the overall external trade and the lessening of the gap with the coun-
trics of thec Wostern Hemisphere through larger exports, particularly of metal
goods and textiles, and the reduction of imports to the absolute minimum
consistent with the maintenance of & high level of economic activity.
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Canada.—The pattern of Canada’s foreign trade doveloped on the same lines
as in 1946, showing, despite a small overall surplus, a large deficit with the United
States and a surplus with the sterling area, particularly the United Kingdom.
The conscquent intensification of the strain on the country’s foreign exchange
reserves called for emergency restrictions on imports during the year. Besides,
according to an arrangement made by Canads early in the year with the United
Kingdom, the latter was required to pay in U.S. dollars about one half of Canada’s
export surplus with that country. This proportion was increased to more than 65
per cent according to a subsequent agreement covering payments for the first
quartcr of 1948. Several othcr measures” announced by the Government on 17th
November, 1947 were designed primarily to conserve foreign exchange angd foster
and develop Canadian industry to enable ler to incroase her exports to areas able
to pay in dollars or in currencics convertible into dollars. Restrictions were placed
on the imports of durable consumer goods and a 25 per vent excise tax was levied
on Canadian manufactures still heavily dependent upon import of components
from hard currency areas. At the same time, imports of capital equipment were
licensed in ordoer to build up the export industries. Further, to meet the continuing
deficits with the United States, Canada secured a loan of $300 million from the
U.S. Export-Tmport Bank.

During the year, while exports rose only moderately from ($2,379 million in
the previous year to 82,706 wmillion, imports rcecorded a sbarp increase from
(081,864 million to ($2,670 million resulting in a reduction in Canada’s favourable
trade balance from C$515 to € $226 million. The United States continned to hold a
pre-cminent position in Cunada’s foreign trade accounting for 77 per cent and 37 per
cent in imports and exports respectively. The deficit in the trade (exolusive of
re-exports) with the United States expanded during the year to C $941 million from
(8525 million in the previous year. The sharo of the United Kingdom was 7 per
cent for imports and 27 per cent for exports. The oredit trade balance (exclusive
of ro-oxports) with the United Kingdom amounted C$§567 million as against C$492
million in the previous year. Canada’s adverse trade balance with the United
States during 1948 would show a substantial reduction mainly as a result of the
operation of restrictions on imports announced during the year, the enlarged
opportunities for exports arising from concessions secured under Geneva Agree-
ments on Tariffs and Trade and from increased purchases which would be made
in Canada for aid to European countries. Similarly, the utilisation during 1947 of
most of the export credits granted by Canada in the carlier years and the possibility
of increased production in Europe, point to smaller surpluses in the trade with the
United Kingdom and other European countries.

10. BALANCE OF PAYMENTS

Qeneral.—The large shift in the productive oapacity and resources as bet-
ween the soveral countries and the far-reaching changes in the debtor-oreditor
relationships resulting from World War IT continued to influence the international
accounts. With & sizable share of tho world’s productive capacity located within
her territories and a strong international financial position, the United States
became the leading producer and creditor nation of the world. There was also
gimultancously a deterioration in the balance of payments position of several
countries, particularly of Western Europe, the large deficits in their trade account
(vide para, 9) being aggravated by the severe loss of sources of overseas income
acoounting in the pre-war period for roughly one-fourth of the total import costs.
The gup in the international paymenta of Western Europe was to a considerable
degree closed through credits and grants made available by the United States,
which during the period July, 1945 to December, 1947 amounted to $11.7 billion.
Additional financial ajd also came forth during this period from Canada which
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disbursed C §1 billion through & loan to the United Kingdom and over C $400 million
on credits to other Buropean countries. In addition, apart from the continued
assistance rendered by the sterling area countries in tho immediate post-war
period through the not accumulation of storling balances in London which trend,
howover, was reversed during thc year owing to the reduction in the balances,
there was also a substantial volume of private relief shipments and remittances
from the United Statcs, and in the last eight months of 1947 the financial aid
made available to Weatern Europe through the International Bank and the Fand
amounted to $750 million. All these proving inadequate to sustain the essential
imports of Western Eurupe, many of the countries were forced to liquidate part

of their existing gold and dollar reserves and also-long-ternt inveatments in the -

United States and elsewhere.

It was found neccssary, therefore, to take corrective measures to diminish
the world demand for dollars and to increase their availability. Fresh restrictions
were imposed on dollar imports by many countries and existing ones were in-
tensified. An important step in the direction of augmenting the supply of dollars
to Western Europe was the offer of aid made by George Marshall in June, 1847
on condition thut these countries formulated a co-ordinated programme of recon-
struction which could be executed with the help of the United Statea. In response
to this offer, representatives of sixteen European countrics meeting in Paris from
July to Septombor, 1947 preparcd & plan indieating their targets of production
and import requircments for the period 1948 to 1951. In pursuance of this, on
2nd April, 1948, the United States Congress authorised ‘for the year onding March,
1949 a grant of $5.3 billion towards the European Rocovery Programme to help
balance the current account: of European countrios with the Western Hemisphere.

United Kingdom.—The year witnessed a {urther deterioration in the intor-
national accounts of the United Kingdom. Aovcording to provisional figures,
her overall balance of payments deficit during 1947 was of the ordor of £676 million
a8 against £380 million in 1946 and the target of £350 million set out in the Keono-
mic Survey for 1947. This total defivit covered a surplus of £80 million with the rest
of the sterling area and deficits of £680 million and £75 million with the Western
Hemisphere and the other countries respectively. Though the f.0.b. value of im-
ports stood higher at £1,574 million as against £1,092 million in 1946, the esti-
mated increase in volume was only about 14 per cent, an average increase of 26.5
per cent in prices contributing to tho rise in value. Exports at £1,125 million re-
prosenting a substantial increase over the 1946 level of £888 million, due moro
to increased prices than incrcase in volume, fell short of the estimated target
only by £75 million. The net (fovernment expenditure ubroad declined from £290
million in 1946 to £211 million. The most outstanding short-fall was in the net
invisible receipts which had been expected to contribute a surplus of £75 million
but which actually accounted for a deficit of £15 million.

The net drain on the country’s gold and dollar reaerves which together amount-
od to £1,023 million during 1947 was mado up of the deficit on her own of £626
million with the dollar area, tho payment of £51 million towards her subscription to
the International Monetary Fund and the International Bank for Roconstruotion
and Development, the net payment of £189 million on account of tho rest of the
sterling area and net paymonts amounting to £157 million in gold and dollars to
non-sterling arca countries arising from the short-lived operation of the multi-
lateral convertibility of sterling. There was an increase during the year of £206
million in the external capital assets of the United Kingdom as well as a reduc-
tion of £142 million in her aterling liahility to all countries maintaining balances
with her.
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The Economic Survey for 1948 envisages a net defioit of £136 million in the
first half of 1948, comprising & net visible deficit of £87 million arising from im-
porta of £792 million and exports of £705 million and an invisible deficit of £49
million, ‘

United States.—Turing 1947, the United States exported goods and
nservices of the value of $19.6 billion as against $15.3 billion in 1946 and imported
yoods and services of the value of $8.3 billion as compared with $7.1 billion
last year. The ratio of exports to the total gross national produot rose during the
year while that of imports remained almost constant. The receipts from income on
investments rose from $811 million in 1948 to $1,026 million in 1947 while payments
on this account were also marked up from $173 million to $226 million during the
same period, the larger rise in receipts being due to petroleum investments and
investment in manufacturing industries. As a rosult of the inorease in ocean-
borne exports of which, however, only 50 per cent (as against last year’s 60 per
oent) was carried in the United States’ vessels, the net receipts from transporta-
tion stood at $1 billion, about $300 million higher than the last year’s figure.
There was an increaso of only about $46 million in the net payments to foreignera
on account of travel, despite the unprecedented level of $535 million of gross
psyments, because of an almost equal rise in foreign expenditure on travel in
the United States. Net paymcnts on account of the United States Government
{noreased from $299 million in 1946 to $508 million,

The export of goods and services of $19.6 billion was mainly financed by
imports of the value of $8.3 billion, unilateral transfers of $2.4 billion, United
States loans and investmonts of $4.7 billion and the liquidation of foreign gold
and dollar assets to the extent of $4.5 billion. The net Government payments
under unilateral transfers showed a decline to $1.8 billion from $2.4 billion last
yeoar chiefly becausc of tho cessation of UNRRA which was, however, offset in part
by the new programmes of Greok-Turkigh Aid and Interim Aid. The net outflow
of long-term capital was larger this year at $7.7 billion (as against $3 billion in
1946) of which net Government lending accounted for about $3.9 billion and the
United States subscriptions to the International Monetary Fund and the Inter-
national Bank for Reconstruction and Development for about $3.1 billion., The
net private outflow of capital of $736 million (including the United States pur-
chases of the bonds of the International Bank) covered $661 million of
direct invcstments (mostly in the petroleum industry in the Caribbean erea and
in the Middle East) and $75 million of portfolio investments arising from
the bond issues of the Netherlands and Norway and of tho International Bank.
During the year, tho International Bank granted loans of the value of $497
million in dollare of which only $300 million were actually disbursed and the
International Monetary Fund sold about $460 million in exchange for
other currencies. As a result of the drain of $4.5 billion on the gold and dollar
assets of foreign countries (which reached an annmual rate of $5 billion in the last
quarter of 1947), the total gold und dollar assets (other than those of the Fund
and the Bank) at the end of the year were distributed as follows: E.R.P.
countries—$7.5 billion ; Westorn Hemisphere—$3.6 billion and the rest of the
world—$6.7 billion.

Canada.—According to preliminary estimates, Canada’s international accounts
during 1947, including official contributions which amounted to C$38 million
as apainst C$97 million in 1946, showed a net surplus of only C$47 million as
againgt C$§357 million in 1946. This favourable balance included surpluses on
account of merchandise trade, non-monetary gold, tourism and travel, and freight
and shipping aggregating C$431 million and deficits on account of interest and
dividends and other current transactions amounting to C$384 miltion. The decline
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in the overall surplus during the year wus mainly accounted for by a fall in the
trade surplur from C$516 million to C$175 million as algo in the surplus on account
of freight and shipping from (0$92 million to C $46 million. Despite the small surplus
in the balance of payments on current account there was a reduction during 1947
of C$743 million in Canada’s gold and foreign exchange reserves. This was account-
ed for, among other things, by the finanoing of Canadian exports for C $563 million
through drafts on her export credits, the payment of C$74 million towards her
gold subscription to the International Monetary Fund, theredemption of Canadian
bonds held abroad and other net ocapital payments. Canada had a current deficit
of ($1,138 million with the United States as against a current surplus of C$1,185
million with other countries, of which the share of the United Kingdom and the
rost of the sterling area amounted to C$872 million.

11. FOREIGN EXCHANGE

During the year, transactions in foreign exchange continued to be subject to
control in several countries. In moust of them, apart from the depletion of the
limited exchange resources and the credits from the United States, the demand
for imported goods for purposes of consumption and reconstruotion was heavy
while production and exports lagged behind. In the Latin American countries,
whero large pont-up demands for imports threatened to exhaunst their gold and
foreign exchange resorves, an intensification of the existing exchange controls
was found necessary. ‘The prevalence of difficulties connected with the relative
soaroity of essential foreign exchange resources, partioflarly U.8. dollars, was
reflected in the fact that, barring a few (El Salvador, Guatemala, Mexico, Panama
and tho Unitod States) all the members of the International Monetary Fund
found it neoessary to avail therselves of the provisions in respect of the mainten.
ance and adaptation during tho transition period of restrictions on payments
and transfers on ourrent transactions. Somo countries had recourse to devices
such as exchange revaluation and multiple ourrency praoctices with a view to
achieving an improvement in the exochange position.

A potable development during the year related to the attempts made by the
United Kingdom to restore convertibility to sterling. The mechanism of the
American Aceounts had already provided for the free availability for payments
in any ocurrency area, of sterling currently carned by residents of the United States,
American possessions and various Central American countries. As regards the
sterling aroa countries, there was the convention that for essential imports members
could secure dollars against sterling from the central reserves. Thus, the imple-
mentation of convertibility commitments of the Anglo-American Finanocial
Agreement remained to be completed only in respect of the convertibility of
sterling currently earned by residenta of other countries. A system of Transferable
Accounts was for this purpose introduced in February, 1947 with Canada and
Newfoundland, Argentina, Belgium, the Netherlands and Portugal (together
with their respective monetary areas) as members. The sterling currently earned
by residents of these countrics was credited to a Transferable Account, the balance
in which was available for transfer, in payment for current transactions, to any
Sterling Area Account, any American Account or any other Transferable Account
subject only to report to the Bank of England. The system was gradusally extended
by 15th July, 1947 to covor the following countries also : Italy and the Vatican
City, Brazil, Norway, Spanish monctary aroa, Finland, Czechoslovakia, Egypt, the
Anglo-Egyptian Sudun, Ethiopia, Uruguay and Sweden.

On the basis of this framework which involved the willingness of other coun-
tries to accept payment in sterling for current transactions, the United Kingdom
undertook to provide, with effect from 15th July, 1947, for the free availability
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of current accruals of sterling for current payments by all countries (with the
exception of 14 countries with which appropriate arrangements could not be
completed). This measuro was, however, followed during the next five weeks by
an excoptionally heavy drain on Britain’s gold and dollar reserves, partly owing
to the maximum use which certain countries made of these convertibility privileges
to meet their dollar payments. Consequently, the United Kingdom, in consulta-
tiou with the United States, suspended as an emergency measure, with effect from
21st August, 1947, the convertibility provision as applicable to the U.8. dollar.
Facilities for transfer of sterling from Transferable Accounts to American Accounts
wero immediately withdrawn and Canada and Newfoundland were removed from
the group of Transferable Accouuts in view of the close connection hetween the
Canasdian dollar and the U.S. dollar. Sometime later, Belgium, Portugal, Italy
and the Vatican City and Uruguay also were removed from the Transferable
Accounts group, while Poland and the U.8.8.R. were admitted into it. The United
Kingdom, however, continued to seek the gradual extonsion of the area over
which sterling is freely acceptable by means of bilateral agreements providing
for its transferability on an administrative basis and for commercial transactions,
aimed at balancing paymoents between the sterling area and the countries concerned.

At the Paris Conference of the countries of Western Europe hold during
the period July to September, 1947 in connevtion with the programme of Marshall
Aid, a committes of finnncial experts examined the problem of reducing to a
minimum the payments in gold and convertible currencies required to be made
for the settlement of balances arisiug periodically from the working of tho bilateral
peyments agreements betweon seversl Eurvpesn countries and recommended
the setting up of & system of transforability of European currencies by which a
country with a credit in her relations with another country would be enabled to
use it for any dobits that she might have with othor countries. In accordance with
these recommendations, an sgreement for multilateral monetary compensation
was gigned in Paris on 18th November, 1947 by the Belgian Government (also
acting on behalf of Luxembourg), the French, Italian and the Dutch Govern-
ments. The clearing which began on 1st January, 1948 has been operated by the
Bank for International Settlements to which all the members supply parbi-
culars of the dovelopments in respect of their payments agreements, The United
Kingdom and the Scandinavian countries also signified in principle their adherence
to the above agreement as occasional members, Though this scheme would require
for its success considerable reserves of gold aud dollars for the settlement of
the balances in excess of the agreed limits, it marked an important step in the
direction of extending multilateralism.

The adjustments in the extornal value of the lira and the franc constituted the
other important developmonts of the year in this sphere. The Italian Government
decided on 27th November, 1947 to modify their existing foreign exchange practices
acoording to which ono half of all foroign exchanges received in Italy wus required
to be sold to the monetary authorities at the official rate, and the other half could
be sold through the authorised banks at free rates. According to the modified
system, the one half of foreign exchange receipts salable to the monetary autho-
rities was to bo sold ut rates established at the beginning of every month on
tho basis of the average of the free market rates in the provious month with upper
and lower limits at 650 and 350 lira to the U.S. dollar respectively. This monetary
reform (which acoompanied the devaluation of the lira from 350 to 589 per U.S.
dollar) was expected to encourage Italy’s exporting ability and eliminate the
existing discrimination among different classcs of imports and exports by narrow-
ing the margin between the effective rates of buying and selling.

On 25th January, 1948, the French Government announced their decision to
devalue the franc with effect from 26th January from 119 for the U.S. dollar
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to 214 and from 480 for sterling to 864. Besides, there was to be a free market
for the U.S. dollar and the Portuguese esondo, which could be bought and sold a¢
rates varying from the official parity. ¥rench exporters were required to sell to
the French authorities at officiel rates half their proceeds in these currencies and
were freo to sell the other half in the free murket, where they could be bought by
French importers to pay for non-cssential imports. Several invisible transactions
such as tourist oxchange and capital transfers were also permitted in the free
market. The International Mouetary Fund (which had been consulted by the
French authorities prior to the devaluation) did not agree to the proposals for a
frec market, as in its opinion, it would have adverse effects on other members
of the Fund without being essential to the achievement of tho French commercial
objectives. Notwithstanding the opposition from the Fund, the French authorities
proceeded to execute their proposals.

12. PUBLIC FINANCE

The budgets of some of the important foreign countries reflect their continued
efforts since the cessation of hostilities to rcduvce expenditure end to achieve
balanced if not surplus budgets, in order to counter the inflationary situation.

According to tho revised estimates for 1947-48 (ride Table on pages 36and 37)
both the United States and the United Kingdom have estimated surpluses,
amounting respectively to $7,482 million and £636 million as against a surplus
of only $754 million in the United States and a defioit of £569 million in the
United Kingdom for the previous year. In the case of the 11.8.8.R., the surplus
for 1947 is 24 billion roubles, or 7 billion roubles above that of 1946. In Australia
the policy of reducing the deficit has heen continucd in 1947-48 also, the antici-
pated deficit being £A.30 million as against £A.38 million in 1946-47.

As regards the budget estimates for 1948-49, both the United States (according
to the Presidential message) and the United Kingdom show a surplus which in
the casc of the former is cxpected to decline from $7,482 million in 1947-48 to
$4,808* million in 1948-49, but which in the case of the United Kingdom is ex-
pected to rise from £636 million to £778 million. In both countries revenuc has
fallen, but while in the United Kingdom expenditure has declined more than
proportionately, in the United States it has actually risen. The fall in estimated
revenue receipts in the United States is principally under the item, ‘‘sale of
surplus atores and property.” The incroase in expenditure is principally due to
the increased provision under the item ‘¢ international affairs,”” the total under
the head being §7,009 million of which the appropriation towards the European
Recovery Programme alone is $6,800 milliont. The U.S.S.R. has budgeted for
a still larger surplus in 1948, namely, 41 billion roubles, which is nearly equal to
the sum of the previous two annual surpluses and is mainly due to the large
increase in revenue under the turn-over tux. In the case of Canada, revenue for
the year is estimated at € $2,664 million and sxpenditure C$2,175 million, revealing
a surplus of C$489 million. So far as the disposal of the hudget surpluses is
concerned the United Kingdom and the United States Governments have
indicated that their relative surpluses would be utilized, as and when they accrue,
for the reduction of maturing public debs.

* According to the ILegislative budget estimates as adoptod by the Congreas,
receipts are placod at $47.3 billion and vxponditure at $37.2 billion leaving a surplus of $10.1
billion, which, however, will be reducod by $4.8 billion in view of the passage by the Congress
of the Republican-sponsored Tax Reduction Bill

1 h;h envisaged in the original proposal of a first allocation for an initial period of fifteen
ronths.
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Country

UNITED STATES
{In millions of §)

TUNITED KINGDOM

{In millions of £)

CANADA

(In millions of
Canadian §)

TABLE 12.—ANNUAL REVENUE, EXPENDITURE AND DEBT OF THE GOMMONWEALTH COUNTRIES,
UNITED STATES, FRANCE AND THE U.3.8.R.

Taxes  Percent- Defence

Years Total on
Revenue Income
1 2 3
July—June
1938-30 .. 5,185 2,189
194445 .. 48,457 35173
1945-48 .. 43,038 30,885
194647 .. <. 43,2560 29,306
1947-48 (Revised) 485,210 31,499
1948-49 (Budget) . 44,477 32,664

age of Expendi- Expendi-

w2

42
76
72
68
70
73

ture

1,206
90,020
48,542
17,142
11,734
11,237

Column 2 : Net Revenue. Column 10 : Treasury bills only.

April—March

19388-39 .. .. 927 420
194445 .. . 3,238 1,901
1945.40 .. 3,284 1,897
1946-47 .. .o 3,341 1,689
1947-48 (Revised). 3,846 1,870
1948.49 {Budget). 3,75¢ 1,785
April—March

1938-39 .. e 802 142
104445 .. - 2,687 1,539
194546 .. . 3,013 1,432
1046-47 .. .- 3,007 1,412
1947-48 (Revised) 2,869 1,287
1948-49 (Budget) 2,064 1,288

Total

9,027
100,307
63,714
42,505
37,728
39,669

Surplus  Percentage Percentage Floating
{+) or increase of 2¢0 6 or Short-
ture  Deficit (—) (+) or de- term Debt
crease (—
iné
7 8 8 10
— 8,862 . 57 1,308
—53,040 +1,012 46 17,041
—20,676 — 37 68 17,080
+ 754 — 33 102 15,775
+ 7,482 — 171 120 .
+ 4,808% 4 k1 112

* Prior to the paese

1 Estimated.

272 927 .. .
5,128 6,068 — 2,820 4 454
4,410 5,475 — 2,101 — 10
1,863 3810 — 569 — 29

854 3,200* + @636 — 18

683 2,976 + 798 — 7
* Includes SBinking Funda.

34 553 —_ 51 .e
4,418 5,246 — 2,658 4 849
4,003 6,136 — 2,123 — 2
1,316 2,634 4+ 373 — 49

636 2,199 + 670 — 17

.e 2,175 + 489 — I

* Direct and Guaranteed Funded Debt.

91

59
114
130
122

920
6,118
6,487
8,855
8,542

270
2,436

o

Public Debt
(Year-end
figures)

il

40,440
258,882
269,422
258,286
250,900t
246,200%

go of the Tax Reduction Bill in the Congress.

8,163
22,3908
23,636
25,831
25,623

4,438%
14,557¢
17,318¢
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COMMONWEALTH OF
AUSTRALIA
{In millions of
Australian £)

t Excluding grants to States for reimbursements under the State Grants (Tax Reimbursement) Act, 1942 and 1948,

July—June

1938-39 .. .. 95
1944.45 .. e 341t
1945-46 .. .. 355t
194647 .. . 371t
1947.48 (Budget) 353t

12
183
1813
1663
1623

43

14
460
378
233
168

94+ 1 ..
807 — 266 4 546
508t —153 — 16
409t — 38 — 19
383t — 30 — 6

101
56
70
91
92

1 Excluding grants to States for reimbursementa in respect of incoms-tax under the State Grants (Tax Reimbursement)
Act, 1942 and for 1946-47 and 1947-48 under the State Grants {Tax Reimbursement) Act, 19486.

§ Excludes War (1914-18) Debt of £A78,724,220 dus to the British Government.

UNION OF SOUTH
AFRICA
{In millions of South
African £)

FRANCE
(In billions of francs)

U.S.8.R.
(In billions of roubles)

DOMINION OF
PAKISTAN
{In erores of rupees)

17
80
88
60
59

a6
52
51
43
42

* On the basis of existing taxation.

April—March
1938-39 .. .. 47
104445 .. .o 116
1945.46 .. e 134
1946-47 .. .. 189
1047-48 (Budget). 140
Jan,—Dec.
1938 .. . 63
1944 . .. 138
1946 .. .. 207
1946 .a .. 373
* Ocoupation costs.
Jan,—Dec.
1938 e e 128
1944 . . 269
1845 . .e 302
1846 . .. 325
1947 .. o 385
1048 (Budget) .. 429
A&ril-—Mmh
1047.48% .. 43
1848-49 (Budget). 80

.

% Including medium-term debt.

5
7

12
9

138*

23
138
128

78

68

68

34
37

65 — 18 ..
188 — 71+ 186
131l + 3 — 3
132 + 7 4+ 1
120 4+ 20 —

+ Provisional.

90 — 27 .
872 284 4+ 313
444 —237 4+ 19
684 —211 + a2

1 Domestic debt only.

124 + 4 .o
264 + 5 + 113
269 + 3 4+ B3
308 + 17 + 3
361 + 24 <+ I
388 + 41 + 7
868 — 23 e
90 — 10 4+ 36

¢ Figures relate to 7§ monthe from 15th August, 1847 to 31st March, 1848,

72

102
105
117

70
37
47
64

103
102
191
106
107
111

65
89

.e

38
49

.

96t
613+
746}
8974

§ Period ended 30th June, 1946,

1,215§
2.550!

715§
2,767§

279

584
547¢

4218
1,680
1,832
2,0164§



As regards defence expenditure, which constituted the major item during
the war years, there has been a suhstantial fall in 1947-48 in soveral countries.
In 1948-49, howcver, the fall is most marked in the United Kingdom, while in
the case of the United States the decline is comparatively less marked. Such
savings as aro effeoted under this head have rendored possible a greater provision
towards schomes of social welfare. Tn the United States the cxpenditure on rocial
welfaro schemes is expeeted to rise from $1,960 million in 1947-48 to $2,028 inillion
in 1948-49. Similar is the case with the United Kingdom where the increased outlay,
during the budget year, on education, housing and new health services will amount
to £30 million, £14 million and £143 million respectively. The United Kingdom
Government have also decided to continue the food subsidics at £400 million. In
the U.S.8.R. too, generous provision hvae becen made for expunditure on social

services, the outlay for 1948 being 116 billion. roubles .as:ggainst-that.of 80.4..

billion roublos and 108.5 billion roubles in 1946 and 1947 respectively.

In the field of taxation, certain concessions were announced which were
caloulated to reduce the burden of existing taxes. In the United Kingdom, the
exemption limit for payment of income-tax has been raised from £120 to £135,
this measure now exempting 500,000 more people from the payment of income-
tax. The earned income relief for the purpose of income-tax has been raised from
one-sixth to onc-fifth of the total earnings subject to & maximum of £400. In the
field of indircct taxation also, a reduction has been proposed in the purchase tax
on certain goods. In the United States, the Tax Reduction Act has incresased the
personal exemptions for vach tax-payer and for each dependent from $500 to
$600, has repcaled the 5 per cent * allowable charge >’ und substituted a cut of
17 per cent on the first $400 of tax, 12 per cent on the next $99,600 and 9.75 per
cent on the remainder. The maximum effective rate of tax also has beon reduced
from 85.5 per cent to 77.0 por cent. The Australian Government in thoir
budget for 1947.48 proposed (I) to abolish the wartime company tax, (2) to
modify the schedule of sales tax and (3) to suspend the operation of the gold
tax with & view to encouraging production of gold as a means of earning dollars.

In the budget for 1948-49, the Government of the United Kingdom have
found it nccessary to impose additional taxation, tho important items being
(i) u levy on income from investment on a gradusted scale rising from two shillings
in the pound on incomes between £250 and £500 (where the total invome exceeds
£2,000) to ten shillings in the pound on incomes over £5,000, (ii) » doubling of the
tax on football pools and a graduated duty on hookmakers at grey-hound racing
tracks and (iii) beavier taxes on beer, whisky, wines and tobacco.

As regards the newly formed Dominion of Pakistan, no bugfot was intro-
duced for the period 15th August, 19047 to 31st March, 1948. However, while
presenting the budget for 1948-49 the Finance Minister disclosed that he antici-
patod a deficit of Rs. 23.41 crores for the 74 months, tho revenue and expenditure
being estimated at Rs. 42.79 crorcs and Rs. 66.20 crores respectively. The budget
estimates for 1948-49 place revenue at Re. 70,57 crores and expenditure at Ra. 89.68
crores, leaving o deficit of Rs. 10.11 crores. In order to make up the deficit of
Rs. 10.11 crores in 1948-49, certain taxation proposals were announced which
are expected to yield Rs. 10.16 crores, thus converting the anticipated deficit
into a amall surplus of Re. 0.05 crore. The proposals include an ad valorem duty
of 10 per cent on hides and skins and cotton seeds, raising of the import duties
on sugar, candy, etc., imposition of inoreased surcharge on wines, cigarettes,
motor cars, revision of postal rates and the lovy of an estate duty on both
agrioultural and non-agricultural estates. In addition, a yield of Rs. 2 crores was
expected from the duty on raw cotton imposed earlier. It is also proposed to take
over sales tax from the Provincial list to the Central list, for the next two years,
the provinces, however, being entitled to a share in the proceeds.
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13. PUBLIC DEBT

During the year, the general pattern of public debt in some of the countries
for which information is available revesled changes both as regards volume and
composition. In the United Kingdom and Australia, a slight increase was noticed
in the volume of the debt, while in the United States and Canada there was o
reduction in the total debt outstanding.

In the United Kingdom, the total outstanding debt as at the end of March,
1948 was ostimated at £25,623 million as against £25,612 million at the close of March,
1947, showing only a very slight increase of 0.04 per cent. Of the total debt, internal
debt aggregated £24,067 mi%l.ion while the external debt stood at £1,656 million,
the corresponding figures for the previous year being £24,844 million and £769
million respectively. The floating debt accounted for £6,542 million or 25.5 per
cent of the total debt as compared with 27.2 per cent Jast year. A further rise of
£26 million was noticed during the year in the total outstanding Trecasury bills
which rose to £4,910 million at the close of 1947-48, but against this there was a
decline in the Treasury deposit reccipta during the period from £1,457 million to
£1,291 million due to Government’s policy of switching over from 'reasury de-
posit receipts to Treasury bills which are a more flexible form of short-term asset
to the banks. The ways and means advances also decreased during the year by
£272 million, that is, from £613 million to £341 million.

In the United States, the Treasury’'s debt retirement programme initiated
last year was continued during the year, the total outstanding public debt de-
clining from $269.15 billion on 31st December, 1946 to $256.90 billion at the
close of 1947, as compared with the all-time peak of $279.21 billion at the end
of February, 1948. Tho reduction was achieved purtly by the use of tho budgoet
surplus but principally by means of funds accumulated in the Government trust
accounts and agencies and by the procecds of sales of primarily non-marketable
seourities to the public. Tt was noticed that a large portion of the decline in the
debt up to tho middle of 1947 was accounted for by retirement of the holdings
of the commercial banks. The reduction in commercial bank holdings of the debt
wag in accordance with tho Treusury’s policy of spreading the awnership of the
debt as broadly as possible. During the latter half of 1947, however, the operation
of debt retirement was shifted from commercial banks to Federal Resorve Banks,
in order to prevent the money obtained from redemption of maturing socurities
from getting back into the commercial banking system and thus discourage credit
expansion. As regards the composition of the debi, while there was only a slight
decline of §2.25 billion in the total amount of the public debt during the period,
a rather heavy fall of $10.9 billion took place in the marketable issues, the non.
marketable issues showing & rise of $7.2 billion. Bills and certificates, specially

the latter, decreased by $10.7 billion while honds showed a rise of $1.8
billion.

The total public debt in Australia showed » plight increase of £A51 million
from £A2,839 million at the end of June, 1946 to £A2,890 million at the close of
June, 1947. Of this, the internal deht aggregated £A2,323 million and the extornal
debt £A567 million, the corresponding figures for the previous year being £42,267
million and £A572 million respectively. Of the internal debt, £A1,923 million
formed the funded debt, which showed an increase of £A86 million over last year.

On the other hand, the fluating debt decrensed during the period from £A4440
million to £A400 million, ' o :
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In Canada, for the first time during the last seven years, the Tominion
Government’s domostic bonds outstanding at the end of December, 1947 showed
& decline of C $239 million as compared with an increase of ($$201 million in 19486.
There was also & net reduction of C$§346 million in the amount of Dominion de-
posit certificates, Treasury bills and Short-term Notes outstanding during the year.
The total of the provincial, municipal and corporate bonds during the period,
however, showed an increase, this being the first inorease in corporate debt since
1936 and the first appreciable increase in municipal debt since 1932.

The Government of Pakistan floated on 14th February, 1948 the following
four loans, namely, (i) the 2§ per eent Loan 1953-54, (ii) the 3 per cont Loan
1960, (iii) the 3 per cent Loan 1968 and (iv) the 14 por cent Tncomo-Tax Free
Bearcr Bonds 1958, subscriptions being invited in the form of cash or cheque,
or the Government of India securities of current loans in the ocasc of Provincial
Governments of Pakistan and Baluchistan and T.ocal Bodies, such as Municipal
Committoes, Distriot Boards and Port Trusts. The issue price was fixed at
Rs. 100 cach up to 28th February, 1948 the price increasing thoreafter by 8 pies,
9 pies, 9 pies and 6 pies per cent respeclively every week, the weekly increase
approximating to the net interest aceruing on the securities. The total subseriptions
in respect of all the four loans as received up to 31st March, 1948 totalled
approximately Rs. 31.84 crores. '

14. THE INTERNATIONAL MONETARY FUND AND THE INTERNATIONAL
BANK FOR RECONSTRUCTION AND DEVELOPMENT

The marked deterioration in the cconomic position of many countries, par-
ticularly in Europe, with seriously unbalanced foreign trade brought to the fore
the problem of financing international payments, and the International Monetary
Fund, which is designed to bring aboul exchango stability and render tempo-
rary financial assistance to its member countries to balance thoir international
payments, was faced, during the year, with the task of taking prompt decisions
on difficult problems. The International Bank for Reconstruction and Develop-
ment also evolved during the year a policy framework for future activities.

The International Monetary Fund commenced exchange operations, in accord-
ance with its rules and regulations on 1st March, 1947, after the necessary pre-
liminary requirements set out in its Articles of Agreement had been fulfilled.
During the thirteen months ended March, 1948, the Fund’s operations consisted
mainly in selling U.S. dollars against the mcmbers’ currencics, the total of such
sales amounting to $694.1 million. Of these, rales to the United Kingdom account-
ed for $300 million, France $125 million, the Netherlands $62.5 million and Bel-
gium $33 million. As India’s requirements of U.B. dollars for the six months
ending June, 1948 were estimated to cxceed her own receipts and the amount
of about $40 million made available to her by the United Kingdom in terms of
the Financial Agreement between them, India, for the first time in March, 1948
applied to the Fund for U.8. dollars and following its assent purchased $28 million.
Besides, the Fund also sold 1.5 million pounds sterling against MNetherlands
guilders and 0.02 million U.S. dollars against gold.

The Fund Agreement reqnires members to notify the Fund, before they be-
come eligible to make use of its resources, whother they intend to avail themselves
of the transitional arrangements under Section 2 of Article XIV or whether they
are prepared to accept the obligations under Sections 2, 3 and 4 of Article VIII,
prohibiting restrictions on current payments and convertibility and also prevent-
ing recourse to discriminatory enrrency practices. In accordance with this require-
ment, only the United States, El Selvador, Guatemala, Mexico and Panama
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notified the Fund their acceptance of the obligations under Article VIII. The rest
of the member countries, including India (except Finland whose position is not
known) notified their intention to avail themselves of the transitional arrange-
ments provided for in Section 2 of Article XIV. The Fund agreed to the par values
of the currencies of all the members, except those of Brazil, China, the Dominican
Republic, IMinland, Greeve, Italy, Poland, Urugusy and Yugoslavia, who requested
postponement of the consideration of the par values of their currencies.

The second annual meeting of the Boards of (Governors of the Fund and the
Bank was held in London in Soptembor, 1947. At this meeting, the Governor for
China was eleoted Chairman of the Boards of Governors and the Governors for
France, India, tho United Kingdom wnd the Unitod States, Vice-Chairmen till
the next annual mooting to be held in Washington in Septomber, 1948, Taking
cognisance of a communivation from the Government of India embodying u copy
of the Indian Tndependence (International Arrangements) Order, 1947, it was
decided that the quota of the pre-partition India in the Fund and her subscription
to the capital stock of the Bank should continue to be the ‘quota’ and
‘subscription’ of tho Dominion of India.

Earlier, the Boards had approved the application for membership from
Australia ; at this meeting the application from Fiuland and towards the close of
the yoar, that from Austria were approved. It is open for Austria to indicate her
acceptance up to 3lst August, 1948, Tho total number of members as on 31st
March, 1948, of the Fund and the Bank was 46 each. The admission of the new
members resulted in an increase in the authorized subscription to tho Fund as
on 29th February, 1948, to $7,961.00 million and the subscribed capital of the
Bank as on 31st March, 1948, to $8,263.10 million.

Among tho issues on which the Fund was required to take crucial decisions
during the year, the proposal for devulnation of the frane on the multiple currency
principle by the Government of Frauce was the most outstanding. The two main
aspects of this proposal wore & reduction in the par value of the French franc by
44.444 per cent involving a change in the dollar-franc ratio from 119 to 214 and
the introdunction of a disoriminatory multiple currency practice entailing tho
purchase and sale of U.S. dollars and other convertible currencies at fluctuating
rates in a fres market fed by one half of -the export proceeds, Although the Fund
agrecd to the need for devaluation, it indicated that it was preparcd to concur
in & devaluation of the franc to & more realistic rate which would be applicable to the
transactions in the currencies of all members of the Fund. It also disapproved
the French proposal to csiablish a convertible currency based on a systom of
fluctuating exchange rates. The French Government, however, decided to go
forward with their proposals the Fund’s objections notwithstanding, with the

result thut subsequently thero wus no formally agreod par velue for the French
frune.

During the year, the Fund also dofined its attitudo towards the multiple cur-
rency practices of some of its members, laid down general principles to bo applied
to specific problems after discussion with the members concerned, and requested
the members to maintain continual consultation on such practices and to take
steps for their climination where they were not necessary for balance of payments
purposcs. Following this arrangement, the Government of Ecuador requested the
approval of the Fund for the imposition of a surcharge on non-essential imports.
The Fund agreed to this dovice, though for a short period, as it would have the effect,
not only of limiting import demands but also of curtailing the inflated volume of
currency and credit. The Fund agreed to the introduction of certain temporary
exchange arrangements by Italy after it wus assured that the Italian Governmont
were fully in agreement with its long-term objective of ultimately establishing
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an unfettered exchange system. The adjustments which Italy had instituted
brought the rate of exchange of the lira to the dollar nearer to the equilibrium of
her internal and external price levels. The Chilean Government, in consultation
with the ¥und, agreed to undertake a programme aimed at the gradual simpli-
fication of the existing system of multiple exchanges. Chile had already taken
steps to arrive at internal financial stability as a pre-requisite to exchange stabi-
lity. These attempts at adaptation of existing restrictive exchange practices and
exchange devaluation, together with the adoption by France of an exchange
mechanism which had been objected to by the Fund, indicate the kind of difficul-
ties that have to be encountered in realising thc Fund’s long-term objeotives of
exchange stability and the elimination of exchange restrictions. The Fund gener-
ally agreed to the proposals of individual countries in the hope that, by helping
to balance their overseas payments in the near future, it would enable them,
through these measures, to establish, in the long mn, a framework of exchange
practices more in consonance with the Yund’'s aims,

The Fund considered the question of preventing the extension of external
gold transactions at premium prices, which generally involve a transfer of gold
from central monetary reserves into private hoards and which might casily con-
tribute to the undermining of exchange stability, and on 18th June, 1947, issued
a directivo to all its members to desist from international transactions in gold at
prices above monetary parity and requested them to co-operate in the elimination
of ruch transactions. As subsidies on gold production, whatever be their form,
arc inconsistent with Section 4(a) of Article 1V of the Fund Agreemont, the Fund
announced on 11th December, 1947, its policy in relation to this, placing every
member proposing to introduce new measures to subsidize the production of gold
under an obligation to consult the Fund on the specific measures contemplated.
In view of this, the Canadian Government consulted the Fund on their proposal
for a subsidy on gold production and the Fund, after examining the proposal in
the light of its own policy, decided that the proposed action, dotails of which
are referred to in para. 8, was not inconsistent with that policy.

During the year, the International Bank for Reconstruction and Develop-
ment started operations as & borrower and as a lender. The guiding principle
governing its lending policy has been the continuous emphasis on the requirement
that losns made by the Bank must be prodnotive and must relate to well-design-
ed projects of rceonstruction and development, and promise an increasc in the
level of industrial or agricultural output of the borrowing country. The proceeds
of the loan must be utilised only for the productive purposes for which it is grant-
ed, and the borrowing country must take cffective steps, where nccessary, to
remedy any unsound monetary or budgetary practices likely to threaten either the
productivity of the loan or the prospects of its repayment. In choosing between
several commendable projects, the Bank has encouraged those which promise
the greatest increase in productive output in the shortest possible time. Up to
31st March, 1948, eleven countries, viz., Chile, Czechoslovakia, Denmatrk, France,
Iran, Italy, Luxembourg, Mexico, the Netherlands, Poland and Yugoslavia ap-
plied to the Bank for loans. A credit of $250 million by the Bank was extended
to the Credit National, a semi-public corporation in France, created in 1919 to
assist in financing reconstruction and development of the French economy. The
loan, which is to run for a period of 30 years, will provide Franoe with & modern
steel strip mill, locomotives, freight cars, canal barges and commercial air-planes
for restoring the transport system, and coal, raw materials and semi-processed
metals for industries. The Kingdoms of the Netherlands and Denmark and the
Grand-Duchy of Luxcmbourg were granted loans respectively of $196 million,
$40 million and $12 million. Luxembourg was granted the equivalent of $2 million
in the form of Belgian francs. These loans are designed to finance e¢ssential im-
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ports like machinery and other capital goods for industry as well as for agricul-
ture. The three loans will run for a period of 25 years. The interest ratc oharged
by the Bank on all the loans is 3} per cent. In addition, the Bank will also charge
a commission of 1 per cent on all the loans annually to be set aside in a special
reserve fund. Excopt in thc case of Luxembourg, repayment of principal will
start after the expiry of five years. Thereafter, capital repayments will begin at
s moderate rate and increase gradually so as to ensure complete repayment of
the loans by the due date. Luxembourg, however, has agreed to begin amorti-
zation payments in July, 1949, providing for retirerent by final maturity in 1972.
An interesting provision in all the loan agreements is that the Bank should be
regnlarly supplied with information regarding the cconomio situation and develop-
ments in the borrowing countries and that continuous consultation should be
maintained between the Governments voncerned and the Bank on financial and
cconomic matters. The first loans which tho Bank approved in the development
ficld, apart from the loans for roconstruction of war-ravaged territories referred
to above, are two loans to Chile totalling $18 million. One of the loans is for §13.5
million for hydro-electric development in Chile and the other for $2.5 million
is for the purchase of agricultural machinery. Both the loans are to be guaranteed
by the Chilean Government and are in accord with the objectives of the Bamnk.
The first loan carries an interest rate of 34 per cent and runs for a term of 20 years;
amortization paymonts will begin in the sixth year so as to retire the loan by
maturity. Thoe second loan earries an interest rate of 2§ per cent and is for a term
of six years and a half. As in the case of the other loans, the Bank will charge a
commission of 1 per vent annually to be set aside in a special rescrve fund.

The Bank scnt a fact-finding mission to Poland to obtain gencral information
and conduot teehnical studics of the economic and financial situation in that
country in connection with her application for s loan. Missions were also sent to
Brazil and the Philippine Republic, in accordance with the policy of the Bank
of keeping itself informed of economic and financial dovolopments in member
countries.

Apart from the United Statcs, which consented to the use of the whole of
her paid-up capital for lending purposes, and Belgium which consented to the ex-
tension of a loan for $2 million in Belgian francs out of her paid-up capital, none of
the other mombers has given approval to the Bank for the usc of its capital amount
for lending purposos. In the immediatc future, therefore, the Bank will have to
obtain funds from private investors for its operations. In July, 1947, steps were
takon and an offer was made for public subsvription in the U.S. market of two
series of bonds at par, viz., (¢) an issue of $100 million with a maturity of 10 years
hearing interest at 2} per cent and () anothor issuo of $150 million with » ma-
turity of 25 years bearing interest at 3 per cent. Despite the discouraging inter-
national political and economic situation, the Bank’s honds were heavily over.
subscribed. The confidence of investors in these bonds was particularly strength-
enod by the fact that these were guaranteed by the uncalled 80 per cent of the U.S.
subscription to the oapital stock of the Bank. The U.8. Treasury Department
has ruled that intercst on bonds of the Bank paid to non-resident aliens or to
foreign corporations not engaged in trade or business in the United States is not
subject to Federal income-tax. It is contemplated that, in future, as world condi-
tions improve, obligations of the Bank will be 80ld in the markets of other
countries also.

15. MONETARY, PAYMENTS AND FINANCIAL AGREEMENTS

During the ycar, the United Kingdom cntered into monetary and financial
agreements with a large number of countries for the twin purpose of extending
the areaover which sterling is acceptable in payment for carrent trarisactions
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and settling her external financial claims and debts arising out of the war. In
fulfilment of the obligation to make current sterling receipts multilaterally con-
vertible, sssumed under the Anglo-American Financial Agreement dated 6th
December, 1945, the United Kingdom set up a system of Transferable Accounts
to which adhesion of countrics was sought hy means of monetary and other
agreements providing for their acceptance of sterling in payment for current
transuctions and for the trunsferability of their current sterling receipts. Such
provisions were made in the agreements concluded with Italy, Spain, Norway,
Finland, Czechoslovakia, and Sweden. According to the agreements with Norway
and Sweden, the limits for the reciproval credite were fixed at £5 million or equi-
valents in Norwegian and Swedish currenvies respectively. It was also provided
that Norway should maintain & balance of about £20 million in sterling up to
30th April, 1948 and that Sweden should maintain up to 31st December, 1949
4 minimum balance of £25 million. In the case of Italy, transferability was restricted
to the amount by which the balance in her No. 1 Account exceeded £10 million.

The agreements concluded by the United Kingdom with Egypt, India (vide
pura. 37) and Irag in respect of their accumulatod sterling balances generally
provided for the setting up of No. 1 Accounts of theso countries with the Bank of
England to which were credited the agreed amounts of relcases from the accumu-
Inted balances together with the current sterling receipts and the balances in which
were made availablo for payment for current transactions in any currency area,
and No. 2 Accounts in which the remainder of tho balances was immobilised. The
amounts equivalent to the value of the approved net capital movements from each
of these countries to the rest of the storling area (and to the sterling aroa in the
case of Egypt) or vice versa wore to be transforred from No. 2 Accounts to No. 1
Accounts or vice versa. The agroement with Egypt which was for a period of six
monthe ending Necember, 1947 provided for a releasc of £8 million, in addition
to a working balance of £12 million for meeting any temporary deficit in her
balance of payments and a further rclease equivalent in amount to confirmed
sterling credits outstanding st the timo in the names of Egyptian importors.
Egypt and the Anglo-Egyptian Sudan also left tho sterling area. The agreement with
India for the same period provided for a releasc of £35 million and a working
balance of £30 million. Iray with which an agreement was signed to cover a period
of five years, was granted a release of £15 million of which an amount not oxceceding
£4 million was to be reloased in esch of the first {wo twelve-monthly periods follow-
ing 15th July, 1947 and the romainder in three cqual annual instulments bhetween
July, 1949 and July, 1952. Other minor releases included the equivalent of sums
paid on or after 165th July, 1947 by the Traq Government in repayment ofadvances
made to her by the Traq Petroloum Company, a working balance of £2 million
and a special release of £6 million intended to facilitate for the Government ot
Irag the transition to the new arrangements.

With the suspeusion of the vonvertibility of sterling into dallars from 2let
August, 1947, the framework of the United Kingdom’s external financial relations
required to he modified on a new basis and her agreements with certain countries
were therefore re-negotiated with the object of limiting the drain on her foreign
exchange resources. The agrecement concluded with Belgium in November, 1947
raiscd the halance of sterling which she was prepared to hold from £8 million to
£27 million. This modification and the removal of Belgium from the Transferable
Accounts Group appeared to have been necessitated by the persisting favourable
balance of payments of Belgium with the sterling area. An interesting provision
of this agreement was that Belgium undertook to use part of her balances in
sterling as her currency reserves. According to the fresh agreement negotiated
with Sweden, no limit was placed to the holding of ecach other’s currency till
30th April, 1948, between which date and 30th December, 1949 the limits were
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to be £8 million or its cquivalent in Swedish kroner. On 31st December, 1949
(or on 31st December, 1948 in the event of the termination of the agreement hetween
1st May, 1948 and let October, 1948) the limits were to bo reduced to £5 million
or its equivalent. Each of these agreemonts provided that a reciprocal exchange
guarantee should cover the currency of each held by the other and that the avail-
ability of sterling currently earned for payments for current transactions outside
the sterling arsa and tho rospective monetary aron shall be a matter of agreement
betwoen the two respectivo monetary authorities. In an agreement with Iraq for the
period 15th July, 1947 to 30th June, 1948 which was designed to modify the provi-
sions of tho previous agreement in rospeot of the free availability of sterling in her
No. 1 Account for payments in any currency ares, the United Kingdom undertook
to finance any balance of payments deficits which might arise between Iraq and
certain hard cwrency territories (including Belgian and Portuguese monetary
arcas), while Traq in turn agreed to restrict her commitments for payments in
respect: of current transactions to £986,000 betwoeen 1st October, 1947, and 30th
June, 1948 with the Belgian monetary srea and to about £4.3 million with the
other specified territories during the period of the agreement. Agreements were
also entered into with the U.S.S.R. and Poland providing for the settlement of
the payments betweon these countrics and the sterling area in sterling and for
the availability of their current sterling rcceipts for payments outside cach of
them and the sterling area only as may be agreed between the monetary authori-
ties of the United Kingdom and the respective country. A trade agreement wuas
at the same time concluded with the U.S.8.R. providing for short and long-term
programmes of imports and exports botween the two countries. Other trade
agrcoments entered into were those with Sweden, Switzerland and Belgium,
these being largely to ensure that the restriction of their exports to the United
Kingdom and their willingness to accept larger imports from the United Kingdom
would facilitatc the balance of payments adjustments between the United Kingdom
and these countrics. By an exchange of lctters between the (Governments of the
United Kingdom and Portugal, Portugsl was removed from the Transferable
Accounts Group on 12th December, 1947.

Early in 1948, further agreements were concluded in respect of the accumulated
sterling balances with Egypt, India, Pakistan and Argentina. The agreement
with Egypt was extended to bo in force-till 31st December, 1948. The release for
1948 was to bo £21 million ; in addition, a sum of £11 million was provided to
supplement the working balance of £12 million granted earlier. The sterling in
Egyptian Transferable Accounts was to continue to be available freely for pay-
ments to the sterling area countrics and other countries with Transferable Accounts ;
while agreeing to seek to ensure its availability to the widest possible extent for
payments to other currency areas, tho United Kingdom had promised to provide
Egypt with a sum of £6.25 milliop in United States dollars against sterling. The
United Kingdom also agreed to sell to Egypt against transferable sterling gold
of the value of about $4 million needed by her to meet the gold commitments
arising from her increased quota in the International Monetary Fund and inoreased
subscription to the International Bank for Reconstruction and Dovclopment.
The financial agreements with India and Pakistan, which covered the first half
of 1948, provide for fresh rclcases of £18 million and £6 million respectively of
which £10 million and £3.3 million will be convertible into dollars. While the
working halance of £30 million previously granted to India was to be ocarried
forward, Pakistan was grantod a similar working balance of £10 million. In terms
of the agreoment concluded with Argentina, the Argentine Government has
undertaken to supply to the United Kingdom certain essential food-and-fecdstufls
of a total value of £110 million while the United Kingdom will facilitate the supply
of coal and petroleum products, steel and certain categories of capital goods to
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Argenting, With a view to correoting the persistent favourable balance of pay-
ments of Argentina with the United Kingdom, the Argentine Government agreed
to give preference to supplies from the United Kingdom inr its purchases and
to accord most-favoured-nation treatment to imports from that country. It was
also agreed that the Argentine Government would grant during 1948 prior exchange
permits of the value of £10 million for the import from the United Kingdom of goods
previously rostricted. The United Kingdom agreed to make an advance payment
of £110 million for the specified imports in order to facilitate the completion of
the sale of British-owned railways in Argentina. A revaluation guarantee was
granted to the balances in the B account with the Bank of England, similar to
the guarantee on A account for the period ending 31st March, 1949. An agreement
dated 15th July, 1947 relating to the wse of accumulated”stérling balances of
Uruguay for the purchase of certain British assets in that country was ratified
on 12th February, 1948, According to an agreement concluded between the
United Kingdom and the Netherlands, the wartime debts of tho latter due to
tho former are to be scttled by the payment of 20 equal annual instalments of
about £2.37 million each over the period 1lst March, 1948 to 29th February,
1968. Provision is made for the postponement of these payments in the period
prior to 28th February, 1953 in the event of a detcrioration in the external financial
position of the Netherlands, on condition, however, that the repayment of the
outstanding balances shall be cficcted in equal annuul instalments starting not
later than 28th Fobruary, 1954 and ending on 29th February, 1068.

The agreement concluded with the Union of South Africa in October, 1947,
which does not conform to any general pattcrn, provided for the granting of a
gold loan of £80 million to the United Kingdom which is to be repaid in gold
at the ond of three years (unless otherwise agreed upon mutually). The rate of
interest on the loan was agreed at one balf of one per cent per annum. If, during
the period of the loan, the gold reserves of the Resorve Bank of South Africa
threaten to fall below the statutory minimum of £SA10( million, the United King-
dom is required to makoe anticipatory repayment with tho object of ensuring the
maintenance of the reserves at that level. The Union of South Africa is now herself
rosponsible for any deficit which she might have with hard currency countries.
The United Kingdom has promised to purchase from the Union in each of the
next three years at least £12 million worth of certain processed foods, prescrved
fruits and wines, The two Governments also undertook to exchange information
on the movement of capital from the United Kingdom to the Union and to take
measures for the provention of such capital transfors as are not deemed to be in
their mutual interests.

16. INTERNATIONAL CONFERENCES

During the year, a majority of the international conferences related to the
subjeet of food, indicating the high priority assigned to the problems arising
from continued world shortago of food during the greater part of the year. The
International Emergency Food Council met in Washington in May. At this
meeting India’s delegate pressed our case for larger allocations and delivery of
foodgrains beforc Scptomber to enable the country to avert a threatened dis-
aster. In the same month, the World Conference of Agrioultural Producers was
held at Hague, which stressed, umong other things, the case for a closer
integration of the agricultural programmes of the various nations with a view to
securing greater stability of world price levols, ensuring food products, wherever
they were in excess of immediate effective demand, against being converted into
non-edible foods and preventing scarcities in some commodities and surpluses
in others. Of special interest to India was the meeting of the Rico Study Group
of the Food and Agricultural Organization held at Trivandrumn from 16th May
to 6th June; this Conference drew up the agenda, and prepared the material
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for the proposed Rice Conference which met on 1st March, 1948 at Baguio and
decided, infer alia, on the creation of an international committee of scientists
and technicians to improve the world’s ricc crops. The Special Cereals Conference,
which met in Paris on 8th July, adopted, at the instanco of the Indian delegation,
a resolution on intensification of procurement of cereals and provention of inter-
national profitcering in foodgrains. This was followed on 25th August by the
Third Annual Confcrence at Geneva of the Food and Agricultural Organization,
which unanimously decided on 11th September to establish a World Food Council,
consisting of Government apokesmen, to roplace the Executive Cormamittee of
the F.A.Q., and to take over the functions of the Intornationael Emergency Food
Council. The newly constituted World Food Council held its first mecting on 13th
September and met again on 4th November when it appointed two committees,
one to deal with immediate problems involved in securing food supplies from
surplus countries, in maximising output of cercals and minimising non-human
consumption of cereals, and the other committee, of which India was elected as
s member, to deal with schemes of production in the various countrics and to
devise suitable measures for implementing them by sevuring the necessary technical
personnel and material. At the Tnternational Wheat Conference, which was held
in Washington on 28th January, 1948, proposals were mads by Britain for an
International Wheut Agreement (since concluded) which were supported by
India ; the five-year agreement signed by 36 nations including India and released
by the International Wheat Council on 6th March, fixes the maximum and minimum
prices in respect of wheat cxports of about 500 million bushels annually from
the United States, Canada and Australin. The ceiling thus fixed is $2 per bushel
but the floor price of $1.50 per bushel in the first year (i.e., 1948-49) is to be
reduced by 10 cents every year thereafter. The agreement, which is subjeot to
ratification by the Governments concerned, will come into force on 1st August,
1948. A mention may also be mado herc of the Sixth International Conference
of Agricultural Economists held at Devon from 28th August to 6th September,
attended by representatives of 20 countries incliding Tndia and of the second
sesgion at Baguio on 24th November, 1947 of the Economic Commission for Asia
and the Far East (appointed last year by the U.N. Economic and Social Council)
which adopted & number of resolutions, among other things, on the collection
of information, fucilities for the training of administrative and technical personnel,
initiation of studies relating to measures for the agricultural rehabilitation of
these regions and tho compilation of statistivs in the various countries concerned.
The U.N. Social’and Economic Counncil met in New York in July, and approved,
for inclusion in the agenda for the World Conference on Press and Information
(since held), India’s proposals for preventing cartelization of news agencics.

The 30th session of the International Labour Conference opened on 19th
June, at which the delegate from India drew atlention to the far-reaching changes
which were taking place in this country and in Asia, and argued the casc for a
regional approach to the solution of the probloms in backward countries with a
view to improving the productivity and living standard of workers. The same
case was also empbasised at the Preparatory Asian Regional Conference of the
International Labour Office on 27th October, which is of special interest to this
country as it was held in New Delhi and was opened by India’s Prime Minister.
The Conference accepted the report embodying the resolution on socisl security
submitted by the Committes on Social Security and also passed, infer alia, a
rosolution stressing the paramount need for further intensification of the work
done by the LI.L.O. in the Asian sphere and, in particular, for securing to the
Asian sea-farers proper conditions of living and work.

Other important conferences relating to trade as well as tho meetings of the
International Monetary Fund and the International Bank for Reconstraction
and Development are referred to in paras 9 and 14.
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PART 1l

INDIAN
CURRENCY AND FINANCE



INTRODUCTORY

The year under roview will go down in India’s history as the most momentous
one having witnessed the emergence of this country as a free and independent
nation on 15th August, 1847, The parlition of the country into two Dominions,
namely, India and Pakistan, however, brought in its wake a host of problems
which became the major preoccupation of the authorities of tho two new States,
who also inherited the no less exasperating problems of reconversion and stabili-
sation left over by the war.

17. Partstion.—The partition out-across the economic unity of India built
up through over a century, the Indian Union’s position, as compared with that
of Pakistan, being rendered stronger in respect of industrial production and
mineral resources but weaker in respoct of raw materials like jute and cotton
and agricultural resources, particularly food.stuffs. As regards the oconomic
and financial issues arising from the partition, the Partition Council, which was
set up immediately following the decision on 3rd June to divide the country,
appointed a number of expert committees to work out the division of the asseta
and liabilities of the undivided Government, the arrangements for the manage-
ment of coinage and currency, and the economic and trade relations between the
two States. Agreements on somo of ‘these issues only could be reached by 15th
August, the more complicated ones being left over for further consideration and
for reference, in case of disagreement, to an Arbitral Tribunal. Most of these
issues, such as tho allocation of the publio debt, tho valuation of the railways
and the division of the assets of the Reserve Bank of India, however, were settled
out of court by 10th Decomber, 1947. Pending final settlement of the long-range
fiscal, financial and economic relations, the two Dominions, speaking broadly,
decided to maintain status quo during the period ending 31st March, 1948,
subject to any agreemonts on specific issues that in the meantime may
be concluded between them. These Standstill Agreements related to, among
others, the frec movement of trade, a co-ordinated system of import and exchange
controls and a common currency system managed by the Reserve Bank of India,
while as regards the public debt of the undivided Government, the initial liability
for all outstanding obligations as on the day of the partition wus taken over by
the Indian Dominion, subjeot to a settlement later with Pakistan.

Unfortunately, the developments immediately following the partition led
to an outbreak of widespread communal disturbances in the northern parts of
the oountry, especially in the Punjab and thc North-West Frontier Province.
The mass migration of minorities from one Dominion to tho other and the strain
it imposed on the financial and administrative machinery threatened, for a time,
to parulyse economic activity, throwing all other issues into the background.
The crisis, however, was averted by the prompt action taken by the Government
of India, in co-operation with the neighbouring provinces and States, to mobilise
all available resources to help the refugees by providing food and shelter and
generally by assisting them to restart on useful careers in their new surroundings.
With a view to providing financial assistance expeditiously andon reasonable terms
to displaced persons to settle in business and industry, the Constituent Assembly
(Logislative) passed on 2nd March, 1948, the necessary legislation to ecreate the
Rehabilitation Finance Administration which will work as a semi-autonomous
body in close co-operation with the Central and Provincial Governments and
banks, but will be financed and controlled by the Central Government.

18. General Economic Situation.—The third year after the war found the
ocountry still in the meshes of economic maladjustments. The progress of reconver-
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sion slowed down, the general economic situation showing signs of further
deterioration, particularly during the latter half of the year when the difficulties
presented by the urgent problems of stabilisation were aggravated, as said bofore,
by the still more urgent problems arising from the partition. The economic disorder
that ensued, although attributable in part to causes of world-wide import, such
as the dollar shortage and rising prices, was aggravated by the uncertainties
political and other, that immediately preceded and followed the attainment of
independence and which, in the peculiar vircumstances of the partition, had a
definitely unsottling effect on the economy of the country. Thus, the process of
return to normal peacetime conditions was impeded by auspense, over the greater
part of the year, pending the formulation by the Dominion Government of policies
suited to the genius of an independent India, particularly in regard to industrial
entorprisc and the financial and monetary set-up, by the difficulties experienced
in their cfforts to bring about a labour-capital rapprochement and by the jolt
administered to the country’s financial and business mechanism by the fact of
the partition and the disturbances that followed. This rosulted in a gencral lack
of confidence leading to elements of instability as reflectod in the trends in share
values and the general price level (vide Table 13) and in tho further fall in
production, while rising production costs in the face of declining output,
coupled with higher Governmental outlays, mainly as a result of the partition,
scrved as the two main factors further aggravating inflationary forces. This is
reflected in the indices of note circulation and prices hoth of which registered,
during the latter half of the year, marked increases comparable to those of the
war period. Indecd, the situation became more complicated by the emergence
of oxtensive pent-up demand, inereases in wages and salaries, and the Government’s
policy of decuntrol. To these may be added another factor, vsz., the re-imposition
by the Government of a more restriotive import policy, particularly from July.

19. Industrial Production.—As remarked earlier, industrial production
continued to be hampered partly by the lack of confidence engendered by the
political and oconomic uncertainties and partly by the virtual non-availability
of machinery and storces, shortage of raw materials, difficulties of transport and
the frequont disputes botween labour and capital. In these circumstances, the
Tripartite Industries Conference held in December, 1947 considered the problem
of labour-capital relations ai length and adopted, inter alia, an important resolu-
tion calling for a three-yoar truee betwoen capital and labour and providing for
the creation of a comprehensive machinery (since created in May, 1948) for the
study and determination of fair wages and conditions of labour and fair remuncra-
tion for capital. Other measures taken to step up production and in particular to
restore the incentive to industry included (1) the grant of tax concessions to
industry in the budget for 1948-49, (2) the assurances given from time to time
by the authorities of their intention not to reverse their cheap money policy but
to consolidate the gains hitherto made in that direction and (3) the passage by
the Constituent Assembly (Legislativo) on 13th February of a Bill to establish
the Industrial Finance Corporation.

20. Food Situation.—The food situation which had been causing grave
anxicty throughout 1946-47, took a turn for the worse carly in the year under
review. With procurement not yielding satisfactory results despitec renewed
efforts and the imports from abroad not coming up to expectations, a grave atage
was reached by August, necessitating further drastic cuts by a number of provinces
in their already attenuated scales of rations. The food crisis entered its grimmest
stage soon after the partition of the country, threatening to lead o a breakdown
of the entire system of rationing, which since its inception in 1943 had been
extended to cover as many as 171 million people by August, 1947. The Government
thereupon appointed early in September the Foodgrains Policy Committee and
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TABLE 13.—8TATISTICS (QUARTERLY) OF ECONOMIC AND FINANGIAL TRENDS IN INDIA AND PAKISTAN}

1939-40 1945-46 1946-47 1947-¢48
r —A ) r - R r A )
I I bt I v I I oI v I o It v
A. Price Inpioms
{Quarter-end figures)
1. All primary commodities .. .. 111.8 2403 243.8 251.6* 257.4 273.8* 277.4 281.8 300.2 301.6 302.9 325.6 359.9
2. Manufactured articles. . .. .. 116.86 244.7 243.1 235.2 242.8 240.7 247.5 278.1 275.2 2777 283.5 290.7 312.7
3. General index .. . .. 112.9 241.3 243.6 247.9* 264.2 266.2% 270.7 281.3 204.7 206.2 298.8 317.7 349.2
4. Bombay cost of hvmg .. .. 106 235 240 242 247 259 270 279 269 278 298 283 284
5. Exports . .. .. 61 134 129 126 142 147 147 161 178 206
6. Imports . .. .. 66 131 118 151 160 153 172 182 193 178
7. Government seourmes . .. 103.8 118.2 118.3 119.0* 119.2* 120.7 121.2 120.7 117.8§ 117.9 117.4 117.4 118.5
8. Preference shares .. e .. 127.8 183.5 187.4 189.0 191.3 200.5 200.9 197.6 191.5§ 169.6 169.3 169.7 187.4
9, garinbleyield securities .. .. 1ll.4  207.3 213.3 232.4 249.7 280.9 282.0 252.6 235.6§ 200.3 182.4 192.3+ 178.0
10. Bullion :—
(a) Gold (Bombay spot) .. 110.7 208.4 205.1 218.3 282.9 2827 267.86 277.3 277.7 305.2 203.5 282.0 300.5
(b) Bilver ( ,, w ) .. 123.8 273.5 281.3 277.7 320.0 356.0 357.0 329.4 340.2 359.3 338.4 351.1 351.1
B. FmvaNcIaLn SraTisTtrcs
(In crores of rupoes)
1. Scheduled Bankstt
(a) Demand Deposita . +. 133.1 815.3 . 434.7 068.6 699.6 706.4 737.5 44,6 713.6 672.4 686.4 721.0 746.8
(8) Time Deposite 101.6 229.0 248.4 269.0 290.8 306.4 316.1 328.4 341.6 348.9 343.8 343.2 334.6
(¢) Cash and Balances w1th the
Reserve Bank of India .. 28.4 116.2  126.7 128.7 127.2 125.9 131.6 119.5 112.5 186.7 146.5 147.6 132.2
2. Cheque clearings (Total) .. . 490.6%*1,380.9 1,469.8 1,560.4 1,719.4 1,807.2 1,653.0 1,591.6 1,684.4 1,413.5 1,451.2 1,409.9 1,686.7
3. Notes in circulation (Quarter- end) ..192.8 1,137.0 1,141.8 1,210.9 1,218,8 1,237.8 1,187.9 1,224.6 1,242.0 1,221.5 1,173.8 1,225.4 1,304.4
4. Absgorption +) or Returm (—) of
Notes and Rupees .. .+12.7**% 1 56.1 +1.8 470.5 423.8 +24.4 —53.8 +386.7 +17.8 —22.6 —38.1 -+48.0 +79.8
5. Sterling Holdinga of Regerve Bank
{Quarter-end) . . 181 1,424.5 1,540.8 1,667.7 1,724.3 1,608,0 1,8651.9 1,622.8 1,612.5 1,671.2 1,622.3 1,518.5 1,528.0
6. Tax Revenue (AprlltoQuarter-end) 34.3 66.8 121.3 179.4 308.7 45.7 93.3 171.3 296.4 59.7
7. Defence Expenditure (April to
Quarter-end) .. . 21.0 93.8 191.2 286.3 2376.4 63.8 127.0 188.3 238.1 45.4
8. Rupee debt of Gov ernment of India -
(3) Rupee loans (Quarter-end) .. 427.7 1,286.0 1,395.0 1,454.0 1,499,7 1,519.3 1,238.8 1,460.0 1,631.8 1,53¢.4 1,635.5 1,620.411,620.7¢
(b) Treasury bllls outstandlng :
{Quarter-end) . .. .. b59.8 73.0 57.1 86.0 83.8 52.4 76.8 63.5 77.8 76.0 80.0 101.3 98.7
* Estimated. § Relate to week ended lat March. +1 Average of woekly figures.
Items A. 1 to 3 : Week ended 19th August, 1939=100. Item A. 4: July 1933.June 1934=100.
Items A. § to 9: 1927-28=100. Item A. 10: June-August 1039=100.

1 Figures for the last thres quarters of 1947.48 in respect of items A. 1.9 and B. 8-8 relate to India only. ** Including Burma. 1 Provisional.




announced in December their revised food polioy, which was one of progressive
decontrol, based mainly on the above-mentioned Committee’s interim recommenda-
tions, the more important of which included (1) complete decontrol of all cereals
oxoept rico, wheat, maize and millets and all pulses other than gram, (2) gradual
curtailment by Provincial Governments of their commitments in regard to controlled
distribution and rationing, (3) an increase not oxceeding two rupees per maund
in the procurement prices of controlled foodgrains and (4) early termination of
Goverument's reliance on imports. The provinces commenced implementing the
revised policy, the measure of relaxation adopted by them varying from province
to province. They also pursued vigorously the Grow-More-Food campaign, while
the Government of Indis took prompt steps including the negotiation of agree-
ments with the Governments of Australia, Ncpal and Pakistan for increased
supplies of foodgrains. NDuring the closing months of the year, with the general
improvement in the world food position, the situation in India also seemed
to ease, assisted partly by larger imports and partly by the wholehearted
co-operation extended by surplus areus in making available larger qguantities
and thus enabling the Centre to raise its allocations to the deficit areas. In order
to raise internal production, apart from the wneasures taken Lo initiatc the short-
term Five-Year Plan which has as its target the production of an additional
four million tons annually (vide para. 20 of last year's Report), the Government
of Indis also made a begiuning during the closing months of the year in the
dircetion of implementing their long-range plan by giving concrete shape to some
of the multi-purpose river projects which combine irrigation, hydro-electric
power and navigation. Thus, for example, the Damodar Valley Corporation Bill
for the dovelopment of the Damodar Valley in Bihar and West Bengal (vide
para. 19 of last yeur's Report) was passed on 18th February, 1948, while earlier
in November the Govornment of India and the Government of Orissa decided to
implement the Hirakud Project on the Mahanadi river (the work on which
commenced in April, 1948), the {ormer agreeing to grant loans to the latter to
cover the capital costs estimated at Rs. 47.81 crores. Mention may also be made
here of the decision of the Government of India to continue the scheme of advance
grants to the provinces as announced in 1945, subject to their agreeinyg to spend
from their own resources an equivalent amount (vide para. 47) for prosecuting
their deveclopment plans, & majority of which arc cualoulated to augment the
agricultural wcalth of the country and contribute to the consummation of the
ultimate goal of self-sufficiency.

1. PRICES AND TRADE

21. Price Trends in India.—Tho rising trend in the general level of prices
gathered furthor momentum, particularly during the lattor part of the year, reflect-
ing the continued increase in the inflationary pressure in the economy. This situation
appeared to be the outcome of several economic forces. Money supply (comprising
rupee coins, notes and bank deposits) tended to remain more or less stable during
the first half of tbe year but spurted up sharply during the sceond half. This had the
effect of further angmonting the cash balancos of institutions and individuals accu-
mulated during the war period and pressing against limited supplics of currently
produced goods. Although the Government had almost balanced their revenue budget
during the year, a sizable deficit in their capital budget appeared to act a8 a contri-
butory factor. On top of these, there was an overall decline in agricultural and indus-
trial production. Estimated production of foodgrains in the Indian Dominion includ-
ing Hydcrabad which averaged 43 million tons in 1942.46 dropped to 40 million tons
in 1947. The output of major industries, such a8 jute manufactures, cotton textiles
cement, paper, matohes and chemicals indicated a decline from the previous
year's levels. This was attributable, apart from the inadequacy of raw materials,
capital equipment and transport, to civil disturbances, particularly in the North,
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and industrial unrest, the latter having affected almost every industry and trade
in the country. The number of industrial disputes rose (rom 1,593 in 1948 to 1,811
in 1947 involving s loss of 166 million man-days as against, 12.7 million in the
previous year. Againslt Lhis background of decline in production, aggravated
further by restrictions on imports necessitated hy the gap in the country's external
payments, incroases in sialarics and wages Lo oot a part of the rige in the cost
of living allowed by private caterprise supported in certain cases Ly the award
of industrial courts and by the Government, had the effect of increasing purchasing
power wnl acecntuating inflativnary forces. As the continuance of controls, apart
from the administrabive defects in their working, tonded Lo perpetuate condi-
tions of relative scarcity, causing in turn the prices of the controlled commadities
to rise, the (iovernment, in order to tackle this vicions circle, annonnced towards
the close ol 1947, as remarked heforc, thoir policy of gradual decontrol in regard
to foodgrain: ; carlior the Governmont had freed pulses and sugar from produstion
and distribution controls sad later decontrolled cotton, cotton cloth and yaru.
Moreover, thoy revised in the upward direction the controlled prices of stesl,
cemont whd coal consequent on increased costs. These measures appeared to
add to the already high inflationary pressure in the ovonomny, although in the
long run it was anticipsted that the flow of hvarded goods to the market might
restore the balaonce between demand and supply. With a view, however, to securing
the maximum possible increase in industrial production to counter the inflationary
forces, the Governmenut summoned in December, 1947, au Industrics Conferonce
conxisting of representatives of tho Government, capital and labour for discassing v
scheme of central planming of basically important industries. The Conference
fixed production targets in regard to important industries and further rccommond-
ad thé setting up of a Central Advisory Council, a Priority Board and a Planning
Commission or Development Board to supervise and execute the several schorues
decided upon. Tt also adopted a resolution calling upon labour and managoment
to maintain industrial peace and avert lockouts, strikes or go-slow tactics during
the next three years. The . Conference further recommended the fullest use of
industrial ecourts and arbitration tribunals, the formation of contral, regional and
unit production committces for the determination of fair wages for labour and
fair remuneration for capital and the constitution of works committees in all
undertakings for settlement of day-to-dey disputes. In addition, with a view
to reducing consumption expenditure and providing incentives to producers
for enhancod production, the (Government in thoir budget for 1948-49 inoreased
the excise duty on consumer goods, such as tea, coffee, matches, cigarettes, cte.
and granted a measure of rcliof to industry by reducing the Business Profits Tax
and the Capital (fains Tax.

'The Koonomic Adviser’s index number of wholesale prices ((General Purpose
Series) which had stood at 293.2 at the end of last year (vide Statement II),
rose sharply to 342.3 by February, 1948 closing, however, for the year at 340.7.
Except for oceasional recessions, the rise in the goneral lovel of prices was conti.
nuous, the rate of increase having been accclerated during the last quarter of
the year. The maximum rise during the year was recorded by the food index
which had risen by 60.9 points from 286.2 in March, 1947 to 347.1 in Murch,
1948. Manufactured articles which stood at 324.5 at the end of the year recorded
an increase by 53.6 points over the previous year-end level. Industrial raw
materiale and semi-manufactured erticles which advanced respeotively to 397.7
and 285.8 in March, 1948 showed increases of 34.8 and 36.9 points over the
corresponding lavels in the previous year. In contrast, the upward trend in the
miscellaneous group noticed during the last quarter of 1940-47 was reversed,
the index recording a fall by 41.1 points by the close of the year owing mainly
to a fall in the prices of tobacco leaf, spices and condiments.
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The Bombay cost of living index (vide Statement I) averaged higher at 208
during the year as compared with 252 and 228 in 1946-47 and 1945-46
respectively. The upward trend noticed since the close of last year continued
till September, 1947 when it reached the peak level at 285. Thereafter, mainly as
o result of a fall in the food group, the index declined sharply to 258 in January,
1948. Towards the close of the year, the index again resumed its upward move-
ment following the increase in the clothing, fuel and food groups. The accompany-
ing graphs depict the trends in the series of index numbers of wholesale prices
issued by the Economic Adviser and the Bombay cost of living.

22. India’s Balance of Trade in Merehandise.—The movements in the record-
ed foreign sea-borne trade during the year continued to be mainly influenced by the
extension or relaxation by the Government of import and export trade oontrols.
In view, on the one hand, of the growing deficit in the country’s balance of trade,
particularly with hard ourrenoy countries caused partly by the continued heavy
imports of food on Government account and partly by the arrival of consumer
and other goods in substantial quantities and, on the other, of the need to vonserve
the limited foreign exchange reserves for the import of more essential goods like
industrial raw materials and capital goods, the Government tightened further the
import control measures. The cancellation of Universal Open General Licence
No. VIII in March, 1947 was followed up in May, 1947 by the abolition of Open
General Licences Nos. I and III applicable to imports from Ceylon, Portuguese
Possessions in India and areas adjacent to the land frontiers of India, and by
the replacement during the same month of Open General Licence No. VII covering
over ninety items of goods from the British Commonwealth countrics in the sterling
area (excluding the Union of South Africa) by a fresh Open General Licence
No. IX covering a limited number of items. However, with a view partly to
avoiding any impediment to the flow of {rade and partly to enabling trade inter-
ests to meet their commitments entered into with foreign firms, tho Government

rmitted the free importation of goods mentioned in the cancelled licences up to
30th June, 1947 and in some instances through notifications issued subsequently,
extended the validity of the original licences in the first instance up to 30th
September, 1947 and later up to 31st December, 1947. Capital goods, for which
orders had been }]‘Jlaoed far in advance of the delivery dates, were accorded a special
treatment and the licences for their import were extended up to 30th June, 1948.
Owing to the revalidation of licences extending over a fairly long period, the
effects of the tightening of the import controls were not fully reflected in the
import values until the fourth quarter of the year 1947 up to which they

continued to be at a high level.

After a ocomprehensive review of the operation of import trade controls
introduced early in the year, the Government announced their new policy on
3rd July, 1947 for the shipping period July-December, 1947 which broadly
classified imports into three categories, vsz., free, restricted and prohibited. Food,
capital goods, certain raw materials for industry and essential consumer goods
were allowed to be freely imported, while raw materials and consumer goods
which were not absolutely essential were to bo licensed only up to certain monetary
values, Luxury items numbering over 200 were placed on the prohibited list.
Towsards the close of 1847, in view of the prevalent dollar shortage, the Govern-
ment abandoned the policy of non-discrimination regarding the sources of imports,
which bad heen a_ feature of import comtrol and for the period January-June,
1948, drew a distinction betwoen dollar and non-dollar sources of supply in the
administrative arrangements for licensing to bring the importa from the dollar
sources under more rigorous control. This resulted in a broad classification of
imports into (a) those licensed freely from dollar and other hard currency countries,
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(b) those licensed froely from sterling arca and other soft-currency countries,
(c) those licensed only up to certain monetary values from either hard currency
countries or soft currency couatries and (d) those which had been prohibited from
all sources. Owing, however, to a slight improvement in the sterling exchange
resources, control over imports from the sterling area, was relaxed to s limited
oxtent in January, 1948 through an enhancement of the monetary ceiling
on certain items, Further, in accordance with the principle of bringing as far as
possible all imports within the purview of the revised arrangements, Open General
Licence No. TX was cancelled with effect from 1at January, 1948. Following the
termination of the Standstill Agreement with Pakistan on 29th February, 1948,
& new Open General Licence No. X was introduced with & view to controlling
imports from the Dominion of Pakistan also.

In pursuance of the policy adopted by the Government in November, 1945 of
relaxing progressively control over exports, consistont with the domestic require-
ments, there was a further liboralisution of export controls during the year under
review. Free exports of all varieties of raw cotton were allowed during the period
June-November, 1947, In view, however, of the loss of finer varieties of cotton
on account of the partition of the country and the increased domestic consumption,
control over exports of large varioties of cotton, both medium and long-staple,
was re-imposed. In respcet of commodities, such as jute, jute manufactures, oil-
seeds, oils and cotton piocegouds, controls were, however, retained on account of
the disparity in the world demand for and supply of these commodities and also
of the need to dircct supplies to areas from where food purchases wore largely
made or to build up tho eountry’s dollar reserve. The overall quantitative limits
operating on the controlled exports were raised as far as possible, as
in the case of the export quota for cotton piecegoods, whioh for the haif year
Janunary-June, 1948 was fixed at 200 million yards as against 300 million yards
for the full year 1947. Groundnut exports which during the grenter part of the
previous yeer had been banned were allowed {0 a sizable extent during the year.
Besides the liberalisation of quantitative restrictions and decontrol of many
commodities, price controls in respect of various commoditiés intended " for
vxport wero removed during the year, the only exception in this regard being
cotton piecegoods sent to Australia, East Africa and Sudan in view of the agree-
ments with those countries for supplies of food and raw cotton. In one respect,
however, there was an extension of export control which was nevessitated by the
declaration of Pakistan as a foreign territory with effect from 1st March, 1948.

The loug-term commercial policy of the Government of India continued to he
une of eo-operation with other nations (with the exception of the Union of South
Africa} in Lringing about an expansion and a balanced growth of world trade con-
sistent with the developmental needs of the country. The Indian dolegation played
a notable part in the proceedings of the second scssion of the Preparatory Com-
mittee on Trade and Employment at Geneva and sucoeeded in seeking modifica-
tions of important artioles in the draft charter such as Article No. 12 relating
to foreign investments. In the absence of detailed exceptions provided to this
article, the principle of most-favoured-nation treatment embodied in the draft
charter would have enabled established foreign enterprises to vbject to certain
desirable measures calculated to give special treatment to national enterprises.
Although the Indian delegation was unsuccessful in securing the recognition of
the rights of member countries to employ quantitative restrictions for protective
purposes, it was mainly responsible for incorporating other major amendments
in Article 13, which, in its amended form permits member countries to employ
tariffs, subject to the concurrence of the proposcd International Trade Organiza-
tion, for domestio developmental purposes. The Indian delegation aleo tovk a
leading part in the proceedings of the Internutional Trade Conference at Havana,
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which was in eession from 2List November, 1947 to 24th Merch, 1948 and whieh
after long deliberations finalised the charter. One member of the delegation was
elected as Vice-Chairman of the Iuternational Trade Organization Iuterim Gomi-
mission. India hLas also heen represented on the Executive Board which was
eleoted by the Interim Commission.

The total value of the forcign trade of India (and Pakistau), acvording to
the preliminary figures (vide Statement IT1 ) reached a rocord total of Rs. 864.10
crores during 1947, representing & rise of nearly 40 per cent vver the previuns
yoar’s lovel at Re. 622,09 crores. While exports ou private accouut rose by 35
per cent from Rs. 304.85 crores to Rs. 410.48 crores, imports recorded a velatively
larger rise of 48 per cent from Rs. 2G4.85 vrores Lo Rs. 393,60 crores. On the other
hand, exports on Government aceount rose from Rs.0.%6 crorc to Rs. 14,30 orures,
while imports declined slightly from Rs. 51.53 orores to Rs. 48.72 crores. As a
result, the unfuvourable balance of trade (both on privatc and Government
accounts) rose from Rs. 10.67 crores to Rs. 15,54 crores.

23.  Direction of Trade on Privatc decount (Kxcluding Re-ecaports). - Lhe wecom-
panying Table shows the more important changes in the direclion of India's trade
and the balance of irade (oxcluding re-cxports) with important countries aud
groups for the three yeurs 1945 to 1947 and compares them with the pre-war
position in 1938. The vutatanding features of Indin’s trade during 1947 were the
emergence of an unfavourable trade balance with the United States of America
a8 against & favourable balance in the previous ycur, the resumption though on
a smaller scale of trade relations with certain Huropecan countvier which were
cut off during the war, the realisuiion of & substantiul favourable balance of trade
with the Commonwealth countries as against a small deficit in the previeus yvur
and the continuauce of the deficit with the United Kingdom on a small seale.
Although the share of the United Kingdom in respect of imports rose from
Rs. 100,88 crores in 1946 to Rs. 118,23 crores, their proportion to total imports
declined from 38.4 por cent in 1946 to 30.0 peorcont during the year nuder review.
The value of exports to that cvuntry, however, rsvorded s substantial rise by
Rs. 39.44 orores to Rs, 100.48 crores, the percentuge of exports to total exports
also riging from 256.2 per cont Lo 27.5 por cout. As a result, the large teade deficit
of Rs. 30.84 crores in the provious year was reduced to Rs. 8.73 orores duritg
the yoar under reviow. The downward trend in the favourable trade bhalances with
Cunada and Australia noticed during carlier ycars was reversed during the vear.
While the value of imports from Australia at Re. 10.13 crores rewained alnioat
at the same level as in the previous year, exports nearly doubled from Rs. 11.08
crores Lo Rs. 21.70 orores, resulting in a sizable export surplus of Rs. 11.57 erores
us againet Rs. 1,11 crores in 1946, Owing to a larger rise in the value of cxports
to Canada than imports from that country, there was a substantial improvement
in the favourable balance from Rs. 8 lakhs to Rs. 2.59 crores. I'rade with Burma
showed a rapid rise during the year, the favourable balance with that country
improving from Rs. 2,86 crores 10 Rs. 3.27 crores. The fauvourable balance of
trade with Ceylon, however, showed a fall by Rs. 38 lakhs from Rs. 9.70 crores
in 1946 mainly on account of & larger full in exports than in imports. Trade with
the Union of South Africa declined to negligible levels 48 a result of the continuing
cconomic sanctions against her. The halance of trade with the Commonwealth
countries as a whole was favourable by Rs. 22.73 crores as against the adverse
balance of Rs. 8.20 crores in tho previous year, the percentage valuc of imports from
the Commonwealth countries showing a duecline from 58.8 to 46.1 per cent. Ini con-
trast, India developed a large adverse trade balance with the United States wainly
as a result of the sharp increase in imports from that country. Thus, while exports
to the United States increased from Rs. 70.07 crores to Rs. 76.42 crores, imports
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TABLE 14.—DIRECTION OF SEA-BORNE TRADE (PRIVATE) OF INDIA AND PAKISTAN.*
{In lakhs of rupecs}

19}8 1345 19:6 1341
’ Exports Balance o Exports Balance Exports Balance Exports  Balance
Imports (excluding (excluding Imports (excluding {excluding Imports (excluding (excluding TImports (excluding {excluding
ro-exports) re-exports) re-exports) re-exports) re-oxports) re-exports) re-exports) re-exports)
1. Brrish COMMONWEALTH :
1. TUnited Kingdom 48,12 55,14 4 7,02 50,43 64,02 413,590 1,00,83 70,04  —30,84 1,158,283 1,09,48 — 8,75
Percentage .. 31.4 3.1 .. 21.2 29.3 . 3.4 25.2 .. 30.¢ 27.5 ..
2, Burma .. .. 2273 10,13  —12,60 .. .. . 3,75 661 4 2,86 9,81 13,08  + 3,27
3. Ceylon .. . 1,09 5,06 4+ 3,97 3,12 17,04 413,92 4,3 14,01 + 9,70 3,43 12,80 + 9,32
4. Australia.. .. 2,04 29 + 9 8,40 12,34 4 3,94 9,97 11,08 - 11 10,13 21,70 +11,57
85, Canada .. . 70 2,04 4+ L34 5,19 7,63 < 244 6,86 694 4+ 8 8,73 11,34 + 2,68
4. South Africa .. 27 1,41 + L14 2,80 7,39+ 4,59 2,07 4,8 4+ 2,79 12 2 — 10
7. Other countries .. 12,93 8,485 — 445 20,12 21,74 + 1,62 21,27 27,37 4+ 6,10 31,18 36,01 4 4,83
Total Commonwesglth
2 countries 7,88 85,21 —. 2,67 90,08 1.30,16 +40,10 1,49,11 1,40,91 —. 8,2 1,81,70 2,04,43 + 22,73
Percentage to Tota! Trade 97.3 52.7 .. 37.8 69.7 e 56.8 80.8 . 46.1 §1.3 ..
11. ForEIGN COUNTRIRS
1. United States .. 11,41 13,43 4+ 2.02 71,08 50,70 —20,36 46,41 70,07 + 23,66 1,13,47 76,42 37,05
Percentage .. 7.4 8.3 .. 29.9 23.2 .. 17.7 25.2 . 28.8 19.2 .e
2. Japan .. o 15,58 14,53 — 1,05 .- . - . .. . 5 94 + 89
3. Egypt .. . 2,60 L,31 — 1,29 17,98 2,00 —14,99 12,63 2,86 10,27 18,69 5,32 —13,37
4. Iran .. .. 3,41 68 — 27 51,30 1,20 —50,01 26,57 2,65 22,92 26,29 3,78 —22,61
5. Other Foreign
countries .. 32,64 46,55 414,01 7,14 32,99 425,85 28,86 61,36 432,70 43,67 1,07,80 + 54,13
Total Foreign coun- :
tries .. .. 65,54 16,48 10,84 1,4748 87,87 —869,51 1,13,47 1,36,64 423,17 2,12,66 1,894,260 —17,80
Tota! Trade .. .. h6342 16189 . 827 23758 2,i8,13 —19,41 262568 277,55t +14,97 3,83,761 39889 - 4,93

* Provisionsl figures.
+ The discrepancy between these figures and the figures as shown in Statement III on pages 128-9 is due to the non-receipt of rovieed figures rela-
ting to the country-wise distribution of trade.



rose more than proportionately from Rs. 46.41 crores to Rs. 113,47 orores, with
the result that the export surplus of last year of Rs. 23.66 orores was converted
into an import surplus of Rs. 37.056 crores. In addition, trade balances with
Egypt and Iran continued to be unfavourable, the total deficits with these countries
amounting respectively to Rs. 13.37 crores and Rs. 22,51 crores. This, however,
was to some extent offset by the substantial favourable balances realised in respect
of * other foreign countries”’, which increased during the year from Rs. 32.70
crores to Rs. 54.13 crores.

24. Currency-wise Distribution of Indiu’s Trade.—In the absence of multilateral
convertibility of the world’s currencies for current transactions in the post-war
period, an analysis of the distribution of India's foreign trade classified according
to the principal currency areas becomes significant from the balance of payments
sngle. The accompanying Table shows the dircetion of India’s foreign trade on private
account during 1947, according to the main currency blocs. 1t may be noticed
that while India had a large favourable balance of trade with the sterling area
and the rest of the world, she developed a trade deficit of Rs. 10.59 crores with
the hard currency countrics. This covered import surpluses of Rs. 30.86 crores
with the United States and Dependencies and Rs. 7.73 crores with Switzerland
and net cxport surpluses of Rs. 27.99 crores with the rest of the hard currency
countries. If account is taken of the import of food by the Government from
these areas the overall trade deficit with the hard currency countries might
indicate a Jarger figure.

28. Tariff Board.—There was a change in the personnel of the Tariff Board
during the year. Following the resignation of the President in July, 1947, the
transfer of ono member to New DNelhi and the exercise by two others of their
option to serve in Pakistan, the Government of India rcconstituted the Board
with a President and two members for a period of three years from November,
1947. In addition to its primary task of investigating the claims for protection
or assistance of industries referred to it from time to time by the Government, the
reconstituted Board was entrusted with two more functions, namely, (i) te report
to tho Government, as and when required, on the factors which lead to an increase
in the oosts of production of Indian manufactured goods as against imported
articles, and (ii) to advise the Government, as and when required, on measures
whereby internal production might be sccured on the most economioal basis.

At the commencement of the year, thoc Board had under its consideration
applications from 19 industries and the Government referred to the Board, during
the year, applications from two more industries, namely, Expanded Metal and
Bobbins. Of these, the Board completed its investigation and submitted reports
to the Government in respect of fourteen industrics ; the Government, however,
published their final orders on the following throe industries :—

(i) Alloy Tool and Special Steels.
(ii) Rubber Manufactures (general rubber goods).
(iii} Cotton Textile Machinery.

The Government accepted the major recommendations of the Boardin regard
to these three industries and initiated the neccssary steps to implement them. As
regards Alloy Tool and Special Steels industry, the action taken by the Govern-
ment included the levy, up to 31st March, 1949, of a proteotive duty of 30 per
cent ad valorem on imports of special ateeis of British manufacture, the duty
on non-British steel being adjusted according to the terms of the Indo-British
Trade Agreement of 1939 and the fixation of fair selling prices for the various
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TABLE 15.—CURRENCY-WISE DISTRIBUTION OF THE TRADE (IN PRIVATE MERCMANDISE) OF INDIA
AND PAKISTAN, 19475,
{In lakhs of rupees)

Area or Countries Imports Exports Re-oxports Total Exports Balance
I. STERLING AREA® .. .. .. .- 1,71,76 1,04,99 3,68 1,908,685 + 26,89
Percentage .. .. .. .. 44 49 31 £8 .
II. Hamp Coraxxcy COONTRIBAT .. .- 1,456,960 1,30,38 5,02 1,35,37 — 10,59
Percentage .. .. .. .. 37 33 42 33 ..
United States and Dependencies. . 1,13,47 71,71 4,00 82,81 — 30,38
Percentage .. . .. .. 29 20 £1 20
Other American Account Countrias} 2,70 9,86 . 9,86 + 7,18
Belgium . .. .. . 4,7 13,09 2 13,11 + 838
Switzerland .. .. .. .. 8,97 1,23 1 1,24 -~ 173
Argentina “e .. .. ‘e 87 10,14 8 10,22 + 9,88
Breazil .. .. . . .. 1,60 82 .. 82 — 78
Others . . .- .. 13,89 17,49 1 17,50 + 3,81
L. RzsT oy ToR COUNTRIES . .. 76,04 73,35 3,11 76,46 + [} ]
France. . .. .o e . 4,03 11,12 1 1,13 . + 7,90
Italy .. . .. ve . 8,89 5,88 2 5,00 — 299
Netherlands .. .. . .. 3,72 4,70 3 4,73 + 1,00
Czechosglovakia .. .. .. 1,85 2,09 2 3,01 + 1,38
Arabia s . . .. {3 4,45 26 4,7 + 418
China .. .. .. - .. 3,02 11,37 - 2,25 18,62 + 10,80
Others e e ee 54,18 32.84 52 33,36 — 20,82
Total Valus of Trade e . 393,76 (a) 398,89 11,79 410,48 + 18,72

§ Provisional figures.

* Includes all British Commonwealth countries (excopting Canada, Newfoundland, and the Anglo-Egyptian Sudan) togethsr with
Iraq, Iceland, Burms, Palestine and Faroes.

t Include all the countries of the North, South and Central America (excepting the Europesn possessions), Philippines, Belgian
monetary area, Portuguess monetary aree (excepting powsessions in India), Bwitzerland, SBweden, Japan and Joint U.K. and
U.8. Zone in Germany.

1 Inelude Mexico, Cuba, Guatemals, Honduras, Nicaragua, Coste Rics, Panams, Haiti, Dominican Republic, E] Salvador,
Venozuels, Columbia, Ecuador, Peru, Bolivis, Chile and Philippinee. '

{s) The discropancy between this figure and the figure as shownin BStaternent III on pages 128.9 is due to the hon-reveipt of
revised figures relating to the country-wise distribution of trade.
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kinds of ateel, subject to re.examination by the Board towards the close of 1948.
'The Government also agreed to give an assurance of protection to the industry for
the period ending 31st March, 1950. Two other recommendutions of the Board,
relating to the continuance by the Government of import control on steels up to
31st March, 1949 and the orderly disposal of the Government stocks, as also the
refund of duty on future imports of machinery by the industry were still under
the consideration of the Government. As regards Rubber Manufactures, the Go-
vernment agreed with theBoard that a comparison of the fair sclling prices and the
tanded cost of the various items indicated that there was no neced for protection to
the industry for the present, particularly as the local producers were able to com-
pete with the importers offectively in respect of most of the items. In regard
to the Cotton Textile Machinery industry, as the Tariff Board could not offer
any recommendation, owing to the non-availability of data on domestic costs
hecause of the negligible volumo of production, the Government authorised the
Board to hold afresh enquiry in 1948 after the industry had attained a sufficient
volume of production.

Two other issues referred to the Board during the year related to the investiga-
tion into the prices of votton cloth and yarn and steel, Following the decision to
implement the Standardization Scheme regarding the manufacture of cotton cloth
and yarn, the Government entrusted the Board with a comprchensive euquiry
into the cotton textile indusiry. The terms of reference included, inter alia, (i) the
ascertainment of the cost of production and fair ex-mill pricos of the various types
of cloth and yarn, (ii) the adjustments to he effected in thom from time to time,
and (iii) the measures for socuring the co-operation of labour for increased produc-
tion. These terms of reference were, however, curtailed later when the Govern-
wment decided to adherc to a policy of decontrol in regard to cotton cloth and
varn. According to the revised terms, the enquiry was to be confined to an assess.
mont of the cost of production and fair ex-mill prices and the formulation of an
appropriate method for making adjustments in these prices from time to time. As
regards reasonable prices of steel, the Government considered, in view of certain
new facts brought to their notice which had not been taken into account by
the Commodities Prices Board in rejecting the request of the steel industry
for an increasc in prices, that the question should be again enquired into by
the Tariff Board. Those two enquiries, however, were pending with the Board.

26. Trade Agreements.—Notwithstanding the partition of the country, the
economic interdependence of the two new Dominions, particularly in the sphere
of trade, made it incumbent on both the Governments, pending the negotiation
of long-term agrcements, to ensure tho free flow of goods between them. An expert
committee consisting of members from both the Dominions cxamined the question
in all its bearings and on the basis of its recommendations, a Standstill Agreement
was signed by the representatives of India and Pakistan covering the period
ending 29th February, 1948. It generally provided that no departure from the
atatus quo in regard to import and export controls and customs tariffs should be
made by either Government without mutual consultation. Pursuant to this
agreement, the Government of the Indian Dominion issued a notification on Iat
November oxempting the country’s trade with Pakistan from the purview of
the regulations governing imports and exports. The Government of Pakistan,
however, in November, 1947 levied a duty on exports of raw jute to India over
the land frontier equivalent to the duty on exports by sea. Following this measure
the Government of India declared Pakistan to be a foreign territory with effect
from 23rd December, 1947 for the purpose of levy of customs duty on the export
of raw jute and jute manufactures from India to Pakistan, without prejudice
to an amicable long-term settlement between the two Dominions in respect of
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all matters affecting the free flow of trade between them. Following the termination
of the Standstill Agreement on 29th February, 1948 Pakistan was doclared a
¢ foreign territory ’ and with effect from lst March, 1948 India’s trade with Pakistan
was brought within the purview of regulations imposed under the Imports and
Exports (Control) Act, 1947.

India was one of the signatories to the Trade Agreement concluded at Geneva
during the year between twenty-three nations for reciprocal reduction of tariffs
and preferences. As a result of this treaty, India’s export trade in specified com-
modities, valued at Rs, 48 crores on the basis of 1944-45 figures, would benefit
from concessions extended by other countries, while conocessions which India in
turn offered covered import itcms valued at Rs. 31 crores based on the same set
of figures. The principal commodities in respoct of which eoncessions have been
offerod to India include jute and jute manufacturcs, cotton manufactures, cazhew
nuts, mica, shellac, coir matting, sports goods, carpets, spives and condiments,
essential oils, tes and tobacco. Thc concessions offered by India rolate to a
ropresentative range of goods, including milk and milk products, canned food,
fruit and vegetables, chomieals, drugs and medivines, coal-tar dyes, machinery
(specified classes), motor cars and taxi-cabs (reduction of preference only), radio
receiving sets and transmitters, typewriters and other offico machinery, optical
instruments, raw wool, fertilisers, domestic refrigerators snd refrigerating
machinery. The principles governing the offer of these mutuul concessions were,
“that they aro demonstrably in the interests of the national ceonomy, they
should not relate to products which are protecled or likoly to receive protection
during tho next three years and they should not result in an excessive lass of
revenue.”

T'rade relations with Japan, Roumania, Bulgaria and Germany were resumed
during the year. Delegations were sent to Japan and Germany with the object of
seeuring from the former cotton textiles and yarn and textile machinery in
exchange for raw cotton aud from the lattor capital goods. An industrialist was
also deputed to Moscow with a view to exploring the possibilities of developing
trade in chemical fortilisors, general merchandise and dye stores and also of
securing food imports, especially wheat. Two trade delcgations, one from Burma
and another from Egypt also visited Indie during the year.

1. BULLION

27.  Production of Gold and Silver—India’s output of gold, which had been
steadily declining during the war (vide Table 7), rccorded an increase in 1947,
the estimated production rising to 171,696* ounces valued at Rs. 4,92,48,429
as compared with 131,775% ounces valued at Rs. 3,48,90,251 in 1946. The wartime
decline in the output of silver was also arrested in 1947 (vide Table 9)
production being placed at 14,749* ounces valned at Rs. 54,724 as against
an output of 9,8211 ounces valued at Ra. 40,692 in the preceding year. The
Dominion’s share in tho total world output of gold as well as silver, however.
rempined virtually unohanged at respevtively 0.7 per cent and 0.0l per cent.

28. Price Trends.—In 1946, following the partial relaxation of the controls
in regard to the import of precious metals, the Indian bullion market had to an
extent shed its wartime insularity. But the re-imposition of restrictions on
6th Maroh, 1947, meant the isolation, once again, of the Indian markot from the
rest of the world. Despite the inflow of some imports from time to time
under licences issued prior to the ban, the quotations in thc Bombay bullion

e Provisn;onul. : 1 Revieed,
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market ruled higher than in 1946-47 during the greater part of the year under
review in case of silver and throughout 1947.48 in case of gold, which touched an
all-time peak of Rs. 117-12-0 on 20th June. The average price for the year worked
out higher at Rs. 108-0-4 for gold and Rs. 166-12-6 for silver, as against Rs. 101-1-2
and Rs. 162-4-10 respectively in tho proccding yecar. There were ocoasional
setbacks, for example, from the middle of May to the end of July in silver and
from the close of August to the last week of October in case of both silver and gold,
following heavy influx of supplies of both the metals as a result of conditions arising
from communal disturbances in parts of the countcy. During the above-mentioned

period of deoline, the fall was more marked in silver, Silver also suffered.a sharp. ... .

recossion in February, 1948 but staged a smart rally thereafter resulting in a
rapid recovery by tho cnd of tho year. Despite these setbacks, the undertone of
the market in both the metals remained bullish, owing to the operation of a
number of bullish factors, including reports of the growing tcnsion in the
international political situation, thc passage by the Constituent Assembly
(Legislative) on 20th November of the Finance Minister’s Bill for further tightening
up the ban on bullion imports imposed under the ¥oreign Fxchange Regulation
Act, 1947, the introduction on 22nd March in the Constituent Assembly
(Legislative) of the Estate Duty Bill and renewed rumours rogarding posgible
dovaluation of sterling. In the result, the spot pricos of both silver and gold
olosed substantially higher for the year at Rs. 169-12.0 and Rs. 111-12-0
rospectively as against Rs. 164-8-0 and Rs. 103-4-0 at the end of last year,

A point of special interest was the suspension during the major part of tho
year of official forward trading on the Bombay Bullion Exchange. The ceiling
prices fixed hy the authorities of the Bombay Bullion Exchange on 10th March,
1947 (referred to in the last year’s Report), immediately following the imposition
of the ban on bullion imports, were withdrawn on 10th April, 1947 by the Board
of the Exchange acting on their own. The Merchants’ Committeo’s disagreement
with the Board’s decision and the suhsequent issue on 18th April by the Bombay
High Court of an Order prohibiting the Board from enforoing their decision of
10th April brought about a deadlock, as a result of which, forward trading came
to & virtual standstill and romained suspended from 12th May, 1947 to 26th March,
1948. Duriog this period, private forward transactions on a fairly large scale,
however, continued to be reported. From 26th March, 1948, in terms ofan
agrecment botween the Board and the Merchants’ Committee, offivia]l forward
trading was rosumed undor a now contract on & fortnightly basis.

During the year, the question of controlling and regulating forward
trading in bullion received the serious attention of the Government of Bombay
who, in pursuance of this objective, appointed a Committee of the Provincial
Cabinet early in May. The Committee in their Report dated 6th Fobruary, 1948
recommended, snter alia (1) that the Government of Bombay should take action
to apply to the Bombay bullion markets, the Bombay Forward Contracts Control
Act, 1947, passed in November, 1947 (vide para. 73) and (2) that only ome
Association in the Bombay City should be recognised, preferably the DBombay
Bullion Exchango, subject to an agreement by that institution to effect certain
changes in its oonstitution on the lines of the East India Cotton Assoogat.}on
(which has been recognised under the above-mentioned Act as the only Association
for the purpose of forward trading in cotton). The Committee also rccommended
total abolition of ‘‘options” and the adoption, by the Exchange, of rules relating
to trading hours, livensing of brokers, etc., on the lines of the East Ind.m: Cotton
Assoviation. The Bombay Government have accepted these recommendations and
have accordingly called upon the Bombay Bullion Exchange in April, 1048,
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to reorganize itself before June, 1948 on the lines of the above-mentioned
recommendations. In case, however, the Exchange does not suoceed in its attempt
before the end of June, the Government of Bombay, it is stated, would themselves
take nocessary action to form a new Association in consultation with the three
bullion markets in the Bombay City, viz., (1) thoc Bombay Bullion Exchange,
{2) the Marwari Chamber of Commerce and (3) the Tukda Bazaar.

_ 29.  Price of Gold.—The Table below shows tho highest, lowest and average
prices of gold in Bombay for each of the ten years 1938-39 to 1947-48,

SPOT SETTLEMENT
Yoar - A S A : ~
Highest Lowest Averagoe Highest Lowost Average

Rs. a. p. Rs. a. p. Ra. a. p. Rs. a. p. Re. a. p. Ra. a. p.

1938-39 .. 3710 6 3412 3 3510 3 3710 8 3412 0 36 4 3
1839-40 .o 43 R 0 38 9 0 321311 . 43 8 O 38 0 o 39 14 6
1940-41 .. 48 8 0 40 2 6 42 6 0 48 8 0 40 2 6 42 8 3
1941.42 . 512 0 41 9 6 4 711 56 12 0 41 10 © 4 910
1942-43 . 72 0 0 44 J2 © 57 10 10 7115 0 45 0 0 50 14 5
1943-44 .. 9 4 O 65 4 0 7611 6 8 0 0 62 10 0 7610 6
184445 . 7612 0 61 2 0 n 7 4 7712 0 5 8 0 1 2 4
1945-48 .. 8712 0 83 6 0 8 3 0 8% 14 0 62 6 0 77 6 9
1046.47 .. 111 0 O 84 4 0 101 1 2 107 4 O 83 0 ¢ 96 14 0
1947.48 .. Hn712 0 8514 0 108 O 4 (a) (a) (a)

(a) OfBcial Forward Trading remained suspended from 12th May, 1647 to 26th March, 1948.

Statement IV shows the highest, lowest and average prices of gold (spot)
and of soveroigns as also tho estimated average stocks of gold in the Bombay
market for each month of the year under review; trends in the spot prices of
gold and silver during the years 1926-27 to 1947.48 are shown in Statement V.

Statement VI shows the weekly movements of spot prices and stocks of
gold and silver in the Bombay bullion market during the year. The accompanying
graph shows the trends in spot prices of gold and silver since the beginning of
the war.

The gold section prescnted a firm front during the greater part of tho
first quarter of the year under review, owing mainly to the absenoe of any sizable
arrivals from abroad. Ready gold, whioch had oloscd last year at Rs. 103-4-0,
spurted up to Rs. 109-12-0 on 26th April, 1947 and, aftor a temporary reaction
to Rs. 107-8-0 on lat May, moved up again rapidly, touching a new record level
of Re. 117-12.0 by 20th June, 1947 as against the previous year’s peak of
Rs. 111-0-0 roached on 25th May, 1946. Following & sharp decline in the Now
York and London Treasury prices of silver towards the close of June, an easy
feeling appeared to have set in, which continued uptothe end of July, the chief
contributory faotor being a marked fall in offtake in relation to arrivals. Ready
gold declined from Rs. 117-12-0 on 20th June to Rs. 110-12-0 by 4th July and,
after a temporary spurt to Rs. 113-8-0 on 11th July, slipped back to Rs. 107-14-0
by 24th July. Thereafter, for about a month, there was a revival of bullish
enthusiasm based on expectations of a broadening of demand, the break of the
drought conditions having removed the apprehensions cntertained earlier of
threatened famine conditions. The market fluctuated both ways in an upward
trend, the ready rate improving to Rs. 112-7-0 by 22nd August. From the close of
August, however, a recession set in mainly on distress selling from politically
disturbed areas. Othor contributory factors included the news from London of the
roported decision by Britain for the sale of a part of her gold reserves for covering
the deficit in the country’s balance of payments and the announcement on 11th
September by the Government of Bombay of their decision to introduce legisiation
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for the regulation and control of forward trading in the stock, bullion and ¢ommo-
dity markets. The ready rate, which had moved up to Rs. 112-7-0 on 22nd August,
declined steadily thereafter, touching the lowest level of the year at Rs. 95-14-0 on
14th October. A recovery followed, the chief bullish factors being frequent reports
of the growing tension in the intornational political situation, rumours regarding
the Pakistan Government’s coneern over the steady outflow of bullion from that
Dominion into India and the introduction in the Constituent Assembly (Legislative)
of a Bill to amend the Foreign Exchange Regulation Act, 1947 with a view to
further tightening up the ban on imports of gold and silver into India (vide para. 41).
Also the statistical position seemed to have become very strong towards the close of
the year with the daily averago offtake exceeding daily arrivals, bulls heing further
assisted by the introduction in the Constituent Assembly (Legislative) on 22nd March
of the Estate Duty Bill and renewed rumours regarding possible devaluation of
sterling. The ready rate, which had slnmped to Rs. 95-14-0 on 14th October,
recovered to Rs. 102-12-0 by the 28th of that month and to Rs. 108-2-0 by 28th
Novembor, despite oceasional sethacks. ‘'he undertone continued to be firm
throughout the rest of the vear, the rise heing partioularly marked during March
when the gain amounted to over Rs. 4. The ready rate closed for the year
appreciably higher at Rs. 111-12-0 as compared with the last year's closing level
of Rs. 103-4.0,

The range of fluctuations in the ready rates for gold in the Bombay market
during the year was s, 21-14-0 as againat Rs. 26-12.0 in the preceding year,
the highest and the lowest ratos during the year being Rs. 117-12-0 (on 20th June)
and Rs. 95-14-0 (on 14th October) as against Rs, 111-0-0 (on 25th May) and
Rs. 84-4-0 (on 17th July) in the preceding year.

30. Assaying and Refining of Gold.--During the year under review, the
Bombay and Caleutta mints respectively received from the public and the banks
191,286 tolas and 73,238 tolas for melting and assaying as against 140,492 tolas
and 27,928 tolas in 1946-47. The Bombay mint received 2,935,643 tolas of raw
aold for refining as against. 2,001,116 tolas in the previous year.

31.  Price of Silver.—In the Table below are given the highest, lowost and
average prices of silver in Bombay during the len years 1938-39 to 1947.48.

spoT SETTLEMENT
Year e e e A —— ~ A i
Highest. Lowest Average Highest Lowoest Average
Rs. a. p. Rs. a. p. Re. a. p. Re. a. p. Ra. a. p. Ra. a. p.
1938-39 .. 53 1 6 48 2 0 al 11 3 N2 15 6 43 2 0 50 14 8
1939-40 .. 66 4 0 M 706 5 4 9 67 0 0 43 13 ¢ 56 6 &
1940-41 .. G+ 13 o 3410 0 62 8 0 65 2 0 54 13 0 62 0 o
194]-42 .. 97 6 0 61 12 6 G611 01 6 0 61 12 6 85 0 U
194243 o 116 8 0 W 4 0 94 2 112 14 0 72 4 0 9 4 6
1943-44 .. 141 8 ¢ 101 8 © 120 7 11 137 0 0 98 4 0 120 2 &
1944-45 .. 143 4 0 11310 ¢ 128310 9 41 4 O 12 o 137 27
1945-4¢ . 1539 6 v 118 0 0 135 111 15714 0 W7 & 0 13516 4
1940-47 .. 195 0 0 127 0 O0* 162 410 17910 O 122 4 ¢ 153 10 4
1447-48 .. 18313 0* 142 8 0 16612 & (@) (a) (a)
: * Unofficial, '

() Official Forward Trading remained suspended from 12th May, 1947 to 26th March, 1948.
Statement VIl shows the highest, lowest and average prices of silver in

Bombay, London and New York and the stocks in Bombsy for cach month during
1947-48. ' . ' '
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The oarly part of the ycar witnessed a sharp rise in the price of the white
metal, a special contributory factor being the announcemont by the Guvernment
of India on 3rd April of their decision to tighten up the ban imposed carlier on
6th Muroh, 1947, by prohibiting imports of silver manufactured articles,
jewellery and silver orunments, And despite the adoption of legislation by the
Government of Indiu on 10th April suthorising the issne of one rupec coins in
any metal, and amending the Indisun Cuinage Act of 1906 which had restrieted
the minting of rupec coins to silver, the ready rute which had closed at Rs. 164-8-0
on 3ist March, 1947, moved up rapidly thercafter, touching the highest level
for the year at Ra. 183-13-0 by 28th April. The beginning of May, however,
witnessed a sharp fall, induced mainly by large arrivale from shroad under some
of the outstunding licences issued prior to the ban imposed on 6th March. The
ready qguotation thereupon foll (o Lye, 170-8-0 on 1st May, and, after fluotunting
between Rs. 164.8-0 and Rs. 173-4-0 up to LIth June, moved up again to
Ra. 179-8-0 by the 20th of that month, following the reported decision by the
Government of Moxioo to purchase domestic silver ot the rate of two million
onnees o month for coinage purposes. Thoreafter, prices tended to he on lower
levels ranging betwoen Rs. 179-0-0 and Rs. 168-8-0 until Ist Septeinher when,
following distress selling from politically disturbed arous, a distinetly downward
trend set in, the ready rate decliniog to Rs. 154.6-0 on 25th October. Tho low Jevel
ableacted fresh support from hulls, who had by this time formed a powerful
syndicate to buy up flouting stovks. The process of recovery was further assisted
by the developments in the internal political situation, the ready rate recovering
to Rs. 170-4-0 by the end of December. This level was more or less waintained
up to February when the market registered a precipitate decline, on apprehensions
of a recrudcscence of communal troublos and on continuvus heavy arrivals of
silver from upcountry, with little or no demand. Banks wore also repurted to
huve demanded higher marging on loans made by them against silver. A heavily
over-bought position had been created and a rift between the members of the
bull syndicate led to an orgy of selling, driving the rcady ratc to the Jowest level
of the year at s, 142.8-0 on 9th February. Thereafter, a provess of recovery sct
in, the bulls regaining their hold on the market, assisted by a number of factors
including a rapid tightening of the statistical position, the growing tension in
the international as well as the internal situation, renewed rumours of possible
devaluation of sterling and cxpectations of smaller arrivals from Pakistan
following the Government of Iudia's declaration (on 28th February, 1348) of
the Dominion of Pakistan a8 a foreign country for purposes of levying cnstoms
dutics. The ready rate closed for the vear highor at Re. 169-12.0 as againat
the last year’s closing level of Rs. 164.8-0,

The range of fluctuations in the rates for ready silver during 1947.48 was
Rs. 41-5.0 as against Rs. 68-0-0 in the preceding year.

32.  Assaying and Befining of Silver.—The Caleuttn Mint received 3,990,520
tolas ot silver for melting and assaying during the year as against 1,254,008 tolas
in 1946-47. The receipts by tho Bombay Mint were lower at 910,959 tolas ax
compared with 1,476,105 tolas in 1946-47. 'The quanlity of silver rveceived for
refining during 1947-48 at the Bombay Mint also decreased to 54,982,162 tolas
from 72,306,322 tolas in the previous year.

33. Imports und Ecporls of Bullion.—Stistements VIIL and IX give the
average quantity and value of imports and exports of gold coin and bullion as
also of silver for each quinquennium from 1900-01 to 1929-30 and for each of the
financial years from 1930-31. Statements X and XI give monthly figures relating
to imports and exports of gold as well us of silver for the calendar year 1947.
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IV. FOREIGN EXCHANGE AND EXCHANGE CONTROL

34. Sterling Transactions.—Statement XTI shows the sterling transactions of
the Reserve Bank of India month by month during 1947-48. There were not pur-
chases of £91.48 million during the year as against net sales of £85.64 million
in the previous year. Purchases of storling exceeded sales throughout the year
except during June and July. The monthly net purchases during the first half of
the year were lower at £7.17 million as ggainst £84.31 million during the second
half, reflecting the delayed effects of the import restrictions tightened in the early
part of the year and the rapid expansion in exports in the later part. There were
heavy net purchases in January and February, the peak level having been
reached in the latter month at £29.48 million. .

35. Exzchange.—Tho Reserve Bank continued to buy storling T.T. from banke
for delivery within six months at 1s. 64. and to sell for ready delivery at 14. 5:63/64d.
Tho Bank also sold sterling for delivery up to six months forward at 1s. 5-31/32d.
but the demand for forward sterling from banks was negligible.

In the sterling exchange market, banks’ quotations to the publiv for ready
T.T. remained unchanged throughout the year at ls. 5-31/32d. selling and
1s. 6-1/32d. buying. Banks continued to quoto forward buying rates for delivery
up to one year, the T.T. buying rate for the last three months being quoted at
1s. 6-1/16d. as against the rate of 1s. 6-1/32d. for the first nine months. The forward
selling rate for aterling T.T. for delivery up to six months romuined unchanged
at 1s. 5-15/16d.

The Tondon/New York cross rate, which was fixed at 4.02} selling and 4.03}
buying on 13th Junuary, 1947, remained unchanged, the corresponding rupee
rates in India being quoted at Rs. 331} per $100 selling and Rs. 330 per $100
buying.

Transactions in other foreign currencies in the Indian markot were few,
except for a certain amount of business in Canadian dollars for which the rates
quoted were the same as for U.S. dollars.

36. Developments sn Exzchange Control.—There were no changes in the basic
prinoiples of exchange control during the period under reviow but its scope
was greatly extended. In terms of the vluuse providiug for ** Transitional Arrange-
monts”’, the International Monetary Fund allowed member countries, if they
deemed it necessary for rehabilitating their economies, to continue exchange
control restrictions for a period of three years on curront transactions as well
as on the multilateral convertibility of their ourrencies. The Government of
India availed themselves of this option and advised the Fund of their decision to
maintain control,

A delegation from the Government of Tndia at the secretarial level proceeded
to London early in July, 1947 to conclude tho sterling balances negotiations
inaugurated in February, 1947 whon & delegation from the United Kingdom had
visited India. Pending the completion of these negotiations, it was found necessary
to impose restrictions on transfers of capital from India to the United Kingdom
and other sterling area countrios to prevent a flight of capital from Indis. The
gencral permission given for transactions in sterling area currenoies was accordingly
cancelled and the opening of new accounts in such currencies by persons domiciled
in India was made subject to the Resorve Bank's permission. Certain restrietions
were also introduced on remittances to sterling sarea countries, particularly with
a view to checking oapital transfers. The export control procedure prescribing
realisution of the full procceds of all exports through the medium of an authorised
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dealer in foreign oxchange was extended to all countries outside India with the
exception of Afghanistan, Nepul, Tibet, French and Portuguesc India. The
restrictions on the cxport to the hard currency countries of jewellery, precious
stones, curroncy notes and forcign exchange were also extended to tho export
to sterling arca countrics. The despatch of currency notes by post was completely
prohibited and the general permission for the export of currency notes was confined
to the taking out of such notes by travellers. The general permission for the
export of securities to storling area countries and for their transfer to residents
of the sterling arca was also withdrawn as from 4th August, 1947,

37. Financial Agreement with the UUnited Kingdom.—The negotiations with the
United Kingdom were concluded during the sceond week of August and a Financial
Agreement between the Government of India and the Government of the United
Kingdom, covering the period up to 31st December, 1947, was signed on 14th
August, 1947. Under the terms of the Agreement, which became effective from
15th July, the Reserve Bank of India opcucd two accounts, namely, No. L and
No. 2 Accounts with the Bank of England. Tho total sterling assets of the Reserve
Bank of India were fixed at £1,160 million as at the close of business on 14th
July, 1947 which amount was credited to No. 2 Account. Out of the balance
in this account, an amount of £65 million comprising an initial releuse of £35
million for current purposecs and £30 million as a working balanco was credited
to No. | Account. The Agreement provided that the balance in No. 1 Acocount
would bo freely available for payments in respect of current transactions in oy
currency area snd would therofore be fully convertible for current purposes.
Any sterling roceived after the dato of the Agrecoment in respoct of current
transaclions and any sums transferred from No. 2 Account in reimbursement
of capital paymonts agreed to under Articles IV and VIII of the Agreement
were to be credited to this account. No. 2 Account was not to he used for
current transactions and operations on it were to be confincd to certain agreed
transfers of a capital nature. In view of this arrangement, it became necossary
to regulate the exponditure of the balance in No. 1 Account, and although
India continued to remain within the sterling area, restrictions were imposed on
remittances in sterling and sterling arca currencies on the same lincs as those in
foree for non-sterling ares currencies. However, remittances of capital by sterling
area nationals retiring from India to their own countries werc permitted 2s such
amounts were eventually payable out of the halanco in No. 2 Account. Certain
restriotions were also placed on the operations by authorised dealers on their
holdings of sterling, and frosh investments by them in sterling or sterling urea
currency securitics including Treasury bills or the placing of sums on fixed doposits
with banks in London were made subject to the prior approval by the Reserve
Bank of Indis. Sales or maturities of these investments werc required to be
reported to the Reserve Bunk. Restriclions were also placed on the granting of
loans and overdrafts in India against items of sceurity lodged outside India in
order to prevent evasion of control on capital transfers.

A delegation from the United Kingdom visited India in January, 1948 for
further negotiations with the Government of Indis regarding the sterling halances
following which the Financial Agreement was extended up to 30th June, 1948
by letters exchunged between thom on 15th February, 1948. Under the terms
of the extended Agreement, s sum of £18 million was transferred from No. 2
Account to No. 1 Account for purposcs of current expenditure up to 30th June,
1048. As requested by the delegation, with a view to co-operating with other
members of the sterling aros in conserving the foreign exchange resources of
the area by restricting the country’s expenditure in hard currency areas (which
have been defined to include almost the whole of the American Continent, the
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Belgian monetary arow, Japan. the Philippines, the Portugucse monstary area,
Swoden, Switzerland al Licchtenstein), the Governmont ol ludiv also agroed
to purchase part of their vequirements of U.S. dollars from the International
Monetary Fund and so lhwit their expenditure in hird curreney arcas in the
first six months of 1948 as to cusure that such expenditure would not exceed
receipls from those territories togethor with the dollaps which might be purchused
from the Fund, hy mare than £10 million, the amounts to boe paid to the and
i charges not. being included in this ealeulation, This restriction introduced «
new factor in ndia’s relitionsbuap with the sbevling iaea which so far had. permitied
carh of its mwoembers 4o draw on the foreign exchange resources of the area
according to ifs nemls, . - .

38, Pulistun, On the partition of Tadia, the Resorve Bank in its capasity
as bankers to the Government of Pakistan also became the authority responsible
for the administeation of exchange control in Pakistan. However, as il was
intended Lo sel up an independent exchange control for Pakistan, it was decided
by agreemoent hetween the Governments of the two Dominions thal from Ist
Janvary, 1948 cach Dowminion would sepatately rotain her own forcign cxchange
carnings and meet her foreign exchange expendituvo out of such earnings. Procoeds
of all exports from ports in Pakistan from st Januarvy, 1948 thorcfore acerucd
to Pakistan and from poris in India’ acerued to (ndiw. Similarly, payments for
Ml imports throtgh ports ju Pukistan were paid out of the foreign exchango
vesources of Pukistan and imports arriving through ports in India were paid
Jor out of the resources of India. Other oarnings or dishnrsements of foreign
exchange were similurly allocated to tho Dominion in which the recipient or the
remitter resided. A special form G.R.P., as distinot froin form (i R, used in India,
was jntroduced for declavation of cxports from Pakistan. The proceeds of exports
from India had to bo received through banks in India und the proceeds of exports
tfrom - Pakistuny through banks in Pakistan. The same conditions applied to all
transactions in forcign exchange which after st Januury, 1948 had to be effected
through the medium of authorised dealers in the Dominion to which the traneac-
tions related.

A Financial Agreemont similar to the one concluded with the Government
of Indis on 15th Webruary, 1948 was concluded by the United Kingdom
delcgation with the Government of Pakistan too. In terms of this Agreement,
the Reserve Bank opened with the Bank of England a new account ontitled
“ Reserve Bank of India Pakistan Account No. 1. There were to be transferred
to this account (¢) from No.2 Account sums agreed upon between the Govern-
ments of Pukistan and the United Kingdom to be made currently svailable to
Pakistan and (b) from No. I Account, a sum determined in necordance with
the Agreement reached betwoen India and Pakistan for the maintenance by the
Reserve Bank of soparate accounts for the current expenditure and earnings of
foreign exchange of the two Dominions plus a sum determined by the Reserve
Bank to represent receipts on behalf of Pakistan from Ist January, 1948 to the
dato of the opening of the Pukistan Account No. | minus a sum similarly determined
to represent Pakistan’s payments during the same period. In all other respects,
the account is similar to the Roserve Bank of Tndia No. L Aceount, and huas been
used for the current tranxactions of Pakistan.

A sum of £6 million was transferred to the Pakistan Account as the releass
for the first six months of 1948, in addition to the transfer of a working balance
of £10 million and the share of the balance to be carricd forward from the release
for 1947. Out of this sum, the Government of Pakistan agreed to restrict, during
this period, their net hard currency drawings to a total of £3.3 million. Any
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capital transfer made from Pakistan to tho United Kingdom or any of the sterling
area countries other than India is to be rcimbursed from the common No. 2
Aocount of the Reserve Bank of India to the new Pakistan Account No. 1.

39. Ez-Enemy Territories—During the course of the year, orders were issued
by the Government of India permitting the resumption of commercial and financial
transactions with the remaining ex-enemy countries with which trade relations
had not so far been permitted, viz., Roumania, Germany, Bulgaria and Japan,
following which these countries ranked purs passu with othor countries outside

the sterling area for purposes of exo e control. . With the resumptionof.private ... ... cim .

. trade, these countries also automatic y became subject to the Governmont of
India export control notifications and all exports to these countries had to be
declared on G.R. or P.P. forms.

In the case of Germany and Japan, all trade payments were canalised through
special official accounts subject to the supervision of Government organizations.
Trade with Germany was supervised by the “ Joint Export{Import Agency”, a
Military Government Organization, and all contracts and documents were required
to be approved by them. Payments in respect of trade with the Joint Zones of
Germany worc made through the Bipartite Finance Panel whichk maintained
accounta entitled ‘‘ The Military Governments for Germany (U.S./U.K.) Joint
Export/Import Account ” with the Bank of England and certain other banks
in the United Kingdom. All payments in respect of trade with Japan passed
through the accounts in the name of SBCAP (Supreme Commander for Allied
Powers) which were opened with the Hongkong and Shanghai Banking Corpora-
tion and the Chartered Bank of India, Australia and China. As from 12th February,
1948, Formosa has beon grouped with China and treated for exchange control
purposes on the sameo basis as Chins.

40. 7'ravel.—Foreign oxchange for travel outside the sterling area for purposes
of business, education and health continued to be sanctioned on the previous
scales but in view of the dollar stringency which developed during the year,
applications for travel to the United States and other difficult currency countries
were subjected to closer scrutiny. On the introduction of exchange control res-
trictions on remittances to sterling area countries, scales of allowances for travel
for personal reasons were fixed for Indian nationals as from 1st September, 1947.
A fixed quota of £400 per adult and £200 per minor, which was subsequently
raised to £600 and £300 respectively in March, 1948, was made available over a
period of three years to be computed from 1st September, 1947, This quota could
be utilised for personal travel in any aterling area country or in any country
outside the sterling ares other than the Continent of America, the Philippines, Japan
and Germany for which no foreign exchange for personal travel was allowed,
and the difficult eurrency countries of Europe, viz., Switzerland, Sweden, Portugal
snd Belgium, for all of which only a combined total amount of £75 per adult
and £35 per minor to be deducted out of the fixed quota was permitted. In addition
to the above, Indian nationals were allowed an annual limit of Rs. 1,000 per
adult and Rs. 500 per minor, which was subsequently raised to Rs. 2,000 per
adult and Rs. 1,000 per minor in March, 1948, for travol to countrics in the vicinity
of India, viz., Iran, Saudi Arabia, the Dutch East [ndies, Ceylon, Malaya, Burma,
Iraq and Aden.

Sterling area nationals were allowed to draw their leave salaries and current
income for travel to countries within the sterling area and, for travel to countries
outside the sterling area, an amount of £75 per adult and £35 per minor per annum
was allowed, but thess facilities were not available for travel to-the Continent of
America, the Philippines, Japan and Germany. This amount could be utilised in
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all or any of the non-sterling area countries other than the above but was not to
excecd £75 in all in the case of adults and £35 in the case of minors. In addition to
the above, they conld also draw Rs. 2,000 per adult and Rs. 1,000 per minor per
annum for travel to Iran, Saudi Arabia and the Dutch East Indies.

Foreign nationals visiting countries whether within or outside the sterling
area on leave were allowod Rs. 5,000 per adult and Rs. 2,000 per minor either in
the ourrency of a country within the sterling area or in that of the country
of domicile. i

In order to ensure that the triennial quota fixed for personal travel might
not be exceeded, arrangements were made for the endorsement by authorised
dealers in foreign oxchange under their stamwp and signature of the amount of
forcign exchange availed of by travellers on their passports and the amount of
foreign oxchange in the possession of travellers was checked with the endorse-
ments on their passports by the customs authorities at the time of departure
from India.

In view of the difficult foreign exchange position, the facilities given to
post-graduate students proceeding for advanced studies abroad to take their
families with them were withdrawn in respect of the difficult currency countries.
The facility allowed to foreign nationals to make remittances for the maintenance
of their families to any foreign country as well as to remit their funds on retire-
ment from India in any foreign currency was also withdrawn after which facilities
were confined to remittances to their own countries and in their own currencies
except in the case of Stateless refugees who are allowed to take with them £5,000
on emigration to the United States,

41. QGeneral.—Section 8 (1) of the Foreign Exehange Regulation Act was
amended in Decomber, 1947 by the addition of an explanation thereto which makes
the import of gold or silver into any port in the provinces of India without the per-
miasion of the Reserve Bank of India illegal even though the gold or silver so
brought is in transit to a place outside this country. In order to exempt from
the purview of this Section consignments of bullion in transit from one foreign
country to another carried in ships touching Indian ports, which it was not
mecant to prohibit, the Reserve Bank of India issued a notification on 21st January,
19048 giving general permission to bring or send gold or silver by sea or air into
any port in the provinces of India, provided the gold or silver is in transit
to a place outside India, Pakistan and the Indian States, and is not removed from
the carrying ship or aircraft exoept for the purpose of transhipment.

42. Methods of Exzport Finance.—The saccompanying two graphs show
on a percentage basis the various methods used to finance exports to countries
outside the sterling area subject to the notification requiring the surrender to
an authorised dealer in foreign exchange of the export value of the goods. Graph I
covers shipments to hard ourrency countries and Graph II shipments to other

countries.

Graph I shows that the tendency noticed in the previous year for an increasing
proportion of trade with hard currency countries to be financed by sterling bills
on London continued up to August, 1947 but thereafter it becamo less pronounced
until January, 1948, when the inclusion in the hard currency group of Belgium,
the Belgian Congo, Canada, Newfoundland, Japan, Portugal and the Portugugse
Possessions, Sweden and countries in Central and South America, the major portion
of the exports to which uscd to be financed in sterling, brought about a steep rise
in the proportion of trade financed in this manner. As regards the other foreign
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METHODS OF EXPORT FINANCE

ON PERGCENTAGE BASIS
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countries, a corresponding fall is noticed in Graph TI in the proportion of trade
financed by sterling bills on London. In Graph If, a notable feature is the appre-
ciable rise in the proportion of trade financed in rupees at the beginning of the
period, which, except for a fall in the month of June, more or less maintained
itself during the course of the ycar and reached a peak in December, 1947. There-
after, there was a gradual deoline but the riso in the proportion recorded in the
beginning of the ycar was maintained. The percentage of tradc finanved by sterling
bills declined after January, 1948 owing to the re-grouping of certain Continental
countries in the hard currency area, as stated calier,

The third graph on the samc page shows total exports to the countries
covered by Graphs I and II. Exports rose to record hoights in May and November,
1947, followed on both occasions by sharp declines which were to some extent
due to labour disputes and the temporary dislocation resulting from changes in
the quota system. These were, however, only temporary setbacks and the upward
trend brought about by the Government of Indin's export drive, which was
noticeable from tho beginning of the year, was more or less sustained throughout
the year and rose to an all-time poak in Murch, 1948.

V. PUBLIC FINANGCE

43. Qeneral—The Table on page 74 brings out tho outstanding features
of India’s revenuc and expenditure (vide also tho diagram facing page 74) during
the years 1938-39, 1939-40, 1944-45, 1945-46, 1947-48 (interim and revised)
and 1948-49, the last two covering the post-partition India. Following the
partition an interim budget wus introduced in Novembor, 1947, covoring the
period 15th August, 1947 to 31st March, 1948 and this as well as the budget
for 1948-49 refloct the probloms created by it. Expendituro continuod to be
high, partly duo to the slowing down of demobilization as a result of the
need for maintaining larger forces on account of riots and civil disorder. There
wag also need for providing substantial amounts for the evacuation, relief and
rohabilitation of the refugees from the Pakistan provinces, Subsidies on foodgrains
had to be continued. The vumbined result of these factors was that a substantial
surplus that might have been possible atherwise, avtually seomed likely to result
in a deficit. It was, however, roalised that in the context of inflationary conditions
it was essential at least to reduce tho deficit, if not to aim et & surplus. There was
also, at the same time, the need to stimulate production, and the budget had to
be so devised as to ensure that while the lovel of taxation was reasonably high
on the wealthier sections, a genuine margin was left for savings whioh would flow
back into investment and thereby add to the woalth of the country. Further,
both the Central and Provincial Governments have need to extend the scopo of
State activities and the budget had to balance theso various oonsiderations of a
conflioting character.

A. BUDQETS
CENTRAL (FOVERNMENT :

44. Accounts, 1946-47.—Final sccounts for the financial yoar 1946-47 are
not yet available as the accounts of the undivided Central Governmont have not
so far been finally closed. .

45. Inlerim Budget Estimates, 1947-48.—The first budget of the new Indian
Dominion introduced in the Constituent Assembly (Legislative) on 26th November,
1947 covered the poriod 15th August, 1947 to 31st March, 1948. The necessity
for the presentation of an interim budget arose from the fact that, with the division
of the country and the omergence of two indopondent sovereign States, the standing
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TABLE 16.—INDIA'S PUBLIC REVENUE, EXPENDITURE AND DEBT. (In crores of rupees)

1938-39 1939-40 1944-45 1945-46 1947.48% 1947.48% 1948-49]!
Interim Reviged Budget
I. CENTRAL GOVERNMENT BUDGET
{1) Revenue .. . .. .. 84.52 084.57 335.67 360.67 172.80 178.177 265.24°
(2) Expenditure .. .. .. .. .. 85.15 94.57 496.71 484.567 197.39 185.29 257.37
{3) 8urplus (+) or Deﬂclt (—-) .. . .. .. —0.63 R —161.14 ~—123.80 —24.569 ~—8.52 —2.13
(4) Percentage of (1) fo (2) e e .. 993 100.0 67.6 74 .4 87.5 96.48 99.17
II. TOTAL GOVER\'\IENTAL OUTLAYS .. .. .. 85.15 98.57 970.38 §64.20 197.39 185.29 257.37
Percentage of I (1) to II .. e .. .. .. 99.3 95.9 34.6 £6.3 87.54 96.48 99.17
A. ON INDIA'S ACCOUNT .. .. . .. 85.15 94.57 559.64 499.50 197.39 185.29 257.37
(1) CivilE diture e . .. . .. 38.97 45.03 101.22 124.34 104.65 08.66 136.29
(2) Defence Expenditure . .. .- ‘e . 46.18 48.54 458.32 395.32 92.74 86.63 121.08
(a) Oncnpltaluceount . .. .. .. - 62.83 35.09 ciem
(b) On Revenue acrount .. . .. .. 46.18 49 04 395.40 360.23 92.74 86.63 121.08
(i) Basic Normal Budget .. .. .. 38.07 36.77 36.77 cees 85.05 78.96 109.88
(ii) Rise in Prices .. ‘e e 1.19 18.73
{iii) WnMeasums(\et.) .. .. 3.52 330.61
(iv) Non-effective ohsxges(Net) .. 8.11 8.07 9.38 7.69 7.67 11.22
(3) Percentage of Defence Ezpenditure (Revenue accoum) )
to Total Expenditure 54.2 82.4 79.6 74.3 46.88 46.75 47.05
B. RECOVERABLE WAR EXPENDITURE . e RPN 4.00 410.84 374.54 cage e Ceee
Percentageof Bto 4 (2) .. 5.1 §9.6 94.7 aes
$III. CENTRAL GOVERN ME\'T DEBT AT E\"D OF YEAR
(1) Sterling Loans . 464.94 430.10 34.19 33.84 s 26.42 23.86
(2) Rupee Loans .. .. A .. .. ‘. 437.87 450.23 1,212.14 1,492, 20 1,617.09 1,675.06
(3) Small Savings} . 141.45 135.33 159.18 221.62 e 233.10 264.35
(4) Treasury Bills and Wa.ys and Means Advancos .. 48.30 $4.70 £6.70 83.33 .... pPN.A. 86.84 96.94
(6) TOTAL INTEREST-BEARING OBLIGATIONS
(INCLUDING UNFUNDED DEBT AND
DEPOSITS) ee ee .. .. .. 1,205.76  1,203.86  1,860.44  2,282.38 e 2,162.34  2,214.27
1V. PROVINCES
(1) Revenue .. .. o e T .. 84.74 90.83 208.18 229.33 169.789 207.04@ 242.77
{2) Expenditurs .. .. e b .. 85.76 §9.22 204.28 218.14 162,177 211.08@ 25?-27
(3) Surplus ({) or Doficit (—) . .. .. —=1.02 +41.861 +3.90 +11.19 +417.61 —4.04 —15.50
(4) Debt Position {Groas Total Debt)‘l'f . .. 163.20 167.61 174.35 162.97 AN 119.88 .

Note :—Figures from 1038-39 to 1945-46 relate to undivided India. t Interim budget covering the 74 montha from 15th August, 1947 to 31st March, 1948. | Ae
passed by the Constituent Assembly (Legislative). * Including new taxation. §Items (1) and (5) : Capitsl portion of Railwey Annuities is excluded from
1844-45. § Includes since 1044-45 (1) Post Office Cash Certificates, (2) Savings Bank Deposits, (3) Defence Bavings Certificates, (4) Defence Bavings Bank
Deposits and (6) National Savinge Certificates. {{ Includes (1) Permenent debt, (2) Floating debt, {3) Unfunded debt and (4) Loans from Central Government.

9 Figures relaste to 1948-47 (Accounts), excluding those for the East Pun]ab and West Bengal. @ Includea figures of West Bengal's budget estimate for
1947-48. N.A. Not available.
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budget for the finanoial yoar 1947-48 passed by the Central Iogislature in March,
1947 became inoperative. The interim budget was, however, more in the nature
of a statement of revenue and expenditure sinco the estimates were highly tentative
owing to the difficulty of gauging the exact repercussions of the partition on the
country’s finanoces.

The total revenue for the period was estimated, on tho basis of coxisting
taxation, at Rs. 171.15 crores and the expenditure at Rs. 197.39 crores, leaving
a deficit of Rs. 26.24 crores. Of the total revenue receipts, Customs were expected
to account for Rs. 50.50 orores. Income-Tax was estimated to yield Res. 29.50
crores on account of Excess Profits Tax and Ra. 88.50 crores on account of ordinary
collevtions. It was considered desirable to maintain the sharo of the provinces in
rogard to the Income-Tax revenue at approximately the same level as givon in the
Niemeyer Award, subjeot to such adjustments as might be necessary in respect of
the proviuces and parts of provinces included in Pakistan. On this basis, the
Divigible Pool of Income-Tax was ostimated at Rs. 66 crores, the provincial share
being Rs. 30 crores. No contribution to the General Rovenues was expected from
the railways as the railway budget showed a deficit in the current yesr.

As regards the estinated expenditure of Rs. 197.39 crores, Ra. 92.74 crores
were accounted for by the Defence Services and the balance of Re. 104.65 crores
by Civil expenditure. The Defence oxpenditure continued to remain high due
to (1) the suspension of demobilization consequent on the partition, (2) the imple-
montation of the Post-war Pay Committee’s recommendations in respect of the
Defence Servicea personnel, (3) movement of troops and stores in connection with
the reconstitution of the Armed Forces and (4) the requisitioning of troops to deal
with the communsl disturbances in the Punjab and elsewhere. The Civil estimates
for Rs. 104.65 orores included, infer alia, Rs. 22} crores on account of subsidies
on imported foodgrains and a lump sum provision of Rs. 22 orores for expenditure
on the evacuation, relief and rehsbilitation of refugees. A provision of Rs. 12
croros was made to defray exponses on nation-building activities like education,
public health, aviation, running of scientific institutions, eto. The estimates also
included Rs. 22} crores for paymont of interest and pensions and provision for
debt redemption. The Finance Minister pointed out that no crodit had been taken
in the estimate for any rocoveries from the Pakistan Government in respoct of
their liability for the outstanding debt of tho undivided Central Government
and the pensions chargeable to it as those matters wore under discussion.

The capital budget provided for the grant of Rs. 20.39 crores to the Provincial
Governments, besides loans to the cxtent of Rs. 15 croros, for post-war planning
and development, it being decided to continue the grants on the same basis as
proposed in the annual budget for 1947-48, subject to adjustments consequont
on the division of the Punjab and Bengal and the transfer from Assam of most
of the Sylhet: district. The provinces were, however, urged to conserve and mobhilise
sl their resouroos and secure the utmost economy in their expenditure.

The anticipated deficit of Rs, 26.24 orores was left largely uncovered beocause
it was folt that but for certain abnormal items, such as refugee relief and food
subsidy which had gone to swell the expenditure side, there would have been a
clear surplus. The only taxation proposal announced was the roplacoment of the
existing export duty of 3 per cent on cotton cloth and yarn by a duty of 4 annas
per square yard on cotton cloth and 6 annas a pound on cotton yarn, the ex-
pooted yiold from the above for the current yoar being Rs. 1,85 lakhs, reducing
the overall defioit to Rs. 24.59 crores.

A significant foature of the budget was that the expenditure on certain item’s
such as Defence and External Affairs which hitherto was classified as non-_voted’ R
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is now bronght under the voting power of the Indian Legislature, following tho
adaptations to the Government of India Act, 1935, made by the India (Provisional
Constitution) Order, 1947. However, some heads of expenditure continue to be
“non-voted”, important ones being tho salaries and allowances of the Governor-
General, Ministers, Chief Commissioners, the Advocate-General and the Auditor-
General, dobt chargos, lvans to the Provincial Governments and expenses of tho
Federal Court and the Federal Public Services Commission.

46. Revised Estimates, 1947-48.——The revised estimates for the 7} months
covered by tho interin budget show an increase of Rs. 5.97 crores on the revenue
side and a decrease of Rs. 12. 10 crores on the sido of expenditure, with the result that
the overall defivit is now expcetied to amount to only Rs. 6.52 croroes, as against the
budget estimute of Rs. 24.59 croros. The improvement in revenue is mainly duo
to (1) an improvement of Rs. 2.35 crores under Customs, (2) a windfall yield of
Re. 2.25 crores from tho levy on old stocks of sugar releasod for sale at increasod
prices following decontrol and a farther yield of Re. 3 crores from a similar levy
on oloth and (3) receipts of Rs. 2 arores on uccount of the Cotton Textiles Equa-
lisation Fund. The receipts under the last itom as well as the sugar levy are,
however, to he set-off by a corresponding provision in the expenditure estimates
for funding the receipts for the benefit of tho sugar and textile industries. Against
the increases enumerated above, there has been a reduction of Rs. 3 orores in
Income-Tax roceipts and Rs. 1.36 ocrorcs in the revenuo under Excise. The
Divisible Pool of Income-Tax now works out to Rs. 65.49 crores, of which the
provincial share is Rs. 29.74 crores,

The revised estimate of the total expenditurc shows a decline of Rs. 12.10
crores from the budgot estimates, and of this, the reduction under Defence Ser-
vices accounts for Rs. 6.11 crores, this being duo to the fact that preocoupation
with other matters did not permit execution of the plans for acquisition of land,
etc., for which substantial provision was made in tho budget. A provision of
Rs. 1.68 crores made for payment to an Equalisation Fund for replacoment of
naval and airoraft has lapsed. Tho saving of Rs. 5.99 crores in the Civil expenditure
is due to the reduction in the exponditure on the relicf and rehabilitation of refugees
from Ra. 22 crores to Rs. 14.89 crores, A saving of Ra. 2.36 crores is aleo estimated
in the provision of Ru. 22,52 erores made in tho interim budget for subsidies on
imported foodgrains, Thero is also a saving of Rs. 1.29 crores in the interest
charges. But these savings have, however, beon partly offset by the funding of
tho receipt of Rs. 2.25 crores from the lovy on stocks of sugar and tho transfer of
Ra. 2 crores to the Cotton Textiles Equalisation Fund, reforred to earlier.

47. Budget Estimates, 1948-49.—The budget estimates for 1948-49 place total
revenuc at Rs. 230.52 crorcs on the basis of the existing level of taxation, and
expenditure at Rs. 257.87 crores, leaving a doficit of Rs. 26.85 crores, which would
be roduced to Rs. 22.35 crores by the contribution of Rs. 4.50 croros from the
railway surplus towards the Genoral Revenues. The variations in the important
heads of revenue are indicated in the Table on page 77.

On the receipts side, Customs are expected to bring in Re. 81.75 crores which
will inolude a full year’s revenue from tho enhanced duty on exports of cotton
cloth and yarn announced in tho interim budget, Central Exaises Ra. 34 orores
and Incomo-Tax Rs. 130 crores inclusive of Rs. 12 crores on acoount of Excess
Profits Tax and Rs. 17 crores on account of Busincss Profits Tax. The
Divisible Pool of Income-Tax is placed at Rs. 80.24 crores of which the Centre’s
share will be Res. 42,37 crores and that of the provinces Rs. 37.87 crores.

Of tho ostimated oxpenditure of Rs. 257.37 crores, the Defence Servioes are
expected to account-for Rs. 121.08 crores and Civil expenditure for the balance
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TABLE 17.—IMPORTANT HEADS OF REVENUE OF THE GOVERNMENT OF INDIA.
(In croree of rupees)

1948.49
Budget
(g ~A —
1938-39 1946-47 1947-48 * As presented to the As passed
Heads of Revenue . Aocounts Revigsed A > - Legislature by the
Budget Revised . A \ Logislature

On the basis Including
of existing effects of new

taxation taxation
propoaala
Custams .. .. .o “. .. -. 40.51 87.50 02,13 54.60 81.75 81.17 80,76
Central Excise Duties ., .o .- . .. B8.66 - 42.78 22.08 20,72 34.00 47.10 45.07
Corporation Tax .. . .. - .. . 2,04 69.63 42.71 40.43 39.50 49,80 49.80
(Exoess Profits Tax) . . - . N {60.00) (25.08) (26.15) (10.00y ' (10.00) (10.00)
Taxes on Income other than Corporation taxt oo 18,24 87.47 75.28 . 74.57 90.50 86.58 87.58
{Excess Profita Tax} .. . . . o e (12.00) (4.42) (4.90) (2.00) (2.00) (2.00)
Currenoy and Mint .. .. . .- .. 0.58 15.75 1.41 1.25 9.40 9.40 9.40
(Profits of the Reserve Bank) .. .. .. .. (0.20) (13.43) .. . (7.02) (7.02) (7.02)
Railways' Contribution .. e . .. .o LT 5.61 4.50 - 4.50 ¢.60
Posts and Telegraphs . . . .. 0.19 4.78 2.03 2.14 0.38 0.78 0.78
Total Tax Revenust .. . .. 78.33 300.58 193.83 181.79 248.25 267.15 266.61
Percentages of Tazes on Income to Total Taz Revenue 22.6 52.2 60.9 - 60.0 2.4 - 511 51.5

Note :—Figures for 1938.39 and 1946-47 relate to undivided India.

* The budget covers 74 months from 15th August, 1947 to 31st March, 1948. t Including provinces' ehare.
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TABLE 13.—REGEIPTS AND DISBURSEMENTS OF THE GOVERNMENT OF INDIA UNDER CAPITAL HEADS.

Receipts

Now Loans .. .
Treasury Bills*
Special Floating Loans
Small Savings*
Other Unfunded Debt*

Railway Depreciation and Reserve
Funds* ., .. .

Railway Betterment Fund®..

Other Reserve Funds®

Appropriation for Reduotion or
Avoidanoe of Debt* ..

E.P.T. and Income-Tax Depogits® ..

Repayment of Loans by Proviness. .

Other Items .. .. .. ‘e

Defloit on Capital Account .. ..

Qrand Tolal -

1947-48¢
Budget

40,00
10.00

14,00
1,84

—35,74
—3,64
—I11

6,00
—58,78
1,67
7,25
134,3¢
145,53

1047481
Revised

40,95
10,00

9,11
—20

—17,03
—2,57

—1

5,00
—81,68
4,39
9,87
133,41
141,24

1048-49
Budget

150,00
10,00

31,25
1,07

—17,64
—3,99
11

5,00
39,06
4,45
22,88
112,60
280,57

Dishursenients

Railwaya - . . e
Industrisl Development ..
Currency and Mint ..

Defence Capital Outlay .. .e
Grants to Provinoes for Developraent

Discharge of Permanent Debt ..

Other Loans and Advances .

Advances to Provincial Govern.
mente . .- . ..

Other Items .. .. .e ..

Total Expenditure .. .
Surpius on Capital Acconnt ..

Grand Total .

* Figures ate net. 1 The budget covera only 7 months from 15th August, 1947 to 31st March,1948.

(In lakhs of rupees)

1047.48¢
Budget Revised
17,63 18,79
5,31 6,13
59 79
20,39 20,38
59,63 59,57
2,81 2,33
26,50 29 45
12,67 12,79
146,63 141,24

-

145,83 141,24

1047.48F 1948.49
Budget

24,45
7,88
72
14,99
30,00
103,78

168,66

38,00
60,09

286,57

286,57



of Rs. 136.29 orores. A further provision of Rs. 14.99 crores in respect of Defence
has been made in the capital budgot for meoting expenditure on the acquisition
of permanent assets, such as land, new naval vossols, aircraft, etc, This method
of providing for Defence expenditure under & capital head, introduced as a war-
time innovation and discontinued last year, was revived in view of the present
abnormal conditions. The conditions created by the partition of the country and
the division of the Armed Forcos rendered demobilization difficult and the expected
economies on account of defence could not therefore be effected. Among the Civil
estimates of Ra. 136.29 crores, somo important items are the provision of Rs. 10.04
crores for the relief and rehabilitation of refugoos from Pakistan ares, Rs. 19.91
croros for payment of subsidies on imported foodgrains and bonuses to provinces
for internal proourement of foodgrains and u provision of Rs. 20.93 crores for
expenditure on nation-building activities like education, public health and
broadcasting.

The Table on page 78 gives a summary of the distribution of receipts and
disbursements of the Government of India on ocapital account. Some of the
noteworthy features of the capital budget, besides the outlay of Rs. 14.99 orores on
acoount of Defence expenditure (referred to above), are the provisions for the
grant of Ru. 30 arores to the provinces for developmont and also for loans to them
aggregating Rs. 38 crores, subject to the condition that in respect of grants, the
provinces would contribute an equal amount from their own resources. In this
connection, the Finance Minister disolosed that on second thoughts the idea of
reducing the Centro’s promised assistance to the provinces had been given up in
the larger interests of the developmont of the country, although the grants were
likely to be spread over a longer period. A provision of Rs. 254 croros also exists
for Central schemes of development relating to forestry, river projects and national
highways. Rs. 1 crore is to be invested in the Industrial Finance Corporation and
Re. 2 crores aro provided by way of & loan to the Damodar Valley Corporation.
Expansion of civil aviation and the construction of a fertiliser factory are other
projecta that have boen provided for. A central reserve of 6 lakhs tons of food-
grains was proposed to bo built up for which purpose a sum of Rs. 27 crores has
boon provided. Further, a sum of Rs. 10 crores has been provided for advances to
the Rohabilitation Finance Administration. The overall provision in the ocapital
budget for normal requirements and for financing the development schemes both
of the Centre and the provinces amounts to Rs. 1854 crores.

The Financo Minister stated thut on a review of the existing tuxation policy
(as embodied in the last budget of undivided India), he was satisfied that there
was justification for the oriticism that the level of taxation affected the incentive
for saving and investment and in view of tho necessity to stimulate investmont
and increase production it was expediont to offer relief in taxation. The changes
proposed in the budget in this respect aro detailed below : :

Estimated loss
Measures of Relief of revenue

(1) Reduction of the Business Profits ‘Cax from 16} per ocent to 10 per
cent and raising of tho abatement to Rs. 2 lakhs or 8 per cant of the
capital employed whichever is larger (against the existing Rs. 1 lakh
or 6 per vent) .. .. . .. .. - .. .

(2) The raising of the limit of incomo ut which tho muximum rato of 104
annas will be applicable to Rs. 3. 5 lakhs for both earnod and unearned
incomes, instead of Re. 1.5 and Ra. 1.2 lakha respeatively, wit
rearrangeraent of the rate of tax within the slabs . .. . » 1 croro

(3) Roduction of the tax on undistributed profits of companios froin 5 to
4 annas in order to encouragoe tho ploughing back of profita into the

Rs. 1 crore

4

» < croros
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Estimated loss
Measurss of Reliof of revenue

(4) Income-Tax on companies with an income of Rs. 25,000 and below
to be reducad to half tho usual rates in order to euwurago the growth
of small companiey .. - Rs. 12 lakhs

(5) Exemption from taxation of donauons to oha.ntlea and to institu-
tiona 8o long as they donot exceed 5§ por cont of the net taxable incomo
in tho case of companies and 10 per cent in the case of ludlvxdmln,

aubject to & maximum of Rs. 24 lakhs in both casvy .. «s 4 16 lnkhe
{6) Municipal taxes on houso pmperty to be uxuxuptod in oalculat,mg
Income-Tax puyablo .. . » 16 lakhs

In the field of indirect taxation, tho Financo Minister proposed the following
changes :

Estimated loss
of revenus
(1) The export duty on cloth to be convortod into an ad valorem duty
of 26 per cent, handloom cloth boing exempted from the duty and
tho duty on exports of yurn to bo withdrawn .. o .. Rs. 4.50 orores
(2) The withdrawal of tho oxcise duty on betelnuts .. .. e 30 lakhs

In view of these, the estimatod overall defivit of Rs. 22.35 orores was expocted
to increuse to Rs. 30.81 crores after allowing for the provincial share of the net
loss of revenue. But in view of the prevalence of inflation it was also felt de-
sirable to reduce the gap between revenue and exponditure as far as possible, if
not to produce & surplus budget. The following measures were, therefore, proposed :

Under the existing procedure, advanco payments of Income-Tax are not
crodited as revenue but held in deposit till tho assessment of the tax is completed.
Sinco these payments aro not really refundable doposits, the Finance Minister
proposed to credit them to revenues straightaway with offect from the finanoial
yoar 1048-49, This revised procedure would divert to revonue Rs. 10 crores, reduc-
ing the anticipated deficit by a liko amount. The remainder of the deficit of Ra. 20.81
orores is to be made up by the following additional taxation :

Estimated Yield

(1) The raising of the Curporation Tax on foreign compatios from 2 to 3
annaa with a rebule of ono anna to mmpanies declnring and dintribu- Rs. 2.00 crores
ting divideands in Iadia. .

(2) Export duty of Ra. 80 per ton on onlsoods a.nd Ra. 200 por ton on

vegelablo vils . . » 2.50 croros
(3) Export duty of Rs. 20 por ton on manganese .. .. .o " 80 lakhs
(#) lmport duty ou mnotor cars to ba raised from 45 to 60 per cent, wnth

a preferonco of 74 per cent in favour of tho Unitod Kingdom . » 50 lakhs
(6) Tho import duty on clga.rs. mgamtf.ea and manufactured tobnct.o to

be slightly raised .. .- e ce 12 lakhs
(6) An excise duty on ugarottec s.mountmg to roughly 25 por cont. on the

ex-factory prices .. » 1.00 crores
(7) Duties on unma.nufwtured t.obucw to bo rusod from 9 to 12 oennas

per lb. in somo cases and from 3 to 4 annas per lb. in others . » 2.00 orores
(8) Enhancement of the exoiae duties on tea and ooffee from 2 annas to

4 annas per lb. .. e » 2.10 orores
{9) The duty on vagct.u.blo product t.o ho ra.med by 50 per cent to Rs 'I 8

per cwt. . .. o ”» 40 lakhs
(10)Anmomof60 peroontln tho dutyon tyres e ces wrui o g 40 lakhs
(11) An increase in the duty on matches fmm Re. 1-12-0 to Ra. 2-8-0 por

gross »w 1.50 crores
(12) lunlmncemvnb in the rﬂglstmlmn foe nnd surrhnrgo on 'I'runk Tele-

phote calls .o .o .. .. .. - .e . e 40 lakhe
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The total net revonue accruing from the above taxes was estimated at
Rs. 19.72 crores, thereby reducing the deficit to Rs. 1.09 crores, which was pro-
posed to ho left uncovered.

The following modifications of the taxation proposals suggested in the Select
Committee’s report on tho Finance Bill and prescnted to the Constituent Assembly
(Legislative) on 22nd Maroh, 1948 were passed in fofo on 30th Murch, 1948.

Estisnated change
in revenue
1) Roductxon of the additional excise duty on tea and coffee from

2 annas to one anua per Ib, EN Loss of Rs. 105 lukhs
(2) Reduction of tho oxcisv duty on vegetn.ble ghoo from Bﬂ 7-8 per c.,wt
to Ra. 7 per uwt. .. Loss of Rs. 8 lakhs

(3) Lowering of tho vxport dut,y on \egotublo oxla from RH 00 per ton
to Ra. 160 per ton in order to enoomu,go the oxport of oil rathor thnn
oilseeds . Losa of Ra. 33 Inkha

(4) Tho oxport duty on numgsuuso to be altemd to an ad valorem rate of
25 per cent Loss of Rs. 8 lukhs

(8) The minimun amou.nt to assess Incomo-'l'u bo ra.mad from Rs _,u00
to Rs. 3,000 .. Loss of Ra. 50 lakhs

(8) Tho clause regarding tho oxomptxon of mumclpa.l Luxeu on proporby
in caloulating the Incuine-Tax payable be deleted frum the Bill as
it should more appropriately be dealt with whilo conmdonng an

amendment to the Income-Tax Act . .. .. .- . Increase of Re. 70
lakha.
(7) The exemption from tax of donations to churitios be applicable nnly
in the case of donations mads on or after 1st April, 1048 .. Addition of Rs. 75
lakhs.

The financial offect of these modifications is & net curtailment of Rs. 54
lakhs in revenue. If account is taken of tho incidontal increase in Income-Tax
revenue payable to the provinces, the total loss would amount to Rs. 1.04 crores.
Tho deficit of Ra. 1.09 crores in the Finanoce Bill propor will thus be raised to an
overall deficit of Rs. 2.13 crores.

As regards tho Government’s loan programmo during 1948-49, the target has
heen fixed at IRs. 150 croros, and the scale of borrowing is proposed to be stepped
up if circumstances are propitious.

Allowance has ulso been mado for the implementation of tho recommenda-
tions of the Economy Comnmittee which was appointed to go into the question of
the elimination of wasteful expenditure in tho Government departments Though
its findings have yot to be published, a lump sum token cut of Rs. 2} orores has
been made under the various heads of Civil expenditure in order to ensure that
economy is effected ponding the report of the committeo. Should the economies
suggosted exceed this figure steps are to be taken to see that they are realised.

With a view to tapping new revenuc resources, the Estate Duty Bill was
re-introduced on 22nd March, 1948. The proocods of this duty will, however, go
to the provinoes.

Rammway BUDGETS:

48. Accounts, 1946-47.—Accounts for the year 1946-47 have not yet been
finally closed.

49. Interim Budget Estimates, 1947-48.—As in the case of the Goneral Budget,
the first Railway Budget of the new Dominion of India presented to the Consti-
tuent Assombly (Legislative) on 20th November, 1947 also relates to the period
from 15th August, 1947 to 31st March, 1948.
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The graph fucing puge 75 shows the financial position of railways since 1938-39.
The Table below compares the budget estimates of Statc.owned railways inocluding
worked linos for 1948-49 with the hudget and revised estimates for 1947-48 and
the pre-war year 1938-39 (Accounts).

TABLE 19.—REVENUE, EXPENDITURE AND RESERVES OF INDIAN RAILWAYS.
(In orores of rupees)

1947-48¢
1938-39* — A 1948-49
Accounta Budget Rovised Budget
I. Receipts and Expenditure .

Gross Traffic Receipts .o .. 99.62 1,18.15¢ 1,08.00 1,90.00
Total Working Expenses .. . 69.18 1,08.68 1,00.99 1,69.78
(a) Net Trafiic Recoipts .. . 30.44 0.47 7.01 30.22
(b) Net Miacsllaneous Rocoipts .. 0.23 1.28 1.40 2.156
Net Reveonue (a 4h) .. . 30.67 10.76 8.41 32.37
Intorest Chargos .. e .. 20.30 13.44 13.61 22.53
Il. S8urplus or Deficit .. .. . 1.37 —2.09 —5.20 9.84
Contributions to Genvrul Ruvenues 1.37 e . 4.50

Contributions to Wailway Rosorve
Fuud .. .. .. .. 4.50

Contributions to Railway Dotter-
ment Fund .. . .. 0.84

Total Expondituro Chuarged to
‘apital .. .. e .. 2.33 17.78 16.92 24.64

Total Kxpenditure Churged to
Depreciation Fund .. .. 7.08 9.76 8.561 23.43

iil. GCapitai at charge at the end of th

year .. .. .. . 1,56.28 8,59.00 6,717.99 7.02.44
IV. Depreciation Reserve Fund .. .. 10.61§ 93.22 92.18 90.48
Net acoretions during the yoar .. 5.48 —1.04 -~1.70 —12.25
Closing Balance R .e . 25.09§ 92.18 90.48 78,23

* Figures relate to undividod Indiu. %The budget covers only 74 months from 15th
August, 1947 to 31st March, 1948. 1 Including the proposed inoreases in farvs and rates ousti-
mated at Rs. 9.15 crores. § Includes Rs. 9 lakhs on sccount of loans to branch lino companies
and also Rs. 3! lakhs on account of investments in branch line shares. 1n 1942.43 these amounts
were transferred to tho Ruilway Resorve Fund Investment Account.

Tho total traffic receipts for the intorim budget period on the basis of the existing
rates and fares were estimated at Ra. 108.24 crores, inclusive of net miscellancous
receipts. Goods earnings wore placed below expectations mainly owing to the
fuct that a large proportion of the guuds-carrying capacity was sbsorbed by low
froighted coal and foodgrains. On the othor hand, passenger earnings were con-
gidered likely to be above expectations in «pite of the traffic dislocation caused by
the communal disturbances in certain parts of India. Military traffic was also
expeoted to be proportionately high due to the large-soale movements of troops for
the reconstitution of Armed Forces consequent on the partition.

The total working expenscs for the period were placed at Rs. 107.18 crores,
the contributory factors for this large estimate being the implementation of the
Central Pay Commission’s recommendations, tho increased cost of grain shop con-
cessions and increase in coal prices, tho first two involving an additional outlay
of Rs. 22} crores and the last a sum of Ra. 2 orores. ‘The interost charges in respect
of moneys borrowed by railways were placed at Rs. 13.44 crores. In the rosult,
the hudget disolosed a prospective deficit of Rs. 12.38 crores, which incidentally
is the first of its kind since 1835-36.

As the increases in working expenses were of a permanent nature, it was
proposed to increase both the passenger and goods charges with effect from lst
January, 1948 for meeting the deficit. The increase in fares was to be applicable
to all olasses of accommodation, tho incidencoe of the inoresse being progressively
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steeper for higher classos. The new rates, class-wise, in pies per mile were as fol-
lows: first, 30 ; second, 16 ; inter, 9 (mail) and 74 (ordinary) ; third 5 (mail) and 4
(ordinary). A feature of the revised rates was that they were no longer to be on
the telesoopio basis (decreasing with the length of the journey) but were to
be charged at a flat rate. The oxisting concession to 1 and II class military
passengors of paying half the fare was to be withdrawn.

As regards goods rates, ponding detailed investigations on the question of
their simplification, only the following adjustments were to be made, namely, the
up-grading of certain commodities from a lower to a higher class and the rairing
of cluss rate for others on a telescopic basis. There was to be eithor no increase or
only an insignificant increaso in respect of foodgraine. As regards coal, it was
proposed to withdraw the rebate on the commodity shipped coast-wise, to raiso
the terminal charges by 50 per cent and to increase the surcharge on coal from
20 to 30 per cent. A higher schedule of rates for iron and steel to the extent of
about 20 per cent was also proposed. The above proposals were expoctod to yield a
reveuue of Rs. 9.15 orores, and this together with sn incroase of Rs. 4 lakhs under
miscellaneous receipts was expected to reduce the anticipated deficit from Rs, 12.38
croros to Rs. 3.19 crores. In tho course of tho debate it was decided to reduce
the total working oxpeuses by Re. 50 lakhs, thus reducing the net deficit to
Rs. 2.69 crores, which was proposed to be covered by withdrawals from the Railway
Reserve Fund. In view of the deficit, the railways were not to make the contribution
of Re. 7.50 crores towards the General Revenues as contemplated in the 1947-48
budget of the undivided India. Likewise there was to be no contribution towards
the Railway Betterment Fund which was started in 1946-47 in order to moet the
expenditure on amenitios to passengers and staff welfare schemes. An expenditure
of Re. 3.84 crores was, however, to be met from the Fund during the budget
period at the end of which (i.c. on 31st March, 1948) the balancein it was estimated
at Rs. 8.07 croros.

In the cupital portion of the budget, provision was made for (1) the construc-
tion of three new linos and restoration of lines dismantled during the war, (2)
investment in the joint road-rail transport companies which are being formed in
some of the provinces and (3) open line works. The net oxpenditure on constructions
and open line works of Rs. 31.38 orores was to bo charged as follows: to
Capital, Rs. 17.78 orores ; to the Depreciation Fund, Rs. 9.76 crores ; and to the
Betterment Fund, Rs. 3.84 crores.

50. Revised Hstimates, 1947-48.—The revised estimates for the period 15th
August, 1947 to 31st March, 1948 show a great variation from the budget estimates
since the assumptiona regarding tho future trend of traffio and the working of the
arrangements agreed to between the two Dominions were falsified and the return
to normalcy was slower than was expected. The revised figures disclose a fall of
Rs. 8.03 orores in the total roceipts mainly due to a fall in both goods and passenger
traffic earnings at Ra. 63.38 crores and Rs. 45,28 crores respectively as against
the original estimates of Rs. 57.23 crores and Ra. §2.12 croros.

The revised estimate of ordinary working oxpenses is also lower at Rs. 93.55
crores as against Rs. 99.12 crores in the original ocstimate, due to the fact that the
expenditure budgeted for could not be incurred for various reasons and had to
be postponed. Consequently, the net deficit increased from the original estimate
of Rs. 2.69 crores to Ra. 5.20 crores, which was to be met by withdrawal from
the Reserve Fund, which after meeting the deficit would stand at Rs. 3.80 crores
at the end of March, 1948.
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61. Budget Estimates, 1948-49.—The budgot estimates for 1948-49 place total
recoipts at Re. 193.15 erores, the bulk of which is accounted for by passenger
oarnings and goods earnings amounting to Rs. 79.54 crores and Rs. 94.16 crores
respectively. As against this, the total expenditure is expected to be Rs. 183.31
crores consisting of ordinary working expenses Rs. 147.15 crores, depreciation
Rs. 11.18 crores, payment to worked lines Rs. 1.45 crores, interest charges
Rs. 22.53 crores and miscellancous expenditure Rs. 1.00 orore, leaving a net
surplus of Rs. 9.84 crores. Consequontly, no increases in fares and freight are
proposed.

As regards the disposal of the railway surplus and the extent of the contri-
bution to be made to the General Revenueg, a Committee of the House appointed
for the purpose recommended the following appropriations: Rs. 4.50 crores to
the General Revenues, Rs. 0.84 crore to the Betterment Fund and Rs. 4.50
crores to Railway Reservo. Tho proposals were accepted by the Government.

In the budget for 1948-49, Rs. 3.69 crores have been provided for the construe-
tion of new lines and for the rostoration of lines dismantled during the war, Of
this, Rs. 2,50 crores arc for the construction of & direct railway link between Assam
and the rcst of India. The net provision for works has been placed at Rs. 53.29
croros of which Rs. 24.84 crores will be met from Capital, Rs. 5.22 crores from
the Betterment Fund and Ra. 23.43 crores from the Depreciation Fund.

In regard to the division of capital liabilities as hetween India and Pakistan,
the principle that was agrood to was that so far as commercial lines were concerned
India’s capital liabilities would bo based on the principle of book-value, and not
earning capacity. As regards strategio lines, India has agreed to acoept 50 per cent
of the liability.

In tho course of the hudget speech, the Transport Minister promised to place
before the House a Bill for setting up a Railway Rates Tribunal with & much wider
scope than the present Rates Advisory Committee and with a mandatory and not
merely an advisory jurisdiction.

ProviNcIAL GOVERNMENTS ¢

62. Provincial Budgels.—The accompanying diagram depiots the main features
of provincial finances since 1938-39, while Statement XIV shows the receipts and
cxpenditure on revenue account of the various provinces for the years 1938-39,
1946-47, 1947-48 and 1948-49. The following Table presents consolidated figures
for revenue, expenditure and surpluses or dofivits of all the provinces of the Indian
Dominion oxcept the Eust Punjab and West Bengal.

(In lakhs of ru )
ACCOUNTS ro
A

r ~ Revised Budget

1939-  1941-  1942-  1043- )944.  1945-  1946- 1047-  1948-
40 42 43 44 45 46 47 438 49

Revenuww .. 08,70 7011 82,40 1,0590 1,34,14 1,48,86 1,00,78 1,81,84 " 2,00,45

Fxpendituro . 57,53 06,74 77,43 1,01,98 1,28,00 1,44,87 1,62,17 1,81,31 208,48

Total Sur.
pluses .. 1,17 3,40 4,97 4,47 8,14 4,24 7,61 1,69 1,49
Total Deficits. .. 3 . 66 .. 26 .. 1,06 9,52

Net Surpluscs
(+) or Defi-
citg (—) .. +LIT 4337 4497 +3,02 46,14 4399 1.7.01 +53 —8,03
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The final accounts of the provinces excluding West Bengal and the East
Punjab for the yoar 1946-47 show total revenue and expenditure at Rs. 169.78
orores and Rs. 162.17 crorvs respectively as against the revised estimates of
Rs. 168.72 crores and Rs. 167.25 crores. Thus, although the revised
estimates anticipated a surplus of Rs. 1.47 crores only, the final acecounts actually
revealed a surplus of Rs. 7.61 ocrores, principally due to the inorease in
rovenue under Excise and in tho provincial share of Income-Tax. The revised
estimates of the above provinces for the year 1947-48 place revenue at Rs. 181.84
crores and expenditure at Rs. 181.31 crores, representing an increase of Rs. 7.92
crores and Rs, §6.22 crores respectively over the hudget estimates. In the net,
the anticipated deficit of Rs. 2.17 crores in the origina! budgot estimates is ex-
pected to be replaced by a small surplus of Ra. 0.53 crore. The increase in revenue
is due to larger tax oolleotions while the rise in expenditure is accounted for by
the increased cost of civil administration and social services,

The combined budget estimates of all ihe provinces of the Dominion
(including the Xast Punjab and West Bengal) for 1948-49 place total
revenue at Rs. 242.77 crores and total oxpendilure at R, 258.27 crores,
the prospective deficit being Rs. 15.50 croros. Deficits havo been snticipated
by six provinces, wz., Bombay, West Bengal, United Provinces, the Kast
Punjab, Assam and Orissa, aggregating Rs. 16.99 crores (the East Punjab
accounting for Rs, 6.69 orores and the United Provinces for Rs. 4.70 crores).
As against this, two provinces, namoly, Bihar and Central Provinces and Borar
have budgeted for small surpluses totailing Rs. 1.49 orores which reduce the
vombined deficit of all provinces to Rs. 15.50 crores. As on the last occasion, the
Madras Govornment have again balanced their budgoet only by drawing upon the
Rovenue Reserve Fund to the extent of Rs. 5.62 crorves.

As compared with the revised osbimates for 1947-48, the combined budget
estimates of all the provinces for 1948-49 show an incroese of Rs. 35.73 crores
under revenue, partly because of the fact that in the oase of the East Punjab and
West Bengal the budget for 1948-49 covers a full year whereas that for the pre-
vious year related only to 74 months, and partly due to the riso in the provincial
quota of Income-Tax conscquent on the medification of the Nicmeyer Award
re-allocating, among the provinecs, the share hitherto allowed to the provinces
that have been separated from India. An important point to be noted in this
connection is the inclusion by provinces under revenue of the grants made by the
Central Government towards post-war developmont and Grow-More-Food cam-
paigns. The policy of prohibition is expeoted to curtail the income under Excise
to the extent of nearly Rs. 9.74 croros, of which Rs. 6.70 crores will be accounted
for by Madras alono which is to reach its goal of complete prohibition during the
budget year. Bombay’s loss under Excise is expected to be Ra. 1,72 crores followed
by the United Provinces with a loss of Rs. 0.79 crore, which will be partly re-
covered by increasing tho duties on liquor and drugs in non-prohibition areas.
The romaining provinces have decided either to hold the prohibition schemes in
abeyance for the time being or recach the goual very slowly.

On the expenditure side of the provincial budgets, the anticipated increase
of Rs. 47.19 crores over the last year’s roviged estimates is again partly due to
the fact that in the caso of the East Punjab and West Bengal the estimates for
1948-49 rolate to a full year and partly for other reasons, those common to almost
all the provinces being the incroased expenditure on security services necessitated
by the communal disturbances consoquent on the partition and the larger provision
for social services, espeoially in tho United Provinces. Other factors which have gone
to swell the expenditure are the rovised pay scales of Government servants, sub-
sidies for food, litoracy programmes, industrial development and above all the

86




relief und rehabilitation of refugees, the last item being prominent capecially in
the East Punjab, which will spend about Re. 7 crores by way of relief and a further
sum of Rs. 2.45 orores by way of loans.

Tn order to cover the deficit botween the revenue and expenditure amounting
to Rs. 15.50 crores, the Provincial Governments have decided to increase the
rates of existing taxes andfor impose fresh taxation. Thus, enhancements are
proposed in (1) the sales tax by Bombay, (2) the entertainment tax by Bombay
and the East Punjab, (3) the betting tax and the duty on admission ticket to
the race course by Bombay, and (4),the duty on intoxicants by the United
Provinces and Bihar, New taxes proposed are (1) stamp duty on transactions
in the cotton markot in Bombay and (2) general sales tax and tax on agri-
cultural income in the United Provinces. The sales and entertainment taxes
were cnhanced in Madras earlier with effect from January, 1948. In the provinces
of Assam, Central Provinces and Berar, Orissa and West Bengul, no fresh
taxcs are to be lovied. As regards borrowing, only the United Provinces Govern-
ment propose to float a loan of Rs. 2§ crorea in tho budget year.

QOther features revealed in the provincial budgets are (1) tho gradual nationali-
sation of roud transport services in Bombuy, Madras, Central Provincos and
Berar, Assam and the United Provinces, (2) the appointment of committees to
go into the working of Government departments in order to suggest economies and
(8) the setting up of Industrial Finance Corporations by the Governments of West
Bengal and Madras, the lutter baving set aside Ra. 0.51 crore for the purpose.

53. Subventions and Payments from the Centre.—The following Table shows the
subventions and other paymonts made by the Contral Government to provinces
since 1937-38.

TABLE 20.—-ALLOCATION OF TAX PROCEEDS, SUBVENTIONS AND GQRANTS-IN-AID

TO PROVINCES.
(In erorvs of rupees)

Yeour Iucome-Tax Jute duty Subventions Other graute-  Total
in-aid

1937-38 - .- .. 1.26 2.65 3.12 7.02
1938-39 e .. s 1.50 2.81 3.03 cees . 7.04
1939-40 2.79 2,66 3.03 cees 8.38
1940-11 P 4.16 1.86 3.03 9.04
1941-42 . .. .. 7.39 1.95 3.03 12.37
1942.43 - .o . 1090 1.40 2.76 0.01 15.08
1943-44 .. .. .. 19,50 1.38 2.76 3.00 28.63
1044-45 .o o .. 26.56 1.49 1.70 7.00 36.76
1945.46 . . .. 28.75 1.67 1.7 . 8.00 . 40.02
194647 .. .. 29.87 2.87 1.70 e n.u
1947-48%1 (Rovised) . 29.74 1.28 0.44 1.40 32.88
1948.49  (Budgot) .. 36,41 0.93 0,70 2,25 40.29

Note :— -Figurus up to and including 1946.47 rvlate to undivided India,
§ Figures relate to 74 months from 16th August, 1947 to 31st March, 1948,
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The provincial share of Income-Tax was hitherto regulated by the Government
of India (Distribution of Revenues) Order, 1938 as amended from time to time.
With the partition of the country, however, the basis of allovation had to be
revised in viow of the need for distribution, among the remaining provinces of
India, the share hitherto allowed to the provinces that have now become part of
Pakistan. Accordingly, & new Order, viz., the Government of India (Distribution
of Revenues) Order, 1948 was promulgated by the Governor-Goneral on 17th
March, 1948 and was given retrospoctive effect from 15th August, 1947.

According to the Order, the provincial share of the Inocome-Tax reccipts is
as before fixed at 50 per cont of the Divisible Pool both for 1947-48 and 1948-49.
The allocations to individual provinces will be as follows:

(Porcentages)

. New 0ld
Madras .. .. .. o .. .. 18 15
Bombay .. .. .. . . .. 21 20
United Provinces .. . .. . .- 19 16
West Bengal .. .. Ve . . ‘e 12 20*
Bihar . .. . 13 10
Central Provinces and Berar .. .- 6 5
Assam - .. . . .o .. 3 2
East Punjab .. . . .. b 8*
Orissa . .. .. . 3 2

*Undivided provinces of Bougal and the Punjeb.

Statement XIII gives details about the payments in respect of each province.
It will be observed g:)m the following Table that in the year 1948-48 a sum of
Rs. 37.87 crores has been sllocated for distribution among the provinces out ot
the total estimated Divisible Pool of Rs. 80.24 crores.

TABLE 2(.—DIVISIBLE POOL OF TAXES ON INCOME AND DISTRIBUTION BETWEEN
THE CENTRE AND THE PROVINCES.

: (In lakhs of rupees)
1947-48¢ 1947-48¢ 1048.49,*
Budget Reviged Budget
Total Tuxes on Tncowne other than Corporation

Tux, excluding Central Surcharge .. . 70,59 69,82 87,25
Deduct—Portion attributable to tuxes on federal

emoluments and to Chief Commissioners’

Provinces and miscellaneous receipts . . .. 3,7¢ 3,72 5,89
Share of vust of collection .. .. .- 5 ]} 1,12
Balauce .. ve .. . ‘e ‘e 66,10 0549 . - 80,2¢
Deduct—Amount to be retainvd by Central

Government . .. . . 36,056 35,78 42,37
Amount paysble to provinces .. . . 30,05 29,74 317,87

1 The figures relute to 74 mouthe from 15th August, 1947 to 31st March, 1948. * Aw pre-
sented to the Legislature. The amount payable to provinces will be Rs. 36.41 crores if the effects
of new taxation proposals are included.
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The new Order has also fixed the share of tho jute export duty to be assigned
to the producing provinces at 20 per cent as against 624 per cent under the
Niemeyer Awurd, the total sum available for distribution under this head during
1948-49 being Ra. 93 lakhs.

The Order also fixes grunts-in-aid to Assam and Orissa for the years 1047-48
and 1948-49 out of the Dominion Revenues. The allocations for the year 1947-48
to the two provinces are Rs. 18.75 lakhs and Rs. 25 lukhs respectively while for
the year 1948-49 they are Ru. 30 lakhs and Rs. 40 lakhs respectively.

B. PUBLIC DEBT

64. General.—The debt position of the Central and the Provincial Govern-
ments during the war and post-war years is revealed in the Table on page 74
and the diagrams facing pages 88 and 88. Due to a further reduction in expondi-
ture a8 well as borrowing from the market, the total rupee debt of the Central
Government at the end of 1947.48 showed an actual decrease of Rs. 7.03 crores
from Rs. 2,142.00 crores st the end of 1946-47 to Rs. 2,134.97 crores at the end
of 1847-48, us against an increase of Ru. 205.07 crores in 1946-47 and Rs. 365.53
crores in 1945-46. The borrowings of the (GGovernment from the market during
the year amounted to approximately Rs. 40 crores and thus fell short of the
target of Rs. 150 crores envisaged in the budget for 1947-48. This was due
primarily to such non-monetary factors as the unsettled political conditions
prior and subsequent tu the partition of thc country @nd the  recurrence of
communal trouble in parts of the country. The target for 1948-49 is fixed
at Rs. 150 crores or more if possiblo. A« regards the composition of the rupee
debt, there were only slight changes during the year. The percentage proportion
of the outstandings of the undated loans, Treasury bills and postal savings to total
rupee debt increased respectively from 11.9, 3.6 and 12.5 at the end of 1946-47
to 12.1, 4.6 and 13.1 at the end of 1947-48. The proportion of the dated loans
and other obligations, however, showed decline from 59.3 per cent and 12.7 per
cent to 58.8 per cent and 11.4 per cent respoctively over the same period. The
sterling debt revealed a large decline during the year, the total amount outstanding
excluding railway saunuities declining from Rs. 36.61 crores at the end of March,
1947 to Rs. 30.28 crores at the closo of March, 1948, T

As rogards the proviuncial debt position, it was noticed that the outstanding
total debt of all the provinces in the Dominion of India (vide Statement XV)
showed a declinc of Rs. 87.91 crores from Rs. 157.79 crores at the end of 1946-47
(Accounts) to Rs. 119.88 crores at the end of 1947-48 (Revised). This is primarily
due to the fact that the figures for the former year include those of the undivided
provinoes of Bengal and the Punjab whoreas those for 1947-48 relate to the
pertitioned provinces. No Provincial Govornment resorted to long-term horrowing
during tho year ; neither did any provincial loan fall due for repayment.

55. Indo-Pakistan Financial Agreement.—HKarly in December, 1947, the
Governments of India and Pakistan arrived at a financial agreemént in the matter
of the allocation of public debt, cash bualances, pensions, military stores, Ordnance
factories and other fixed asscts of undivided India. Pakistan’s share of the public
debt is made up of the value of assets, physical or financial which lie in Pakistan
or are taken over by the Pakistan Government plus 174 per cent of the uncovered
dobt represented by the cxcess of liabilities over assets of the undivided Central
Government, less the liabilities directly assumed by the Government of Pakistan.
For purposes of valuation of the assets taken over by the two Dominions, it has
been agreed to adopt book values in all cases except strategic railways, the bhook
value of which is to be written down arbitrarily by about 50 per cent. The initial
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responsibility for all the liabilities of the undivided Government at the time of
the partition has been assumed by the Government of India, and Pakistan is
to pay her share to India in Indian rupees in 50 annual equated instalments for
priucipal and interest combined, commencing from 15th August, 1952. The rate of
interest will be the sume as the average yicld, over a period of two years preceding
the dute of the partition, on the rupee and sterling securities of the Government
of India with an unexpired currency of 15 yoars or over, rounded to the nearest
one-eighth of onc per cent. As stated by India’s Finance Minister in the course of
his budget speech, on a very rough estimate, Pakistan’s share of the debt islikely
to he of the order of Rs. 300 crores and the rate of intercst near ahout 3 per cent,.

The undivided Government of India’s cash balances on the eve of the
partition worc estimated at a little under Ras. 400 crores, inclusive of the securitiea
held in the Cash Balance Investment Account. Of these, Pakistan’s share has been
agreod upon at Rs. 75 crores.

As for the allooation of sterling assets, under paragraph 4 (3) of Part IV of
the Pakistan (Monetary System and Reserve Bank) Order, 1947 as amended in
March, 1948 (vide para. 84 ), it has been agreed that out of the storling assets of
the Resorve Bank, Pakistan will rccoive a share in the proportion of the notes
outstanding in Pakistan on 30th June, 1948, subject to adjustments, if any, on
account of Pakistan’s liability in respect of any of her rupee seourities held,
or advances made to her, by the Reserve Bank.

As regards pensiuns, it has been decided that each Dominion will continue
to disburse the pensions now in payment in her territory, India continuing to
pay the overseas pensions. The value of all pensions, both part earned and in
issue, will bo capitalised and the liability will be shared in the same ratio as agreed
upon for sharing the uncovered debt. Pakistan’s share of the military stores has
been agreed upon at u third of the stocks held in Indin and Pakistan on the date
of the partition or a third of the maintenance and reserve requirements of the
two Dominions calculated on an agreed basie, whichever is less, the balance, if
any, falling to India’s share. In addition, the Government of India will make
available to the Government of Pakistan a sum of Rs. 6 croree—which will,
howsver, be added to Pakistan’s debt—by way of assistance to set up Ordnance
factories and a fow other essential institutions, such as a Security Printing Press.
No physieal division will take place as regards Ordnance factories of the undivided
Government, the Indian Dominion taking full liability for their book value.

{¢) GOVERNMENT BALANCES AND SHORT-TERM BORROWING
CENTBAL (GOVERNMENT : e

56. Balances.—Statoment X VI shows the respeotive balances of the Central
and Provincial Governmonts with the Reserve Bank and at the Government
Treasuries at the end of each month during 1946-47 and 1947-48 as well as on
the day of the partition. The month-end balances maintained by the uundivided
Government of India showed a decline from Rs. 422.85 orores in March, 1947 to
Rs. 399.65 orores in April and after narrow fluctuations atood at Rs. 371.09 crores
on 14th August, 1947. Mainly as a consequence of the transfer of Rs. 20 orores
on 20th August, 1947 out of tho cash balances of the undivided Contral Government
to provide an opening balance for the Government of Pakistar, the balances of
the Government of the Indian Dominion fell to Rs. 360.04 orores.at the end
of August after which they rose to Rs. 369.69 orores again in November, but
declined continuously thereafter to Re. 262.86 crores in February, 1948, partly
due to a further transfer of Rs. 50 crores to the Government of Pakistan on
19th January, 1948, tbe closing balance at the end of March, 1948, howover,
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being Rs. 274.85 crores. Tho average of the month-end balances of the undivided
India during the 44 months ended 14th August, 1947 stood lower at Rs. 391.61
crores against that of Ra. 489.01 crores for 1946-47, while the average of the
balances of the Dominion of Indin for the 7} months ended 318t March, 1948
stood at Rs. 324.71 crores.

57. Treasury Billa.—-Details of transactions in Central Government Treasury
bilis since 1918-19 are given in Statement XVII. Partienlars of weekly and
monthly transactions in these bills during 1947-48 are given respectively in
Statements XVIII and XIX. The total outstandings of I'reasury bills as well
as the outstandings with the public were higher for the greater purt of the year
as compared with lust year. The total amount offered, the total amount tendered
and the highest and lowest levels of outstanding Treasury bills were all higher
in 1947-48 than in the previous year. The percentages of the amount sold to the
amount offered as well as tendered wore higher in 1947-48, the percentage of
applications to amount offered being, however, slightly lower at 129 aa
against 131 in 1946-47. The weekly offer of Rs. 2 crores with which the year
commenced was with some exceptions maintained during the year." Thus, Rs. 4
crores were offered during the last three weeks of June, the last two weeks of
September, the first two weeks and the last week of October and again in the
first three weeks of November. Rs. 6 crores were offered once during the third
week of QOctober, while during the last threc weeks of the year the offer was
restricted to Rs. 1 crore only. No offers werc made during the latter half of July,
the whole of August, the fourth week of October, the last week of December and
the first week of Jannary. The amount of maturing Treasury bills offered in lien
of carh under thc option given to subscribers in 1942.43 aggregated Rs, 4.13
crores as cornparcd with Rs. 5.22 crores in 1946-47, Rs. 26.59 crores in 1945-46,
Rs. 20.80 croros in 1944-45 and Rs, 16.50 crores in 1943-44.

2. ek ‘v

The amount of Central Government Treasury bills sold during the year in
favour of the Issue Department of the Reserve Bank of India was Rs. 271.33
crores as against Rs. 220.30 croros in tho previous year. The roquirements of the
Provincial Governments in regard to the investment of their surplus funds in the
Central Government Treasury hills continued to be met from the holdings of the
Issue Dopartment, the amount thus sold being repluced by purchases from the
Central Government on tap. During the year, the provinces of Bombay, Madras,
Bihar, Orissa, United Provinces, Central Provinces and Berar and Sind (only up to
14th August, 1947) invested in Central Govornment Treusury bills for an amount
of Rs. 184.82 crores, of which Bombay accounted for Rs, 110.25 orores or about
60 per cent, Madras Rs. 21,35 crores, Bihar Rs. 13.61 orores, Orissa-Rs. 2.30 crores,
United Provincos Rs. 19.00 crores, Central Provinces and Berar Rs. 12.25 crores
and Sind (up to 14th August, 1947) Rs. 6.06 crores. The holdings of all the
provinces in tho Indian Dominion smounted on 31st March, 1948 to Rs. 57.63

Crores.

58, Yield on Treasury Bills.—Statement XIX shows the average yield
per cent per annum on Central Government Treasury bills sold to the public
during each month of 1946-47 and 1947-48. The total realisations in respect of
Treasury bills during the year aggregated Rs. 84.47 crores as against the total
sales of the face value of Rs. 84.56 crores, the corresponding figures for the
preceding year being Rs. 51.22 crores and Rs. 51.27 crores respectively. The
monthly average yield stood around 0.43 per cent in the first four months of the
year and after declining to 0.38 per cent in September rose to 0.50 per cent by
November at which level it remained more or less constant till the end of the year.
The annual average of the monthly yields showed a slight rise from 0.42 per cent
during 1946-47 to 0.45 per cent during 1947-48,
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59. Ways and Means Advances.—Although their balances with the Reserve
Bank continued to decline during the year, there was no need for the Central
Government, for the fourth year in succession, to have recourse to the Bank for
accommodation as their cash balances were still large.

ProviNciAL GOVERNMENTS : :

60. Balances and Ways and Means Advances.—The month-end balances
of the Provincial Governments with the Reserve Bank (vide Statement XVT)
averaged Rs, 156.72 crores during the 4} months ended 14th August, 1947 as
against Rs. 20.61 croros for 1046-47. The balances as on l4th August, 1947
aggrogated Ra. 13.07 orores, those of the following six provinces, namely, United
Provinoes, Assam, Central Provinces and Berar, the Punjah, Bombay &nd Sind
accounting for Rs. 10.57 orores or over 80 per vent of the aggregate. The balances
of the Provincial Governments in the Dominjon of India stood at Ra. 21.10
orores at the end of March, 1948, of which West Bengal, Bombay, the East Punjab
and the United Provinces accounted for Rs. 16.40 crores or 78 por cent. The
average of the month-end balances for the 7§ months ended 31st "March, 1948
worked out to Rs. 16,55 crores.

During the period from lst April, 1947 to 14th August, 1947 all but the
following three provinoces, namely, Bombay, Assam and Sind had recourse to
ways and means advances, the total amount of advanoes during this period being
Rs. 13.28 crores. During the post-partition period up to 31lst Maroh, 1948, the
following provinces of the Dominion of India, namely, Bombay, Madras, the East
Punjab, Bihar and Orissa had recourse to those advances for an aggregate amount
of Rs. 1.48 crores. At the olose of the year there was no ways and means advance
outstanding against any provinoce.

6l. Treasury Bills—Statement XX (A) shows the yearly Treasury bill
transactions of the provinces sinve 1938-39 (when they commenced borrowing in
this form), while Statement XX (B) shows the sale of Tressury bills by the
Provincial Governments during 1947.48. Only one province, namely, Bengal,
resorted to the short-term market during the year, the total amount of Treasury
bills sold by it being Rs. 4 crores as against the combined figure of Re. 18.50 crores
of all provinces during the year 1946-47.. There wero no outstandings at the end
of the year. The average yield on provincial Treasury bills was 0.50 per cent as
compared with 0.49 per cent during 1946-47.

(). LuNg-TEnM DEBT AND OTHER BORBOWING .. ... .

62. Government of India Loans.—During the year 1947-48, the Government’s
efforts appeared to be concentrated more on the consolidation of the progress
8o far made in regard to their drive for cheap money initiated two years back,
rather than on floating loans at progressively lower rates of interest. Owing to
various factors, such as the unsettled political conditions, the partition of the
country and the widespread communal disturbanoes, it was not possible for the
Government to reach the original target of Rs. 150 crores for the borrowing
programme anticipated in the budget for 1947-48. Only ono loan was floated
during the year for Rs. 40 crores which represented the total subscription to the
Central Govornment loans during the year as compared with Rs. 112 crores in the
previous year. - " - - : s e

The Government announced on 3rd November, 1947 the flotation of a new
cash-cum-conversion loan for approximately Rs. 40 crores bearing interest at 23 per
cont and repayable at par on 16th November, 1962, The issue price of the loan was
Rs. 100 for every Rs. 100 nominal. The list was opened for subscription on
15th November and closed at 12.15 p.m. on the same day, the total subseriptions
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including the amount taken up by the Government having amounted to Rs. 40.85
crores, comprising Rs. 20.84 crores by tender of cash and Rs. 20.01 crores by way
of conversion of the 3} per cent Loan 1947-50 (vide para. 63). There were no spacial
issues during the year.

63. Repayment of Loans.—The 3} per cent Loan 1947.50 fell duc for
repayment on 15th November, 1947 in accordance with the notice of redemption
given by the Central Government on 12th August, 1947. The holdors were given
the option of convorting their holdings into the new 2} per cent Loan 1962
(vide para. 62). Of the outstanding balance of Rs. 55.94 crores of the loan as on
14th November, 1947, the total amount rodeomod up to 31st March, 1048 was
Rs. 53.97 orores including Rs. 20.01 crores tendered for conversion into the
23 per cent Loan 1962.

In view of the considcrable wartime growth in public debt, the annual
appropriation for reduotion or avoidance of debt, which was raisod from Rs. 3
crores to Rs. § crores in 1946-47, has been muintained at that lovel during 1947-48
angd 1948-49.

64. Composition of Totul Rupee and Sterling Debt.—Statement XXI givos
the outstandings of the rupee and sterling dobt of the Government of India at
the end of each quinquennium from 1913-14 to 1938-39 and at the end of each
financial year thereafter. Tho terminable part of the funded debt (excluding the
railway annuitios) is classified according to the period of maturity.

The public debt of India (including tho unfunded debt and other obligations)
registered a decrease of Rs. 13.36 crores at the end of March, 1948, with the total
outstanding declining to Ra. 2,165.28 crores from Rs. 2,178.61 crores at the end
of March, 1947. Tho sterling debt showed a decline of Rs. 6.33 crores from
Rs. 36.6] crores at the end of 1948-47 to Rs. 30.28 croros at the end of 1947-48,
made up of loans amounting to Rs. 6.22 crores and the unclaimed balances of the
non-interest-bearing securities and service funds Ras. 24..06 crores.

According to the Explanatory Memorandum on the Central Government
Budget for 1948-49, the total interest-boaring obligations of the Government of
India increased by Rs. 976 croros from Rs. 1,206 crores at the end of 1938-39 to
Re. 2,182 crores at the end of 1947-48 (revised). Theso figuros inelude liabilities
in respeot of the British War Loan which remains susponded since 1931-32 and
for technival reasons the capital portion of tho railway annuities which wore
funded in 1942-43 and ugainst which an oquivalent deposit has been made with Hia
Majesty’s Government who have undertaken to provide the necessary sterling as
the paymonts fall due. Tn addition, these liabilities also include the halances in the
Depreciation and Reserve Funds of the Railwuays, Posts and Tclegrapha and certain
other deporits mainly relating to Excess Profits Tax and Income-Tax. After exclud-
ing these liabilities, the total regular interert-bearing dobt would amount to
Ras. 1,043 crores at the end of 1947-48 (revised) as compared with Rs. 1,158 crores at
the end of 1938-39 ; according to the budget estimates it is expocted to rise to
Rs. 2,041 orores at tho ond of 1948-49. As against the total intecost-bearing obliga-
tions of Rs. 2,182 crores at the end of 1947-48, the assets of the Government of India
aggregated]Rs. 1,407 crores made up of (1) the capital outlay on railways, Rs. 876
orores, (2) the capital advanced to other commercial departments of the Central
Government, provinces and States, etc., Rs, 117 croros, (3) the debt due from
Burma, Rs. 48 crores, (4) deposits from His Majesty’s Government for redemption
of railway annuities, Rs, 20 crores, (5) the dobt due from Pakistan, Rs, 300 crores
and (6) the cash and securitics held on Treasury account, Rs. 246 crores,

65. Conversion of Government Promsssory Notes inlo Stock Certificates and
Subsidiary General Ledger Accounts.—Conversions of Government Promissory
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Notes into Stock Certificates during 1947-48 amountod to Ra. 28.15 crores as
compared with Rs. 35.32 crores during 1946.47 and Rs. 42.28 crores during
1945-46, the total amount converted sinde Ist Murch, 1942, when tho scheme for
conversion (without charge) of Promissory Notes into Stock Certificates and
vice versa came into foros being Ra. 382,08 crores. Recvonversions of Stock
Certifioates into Promissory Notes during 1947-48 were much higher at Rs. 53.97
crores a8 sgainst Re. 28.15 crores in 1346-47 and Rs. 18.99 crores in 1945-46,
the aggregute since 1942 being Rs. 150.868 crores. Institutional investors
continned to avail themselves of the facility ullowed by the Bank for holding
securities in Subsidiary General Ledger Accounts. The distribution of the rupeo
debt according to the form in which it is held is shown below.

PERCENTAGE TO TOTAL RUPEE DERT.

. Miscellanevus
Stock (i.0., G.P. Notes
As on 31st March G.P, Notws Certificates 8.G.L.Alc. and Stock
Certificates held
in London)
1942 .. .. N 53.60 15.40 30.567 0.34
1943 ., .. .. 25.60 31.28 42.85 0.27
1944 .. ‘e . 32.66 28.88 38.27 0.20
1946 .. .. .. 37.05 25.95 36.85 0.15
1946 .. .. ..  3L.70 22,66 39.53 0.11
147 .. .. ..  35.90 22,28 41.80 0.04
1948 ., .. .. 33.04 20.04 47.99 0.03

The continued proferonce of the institutional investors to hold securities in
Subsidiary General Ledgor Accounts is indicatod by the higher percentage of the
rupeo debt under this account at the end of March, 1948, as compared with last
year, while tho percentage of holdings in Government Promissory Notes and
Stock Certificates is seen Lo have deolined from 35,90 and 22.26 respectively on
J1st March, 1947 to 33.04 and 20.94 on 31at March, 1948.

06. Enfacement of Government of India Securities in Pakislan.—The
Governmont of India havo decided that no securitics of tho Govornmont of India
should be onfaced or registored for payment of interest at any Treasury or
Sub-Treasury in Pakistan, with effcct from 1st April, 1948. In respect of reourities,
which are enfacod for payment of interest at sny Pakistan Treasury or Sub-
Treasury before that date, interest will continue to be paid in Pakistan and the
principal of such securitios will also be paid in Pakistan on maturity. The existing
facilitics for renewal, sub-division, consolidation or transfer from ono Treasury
to another in Pakistan will also continue. Securities enfaced or registered for
payment of interost in Pukistan up to and including 31st March, 1948 may be
transferred to India, but no subsequent re-transfer to Pakistan will be allowed.

67. Small Savings.—Statement XXIT shows the traneactions in Post
Office Five-Year Cash Certificates sinco their inception in 1917-18, Ten-Year
Defence Savings Certificates first introduced in June, 1940 and Twelve-Year
National Savings Certificates issued from 1st October, 1943 to roplaco the
Ten-Year DNofence Savings Certificutes. Statemont XXIII gives information
regarding the Post Office Savings Bauk since 1913-14 and the Defence Savings
Bank which atartod operations from 1st April, 1941. Particulars of monthly
transactions in the various types of small savings are given in Statement XXIV.
As was mentioned in last year's Report, the Government of India closed from
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1st April, 1947, the Post Office Defence Savings Bank Accounts. According to a
notification dated 27th May, 1847, the Government of India also atopped from
16th June, 1947 the issue of Post Office Five-Year Cash Certificates.

With effect from 16th June, 1947, the maximum limit of holding of National
Savings Cortificates by an individual (including the holding of Post Office Cash
Certificatos, if any) was raised to Rs. 15,000 and that for two holders jointly
(including the holding of Post Office Cash Certificates, if any) to Rs. 30,000. The
period of non-encashability of National Savings Certificates issued on or after
16th June, 1947 waa fixed at one year from the date of purchase for certificates
of Rs. 5 denomination and 18 months for certifioates of other denominations.
The following Table gives particulars of outstandings of the various forms of
small savings since 1940-41. o e

(In Iakhes of rupees)
Outatandings at the end of 19040-41 104142 104243 1043-64 1044-450 1945-46 1048-47 ldg‘?:umlt. 81st March,

1048°t

Cash Certificates .. .. 46,98 39,00 84,67 84,64 38582 38,70 3922 37,76 -— 8,08
Dofenco Savings Certift-

cates .. .. .. 22 43 558 697 042 502 5,18 419 — ¢
Natlonal Bavinga Certift-

cates ., “ .. .- .. . 8,66 28190 561,30 70,02 74,08 9,28

Baviogs Bank Depoaits .. 59,51 52,07 52,22 #4218 80,22 115,04 142,35 148,14 1,08
Defencs Savings Dank

Deposita .. . . 1n 40 8,08 8,58 10,50 10,93 0,03 — 8,18

Total .. 108,78 O5,84 OL,76 11842 150,18 21,52 205,38 200,08 16,20

*Preliminary.  {Figures for the Dominlon of Indla only, cxclusive of her share of the prc-partition outstandings,

The Government of India also decided to allow withdrawals by the refugees
from Western Pakistan of their savings bank accounts or holdings of savings
certificates on a limited basis in respect of investments made prior to 15th August,
1947. Dopositors in savings banks, who oould produce their pass books, have
been aliowed to withdraw 50 per cont of the bulance shown as outstanding, up to
& maximum of Rs. 1,000. Withdrawals in excess of Ra. 500 are required to be
supported by a bond of indemnity, while withdrawals exceeding Rs. 1,000 are
ordinarily not allowed. Holders of Post Office Savings Certificates are allowed
to oncash the certificates up to Rs, 500 on personal identification, while paymeonts
in exoess of this amount up to Ra. 1,000 are to be made only on the execution of
a bond of indemnity. '

The yield (tax-free) on Post Office Five-Year Cash Cortificates, the Ten-Year
Defence Savings Certificates and the Twelve-Year National Savings Certificates
remained unchanged respoctively at 24 per cent, 3} per cent and 3} per ocent
compound interest,

68. Provincitl Loans.—During the year, no loans were floated by any of
the Provincial Governmonts. However, the 3} per cent United Provinces En-
cumbered Estates Act Bonds, which have beon on tap since 19040 continued to
be issued this year also, the nominal valuc of such bonds issued during the year
being Rs. 40.56 lakhs. No Provineial Government loan also-fell due for repayment
during the year, excopt that the 3} per cent United Provinces Fncumbered
Estates Act Bonds of the nominal value of Rs. 9.55 lakhs were discharged during
the year, the balance outstanding at the ond of March, 1948 being Rs. 3,156 lakhs.

69. Repatriation of Sterling Debt.—The transactions in respect of the
repatriation of sterling stocks during the year related, as during the previous
year, to the repayment of stocks not surrendered earlier. Table 22 shows
the amounts repatriated and cancelled during each year from 1937-38 to 1946-47
and the particulars of the debt cancelled under the various schemes of repatriation
during 1947-48, -
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TABLE 22.-AMOUNTS OF STERLING DEBT REPATRIATED SINCE 1337-38.

Rupee
Face Purchase Value connterparta
Year Value ~ A - created
(£ million) (£ million) (Rs. crores) (Ra. crores)
1937-38 .. . .. . 2.99 3.04 4.03 1.12
1939.40 .. . .. .. 17.09 16.54 22.05 22.79
1940.41 . .. . .e 71.29 75.24 100.32 94.86
194142 . . .. .e 99.04 92.28 123.04 33.58
1042-43 .. e .. .. 119.00 . 120.48 161.67 82.62
1943-44 .. .. .. ‘e 13.02 - 12.97 17.29 38.42
19044-45 .. .. . . 0.41 0.37 0.49 0.17
1945.48 .. v .. . 0.28:- 0.20 7. -« g YFurd e QL
1046-47 .. .. .. .e 0.76 0.80 1.06 : fo.01
Total .. 323.88 322.01 430.34 273.58
1047-48

1. Firat compulsory scheme of

fith February, 1841 (includ-

ing special arrangements) . . 4.4 5.01 6.69 0.48
2. Becond compuisory schemo

of 24th December, 1941

(including specvial arrange-

ments) . .. . 0.06 0.06 0.08
3. Redemption of 3} per cent
smlinqstookluloraﬂar.. . 0.04 0.04. .. . L0.05.. .
4. Repatriation of railway :
debontwre stooks .. .. 0.01 0.01 0.01
Total .. 4.65  5.12 6.83 0.45
Grand Total ..  328.83 327.13 31T " e74.03

During the year 1947-48, stray lots of the face value of £4.035 million were
repatriated at a cost of Rs. 8.83 crores and rupec counterparts of the face valuo of
Ras. 45 lakhs were oreated. The total amount of sterling debt ropatriated sinoe
1937-38 amounted to £328.53 million at a cost of Rs. 437.17 crores.

e

VI. CAPITAL MARKETS, MONEY AND BANKING

70. G@eneral.—Devolopments in the capital and money marketz in India during
the year under review show unmistakable signs of the general uncertainty on the
economic front in the country. The share marketa ruled generally easy due in the
main to the uncertainty in the political sphere in the first half of the year and a
lack of a olear fiscal and industrial policy, especially as regards taxation and
nationalisation, during the second half. Prices were, however, maintained in the
gilt-edged market, buttressed in some measure by the continnous official support.
The general uncertainty is also reflected in the reduced number of applications for
the issuc of new capital. Conditions in the money market wore generally. casy during
the firat saven or eight months but tended to harden subsequontly. Deposits of
scheduled banks which declined till July resumed their upward tendency, especially
on the demand side, indicating & partial reversion towards the wurtime pattern.
Advances too after tiding over the initial setback impariod by import restrictions,
the slump on the stock exchanges and the nervousncss consequent on the parti-
tion of the country, recorded an approciable recovery reaching the peak level of
Rs. 474.81 orores during March, 1948. The gradual retarn of confidence notired
in the latter half of tho year was considerably helped by the measures underteken
by the Government, such as the promulgation of the Banking Companies (East
Punjab and Delhi) Ordinance, the amendment of the Negotiable Instruments Ac
and the widening of the powers of the Reserve Bank to meet & orisis. . :
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-.on o larger scale than in tho previous yoarpalthough.negessari

71, Governmeni Securilies Market.—In contrast to the speculative forvour
noticed in 1946-47, tho Bombay gilt-edged market ruled generally quiet and steady
during 1947-48, despite tho abnormal stross and strain to which it wassubjected. Now
and thien the markot showed signs of hesitancy and oven wcakness, duc to uncer-
taintics in the political situation, comraunal disturbances and the general doubts
regarding the Government’s willingness or ability to maintain cheap money but
these did not lead to any severe recession in prices, except towards the end of the
yeur due to the operation of special factors, The comparative stability of the market
was in no small measure due to the Resorve Bank’s continued support which was

i S e B
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nature.

Statement XXVI shows the average monthly and annual yields and the
highest and lowest pricee during 1947-48 of all the outstanding Government of
India sccuritics, while Statoment XXVII gives the highost and lowest prices
of representative Government of India Rupeo socurities since 1938-39.

After the decline noticed towards the end of March, 1947, the securities markot
opened steady in April, and barring temporary recessions in July and November—
the uncertainty regarding the financial implications of the partition of tho country
being the main disturbing factor in July—the steadinoss was maintained till the end
of the year 1947. The Resorve Bank Governor's emphasis, at the annual general
meeting of the Bank, on the need for consolidating the progress already made in the
direction of cheap money and the Finance Minister’s declaration that he was in
agrcement with that view, the absence of new mesasures of taxation in the interim
budget of the Central Government for 1947-48 as well as the Finance Minister’s
statement that the Centrnl Government would not be floating any loan during
the remainder of the currcnt finaucial year, imparted some strength to the market
and even u slight improvement in prices came to be noticed from the closo of
November till about the ond of December, in sympathy with the behaviour of
the induatrial share markel. In Januery, 1948, however, & somewhat quiet ten-
dency appeared to have set in and during February afid March it gave. way to an
easy trend, pricos evincing a rather shurp decline towards the .loso of the
financial year, the Economio Adviser’s index number of the prices of Government
securitics moving down from 117.4 in Docomber, 1947 to 118.5 in March,
1948. Thiz was due, it is reportod, to absoneo of confidonce among investors gene-
rated by such factors as tho disturbed intornational political situation, the prolon-
ged uncertainty regarding the Kashmir and Hyderabad situations, and the reported
heavy sales of securities by interests in the Indian States for investment in bullion.
In the context of these abnormal conditions, official xupport has had to be neces-
sarily of a digcriminating character following the need to halance between the
advantages of rendoring support to the market freely and the inherent danger of
extending too mich support to undesirable transactions. The weaknébs of the
market seemed to have been further accentuated by general doubts (which seemcd
to find support in what appeared to be a delay in announcing the redemption
of the 2} per cent Loan 1948-52) regarding the ability of the authorities to main-
tain intercst rates stable, rumours being current that the Government
contemplated the issue of a 3} per cent Joan.

The closing levels of prices for 1947-48 showed losses over those of the pre-
vious year, the decline being more pronounced in the longer-dated issues, par-
ticularly the non-terminable scrips, which showed losses of about Rs. 3-8-0. The
long and medium-dated loans suffered losses ranging between Rs. 1-8-0 and
Rs. 3-0-0. The range of fluctuations of prices, however, was much narrower than
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during the preceding year. If attention is shifted from prices to yields, it will be
noticed that the levels of yields at the close of the year as well as their annual
average arc only a shade higher than those in the provious year (vide the graph
facing page 96) the extent of the rise being on an average 0.11 per cent, except
in the case of the short-dated scrips, the yields on which showod a decline.

72. Industrial Share Market.-—Tho industrial sharc market in Tndia ruled casy,
the downward movement of equity prices which set in during September, 1946
continuing unabated during the year 1947-48 also, cxcept for a minor rally during
December. Practically throughout the year the sentimont of the market was
inclined to be bearish, the contributory factors being uncertaintics, which generally
crystallized into feurs, in the political, financial and economic spheres. Broadly
speaking, the political parloys regarding the conatitutional set-up of the vountry,
the June Plan of partition, the uncertainty regarding the financial implications
of the partition, cspecially in the sphere of public debt, and the communal
disturbances were the principal influences on the market in the first half of the
year; in the latter holf, the dominant factors were the absence of a clear picture
of tho Jovermment’s economic policy, especially as regards nationalisation of and
control over industries, the probability of limitation of dividends and the intro-
duction of profit-sharing, removal of controls over the distribution and prices
of commodities, foars regarding stringent regulation of stock oxchangrs and the
disturbing developments in Kashmir and Hyderabad.

Following the general nervousness prevailing since the budget day in February,
1947, the market continued easy during April and May, the trading being marked
by hesitancy and cantion. After the announcement of the 3rd June Plan, a slightly
better feeling was discerned for somo time in respect of active seourities, the im-
provement being assisted by expectations regarding an increase in the prices of
coarse cloth, cement, und ateel. Consequently, the Calcutta Stock Exchange autho-
rities removed on 9th June the minimum prices in respeet of some shares and on
the 11th in rcspect of the remaining, the Madras Stock Exchange authorities
having removed them carlier on 29th May. However, from the latter half of July
the markets again experienced a downward drift which continued almost uninter-
rupted till late November, the Economic Adviser's general index of prices of indus-
trial securitiea (1927-28=100) showing a continuous decline from 239.3 in February
to 176.5 in November, 1947. There appeared to he a general dearth of buying
because of the vrecping in again of an atmosphere of hesitancy and even bearishness

due, among other things, to the uncertainty regardipg the .division.of the assets . .

and liabilitics of the Central Government consequent on the partition of the
country, the declaration of lower dividends by several promiinent companics as
well as the suapense arising from the delay in the announcement of the Govern-
ment’s economic policy. It also appeared as if the market reacted somewhat bear-
ishly to the Resgerve Bank Governor’s specch at the Baunk’s annual general meeting
on 4th August, stressing the need for holding the price line and consolidating the
progress already made in the direction of cheap money. The outhurst of commu-
nal disturbances in the Punjab in September and October further aggravated the
downward trend.

The downward movement was, however, arrested towards the close of-Novem-
ber, when the Indian Government’s interim budget was presented on the 26th.
The absence of any fresh taxes together with the Finance Minister's assurance
of encouragement to private enterprise chcered up the market and led to a recovery
which persisted till the end of December. The nows regarding the agreement on
industrial truce at the Tripartite Industries Conferonce in New Delhi in the middle
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of Decomber, the reports about the settlement of all outstanding financial issues
between India and Pakistan and expectations of the decontrol of essential com-
modities also helped the market sentiment, the Economic Adviser's general index
(1927-28=100) recording a sharp rise from 176.5 in November to 182.4in December.

Generally quiet conditions characterised trading from January, 1948 onweards,
partly under the influence of reports that the Government would prohibit budia
and abolish blank transfer in order to curb unhealthy speculation on the stock
exchanges. The easy tendency persisted till the middle of February occasioned
by such factors as the announcement of the nationalisation of the Imperial Bank,
the sharp break on Wall Street and the publication of the Programme of the
ALC.C.’s Economic Sub-Committee recommending, among other things, the
limitation of dividends. Labour troubles in several of the textile mills in Coim-
batore were rosponsible for a fall in the prices of textile shares on tho Madras
market during this period. However, during the latter half of February, the Prime
Minister's clucidation of the recommendations of the Economic Sub-Committee
of the A.1.C.C., the surplus in the railway budget and the anticipations of a bullish
budget generated a brighter sentiment which continued till 28th February, when,
during a special sossion which took place immediately after the introduction of
the Central Government’s budget proposals for 1948-49, a nervous feeling crept
in, prices of most of the leading countors heing hammered down substantially,
following the news of tho retention of the Business Profits Tax at 10 per cent as
against the expectation of its complete removal as well as the rumour
that the rate of the estate duty, the Bill for which was to be introduced in the
Constituent Assembly (Logislative), would be steep. Apprchensions regarding
the Govornment of India’s industrial policy, fears of another World War, the
sharp break in the gilt-cdged market and the actual introduction of the Estate
Duty Bill in the Constituent Assombly (Legislative) on 22nd March, were some of
tho factors which were responsible for a Eurther deterioration of the market in
March, particularly in the latter half. In Caleutta, conditions were akin to panic so
much so that the Committeo of the Calcutta Stoock Exchange, by a resolution adop-
ted on 31st March, 1948, decided that all outstanding deliveries should be com-
pleted by 7th April and that in regard to transactions after 1st April, 1948 delivery
should he made within three days.

The Table on page 89 gives the prices of the leading industrial shares on certain
selected dates in the year 1947-48. It will be noticed that the extent of decline in
prices has been nearly as heavy as in the provious year. Statement XXV gives the
Economie Adviser’s index numbers of prices of Indiansecurities. The index numbers
for the closing month of the year are considerably lower than those for the closing
month of the previous year, the percentage declines in the case of a few leading
groups being as follows: coal 33.0; iron and steel 32.1; jute 32.0; sugar 29.6;
paper 26.7; banking 21.1;and cotton 19.9. The general index showed a decline of
25.6 per cent as against a decrease of 4.2 per ccnt during the previous year.
The average index numbers for the year 1847.48 are lower than those in the pre-
vious year in respect of all the groups, the decline in the general index being
28.6 per cent.

The graph facing page 97 based on the indices iaiﬁedby the Economic Adviser
depiots the movements since August, 1939 in the prices of (Government Securities,
Fixed Yield Industrial Securitica and Variable Yield Industrial Seourities.

73. The Bombay Forward Contracts Condrol Act, 1947.—A notable development
in the field of statutory control over forward trading was the enactment in Novem-
ber, 1947 by the Bombay Legislature of the Bombay Forward Contracts Control
Act, 1947. Firstly, this measure tightens Government oontrol over forward trading
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TABLE 23.—PRICES OF REPRESENTATIVE INDUSTRIAL SHARES ON CERTAIN SELECTED DATES, 1947-48.

B b )
Note.—The dates given above are selected with a:view to indicating the position of security pricos just before and after some outstanding
days of the year as explained below : (1) Closing prices of 1946-47 ; (2) Pre-announcement of the 3rd June Plan ; (3) Post-announcement of the
3rd June Plan ; (4) Pre-Independence Day prices ; (5) Post-Independonce Day prices ; (8} Prices during the Punjab disturbanoes ; (7) Pre-interim
budget day prices; (8) Post-interim budget day prices; (9) Pre-budget prices; (10) Post-budget prices and (11) Closing prices of 1947-48.
1 Before the issue of bonus shares. * Nominal quotations.

% Increase

Closing  29th 4th 6th 21at 16th 20th 28th 27th 28th 31st (+)or
Scrip prices May June Auguat August Sept. Nov. Nov. Feb. Feb. March Highest Lowest decrease
1948-47 1947 1947 1947 1047 1047 1947 1947 1948 1948 1948 (—)of (11)

over (1)

m 2 3) (4) (5) (6) (1) ® (9 ) g2 (13) ¢

Tata Steel Deferred .. 2,270-0 ),817-8 1,807-8 2,020-0 1,965-0 1,505-0 1,692-8 1,877-8 1,930-0 1,750-0 1542-8 2,255-0 1,517-8 ——32.¢
Tata Steel Ordinary .. 4150 362-0 375-0 395-8 388-0 327-0 3490 379-0 382-0 350-0 324-0 431-0 3200 —21.9
Steel Corporation of Bengal 27-0 23-8 25-4 28-1¢6  29-6 250 26-6 28-8 30-9 28-8 24-8 334 216 — 9.3
Indian Iron and Steel .. 36-0 26-12  32-2 36-0 36-14 31-14 32-14 3¢-6 35-6 33-0 28-11  33-3 26-12 —20.3
Bombay Dyeings, Textiles. 2,270-0t 960-0 1,010-0 1,050-0 1,050-0 961-4 1,036-0 1,080-0 1,160-0 1,075-0 1,035-0 1,257-8 925-0 -— 8.8
Kohinoor » <. 728-0  613-0 633-0 5790 5680 5240 547-0 5740 626-0 585-0 5870 7000 516-0 -—79.4
Swadeshi » .. 6200 5920 608-0 607-0 596-0 537-0 577-0 @030 6B3-0 6380 6270 693-0 470-0 - 7.J
New Great »» .. 350-0 3380 343-0 3820 379-0 3450 .385-0 417-0 414-0 3960 356-0 466-0 310-0 - 1.7

. Buckingham » ., 373~0  316~0 315-0 3300 330-0 302-8 316-8 314-0 343-0 343-0 330-0 375-0 299-0 —.12.0
. Cambodia ' .. 31-10t 23-41  22-12¢ 23-12¢ 24-11% 23-10t+ 23-6f 23-12¢ 12-10 J2-10 11-14 31-10%¢ [1-6 .__24.9
Imperial Bank F.P, .. 2,330-0 2,160-0 2,210-0 2,195-0 2,235-0 2,185-0 2,270-0 2,287-8 2,047-8 2,045-0 2,040-0 2,415-0 2,005-0 —72.4
Baok of India .. .. 2380 218-0 2240 23}-8 233-8 235-0 240-8 240-8 243-0 243-0 2500 258-0 208-0 - 5.0

. Central Bank of India .. 127-0 92-8 95-8 96-0 974 B4-8 84-4 81-8 88-0 86-8 82-4 107-0 -4 —35.2
. Bank of Mysore .. .. 450-0  340-0 340-0 3828 382-8 367-8 3660 363-8 377-8 377-8 340-0 4560-0 340-0 __24.4
. Anglo-India, Jute .. <. 610-0% £00-0* 600-0* 394-0 4150 300-0 348-0 346-0 410-0 410-0 332-0 472-0 332-0 _—45.6
Howrah oo e .. 108-0* 108-8* )108-8* 845 87-13 85-12 77-10 79-12 92-8 87-12 760 98-6 76-0 _—29.6
Kanknarrah ,, .. .. 730-0  700-0 730-0 560-0 584-0 800-0 531-0 574-0 592-0 557-0 5140 730-0 500-0 ._29.6
Bengal, Coal .-, - 800-0  3500~0 8000 580-0 5900 5¢5-0 15260 540-0 567-0 5850 515-0 800-0 488-0 _—35.6
Burrakur ,, e e 3722 37-0 37-0 31-8 29-2 27-0 23-8 25-7 27-6 26-8 2i-2 37-0 21-2 —43.1
Equitable ,, .. .. 62-0%  ¢2-0* ¢2-0* 351-8 50-8 49-4 44-8 47-4 4-8 46-4 38-¢ 56-2 384 383

. Hassiinara, Tea .. .. 124-0  122-0 1240 1040 106-¢ 119-0 ,117-8 117-8 12]-0 121-0 112-8 128-0 98-12 — 9.3
. Patrakola ,, o .. 1,875-0* 1,875-0* 1,875-0% 1,875-0" 1,350-0 1,393-0 1,198-0 1,198-0 1,160-0* 1,180-0*1,160-0°1,393-0 1,170-0 —35.1
Carew, Sugar. . . .. 21-0 2]1-0 21-0 18-11  20-2 18-1 | 1515 19-2 15-8 153 11-4 2]-4 12-8 - 46.4
Indisa ., -. e T 224 18-8 18-8 18-8 18-8 180 - 18-0 18-8 18-0 180 17-0 22-4 170 —23.6

. Chembra Peak, Plantings .. 10-10 -6 9-8 10-3 9-14 9-11 9-15 10-0 11-4 114 5-7 11-8 56 -—48.8
. Cochin Malabar ,, o 12-14 11-0 10-8 9-8 9-8 3-10; 9-6 9-6 8-2 8-2 6-12 13-4 612 —_47.6
. ACC. o e :.. 176-8  167-0 169-8 160-0 1640 156-12 154-8 162-0 181-0 171-C¢ 170-8 1990 150-0 — 3.2



in cotton and securities, the oxisting control under the Bombay Cotton Contracts
Act, 1932, and the Bombay Securities Contracts Control Act, 1925, having proved
ineffective inasmuch as forward trading took place outside tho recognised asso-
ciations and in a manner which was detrimental to genuinc trade intereste.
Secondly, it extends the control to such other goods as the Government may specify.
The Act provides for Government recognition of an associstion for purposes of
forward trading in respect of any commodity. The rules and bye-laws of a recog-
nised association have to be approved by the Government aud no allerations or
additions thereto shull be mude without their prior approval. The Government
have also the power to add to, vary or rescind any rules or bye-laws of the recog-
nised associations. They can supersede the guverning board of any recognised
association and appoint such person or persons to exercise its powers and to per-
form its duties. The Government may also rcquire an association to provide in its
rules that the Provincial Government may appoint any person, whether 8 member
of the association or not, to be the president or a member of the governing body
of such associntion. Further, it is provided that forward contracts which are not
entered into

(@) in accordance with such bye-laws as may be specified,
(b) (i) between members of a recognised association,
(ii) through u member of a recogniscd association, or

(i) with a member of a recognised association, provided that such mem-
ber has previously secured the written authority or consent, which
shall be in writing, if the bye-laws so provide, of the person entering
into or making the contract,

shall be illegal and no claim of any description in respoct of such contracts shall be
entertained in any civil court, and any person entering into such contracts shall
be punishable with imprisonment or fine or both. The significance of (&) (iii) is
that it permits what are known as principal’s contracts.

’are has been taken to dofine precisely forward and ready delivery contracts.
A forwuard contract is defined as “‘a contract for the delivery..of goods at & future
date and which is not a ready delivery contract.” A ready delivery contract is
defined as “‘a contract which provides for delivery and payment of price either
immediately or within such number of deys not exceeding seven after the date
of contract, and under such conditions as the Provincial Government may specify
in this behalf in respect of any particular goods.” It is declared that options,
or such kinds of options in such goods, and in the whole of the Province of Bombay
or such part thereof as may be specified, are illegal. It is also provided that the
organizing, managing or becoming s member of a non-recognised association,
for purposcs of forward trading, is a penal offence.

74. Control of Capital Issues.—Control continued to be oxercised over tho
issue of capital during the year under the Capital Issuvs (Continuauée of Control)
Aoct, 1947 (vide para. 69 of the Report for 1046-47). Statement XX VIIT gives detailed
statistics about the working of the control during the year as also the progressive
figurcs since the inception of the control on 17th May, 1943. Figures up to 14th
August, 1947 relate to undivided India while those after that date relate only to the
Dominion of India. Jt is observed that comparatively speaking, there has been
a sharp decline in the volume of capital issues during the year. Whereas during
the 18 months ended 31st March, 1947, 1,614 applications were received for an
issue of Rs. 483.91 crores, during the year ended 31st March, 1948, only 541
applications were received for an issue of capital amounting to Rs. 193.10 crores,
This decline was probably due, umong other things, to the uncertain political
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situation in the country and the continued weakness of the stock market. Of the
total applications, 497 for a sum of Rs. 167.95 orores related to pro-
vinces (including those in Pakistan up to 14th August), and only 44, for & sum of
Ra. 25.106 crores, to States. Consent was given to 426 companies for an issue of
Rs. 162.99 orores, representing respectively 78.74 por cent and 84.41 per cent of
the number of applications received and the amount applied for. Out of these, 393
companies involving Rs. 141 .89 crures related to provinces and the rest to States.
It appears that the rigour of control as reflected in the proportion of consents
to applications has boen relaxed somewhat, compared to carly post-war
period, there being some incrcaso in the percentage of consents both as regards
the number of applications and their amount (vide Table 24 ). The average

smount of capital sanotioned in respect 6f & compatiy ia higher at Ra”88.28 lakhs =~

as compared with Rs. 32.06 lakhs during the previous 18 months. It may be noted
that the average amount sanctioned for Non-Industrial issues is proportionately
greater than that for Industrial issucs.

As in the prcvious 18 months, ‘initial’ issues predominate in respect of the
amount sanctioned, these accounting for 62.05 per cent of the total amount con-
sented, while in respect of the number of companies ‘further’ issues are more
important, being 56.57 per cent of tho total. As regurds the distribution of
consents between Industrial and Non-Industrial issues the former continuo ta
pre-dominate as hitherto, accounting for 85.49 por cent of the total number of
companies and 56.75 per cent of the amount sanctioned. ‘As between Immediate
and Long-range schomos, Immodiate iscues form 87.58 per cent of the total
number of consents and 62.45 por cent of the total amount sanctioned ;
the trend noticed in the first 18 months of the post-war period of a decline in the
importance of Immediate as against Long-rango issues appears to have boen
revorscd.

From the weekly statements issued by the Office of the Controller of Capital
Issues it is observed that of the total consents during the year, 61 (comprising
32 textile companies, 7 tea companies, 4 sugar compenivs, 4 jute companies, 1

electric and 13 misoellaneous vompauies), are for issue of bonus shares involving
a sum of Ra. 9.84 crores. : e e N L

TABLE 24.—CONTROL OF CAPITAL ISSUES,

(A) PERCENTAGE DISTRIBUTION GROUP-WISE.

{(IMMRDIATE AND LoNG-RaNGE Scaxxiks (JOMBINED)

From 17-5-1943 Lo From 1-10-1945 to From 1.4.1847 to

30-9-1045 31-3-1047 31-3-1948

CLABBIPICATION - A \ r— Rt WA i iy

No. of : No. of No. of

compa- Amount colapa- Amount compa-  Amount

nies nios nies

Industrial .. .. 46,87 61.26 60.25 59.18 05.49 56.76
Agricultural . . .. 7.21 5.42 g.58 3.16 5.40 1.70
Financial .. . 13.45 19.50 16.54 11.58 15.26 19.09
Trade and Transport. 25.11 10.57 11.23 21.07 10.33 21.02

Other Services .. 7.56 3.25 5.40 5.01 3.62 1.44
Total Non-Industrial. 53.33 38.74 39.76 40.82 34.61 43.25
GrAND ToTaL—IN.

DUSTRIAL AND

Nox-INpustriaL.. 100.00 100,00 100, (K) 100,00

Ad<9En.

100.00  100.00
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(B) CONSENTS A3 PERCENTAGES OF APPLICATIONS,

(IMMEDIATE AND LoONG-RANGE SCOHEMES COMBINED)

From 17-5-1843 to From 1-10-1045 to From 1-4-1947 to

30-8-1945 31-3-1947 31.3-1948
Consenta Couosents . Consonta
CrassIFiCATION ’ A \ —~ —A N PR W ——
No. of No. of No. of
compa- Amount compa- Amount compa- Amount
nioy niea nies
L Induatrial ... .. 87.60  82.44. 85.00 °  82.BETY 90.00% 7 e6.98
II. Agricultural .. 82.908 89.656 83.87 56.01 95.83 97.64
III, Financial .. . 57.28 41.00 42.18 53.88 47.10 74.36

IV, Trade and Transport. 88.04 77.03 89.86 90.39 81.48 ~ 87.94
V. Othor Bervicos . 82,42 4.4 94.12 95.96 100.00 100.00
VI. Total Non-Industrial. 78.82 52,66 60.85 73.33 63.64 81.98

V1i. GraNp TorTarL—IN-
DUBTRIAL AND
Nox.INDUSTRIAL. . 81.20 67.65 73.42 78.52 178.74 84.41

(8) PERCENTAQGE DISTRIBUTION IN EACH GROUP SETWEEN IMMEDIATE AND
LONG-RANQGE SCHEMES,

From 17-5-1843 to From 1-10-1945 to From 1-4-1847 to

30-9-1945 31-3-1947 31-3-1048
Consenta Consents Consents
CLABSIFIOATION —h - — A \ p A -
No. of No. of No. of
compa- Amount compa- Amount compa- Amount
nies niea nies
I. INDUSTMIAL :
Immediate .. 81.77 48.53 56,72 34.67 838.66 g2.63
Long-Range .. 12,23 51.47 43.28 #5.83 14.5¢ 37.38
I1. Aaemicurrumay :
Immeoediate .. 99.63 08.84 91.03 77.62 95.656 82.73
Long-Range .. 0.37 1.08 8.97 22.38 4.35 17.27
I1I. ¥inaANCIAL:
Immediate .. 98,82 96.95 90.31 71.49 95.38 93.09
Long-Range .. 1.18 3.05 9.69 28.51 4.62 6.91
1V. ''RADE aND TRaNs-
PORT:
Tinmediato .. 8. 63 6y 24 82.71 41.38 81.82 30.2¢
Long-Rsrgg‘e_ 1.87 d0.7¢ 17.29 58.62 18.18 69.76
V. OTHEM Skmvices : T ' T
Immediate .. 06,15 74.03 71.88 48.48 93.33 95.73
Long-Range .. 3.85 25.97 28.12 851.52 6.67 4.27
VL. Torar Nonx-Inpus-
TMIAL ¢
Immediate .. 98.40 87.76 85.77 63.59 91.16 62.23
Long-Range . 1.54 12.25 14.23 48.41 8.84 37.77
YiI. GranD ToraL—IN-
DUSTRIAL AND NON-
INDUSTRIAL :
Immediate .. 93.47 63.72 68.27 42.40 87.66 62.45

Long-Range e 6.63 36.28 31.713 = 67.60 12.44 37.85
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75. Money Rates and Conditions.—Stutement X XIX shows the various money
rates in India since 1935-36 as woll as those prevailing on the first day of each
month of the year under report. The Bank rute of the Resorve Bank of India
and the Hundi rate of the lnperial Bank of India remained unchanged at 3 per
cent throughout the year. Money conditions which were generally easy in the
first half of the year tonded to hurden as the busy season progressed. Neverthe-
less the inter-hank call moncy rate quoted by the larger scheduled banks remained
nominally steady at } per cont both in Bombay and Calcutta. The three months’
deposit rate which was quoted by tho larger scheduled banks in Bombay at 2-1
per cent at the end of lant year remained unchanged till 9th August, 1947, when
it eased to }-§ per cent continuing at that level till 27th February, 1948. From
28th Fobruary, however, it spurted up to 1-1} per eont and remained unaltered
at that lovol till the end of tho year. The six months’ fixod deposit rate, on
the other hand, which was quoted at 1-1} per cent at the end of last yoar remained
steady till 16th May, 1947, when it improved to 1-1} per cent und remained st
that level till 8th August. Between 9th Angust and 28th November, it was quoted
lower at §-1 per cent but again recovered to 1-14 per cent on 29th November
and further to 1}-1} per cent on Gth February, remaining unaltered at that level
till the end of the year. The twolve months’ rate continucd to be quoted at its pre-
vious cloging level of 1}-13 per cont till 5th February, 1948, when it improved
to 11-2 per ccut al which level it stood at the close of the year.

76. Inter-Dominion Banking .Arrangements.—(A) Under tho Pakistan
(Monetary System and Reserve Bank) Order, 1947 as amended in March, 1948, the
Roserve Bank of India will manage the currency of Pakistan, function as bankers
to thc Central and Provincial Governments of Pakistan and also manuage their
public debt including the issue of new loans till 30th June, 1948. The Bank is to
have the sole right to issue Bank notes in Pakistan till that date. In addition, the
Bank is required to sell or buy till 30th Juno, 1948 &t its office in Karachi foreign
cxchange at such rates of exchange and on such conditions as the Govornment
of Pakistan, in consultation with the Government of India, may determine from
timo to time.

The Government of Pakistan is empowered to declare any bank carrying
on business in Pakistan as Pakistan scheduled bank if it fulfils certain conditions
and is not a scheduled bank within the meaning of the Reserve Bank of India
Act. The Reserve Bank is to have up to 30th Junc, 1948 the same control over
the Pakistan scheduled banks as it has over the Indian scheduled banks. The Re-
serve Bank can also require any Pakistan Provincial Co-operative Bank with
which it has transactions under Section 17 of the Reserve Bank of India Act to
furnish the preseribed weekly returns. The Banking Companies (Rostriction of
Branches) Act, 1946, and the Banking Companies (Inspsction) Ordinance, 1048,
are also to apply to the wholo of Pakistan till 30th June, 1948. Further, the Re-
serve Bank is also to provide till 30th June, 1948, remittance facilities at par bet-
ween its offices in Pakistan and such office ur offices in India as may be prescribed
by the Bank in such amounts and at such rates of commission as may be
approved by the two Dominion Governments. Provision has also boen made
under tho above Order for the distribution of assots (vide para. 84) and the
allocation of profits of the Resorvo Bank between the two Dominions.

(B) According to a Press communigue issued by the Covernment of India
on 22nd January, 1948, arrangemonts were made, after discussions between the
representatives of tho Governments of India, Pakistan, the Wost and. East Punjab,
and the Reserve Bank and uvther banks, for facilitating resumption of business
by banks which had closed their offices owing to disturbances or to paucity of
staff. Under the arrangemonts, the West Punjab Government agreed to make
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all the necessary arrangements {or the protection and housing of the non-Muslim
stadl of banks in Lahorve. Banks were allowed to remove, after giving due notice
to their loeal constituents, their business to other centres if such a step was ne-
cossary due to staff and other difficuities, on receiving the necessary permission
for removing valuables, records, ete., from the Custodian of Hvacuee Property.
In order to avoid inconvenionce and distross to the cvacuee depositors, both the
Dominions agreed not to p]u.ce any restrictions on transfer of accounts or remit-
tunce of funds by banks in conneetion with such transfers. However, in the caso
of accounts of companica which continue to funection in Pakistan, prior permission
of the Pakistan Government was necessary. To facilitate such transfer of accounts,
it was suggested that cvery hank should nominate ono branch in India and one
branch in Pakistan to whom constitnents may apply for such transfers. Banks
were also advised to register claims to their own property or to the property
of their debtors pledged, hypothecated., assigned or otherwisc charged as security
for loans advunced by them, as early as possible with the Custodian of Evacuee
Property. The West Pun]ah Government also ugreed Lo give facilitics to baunks
in making a survey of their financial position. The Rescrve Bank staft at Lahore
would also asaist the banks in such surveys.

77.  Consolidated Position of Scheduled Banks.—Statement X XX shows the
weekly consolidated position of the working of the scheduled banks in India and
Pakistan during the year under review, whilo Statement XX XTI gives their annual
statistics since 1937-38 and their monthly statistice during the year 1947-48. State-
ment X XXTI gives the indices in respect of ull the itoms of assets and liabilities
included in Stutement XXXI. See also the accompanying diagram.

During the yeur under roport, the following six banks namely, the Presidency
Industrial Bank Ltd., Poona City, the Hydcrabad State Bank litd., Hyderabad
(Dn.), the Bank of Pomm Ltd., Poona, tho Travancore Forward Bank Ltd., Kot-
tayam, the Mercantile Bank of Hydomba.d Ltd., 1lyderabad (Dn.), and the Vysya
Bank Ltd., Bangalore City, were included in the Second Schedule to the Reserve
Bank of India Act, whilo the Associated Banking Corporation of India Ltd., Bom-
bay, was exeluded from tho Sccond Schedule and the United Sind-Punjab Bank
Ltd., was amalgamated with the United Commerciul Bank T.td., Calcutta. As
a result, the total number of scheduled banks increased from 97 at the end of
1946-47 to 101 at the end of 1947-48.

Referving to tho consolidated position of scheduled banks, on the lialbilities side,
the decline in demand liabilities noticed sxince November, 1946 was arrested in June,
1947 and they recorded a continuons rise which praotically wiped ont the earlier
fall, This risc indicates a reversal of the lust year’s trend and may have been ceused
by the reimposition of stricter import restrictions and grester preferenove for liqui-
dity on the purt of depositors nnder the disturbed conditions in the vountry. Time
liabilities showed an uncertain trend and fluctuated within narrow limits. In March,
1948, the demand and time liabilitics averaged Ru. 751.42 crores and Rs. 340.23
crores respectively as against Rs. 600.49 crores snd Rs. 346.86 croresin March
1947. The range of variation between the minimum and maximun of demand and
timo liabilities during the year 1947.48 was Rs. 83.65 crores and Rs. 11.14 crores
respectively as against Rs. 61.29 crores and Rs. 45.87 crores during the year
1946-47. The total of demand and time liabilities remained in excess of Rs. 1,000
crores throughout the yoarunder review, the lowest level reached being Re. 1,011.90
crorcs on jdth July, 1947 and the highest at Rs. 1,093.52 crores on 19th
March, 1948. . SR

On the assets side, cash fluciuatod between the minimum of Rs. 37.98 orores
in May, 1947 and the maximum of Rx. 40.98 crores in August while balances
with the Rescrve Bank fluctuated between the maximum of Rs. 116.38 crores
in September, 1947 and the minimum of Rs. 83.10 crores in March, 1948 and
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remained considerably in excess of the statutory minimum, the oxecss varying
betweon tho maximum of Rs. 74.50 crores in Soplember, 1947 and the minimum
of Ra. 38.72 cvores in March, 1948, Lhe banks showed a pronounced tendency to
keep their position highly liquid, psrticularly till the end of September, but with
the gradual return of normal conditions und the advent of the busy svason demand,
they allowed their cash and balances with the Reserve Bank to dccline except
in December presumably due to annual closing. Tho porcentage of cash and bal-
ances with the Reserve Bank to total liabilitics fluctuated between the maximum
of 11.99 for September, 1947 and the minimum of 11.28 for Murch, 1948. For the
major part of the year tho ratio was around 13—14. Advancos declined during the
first half-year from Rs. 453.13 crores in April, 1947 to Rx. 402.38 crores in Septem-
her, 1947, largely because of the onsct of the slack season, import restrictions,
snd slump on the stock exchanges; with the coming of the busy season, howover,
and as a result of tho adoption of the policy of gradual decontrol by the-Government,
advances went up rapidly, reaching the highest level of Ra. 474..81 crores in March,
1948, compared with the last vear’s maximuin of Ra. 466.06 crorcs reached in
February, 1947. Bills disecounted which stood at Rs. 20.11 crores in April, 1947 and
at Rs. 17.76 crores in March, 1948 fluctuated widely during the year. Tho ratio
of advances and bills discounted to total liabilities fell continuously from 45.98
in April to 390.51 by November but improved thereaftor to reach 45.12 in March,

Since the partition of India, figures for scheduled banks' business in
India and Pukistan have been shown scparately in Statement XXX. While
the demand liabilities in the Dominion of DPakistan showed almost a
continnous inereaxe from Ra. 64 .68 crores in September, 1947 to Rs. 81.04 crores in
March, 1948, the time liabilitics showed a downward tendency and declined from
Rs. 39.25 crores in August, 1947 to Rs. 20.86 crores by March, 1948, Cush in Paki-
stan, aftor declining from Rs. 5.15 erores in Auguxt, 1947 to Rs. 4.35 crores in
Qctober, 1947, recovered purtially to Bs. 4.62 crores in November and fluctuated
thereafter between Rs. 4.30 crores in January, 1948 and Rs. 3.87 crores in March,
1948. Advances too declined from Rs. 43.50 crores in August, 1947 to Rs, 37.04
crores in November but later recovered and stood at Rs. 39.8Y crores in February,
1948 though in March they declined again slightly. Like advances, bills discount-
ed in Pakistan also fell from Ks. 1.29 eroros in August to Rs. 0.94 crore by
November, and after improving to Ru. 1.08 crorek in December, again continued
to decline, closing for the ycar at Ls. 0.89 crore.

78. Non-Scheduled Banks.—The following Table shows the demand and time
liabilities and cash balances of the non-scheduled bhanks oo the last Friday of
ench year,

TABLE 25.—DEMAND AND TIME LIABILITIES AND CASH BALANCES OF
NON-SCHEDULED BANKS*

No. of Total (Rupeea in lakhs)

banks Demand Demand Percent- Tiwse  Percent- DPercers-
Year subrait-  and Linbili- age Liabili- aye Cash age

ting Tie tim ofdtod8 tim of 6103 Bulunces of 810 3
roturns  Liabilitios
1 2 3 4 5 & 7 8 )

1039 .. .. 869 15,96 4,87 30.5 11,09 69.5 1,10 6.9
1040 ., .. 604 - 16,74 5,26 - 31.4 11,48 G5.6- 1,80~ 7.8
1941 ., - 60t 19,64 7,08 36.2 12,47 63.8 1,04 8.4
1942 |, .. 534 24,04 11,06 £4.9 13,59 66.1 2,63 10.7
1943 .. .. 530 34,79 17,52 50.4 17,27 49.6 4,88 14.0
1944 .. .. 613 53,13 24,84 46.8 24,29 53.2 6,04 11.4
1045 .. . 632 73,64 33,92 46.1 71 653.9 9,24 12.68
104¢ .. .. 659 78,44 32,79 41.8 445,65 a5.2 6,69 8.4
194718 .. 439 47,83 20,13 42.1 27,70 57.9 3,44 7.2

* Ar an last Friday,
t Excluding banks having their registered offices in Pakistan.
§ Provisional.
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Although the figures for 1947 which do not include figurca for banks in
Pukistan are not comparable with thosc for tho carlier years, the declining
trend in the proportion of domand to total liabilities notived since 1943
geems to have been checked during the year under report due to tho anxiety of
the depositors to keep their funds liquid on account of the uncortain communal
and political situation in many parts of tho country. The ratio of cash to total
doposits has, however, fallen further to 7.2 and is now nearer the pre-war ratio
of 6.9.

" 79, Clearing Jlouse Sialistics.—Statoment XXXIII and the graph facing

page 105show tho amount of cheques clq"gg. througwetz,w' .50%“ lonring . e e
houses in India and Pakistan since IDI8'19. Contrary to tho trond notie e?%ﬁceWNw ’

1040-41, tho total amount of cheques cleared showed a steep full during the year
from Rs. 7,221.38 crores in 1946-47 to Rs. 6,480.14 crores in 1947-48, The heaviost
full in total clearings was registered at Bombay which alone accounted for a drop
of over Rs. 400 crores, followed by Calcutta, Lahore, Kanpur, Madras and Delhi.
This fall in clearing was apparcntly the result of the widespread dislocation of trade
and banking consequent on the partition of the country as also of the slump on
the stock exchunges. No official clearings were reported at Lahoro in September
and October due to the disturbed state of the city. Although the situation im-
proved since November the coentro failed to reach the level of its pre-partition
olearings, the total clearings in March, 1848 being only Rs. 3,25 lakhs compared
to Rs. 7,70 lakhs in July, 1947 and Rs. 9,05 Jakhs in March, 1947. The only centre
which showed inercased activity during the year was Karuchi, where business
was only slightly affected hetween September and November due to the exodus
of non-Muslim population. This centre, however, recovercd soon and sizable in-
creases were rogistered in total clearings during January and February, 1948,
Karachi now being the only leading town in Western Pakistan with adequate
banking and commercial facilities.

With the pre-war year 1938-39 as the base, the index numbers of the amount
of cheques cleared (vide the Table on page 107) during the last three years are
323, 356 and 315.

During the vear under review, clearing houses were opened at Poona and
New Delhi (August, 1947) thus bringing the total number of clearing houses under
the management of tho Imperial Bank of India to twonty-one. Clearing houses
at Lyallpur and Rawalpindi have becn closed tcmporarily since 3rd September,
1947 and 20th October, 1947 respectively due to unsettled conditions there.
¥igures for the Bangalore clearing house which was established in October, 1944
and which is being managed by the Bank of Mysore became available during
the year and havo been included in Statoment XX XTIT. Statement XX XIV shows
the monthly figures of the number and amount of cheques oleared during 1947.48
including those of the olearing houses managed by the Imperial Bank of India
and the one managed by the Bank of Mysore. Although there was an increase in

the number of cheques cleared as in the past year, the amount showed a great
decline. .

The accompanying Table gives the ratio of clearings to scheduled banks’
demand liabilities since 1938-39. The velocity of circulation of deposit money
declined during the year on account of the steep fall in total clearings for reasons
already explained.
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Avorugo

Domand Total Number of
Year Liabilitios of Indicea Clearing Houso Indices times 4 to
Scheduled Returna*t 2
Banka*

1 2 3 4 5 8
1938.39 .. 121.8 100 1,803 100 15.8
1939-40 .. 132.6 107 2,221 117 16.7
1940-41 .. 154.8 126 2,030 107 13.0
19471-42 - 200.1 162 2,675 136 12.9
1942-43 .. _..306.3 247, 2816 .. m omn 9.2
1943-44 .. . 4586.6 369 ... ... 4,280 .z il
194415 .. 584.8 472 5,279 279 9.0
1N45-46 . 664.5 529 6,120 323 9.3
19146-47 .. 726.5 586 6,717 355 9.3
1947-48 .. 706.7 571 5,961 315 8.4

* In crores of rupeoa. t Excluding ** Other Centrer.” (tide Statemont X XXIII).

80. Inlernal Remittances.—Statoment XXXV (A) shows remittancos during
the year hy lelegraphic transfors both issued and encarhed at the officos and branches
of the Rescrve Bank of Indis according to Centres. Statement XXXV (B) gives
transfers of funds by demand drafts, telegraphie transfors and mail transfers through
the Imperial Bank of India on its own account. Statomont XXXV (C) shows the
share of the general publio, the scheduled and non-scheduled hanks, the vo-operative
banks and societies and the Government in the remittances by (1) telegraphic
transfers and (2) drafts and mail transfers, effected through the Resorve Bank of
India, the Imperial Bank of India and tho Treasury agencies together, for each of
the half-years cnded September, 1846, March, 1947 and September, 1947.

(A) During the year under review, the total telographio transfers issued
foll by Rs. 9.91 crores, although this reprosents a decline of only 1.2 per cent
compared to a fall of 23.9 per cent during 1946-47. Tolegraphic transfers paid
declined by 1.1 por cent as against a riso of 14.5 per cont noticed last year. Tele-
graphic transfers issucd and paid at tho offices of the Rosorve Bank of-India dur.
ing 1947.48 stood at Rs. 823.59 crores and Rs. 1,160.56 crores respectively as
agsinst Rs. 833.50 crores and Rs. 1,173.78 crores in the previous year. (B) The
total remittances through the Imperial Bank of India increased by 4.1 per cent,
largely due to tho rise in romittances within the Bombay and Madras circles though
there hus been a fall in remittances from the Madras circle to the Bombay and
Bengal circles. (C) The total remittances through the Reserve Bank of India, tho Im-
perial Bank of India and the Treasury agencies during the half-year cnded 30th
September, 1347 on uccount of the genera! public showed a slight increase as in the
former year, while those on account of co-operative banks and societies showed
an increase as compared with the corresponding period of 1946-47. Remittances
on acocount of the Government and the aggregate number of transactions showed a
decline during tho half-year ended 30t%gr860ptombor, 1047, although during the
preceding half-year they had recorded an increase. I'he amount of remittances
by telegraphio transfers during the half-year ended 30th September, 1947 showed
a decline as compared with the previous half-year while the amount of remit.
tances by drafts and mail transfers was lower than during thelatter half of 1946-47
and the corresponding period of the previous year. The total amount of remit-
tances during the first half of 1947-48 stood lower at Ra. 710.67 crores as compared
with Rs. 768.91 crores during the previous half-year and Rs. 721.61 crores during
the corresponding period of 1948.47. Of the total remittances during the first
half of 1947-48, the percentage shares of the scheduled banks, general public,
the Government, and vo-operative banks and societies were 69.2, 15.6, 4.7 and

3.1 respectively. '
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The new scheme of remittance facilities is being satisfactorily availed of by
the scheduled banks and the co-operative banks. The intra-provincial Government
drafls still continue to be largely used for finuncing purchases of foodgrains.

81, Encashment of Foresgn Circle Notes.—Statcment XXXVT shows tho
encashment, of foreign cirele notes in 1947-48. Tho total encashments during the
year rose from Rs. 104,48 crores in 1946-47 {0 Ra. 116.97 crores in 1947-48 duo to
large increase in Bombay and Karachi ceutres and was probably the result of large-
scale movements of population and their funds hefore and after the partition of
the country.

82. Neserve Bank of India : Banking Department.—Statoment XXXTX shows
the monthly averages of the liubilitios and assets of the Banking Department of tho
Resorve Bank of Indis for each month during the year along with their annual
averages from 1935-36 to 1947-48, Statemont XXXVTI gives wockly (Friday)
figures for 1947-48.

During the year 1947-48, the avorage deposits of banks with the Reserve
Bank of India amounted to Rs. 102.47 crores, recording an increase of Rs. 17.43
crores ovor the average for the previous year. Both the minimum and maximum
deposits were higher this year at Ra. 77.10 crores on 4th April, 1047 and Rs. 123.88
crores on 29th August, 1947 respectively as against Rs. 68.01 orores on 7th
February, 1946 and Rs. 111.96 crores on 5th July, 1946. From Rs. 77.10 crores at
the beginning of tho ycar the deposits rose to Rs. 111.22 crores by 6th June but
thereafter until 20th February fluctuated widely botwcen Rs. 89.28 crores and
Re. 123.88 crores. From 20th February, however, they showed a distinetly
downward tendency and declined to Rs. 78.90 crores by 26th Maroh, 1948.

The deposits of the undivided Central Government fluctuated between
Rs. 406,57 crores and Ra. 376.67 croros and those of the Provincial Governments
between Rs. 20.62 orores und Rs. 10.98 crores beforc 14th August, 1947. From
Rs. 361.02 orores on 22nd August the deposits of the (overnment of India
declined to Rs. 357.28 crores on the 29th but recovored to Rs. 369.22 crores by
the end of September, remaining more or less steady during the next two months.
Thereafter they showed almost a continuons downward trend and stood at
Rs. 267.47 crores on 26th March, This decline is purtly accounted for by the pay-
ment made to the Governmont of Pakistan in settloment of their claims to the
balance of the undividod Central (fovernment. The deposits of the Government
of Pakistan wkich stood at Rs. 19.82 croros on 22nd Angust, 1947 fell con-
tinuously, reaching a low of Rs. 1.40 crores on 26th December, 1947. Then, after
improving to Rs. 8.15 crores on Yth Janunary and again declining to Rs. 6.53
crores on the 16th, they jumped up to Rs. 45.84 crores consequent on the transfer
by India of Pakistan’s share of the cash balances of tho undivided Central Govern-
ment. By 20th February, however, they again declined to Ra. 39.22 crores
improving thereafter to close at Rs. 52.56 crores for the year.

The dcposita of the Provincial Governments showed uncertain trends. Before
the partition, they fluctuated between Rs. 10,98 crores and Rs. 29.62 crores.
The same uncertain trend continued thereaftor, the deposits of the Provincial
Governments in India moving hetween Rs. 24.41 orores and Rs. 7.82 crores and
those in Pakistan between Rs. 5.51 crores and Rs. 0.08 crore.

On the assets side, the average cush balances during the year wero Rs. 47.24
crores #s against Rs, 32.85 crores during the previous year, while the average bal-
ances held abroad including cash and short-term investments in sterling securi-
ties showed a declinc from Rs. 528.83 crores in 1946-47 to Rs. 406.95 crores, on
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aocount of the deficit in the eountry’s balance of payments. The reversal in the
trend of accumulation of these balances noticed last year continued till Septem-
ber, 1947 when it vame to & halt due presumably to import restrictions ; they re-
mained stoady around Rs. 388 crores during October and November and after
declining in tho subsequent two months, again showed marked rise in February
and March.

The average of loans and advances to Governments incressed from Ra. 5
lakhs in 1946-47 to Rs. 1.57 crores in 1947-48, the highest figures being Ra. 10
crores during the second and third wecks of January, 1948. The average of in-

-vestments rose- from  Rs. 31.70 crores.in 1946-47 .t Rasfksh3 oregaspawhile the=~ 5-:

W T TINET

average of other loans and advances declined from Rs. 82 lakhs in 1946-47 to
Rs. 21 lakhs during the yoar under review, the highesl being Rs. 64 lakhs on 31st
October, 1947. The average of bills purchased and dissounted stood at Rs. 2.62
crores as against Rs. 2.33 crores in the previous yoar, the highest amount being
Rs. 7.00 crores on 22nd August, 1947 as compared with Rs. 11,32 crores on 26th
April, 1948.

83. Reserve Bank of India : lssue Department.—Statoment. X1, shows the
monthly averagos of the liabilities and assets of the Tssue Department of the
Reserve Buuk of India for each month of the year together with their annual
averagos since thu commencement of the operations of the Bank in 1935 ;
Statement XXX VTIT gives weckly (Friday) figures in respect of theso for 1947-48
and Statement XT.I shows the circulation of Tndia notes av on the last ¥riday of
each month sinve April, 1942,

Notes in eireulation doclined continuously during the first half of the year
recording a fall of over Rs. 68 crores between April and September but thereafter
they sharply inereased with the result that ay against a risc of Rs. 23.26 crores
or 1.91 per cent noticed last ycar in the notes in eirculation, this year they increased
by Rs. 62.33 crores or by 5.02 per cent. 'The total notes issued stood at the
ond of the year under roview at Rs. 1,319.49 crores as against Rs. 1,258.08 crores
at the end of 1946-47 showing un inoresse of Rs. 61.41 crores or 4.88 per cont.
Thus thore has again been a marked rise in the percentage increase in the notes
in cirenlation and total notesissuod this year in contrast to a modorate rise noticed
last year. The increase seems to have been occasioned hy the higher prive level,
the widening of the free sector of trade wud by the large refugee and capital
expenditure of the Government.

On the assels wide, gold coin and bullion remrained unchanged at Rs. 44.42
crores, thoir peroentage to total notes issued declining from 3.53 at the end of
Iast year to 3.37 by March, 1948. The valuation of gold holding continued to
be based on the statutory rato of Rs. 21-3-10 per tola whilo the market rate for
gold stood at Rs. 111-12-0 on 31st March, 1948. The Bank’s holding of sterling
securities remained unchanged at Rs. 1,135.32 crores throughout the year. The
percentage of slerling securities to total notes issued and the percentage of gold
and storling securities to total notes issued declined from 90,24 and 93.77 res-
pectively at the end of 1946-47 to 86.04 and 89.41 at the ond of 1947.48.

Rupee socurities which had stood at Rs.57.84 crores al the end of last year
remained stcady till the end of January, 1948 but were marked up during the
last two months and stood at Rs, 102.84 crores at the ond of the year. The rupee
coins held (including (Government of India onc rupee notes) were, however, higher
on an average and after fluctuating between Rs. 20.17 crores on 4th April, 1947
and Rs. 37.01 crores on 28th November, 1947 stond at Rs. 30.91 crores at the
end of March, 1948, _ .
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The grapha facing pages 108 and 109 illustrate the relative movements in the
various components of the assets of the Issue Department and the liabilities of
the Banking Department of the Reserve Bank of India. The figures in the Table
below bring out the direction and extent of the changes in the principal items
of liabilitios and assets of the Bank on the combined basis. Two graphs showing the
combineq assots and liabilities of the Bank arc also given facing pages 110 and 111.

TABLE 20.—VARIATIONS IN CERTAIN ITEMS OF ASSETS AND LIABILITIES OF
THE RESERVE BANK OF INDIA.
- -« -+{Tn orores.of rupsea)
End of month : chango ovoer provious dste
March March March March March March March March March
1940* 1041 1942 1943 1044 1045 1046 1047 1948

Note Circulation :
Increase over previous
date .. o b 60 4+ 1D - 162 | 234 4 239 | 202 | 134 4+ 23 4+ 62
Progrossive increase . .. 4+ 79 4 231 + 465 4 704 4+ 906 41,040 41,063 41,125
Deposits :
Incrouso ovor provious
date .. .. oo — 24 23 .. 4+ 244 79 4 226 4 251 — 81 - 108
Progressive increase . .. 4+ 21 4+ 21 4+ 46 4+ 124 4 350 4 601 4+ 520 1+ 415

Total Sterling Assets :

Inccease uver previous
date .. .« + 16+ 3 + 104 + 201 + 437 4- 417 4 361 ... 112 — 85

Progressive increase . .. 4+ 78 4+ 182 4 443 4 880 +1,297 41,668 41,546 11,461
Total Rupee Coin ;
Increase ovor provious

date L= 20 — 21 — 7T — 13— 2 + 24+ 2 6 + 18
Progressive increase . .. —~. 41 .. 4B ... 681 — 63 — 61 — 59 — G54 — 38
Total Rupes Svcuritios :
Incroase over previous
date . e 4 2 4+ 49 + 63 4+ 32. N3 + 94+ 12 4+ 36 4+ bl
Progressive increase . .o - B) 4 104 4- 1386 4 23 4 82 4+ 44 4+ 80 4 18]

* Chango as comparod with August, 1039,

84. Division of the Aasets of the Reserve Bank of Indin.—Under the provisions
of the Pakistan (Monetary System and Resorvo Bank) Order, 1947, as amended in
March, 1948, Pakistan’s share of the assets of the Issue Deopartment of the Reserve
Bank will be equal to the total liability in respect of the Pakistan notes outstanding
on 30th June, 1948 and India notes which may be legal tender in Pakistan on that
date or in respect of which the rights of encashment in Pakistan exist onthat date
and whioh the Government of Pakistan may accept at par until 30th Junc, 1949,
subject to adjustment on account of Pakistan’s liability in respect of Pakistan
rupee securities and the advances, if any, taken by the Government of Pakistan
from the Reserve Bank. The various classes of assets of the Issue Department
will be tranaferred in the proportion in which they may be held by the Issue De-
partment on 30th June, 1948, In determining Pakistan's share of sterling and
Government of India securitics, the amount of sterling securities held in the Issue
Department of the Bank on 30th June will be deemed to be reduced and the amount
of the Government of India securities will be deemed to bo inercased by the amount
by which sterling held in the Banking Department of the Bank on that day falls
short of the aggregate of the following itoms : (i) the amounts payable in sterling
to the Government of the United Kingdom in pursuance of the final settlement
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of the atorling balances, (ii) the amounts payable in sterling to tho Government
of Pakistan and Provincial Governments in Pakistan in respect of the balances
standing at thoir credit on 30th June, 1948 and (iii) the amount of the balance
at the credit of tho Bank’s Account No. 1 with the Bank of England. The conse-
quent increase in oach kind of the Government of Tndia sccurities will bear the same
proportion to the total increase us the amount of that kind of securities held in the
Issue Department of the Bank on 30th June, 1948 boars to the total Government
of India securities held on that day.

Suituble provisions have also been made in the Order for the distribution
of tho Reserve Fund of the Bank and the halances standing to tho eredit of the
Governmont of Pakistan and any Provincial Government in Pakistan with the
Bank on 30th June, 1948,

85. Banking Legislation.--(A) The report of the Select Committoo on the
Banking Companies Bill, 1946, prescnted to the Central Legislative Assembly on
17th February, 1947, was intended to ho taken up for disposal in the form in which
it emerged from tho Solect Committee, the changes necessury consequent on the
passing of the Indian Tndependence Act, 1947 heing moved as separate amendwments.
As, however, the number of amendments was fairly largo the Government con-
sidered that the passage of the Bill would be facilitated if a frosh Bill incorpo-
rating all the changes was introduced and referred to a Select Committce. Accord-
ingly the old Bill was withdrawn from the Constituent Assembly (Legislative)
on 30th January, 1948, and the revised Banking Companies Bill, 1948 was intro-
duced on 22nd March, 1948. The main features of the new Bill are as follows :

(i) A comprehensive definition of ¢ banking * 8o as to bring within the scopo
of the legislation all institutions which receive deposits, repayable on
demand or otherwise, for londing or investment ; - SRR

(ii) Probibiting non-banking companies {rom accepting deposits repayable
on demand ;

(iii) Prohibition of trading with a view to eliminating non-banking risks ;

(iv) Prescription of minimum capital standurds ;

(v) Limiting the payment of dividends ;

(vi) Tnclusion in the scope of the legislation of banks incorpurated or regis-
tered outsido the provinces of Tadia ;

(vii) Introduction of a comprehensive system of licensing of banks and their
branches ; s i

(viii) Prescription of a special form of balance sheet and conferring of powors
on the Rescrvo Bank to call for periodical returns;

(ix) Inspection of tho hooks and avcounts of a bank hy the Rosorve Bank ;
(x) Empowering the (entral Government to take action against banks
conduoting their affsirs in & manner detrimontal to tho intcrests of the
depositors ;
(xi) Provision for bringing thc Roscrve Bank into closer touch with banking
companies ;
(xii) Provision of an expeditious proccdure for liguidation ; _
(xiii) Bringing the Imperial Bank of India within the purview of some of the
provisions of the Bill ;
(xiv) Widening the powers of the Resorve Bank so as to euable it to come to
the aid of buuking companices in timos of emergenoy ;
(xv) Provision for the extension of the Act to acceding States.
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(B) Pending the enactment of the Banking Companies Bill, the Government
of India, mainly with & vicw to onabling the Reserve Bank to assist such banka
as might find themselves in difficulties because of the conditions created by the
partition, promuigated on 20th September, 1947 an Ordinanco amending Section 18
(3) of the Reserve Bank of Indis Act empowering the Reservo Bank to grant
emergenoy advances to scheduled and non-scheduled banks against such security
as it may consider sufficient. As, however, tho Reserve Bank had no ocoasion to
grant such advances under the Ordinanco, it was allowed to Japse on 20th March,
1948. .

(C) As banks were experiencing considerable diflicully in dealing with bills
drawn on firms and companies situsted in the Punjab and other disturbed areas,
the Goverument of India amended on 27th December, 1947, by an Ordinance,
the Negotiable Instruments Act, 1881 inscrting therein o new Section giving power
to the banks to treat bills asn dishonoured whon presontiuent was rendered im-
possible dize to riots or other disturbances. Similarly, under the same Ordinance
» Section wus inserted in the Tndian Limivation Aot, 1908 whereby any suit which
could not be instituted on or after Ist August, 1947 or could not bo instituted
after the coming into force of the said Ordinance withinthe period of limitation
on account of the provalence of riots or other disturbances, could he admitted
after tho period of limitation preseribed therefor, on tho plaintiff satisfying the
Court that he was unable to institute the suit within such period owing to distur-
bances. The Ordinance was allowed to lapse on 27th June, 1948, as the conditions
which had necessitated its promulgation ceased to exist.

The Government. of Pakislan ulse issued w parwllel Ordinanco on 13th February,
I8 which will remain in force up to I3th August, 1948,

(D) After the partition, a fow middle-sized and small banks iu the East Punjab
and Delhi found it difficult to muke urrsngements immediately for moeting the
cinims of their depositors as most of their assels were in the West Punjab while
their liabilities had beoen transferred to itheir branches in Tndia. Morcover, acoess
to their records and assets in tho West Punjab had also beon rendered difficult.
With » view to assisting such hanks in tiding over their diffioulties and generally
avoiding damage to the banking structure and distress to the depositors, tho
Govornmont of Indis promulgated, on 27th September, 1947, the Banking Companies
(East Punjab and Delhi}) Ordinance, 1947 empowering tho Govornment to make
an order staying for a period of three months the commencement or continuance
of all actions and proceedings against a banking company which applied for it
and whose registcred oftice was situated in the East Punjab or Delhi. During
such a period of moratorium, the bank concerned was to make pwyments to its
depositors not exceeding in any particular month 10 per cent of the total of tho
current and deposit acoounts at each branch in India or Rs. 250 whichever was
less. Tt was also to make similar payments to depositors who could satisfy the
bank regarding their deposits in branchoes oatside India. The bank was, however,
not to acvept deposits nor dispose of any of its asscts execpt for payments to the
extenl pormilied under the Ordinance and the bank’s normal running expenses.
The Central Government wus empowered to advsuce sums to such a bank to effect
these payments to its depositors. The scope of the Ordinance was extended by
auother amondment on 13th Docember, 1947 providing for payment up to
20 per cent of the amount of the draft or Rs. 750 whichever was loss. The
Govornment of Pakistan aleo promulgated on 22nd October, 1947 the Banking
Compunies (Pakistan) Ordinance, 1947 on the lines of tho above Ordinance, but
withoul sy provision for Government assistance. The Ordinances lapsed on
27th March, 1948 aud 22nd April, 1948 respeoctively.
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86. Nuationalisation of the Reserve Bank of Indic and the Imperial Bank of
India.—Tt will be recalled that following a non-official resolution tabled on
18th February, 1947 in the Central Legislative Assombly propusing tho
nationalisation of the Reserve Bank, the Lhen Xinance Member announced
in his budget spoech on 28th February, 1947 the Government’s decision
to nationalive thc Bank (vide Report for 1946-47, page 113). Subsequently,
in roply to a quostion by Mr. Mohanlal Saksena on this subject, the Finance
Minister further stated in tho Constituent Assombly (Legislative) on 4th February,
1948 that the Government propored to tako steps Lo nationalise tho Rererve
‘Bank as svon as possible after 30th September, 1948 when the Bank would
cease to bo a common banker to India and Pakistan. He added that tho
Government intended to wcquire the shares of the Reserve Bank at the average
monthly market valuo of its shares during tho period March, 1947 and February,
1948 calculated on the basis of the opening quotations for cach month in
exchango for 3 per cent long-dated Government stock of equivalent valuo of
appropriatc maturity.

As regards the Imperial Bank of India, while the Governmeut accepted the
policy of its nationalisation, since it had branches outside Tndia they were con-
sidering carefully the various technical questions connected with such & step.
Compensation would bo paid to the sharcholders on similar basis as applicd in the
case of the Reserve Bank, the period for which tho value of the shares was to be
tuken into account for detcrmining their average value would, however, be de-
cided later. An assurance wags given thut the interests of the Government and
the shareholders would be safeguarded. ' '

The Finance Minister statod categorically that the Covernment did not intend
to nationalisc other commerecial banks.

Vil. CURRENCY
A. CIRCULATION AND ABSORPTION

87. Joint Monetary Arrangements with Pakistan.—TFollowiug the_decision to
partition India into two Dominions from 15th August, 1047, the Governor-General
issued on 14th August an order called the Pakistan (Monctary System and
Reservo Bank) Order, 1047, with a view to mainlaining a unified monctary svstem
for the two Dominions of Tndia and Pakistan, ponding the establishment by the
Government of Pukistan of machinery to rogulato currency and banking. The
Order embodics, among other things, certuwin provisions relating to currency and
coinage which wero to be in foreo nuntil 30th September, 1948, but which by a sub-
sequent amendment will be eftfective up to only 30th June, 1948,

In terms of the original Order, the Bunk was to have the sole right to issite
Bank notes in Pakistan up to 30th September, 1948. It was further authorised to
issue after 31st March, 1948 distinctivo Bank notes inseribod with the words
*“ Government of Pakistan”. In respect of thesc inscribed notes (issned from
Ist April, 1948), which are legal tonder in Pakistan ounly, the Government of India
are not deemed to bo liable to pay their value, whilo the Bank’s liability was to
cease after 30th Septembor, 1948. India rupee voin and India subsidiary ooin are to
continuo to be legal tendor in Pakistan for such period or periods, not expiring, in
the case of any coins, sooner than one year from the introdnction of corresponding
Pakistan coins, as the Government of Pakistan may determine. The Govern-
ment of India one rupee notos issued in July, 1940 (which under the Ordinance
of 24th July, 1940 aro to be deemed to be included in the expression ‘‘ Rupee
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Coin ” for all the purposos of the Reserve Bank of India Aot) are, however, to
cease (o be legal tender in Pakistan after 30th Soptemher, 1948 togethor with
other Bank notes. Before 1st October, 1948, no Pakistan coins were to be issued
of a denomination different from that of India coin in circulation at the commence-
ment of this Order. If any Pakistan coins were issued (these have been issued since
Ist April, 1948), the Bank shall not, after 31yl March, 1948, issue India coins
in Pakistun exoept to the extent that Pakistan coins arc not available in sufficient
quantities for the purposcs of circulation. The Order also provides for the division
of currency and coinago profits between the Govornments of India and Pakistan
during tho continunance of the joint monetary arrangements and for the division of
asseta of tho Bank (vide purs. 84) botween the two Dominions on the terminstion
of these arrangements, ' S

Following certain decisions arrived at as a result of discussions held in Maroh,
1948 hetween the Bank and the representatives of the Governments of the two
Dominions, the Order of Augnst, 1947 wus umended by the Pakistan Monotary
System and Reserve Bank (Amendment) Order, 1948 issued jointly by tho Gov.
ornora-Gloneral of India and of Pakistan on 31st March, 1948. The amendmeont
provides that tho Bank will continuo as the currenoy authority in Pakistan
up to 30th June, 1948 only and not 30th September, 1948 as laid down in
tho original Order. India notes will, however, continue to bo logal tender in
Pakistan up to 30th Seplember, 1948.

In terms of para. 5 (2) of Part II of the Pakistan (Monetary System and Roserve
Bank) Order, 1947, Bank unotes f the vurrent pattern inscribed with the words
“ Government of Pakistan ” in Faglish and Urdu were put into circulation in
Pakistan from lst April, 1948, The Government of Pakistan one rupee notes,
inseribed with the words ‘‘ Government of Pakistan ” in English and Urdu in the
ourrent pattern of Government of Indis one rupee notes, and Pakistan coins
of distinctive designs but of the same denominations as India voins woro also put
into circulation as from that date. Those notes and coins are, howovor, not legal
tender in India.

88. Money Supply in India and Pgkistun.--The Tablo on page 115 gives
figures of money supply in Tndia and Pukistan, which in defined as tho total
of legal tender curroncy in circulation plus the demand deposits of banks
{including doposits with the Roserve Bank) minus cush rosorves of banks
{which inelnde their depousits with the Reserve Bank). This covers all forms
of exchange media in the country and includes not only what muy be called
the ‘“ cash balancer with tho publie” but also Government deposits with
the Reserve Bunk of India, which may be said to constitute the * cash
balances of the Government’. In the absence of acourate estimates of the
amount of small coin in cirenlation, the figures for total money supply, as given
in the Table, exclude small coin, but the figures for increases in money supply
include also the incresses in the circulation of small coin. The figures for the ‘ cash
balancos with the public " are derived by deducting from total money supply the
deposits of Government with the Reserve Bank of India.

The wartime upward trend in money supply, which had continucd in the firat
post-war year was, in a process of adjustmont to peacetime conditions, arrested
during the ycar 1946-47, when the total money wupply (excluding small eoin)
tended to decline, receding to Rs. 2,667 crores in March, 1947 as compared with
an all-time peak of Rs. 2,652 crores in April, 1946. During the first half of the year
under review, tho money supply showed a further sharp recession of Rs. 118
crores touching a low of Rs. 2,448 crores by August, 1947. From September,
1947, however, this trond appears to have been reversed, monoy supply again
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TABLE 27.—-TOTAL MONEY SUPPLY IN INDIA AND PAKISTAN. (In crores of rupees)

March March March March March March March Aprit  May June' July Aungust Sept. Oct. Nov. Deo. a0. ¥eb. March
10483 1043 1944 1940 1946 1047 1948 1947 1047 1047 19047 1947 1047 1947 1047 1047 948 1048 1948

1 Notes in Circulation .. .. 382 [21) 882 1,036 1,219 1,2¢2 1,304 1,240 1,225 1,222 3,184 1,181 1,174 1,193 1,ioo 1,228 1,262 1,287 1,304
2, Demand deposits of banks
(ld\edulcd md non-schednl- i-
ed)* 232 887 543 624 735 m 762 700 098 701 711 724 7209 753 kss 760 770 764 702
3. Deposits with the Reserve :
Bank of India (excluding E4
deposits of Burma Govern- 1
mant) .. .. . [+ 87 187 802 a43 562 467 551 550 534 650 554 358 549 2 508 474 403 437

4. Cast roserves of banks (eche- R
duled and non-scheduled)®. . b4 65 73 120 120 116 121 148 1351 140 149 172 167 167 lh

5. lloney Su m{mly exglonlgl(ng_'_rng_eg
. 628 1,053 1514 1,951 2477 2,399 2,402 2357 2,324 2,308 2,806 2,237 2,204 2,388 2,3(1 2,332 2,354 2371 2,402

151 152 143 121

8. Circulation of rupee coin ‘. e 124% 137 147 166 168 155 168 167 168 163 161 158 1564 m 155 166 158 1585
7. Total Money Supply (exclud.ma ) L
small coin) (5+0) . 1,177 1,651 2,128 2,643 2,587 2,557 2520 2,401 2,474 2,460 2,448 2,452 2,492 2,487 2,510 2,527 2,557

8. Government deposits with the
Reserve Baok of 1ndia (ex- ' 1 )

cinding deposits of Burma
Govemment) . 19 36 101 283 556 462 344 424 417 418 410 893 309 400 '57 364 320 820 34
9. Cash balances with the public
(excluding small eofn) (7-8) . .. 1,141 1,650 1,843 2,087 2,106 2213 2,101 2,074 2,062 2,060 2,056 2,068 2,002 2,100 2,123 2,181 2,201 2,213
10, Increasc in Money Supply (ox- o
cluding rupoo col.n l!ld lmnll JA
coln) 191 430 461 467 406 —78 3 —42 33 -—16 -2 —19 7 44 2 —9 22 17 31
11, Percentage rale of increase .. 44.2 69.0 438 30.8 25.0 —3.1 ®1 —1.8 —1.4 —0.7 —0.] —0.8 0.3 1.9 0.9 0.7 1.3
12. Increase in circulation of rupee !
ecoln .. .. .- .. 7 45 26 10 18 P2 —l12 0.8 —1.2 —~—1.1 —8.0 —1.9 —2.3 —4.9 1.0 .. —9.3
i
13. Intrease In circulation of small
eoln .. .. . 3 12 18 19 10 N ] 4 0.7 0.7 0.4 - 0.2 0.8 —0.1 0.2 0.3 0.3

1¢. Inerease in Total Mocnev Supply .
(10+12+13) 203, 487 505 490 624 —70 —~—5 —41.0 —33.5 —16.7 —~¢.8 —20.1 4.6 39.8

15, Increase in Governmont depo-
sits vdth the Resen‘e Bank

23.8 17.8 30.7

of Indis . 1 17 65 182 278 —84 —118 ~--38 —7 —5 —2 =17 (] 1 —36 —8 18
16. Increase in cash balances with 4
the public (14—13) 202 470 440 314 251 24 113 —3.0 ~26.56 —11.7 —~—2.8 —~—3.1 —1.4 383 : 22.6 58.38 20.8 12.7

Jtems 1-0 figures as on last Friday.  + Ootober, 1943, * For soms periods figures relating to non-scheduled banks are estimatee, while figurcs since t:!ic partition are generully for India
only. { Xtetns 10-16; increases over the previous year.
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showing & risc of Ra. 109 crures by the end of Murch, 1948. On the whole, money
supply showed a net fall of only Ra. 10 crores. The cash balances with the public,
on the other hand, showed a steep rise of Rs. 108 crores from Ra. 2,105 crores at
the cnd of March, 1947 to Rs. 2,213 crores at the end of the year under rcview,
mainly reflecting » sharp decline in Government deposits with the Reserve Bank
of Tndia from Rs, 462 crores to Rs. 344 crovos. This fall is partly due to the heavy
Governmentsl outlays on refugee rclicf, defence and food subsidies as well as on
capital account. The continued risc in the cash balances of the publie, also pre-
sumably occasioned by the gradual widening of the free sector of internal trade
following dccontrol, indicates the persistonce of inflationary conditions, attribu-
table mainly to the lag in agricultural as woll as industrial production and is re-
flected in a continued rise during the year in the general price level and living
costs.

89. Total Absorpltion of Currency in India and Pakistun.—Statement XT.II
gives the annual absorption of notes, rupeo coin and small coin sinco 1914-15.
Statement X LI1I gives similar figures on a monthly basis for 1947-48 and 1946-47.
The declining tendency in the currency absorption noticod from 1943-44 was
arrested during tho year under roview, the total currency absorption being higher
at Rs. 53.97 croros as compured with Re, 31.11 crores in 1946-47.

The graph facing page 116 shows absorption or return during the years 1946-46
t0 1947-48 separately for (i) notes, (ii) rupees and (iii) small coin. The linear diagram
facing pago 117 shows the progressive absorption of notes, rupees and small coin
since September, 1939, while the bar diagram facing page 118 depiots the absorp-
tion or return, month by month, of notes, rupoes and small coin scparately.

90. Circulation and Absorption of Notes in [ndia and Paksstan.—State-
ment XLIV shows the ycar-end figures and annual averagoes of the total
Bank notes issued and in circulation (oxcluding Government of India one
rupee notes issuod in July, 1940) sinco the quinquennium onded 1913-14,
together with tho poroentage unnual riso or fall”in tho oironlation. India
notes and Burma notes are shown soparately for the years 1937.38 to 1041.42,
The figures for 1942-43 und lator yoars relate to India notes only as, from June,
1942, the Bank wus relieved of its liabilities in regard to Burma notos. The declinoe
in the relative us well as the ahsolute vxpansion of note circulation, which bogan
in 1943-44 was replaced by a rising tendoncy during the year under review, notes
in ciroulation rogistering an incroaso of Ra. 62,33 crores to Rs. 1,304.36 orores
at the ond of 1947-48 as against Rs. 23.26 crores in 1046-47, Rs. 133.89 ororos
in 1945-46, Rs. 202.39 crores in 1944-45 and Rs. 238.91 crores in 1943-44, The
annual rate of expansion which had doclined from 12 per cent in 1945-46 to 2
por cont in 1946-47 moved up to § per cent in 1947-48. The average circulation
for the year, howovor, showed only a small increase of Rs. 4.86 croros from
Re. 1,222.96 crores during 1946-47 to Rs. 1,227.82 crores.

"There was a net return of notes of Rs. 68.44 crores during the first six months
of the year and a net absorption of Rs. 130.77 crores during the last six months,
which normally coincide respectively with the slack and busy periods of the yoar.
Tho average monthly absorption during 1947-48 increased from Rs. 1.84 crores
in 1946-47 to Rs. 5.19 orores. During tho first half of the yecar, note ocirculation
showed un average decline of Rs. L1.41 crores per month as compared with a
monthly avorage decline of Rs. 6.15 crores for the corresponding period of
1046-47. Tho second half of the year, however, witnessed an average rise in note
circulation at Rs. 21.80 crores por month as against tho monthly sverage rate of
increaso of Rs. 9.03 crores for the second hal%nt;? tho year 19468-47, It will thus
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be seen that the fluctuations in nole eirculation, which constitutes the main com-
ponent of the total money supply, were largely seasonul during the year 1947-48.
Evon during the preceding yeur, there waxs cvidence of the reappearance of the
normal pre-war trends of the seasonal ebh and How of eurroncy, which seem to have
bhecome more pronounced during the year under roview. The absorption during
the busy season of 1947-48 was, however, larger than what would appeur to be
warranted by the impaot of the soasonal demund, owing partly to the lurge issuea
of notes resulting from (Governmental doficit financing, particularly after the
partition and partly to the policy of progressive decontrol adopted by the Goveran-
ment of India. A further contributory factor was the unsettied banking conditions
in parts of the country following the partition, which also neceseitated oxtensive
use of cash.

91. Circulation and Absorption of Rupees in India and DPakistan.— With
the cessation of the legal tendor charucter of the standard rupee voin with effect
from lst November, 1943, thc Goverument of India one rupoo notes (issued
from July, 1940), quuaternary silvor rupees (issued from Decembor, 1940 up to the
end of May, 1946) and nickel rupcos (issued from June, 1947) constitute the total
amount of rupce coin in circulation. The aggrepgate amount of these, which had
stood at Rs. 137.33 crores at the ond of 1943.44 rose steadily to Rs. 167.67
crores at the ond of 1946-47. During tho year under review, however, rupee
circulation showed a docline of Res. 12.34 crores to Rs. 156.33 crures at the end
of March, 1948.

Sinco the year 1942.43, which experienced the highest wartime absorption
of Rs. 44.93 crores of rupee coin, the demand for this form of curroncy had shown
a deoline, excopt in the year 1945-46, when the decelerution in the rate of absorp-
tion was temporarily interrupted. In 1946:47, there was a steep fall in thc domand
for 1upee coin, tho absorption amounting to Rs. 1.Y4 crores as compared with
Rs. 18.35 crores in 1945-46. During the ycar undor review, s not retnrn of
Rs. 12.34 croures was witnossed, indicating a probablo roversal in the wartime trend
as witnessed during the years following World War I. Thero was a roturn of rupee
coin from May to October, 1947 aud again during December, 1947 and March,
1948 totalling Rs. 16.42 crores ns compared with & return of Rs. 5.75 crores
during the period July to November, 1946 and in the months of January and
March, 1947. During tho monthy of April and Novembeor, 1947 and January and
February, 1948, there was an absorption of Rs. 4.08 crores compared with an
absorption of Rs. 7.69 crores during the period April to June, 1946 and in the
months of Decembor, 1946 and Fobruary, 1947, oo e ’

During the yoar, the Bank rccoived from the Government of India, one rupee
notes and coin to the extent of 1k&. H eroros, under Section 36 (2) of the Reservo
Bank of India Act, agaiust equivalent credit to tho Governmeut.

92,  Absorption of Small Coin in India and Pakistan.—Statement XLV shows
the annual shsorption of small coin for cach of the yoars 1919-20 to 1947-48 and
averago annual absorption for the two preceding quinquenniums. Statoment XLITT
shows the absorplion, month by month, during the two years 1946-47 and 1947-48.
The data in respect of 1947-48 are on a pre-partition basis, giving combinoed
figutes for both Indis and Pakistan. The absorption of ‘mall com was lower
at Rs. 3.98 erores compared with Rs. 5.01 crores in 1946-47 and the record figuro
of Rs, 19.20 crorcs in 1944-45, indicating the continuance of the devlining trend in
the rate of absorption noliced since that ycar. The monthly absorption ranged
betweon Rs. 79 lakhs in August, 1947 and Rs. 4 lakhs in March, 1948. There was,
however, a return of Rs. 11 lakhs during September, 1947, which marks a break
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for the first time since August, 1939 in the continuous absorption of wmall coin
witnessed during the war and the post-war years.

93, Seasonal Movements of Currency. - Statement XLVI and the bar
diagram facing page 119 show the periods of absorption and return of currency
since 1920-21. They indicate u fairly rogulur seasonality in the absorption and
return of currency. The “busy ™ sesson when curronoy is absorbed begins usually in
August, Soptomber or October—mostly in September—and onds after December,
January or February, thus having an average duration of five or six months. The
“slack ” season of return of currency usually begins in January, February or March
and extends up to July, August or September, the avorago duration being six or
soven months. In the pre-war years, thoro was & fair amount of regularity in the
periodicity of the Lusy and the slack soasons. The wartime and the immediate post-
war monotary expansion distortod this even movement. The period of absorption
that hegan in September, 1939 did not stop, as usual, in the first quartor of 1940,
but continued until the end of June, 1940, there being a return of curroncy from
July to Seplembor. Again the next period of absorption beginning in October, 1940
extended over June, 1941 followed by u return of currency only during July,
1941. Thorec was continued absorption during the entire period from August, 1941
to June, 1944, a period during which wartime monotary expansion rcached its
peak. Again there was a return of currency only during July, 1944. The period of
absorption once more extended from Augnst, 1944 to June, 1945, a return of
eurrency taking place again in July, 19456. The noxt period of absorption which
began in August, 1943 ended aftor December, 1945, there being & return of currency
during January, 1946. There was an absorption of curroncy during February to
June, 1946, a period which is otherwise covered by the slack season. Tho return
of currency began once aguin in July, 1946 and onded after September, 1946, there
being an absorption of currency from October, 1946 to March, 1947. During the
yoar under review, thero was a return of currency during the period April to
Soptember, 1947 and an absorption of currency during QOoctober to March,
1948.

It will be seen thal tho tide of curvency expansion during the war, resulting
from steadily growing Governmental outlays had submorged the seasonal ebb and
flow of currency. However, the month of July appoarcd to murk the bottom of
the slack season, and despite the rixing warlime trend in currency circulation, the
seasonal fall in the demand for currency, roaching its maximum in July asserted
itself in 1941, 1944 and 1945 whon returns of currenvy were noticed in that month.
With the end of the war, although the tempo of currency expansion slackened
appreviubly, scasonality did not immediately reappear and curroncy absorption
was noticed in the sluck months of Fehruary to June, 1948. The roturn of ourrency
from July to September, 1946 and the abeorption in the busy season months of
October, 1946 to March, 1947 marked the heginuings of & process of returu to nor-
mal conditions und the reappearance of currency trends in conformity with the
normal seusonal pattern. These trends scom to have assorted themselves more
fully during the year 1947-48, whon a return of currency was witnessed in the
months of April to September, 1947 and an absorption during October, 1947 to
March, 1948, which periods coincide with the slack and busy seasons of the
yoar.

94. Note Circulation and Demand Deposits.—Tablo 28 gives comparative
figures of the changes in noto circulation and schedulod banks’' demand deposits
since 1943-44, on a half-yoarly basis.
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MONTHLY ABSORPTION OR RETURN OF GURRENCY SINGE SEPT. 1939

Rupees In Crores Excluding Burma from April 1942
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PERIODS OFABSORPTION AND RETURN OF NOTES ANDRL PEE GOIN
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TABLE 28.—CHANGES IN NOTE CIRCULATION AND DEMAND DEPOSITS OF
SCHEDULED BANKS+,
((n crores of rupees)

1043-44 1044-45 1045-48 1946-47 1947-48

oA ¢ A - - A ~ s A Ny ~
A Oct. April Oct, April (Oct. April  Oct. Aprit  Oct.
gﬂ to to to % %

to to to o to to
Sept. March BSept. March Scpt. March Sepl. March Sept. March

A

1. Note Clrculation at the eud of
period .- .. .. ve 882 941 1,086 1,042 1,218 1,183 1,242 1,174 1,304
lucrouse ’

2. Deosease dutiagtheperiod .. 118 118 60 14 67 77 —3%1 64 —68 180
3. Percontage 5’%“;" e .. 17 us 7 I s 7 —3 5 —5 1
4. Demand Depomits at the end of

petiod .. .. .. .. 480 5% 585 597 645 T0L T48 681 609 749
5 Pt jurngtheperiod .. 9 M 6 9 48 56 47 —07 1 30
6. Percentage SNcTease o 412 2 8 9 7 —9 3 7

decrease
* Includes figures for Pakistan,

It may be noted that underlying the general upward trend in monetary
circulation during the war years, there was a rolatively greater incrcaso in demand
deposits than in note cireulation during the firat half of the year which corres-
ponds to the slack season in trade and vice versa in the second half which corres-
ponds to the busy scason, During the war, notes in circulation increased by about
five and & half times, while demand deposits rose by over four times. The period
of the highest rate of wartime expansion in note circulation, viz., 44 per cent was
in the busy season of 1941.42, while the period of the biggest absolute increase
was betweon October, 1942 and March, 1943. There was an appreciable recession
in the annual rate of increase in note circulation in the period following April,
1943, due largely to the anti-inflationary measures of the Government of India,
consisting of vigorous loan and taxation programmes and official sales of bullion.

Since the end of the war, which witnessed the re-emergence of seasonal
trends, notes in circulation have shown a reduction of 3 per cent in tho slack season
of 1948-47 and of 5 per cent in the slack season of the year under review. In the
busy season, however, the rate of increase in note ciroulation, which had shown
a deceleration from 15 per cent in 1944-45 to 5 per cent in 19468-47, showed an in-
crease to 11 per cent in 1947.48, owing mainly to the large issues of notes following
the partition.

The period of the highest relative and absolute rates of expansion in demand
deposits was during the slack season of 1942-43. From Aqﬁpri'l, 1843 there was a sharp
decline in tho fate of expansion of demand deposits utitil’ MArcH; Y048, biit there-
after it showed moderate increases in the period betwoen April, 1945 and Septem-
ber, 1946, Over the period 1943-44 to 1947-48, the pace of increase in deposits in
the slack season declined from 24 per cent to 3 per cent. In the busy season, the
rate of expansion was comparatively low, fluctuating between 14 per cent and 2
per cent until 1946-47. During the busy season of 1046-47, there was actually a
decline of 9 per cent, while in the busy season of this yoar, deposits bavo risen by
7 per cont ; this rise in deposits is accounted for partly by the expunsion of credit
by banks and partly by Governmental disbursements.

Compared with deposite, notos in circulation moved up at & faster rate up to
the end of 1942-43. In the subsequent period 1943-44 to 1945-468; the-rise in-both
was _more or less of the same order, vsz.,, 87 per cent in note ciroulation and 89
per cent in deposits. In the post-war years also, apart from seasonal fluctuations,
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notes in circulation and demand deposits huve moved up, the rate of increase in
both being 7 per oent.

96. Circulation of Notes and Coin by Denominations.—Statement XLVII
shows the circulation of notes by denominations for the ycars ended 31st March,
1914 and 1921.35, and for the year; ended 3lst Deccmber, 1935-47. The denomi-
national pattern of note circulation underwent a considerable change following
the promulgation in January, 1948, of the High Denomination Bank Notes
(Demonctisation) Ordinance 1946, under which notes of the denominations of
Rs. 500 and above ceared to be legal tonder. The amounts of notes of theso
denominations outstanding on 31st December, 1947 were Rs. 3 lakhs in the
casc of Rs. 600 denomination, Rs. 1,12 lakhs of Rs. 1,000 denvmination and
Rs. 21 lakhs of Rs. 10,000 denomination as against Rs. 26 lakhs, Re. 113,37
lakhs and Rs. 18,46 lakhs respectively on 31st December, 1945. Of the current
denominations in oirculation, Rs. 100 notos recorded the highest increuse of
Rs. 51,40 lakhs as against Rs. 12,30 lakhs only in the Rs. 10 denomination, while
Rs. § notes registered a decline of Rs. 1,99 lakhs. The circulation of Rs. 100 deno-
mination which had fallen from Rs. 495,84 lakhs at the end of 1945 to Rs, 488,71
lakhs at the end of 1946 mainly on public apprehensions of the possible demoneti-
sation of this denomination, rose to Rs. 540,11 lakhs at the end of 1947. The large
issues of Rs. 100 notes are attributable in part to the exodus of funds almost
entirely in bank notes of this denomination accompanying the mass migrations
after the partition. The proportionato share of Rs. 100 notes in the total circulation
also increased from 38.8 per cent of the gross circulation of all notes except
Rs. 10,000 at the end of 1946 to 40.7 per cent at the end of 1947 as against the
highest proportion of 41.2 per cent on 31st December, 1945. There were rumours
in certain areas in the Kast Punjab that notes of Rs. 100 denomination of the
Lahoro and Karachi circles will not bo accepted in India after 31st March, 1948,
as a rosult of which there was & hoavy rush for exchanging theso notes into Rs. 100
notes of the other circles. The rush, however, subsided when the Reserve Bank
issued & press communique on 8th December, 1947 contradioting these rumours
and stating that the Bank had no intention of discontinuing payment in India
on any India note issued by the Offices of the Bank in Pakistan. The circulation
of Rs. 10 denomination also increased from Ra, 545,40 lakhs to Rs. 557,70 lakhs,
its share in the gross circulation, howsver, falling from 43.3 per cent to 42.0 per
cent at the ond of 1947 ; the denomiunation nevertheloss continues to be propor-
tionately the largest in circulation. The circulation of Rs. 5 notes, on the other
hand, showed both an absolute and a relative decline, the circulation falling
from Rs. 197,09 lakhs to Rs. 195,10 lakhs and the proportion from 15.7 to 14.7
per cent, while the Rs. 2 denomination showed a rise from Rs. 25,42 lakhs to
Rs. 33,09 lakhs, its proportional share also rising from 2 per cent at the end of
1046 to 2.5 per cent at the end of 1947. As between the Government of India one
rupee notes (not shown in the Statement as these are treated as “‘rupee coin ') and
notes of Rs. 2 denomination, the public, however, showed a marked preference
for the former. Statcment XLV shows the absorption of small coin by denomina-
tions since 1909-10. The steep fall in the absorption of all denominations of small
ooin noticed last yeur continued also during the year under review, the decline
being most marked in the case of four anna coins.

B. MISCELLANEOUS MATTERS CONNECTED WITH CURRENCY AND
COINAGE
96. Eastablishment of Issue Offices and Branches.—Consequent on the partition
of Indis into two Dominions, it was administratively inconvenient for the

Lahore Circle of Issue, the jurisdiction of which extended over areas partly in
Indin and partly in Pakistan, to continue to fanction as constituted before the
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partition. Moreover, it was decided to transfer the Lahore Office to the Government
of Pekistan on the termination of the joint monetary arrangements. It was, there-
fore, necessary to rearrange the jurisdiction of the Lahore Office 80 as to divest
it of its responsibilities in respect of resource operations in the Kast Punjab and
Delhi. With this view, a full-fledged Issue Department was established at Delhi
on 1st December, 1947, with its jurisdiotion covering the East Punjab and Delhi.

At the request of tho Government of Pakistan, arrangemonts were also made
to open a branch of the Issue Depurtment at Dacoa. Besides attending to the
resource operations relating to chosts situated in Eastern Pakistan from 1st April,
1948, the Dacca branch also attended to banking functions, such as providing
remittance facilities, management of public debt for tho Central and Provincial
Governments in Pakistan and administration of exchange control. Governmont
business, however, continues to be vonducted by the local branch of the Imperial
Bank of India.

97. Changes in the Form of Notes.—Bank notes of the denomination of
Rs. 5 with & new design were issued by the Bank during the year under review.
The notes, which have a security thread and are printed in green and overprinted
with a rainbow tint, were first issued from Bombay on 15th Octobor, 1947. There
was no other change in respect of any denomination or pattern of note during the
year under review,

98. Encashment of Burma Notes.—During 1947-48, the facilities for oncash-
meont of Burma curronay notes (i.e. old Burma notes, British Military Administra-
tion notes and Burma Currency Board notes) continued to be provided in India
at the following centrus.

(a) Offices of the Reserve Bank of Indin at Calcutta, Bombay, Madras
and Karachi.

(b) Offices of the Imperial Bank of India at Chittagong, Viragapatam,
Cochin, Tuticorin and Negapatam. '

In addition, encashments were also allowed at the Troasuries at Imphal, Aijual, Port
Blair and the Sub-Treasury at Margherita.

Provision of unlimited encashment facilities was, however, conn.idered to be
no longer necessary and since July, 1947 encashment has been restricted to Rs. 100
in tho case of adult tenderors and Rs. 50 in tho case of minors under 12 years.

The total amount of Burma notes (i.e. old Burma notes, British Military
Administration notes and Burma Currency Board notes) encashed in India during
the year 1947-48 amounted to Rs. 1,02,99,805 a8 against Rs. 8,40,67,635 (including
those encashed -at- Rangoon) -during--1046-47, the-total value-of- those notes
tendered since 5th January, 1942, when encashment facilities were first provided
in India aggregating Rs. 26,21,71,015.

99. Old Notes.—Scction 34 of tho Roserve Bank of India Act provides that
any ourrency note or Bank note which has not been presented for payment within
40 years from its date of issue shall be deemed to be no longer in circulation. The
value of currency notes written off under this Seotion during 1947.48 amounted
to Rs. 1,10,080 compared with Rs. 1,77,490 in the previous year. Notes amount-
ing to Rs. 24,820 which had been proviously written off under this Soction were
presented for payment and were paid by the Banking Department of the Bank
during the year. The following Table gives the value of notes written off and
refunded over the past throe years : — - T )

1945-46¢ 194647 194748
Value of Notos written off at the end of the
your .. .. v .. .. . 1,40,150 1,77,490 1,10,080
Value of Notes refunded during thoe year .. 6,710 1,82,200 24,820
* Tncluding Rangoon. % Provisional:
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100. Lost, Destroyed und Mulilated Nates.—The Table helow gives details of
lost or wholly destroyed, half, and mutilated notes in respect of which claims were

admitted during the year.

No. of No. of Anmount of  Amount paid
ulaims pieces olaims against
admitted admitted claima
Lost or wholly destroyed notes. 347 591 68,250 -25,100°
Half notes .. e .. 1,651 8,706 3,686,150 39,700
Mutilated notes :
Registered (Denominations of
Rs. 20 to Re. 100} .. . 7,045 15,032 14,71,600 11,99,000
Unregistered (Denurninations
of Re. | to Re. 10) . 59,048 3,831,428 22,91,451} 21,28,490
Clovernment of Indin one
rupoe notes .. .. .. 36,730 4,25,936 4,28,606 4,12,314

* Represents amount paid during 1947.48 in respoct of claims admitted in previous years.

In view of the communal disturbances which followed in the wake of the
partition and the breakdown in communications between the West and East
Punjab, considerable hardship was being experienced by holders of Lahore oircle
defective notes in India in tendering their claims at Lahoro. With a view to affording
the nceessary facilities for the public in India, the Reserve Bank of Tndia (Note
Refund) Rules were amended in December, 1947 authorising, in addition to the
Currency Officer, Reserve Bank of India, Lahore, the Currency Officer, Reserve
Bank of India, Delhi to entertain and dispose of cluims in respect of Lahore

circle notes.

101. Nole Forgeries.—The total number of forged notes {including Government
of Indis one rupes notes) received during the year showed an inorease and stood
at 13,657 compared with 9,861 in 1946-47 and the revord figuro of 23,792 (including
Rangoon) in 1945-46. The distribution of note forgeries according to denominations
for the last three years is given below :—

Your Re. } Ra. 2 Ra. 3 Ra. 10 Ra. 50 Res. 100 Res. 5600 Rs.1,000
Governinent
of India
Notos
1947-48 .. .. 1,574 159 1,667 10,238 .. 19 .. ..
1946-47 .. .. 1,537 250 831 7,229 . 13 .. 1
1945-46% .. .- 12,306 584 494 10,389 .. V7 1 1
* Including Rungoon. B

As during last year, the largest number of forgeries was in respect of Rs. 10
notes at 10,238 or 75.0 per cent of the total. Of these, forgeries received in the
Calcutta and Mudras Offices numbered 5,389 and 1,908 respectively or 52.6 per
cent and 18.6 per cent. Forgerics in respect of the Government of India one rupee
notes aggregated 1,574 or 11.5 per cent of the total, as compared with 15.6 per
cent in 1946-47 and 51 .7 por cent in 1945-46. Tho number of forged notes of all
denominations detected amounted to 7,263 in Calcutta, 2,427 in Madras and
1,892 in Kanpur. The following Table gives cortain partioulars regurding prose.
cutions on account of forgeries for the past three years.

Pending at v mrmet e e e 3
Year Fresh the end of Total Discharges Convictions  Pending
prosecutious the previous trials
year
1947-48 .. M 58 92 18 19 57
1946.47 . 41 a9 80 13 10 57
1945-46* .. 30 . 36 75 18 18 : 39
* Including Rangoon.
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102. Coinage.—Statement XLVII1 gives mintage of rupee coin since 1835.
Rupeos were not minted hetwoen 1922 and 1940. India rupee coin minted during
1947 amounted to Ra. 10.26 crores against Rs. 3.49 crores in 1946 and Rs, 22.59
crores in 1945, The following Table shows the total mintage of India rupee coin
and the various denominations of India amall coin during 1947-48 at the Bombay,
Caloutta and Lahore Mints.

TABLE 20.—-MINTAGE OF INDIA RUPEES AND SMALL GOIN BY DENOMINATIONS.

Denomination Bombay Mint Calcutte Mint Lahore Mint Total
Rs. a. . Ras. a. 8. a.
Nickel Rupees ..  7,32,28,000 © 4,19,11,000 0  11,51,39,000 0
«» Half Rupees . 1,88,62,000 0 cenn 1,88,62,000 ©

w Quarter

Rupees .. 1,73,66,000 0 e 6,71,000 0 1,80,37,000 ©
w twoannan .. 27,01,000 0 42,96,500 o 1,486,876 0 71,44376 ©
» OnGanna .. 19,37,260 0 27,43,250 0 10,36,937 8  ST,17437 8
+» half anna .. 8,290,600 0 10,731,234 1 4,44,108 4 23,4489 &
Single Pice .. . 8,22,100 0O 12,09,682 8§ 301,484 ¢ 21,33,106 14
Total .. 115546850 O 93,20,588 9 4,45,11,453 2 18,93,77,809 11

The Table below showa the mintage of Pakistan coins during 1947-48 at the
Caloutta and Borabay mints (which are Indian Government Mints) and the Lahore
Mint (which is the Pakistan Mint).

TABLE 30.—-MINTAGE OF PAKISTAN RUPEES AND SMALL COIN BY DENOMINATIONS.

Denomination Bombay Min Calculta Mint Lahore Mint Total
Ra. n. Rs. a. Rs. a. Rs. 8.
Nickel Ruj .. 1,00,04,000 0 ... 92,00,000 0 1,92,04,000 0
«+ Half Rupees . 14,368,000 © 8,99,600 ¢ 22,00,000 0 ., . 4§,35,500 O

w Quarter :

Rupeos .. . 16,80,000 0 R 8,60,000 0 25,30,000 O
,» twoannas .. 9,79,000 0 v 2,778,600 © 12,564,500 0
,» ONGANDA .. 8,08,000 0 e 2,356,250 0 10,43,250 O
+» halfanna .. 32,008 2 e ceee 32,003 2
fingle Pico .. .. 6,301 9 e cere 6,301 9
Totat .o 1,89,45,308 11 8,99600 0 1,27,60,7%0 © 2,80,05,554 11

In the last year's Report, mention was made of the enactment in April, 1947
by the Government of India of the Indian Coinage (Amendment) Aot, 1947.
Under the authority thus taken, the Government issued on 24th May, 1947
two notifications, authorising the minting of rupce coin of pure nickel and
prescribing ita (standard) weight, dimensions, design, eto. The new coins, which
were first issued from the Offices of the Bank on 2nd June, 1847, are similar
in design to the pure nickel half and quarter rupees, bearing on the obverse
thoe King's effigy with the words ‘“George V1 King Emperor” and on the
reverse & tiger, the word *‘ India,’’ the yvear of jssue and tho denomination
in English, Urdu and Decvanagri Scripts. The edge of the cuin is milled with a
serrated or upright milling. In the centre of the milled edge, there is a shallow
groove with a design inside in two sections, separated by blank spaces, the
design inside the groove consisting of a chain of heads in relief. These coins are
of the same weight as the quaternary rupee coin (viz., 180 grains troy), though
slightly of a smaller diameter of 1.1 inches.

The issue of quaternary (silver) rufee coin was discontinued from the end of
May, 1946. The mintage of India nickel rupees during the year 1947-48 amounted
to Rs. 11,51,39,000. Pakistan nickel rupee coin began to be minted in January
1948, the total mintage amonnting to Rs. 1,92,04,000 up to the end of the year
under review.

As regards small coin, nickel-brass coins, which were issued during the war,
ceased to be issued from January, 1946, when oupro-nickel coins were first
introduced. A notification ivsued by the Central Government in May, 1946 directed
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that half and quarter rupee coins of the same size and weight as the quaternary
coins shall be minted in pure nivkel. Pure nickel coins of the denominations of
four annas and eight annax were issued towarde the end of May, 1946.

103. Withdrawal of Silver Coin.—All Victoria and King Edward VI1I rupee and
half rupee voins were withdrawn with effect from 1st April, 1941 and 31st May,
1942 respectively und King GGeorge V and King George VI standard silver rupees
and half rupees were culled back with effect from 1st May, 1943, The amount of
rupeo coin withdrawn from circulation during the last three years is givon below.

{In lakhs of ripees)

1945-46 1940.47 1047-48
William 1V 1835 .. .. ..
Qucon Victoria 1840 .. . .. 0.01 0.01 ceas
Standard 8ilver Rupe-x .. .. .. 13.39 2.88 - 0.8l
Other uncurrent coin .. .. . 0.12 0.18 0.80
Defective Quaternury Rupees .. .- 0.2) 0.17 15.82
Total . 13.73 3.24 17.13

Under the Indian Coinage (Amendment) Aot, 1918, silver two anna pieces are
no longer coined and issued. The coin, however, continucs to bo logal tender.
The standard silver four anna coin also continues to be legal tender.

104. Withdrawal of Cupro-nickel and Copper Coin.—Fight anna cupro-nickel
coins wore withdrawn under Seotion 15A of the Indian Coinage Act, 1906, with
effect from lst Octobor, 1924, and are now received at the Issue Offices only.
Double pice coins are also being withdrawn from circulation but are still received
at the Trewsuries and the Issue Offices. The total nominal value of uncurrent
ooin and badly worn and defaced niokel, copper and brass coins withdrawn from
circulation during the yeaur was as follows :—

Re, a. p
: Cupro-nickel® eight anna . . 326 0 O
Uneurrant, Coin .. B e [Bronze double pico .. N .. 630 @& 8
( Cupro-nickel -/4/- .. . .. 3,01,736 12 ©
Nickel-brass_and Cnupro-nickel Coin
-12/- piecen .. . .. . 31,33,325 6 0
Badly worn and defaced nickel ﬂ// e .. . . 22.;9’.1253: g g
copper and braas coin T ﬁ Copper and Bronzo Coin '
Single pice .. . . .. 9,852 3 9
Half pice .. .. .. .. 20 611
Pie pierea .. .. 350 13 11
Total . 67,08,067 185 1

* Include worn out pure nickel coins.

105. Counterfeit Cosn.—The following Table gives the numbor of counterfeit
coin by denominations cut at Treasuries and railway stations during the three years
1945-46 to 1947-48.

IN47-48 194047 - - . ox . 194548
A e A ——h ey
8ilver Nickel Silver Nickol Silver Nickel

Rupoes .. .. ‘. 9,159 79 7,846 8,066

Half Rupees .. .. 13,361 1,856 9,323 366 9,293 10
Quarter Rupee: ., .. 12,062 4,220 10,783 3,787 9,795 3,170
Eighth Rupoos .. . 301 76,774 81 890,621 142 40,5630
Ono Anna .. .. . e 7,638 e 8,796 P 4,609
Helf Anna .. .. .. 55 '] 3

Total .. 34,373 90,520 28,033 82,060 27,286 43,222
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STATEMENT |

InpEX NUMBERS OF WHOLESALE PRICES (SENSITIVE SERIES) IN INDIA BY GROUPS
OF ARTICLES AND Cost OF L1ving IN BoMBAY SINCE 1939-40
(Average of weekly figures)
(Base : Wook ended 19th August, 1939=100 ; Sowrce : Economic Adviser to the Gavernment of India)

(| Reference paragraph 21)

R E R N RN o2 0 AR AL SO 3670 7 o B T N ST RMOR R T
Year and Agricultural Raw Primary Manufac- Chiel Cost of
Month Commnwdi-  Materinls  Commaodi- tured Articles of  General Living$
tios tiea Articlos Exportt Index (Bombay)
1839-40% .. .. 127.5 118.8 124.2 131.% 130.85 126.8 108
1940-41 .. .. 108.6 121.56 113.4 119.8 114.1 114.8 109
194142 .. . 124.2 148.9 132.8 154.5 137.3 137.0 122
194243 .. .. 166.2 1685.9 166.0 190.4 161.7 171.0 166
1943-44 .. .. 268.7 185.0 232.6 251.7 236.4 236.5 224
1944-45 .. . 265.4 208.0 240.5 258.3 243.9 244.2 225
1945-46 .. . 272.6 210.0 248.2 240.0 248.0 244.9 228
1948-47 .. . 313.8* 235.3 280.0 289.1 298.8 215.4 252
1947-48 .. .. 356.9* 254.0 312.8 287.8 307.0 268
April 1945 .. 267.9 208.5 243.1 239.6 246.8 242.3 215
May . 258.3 208.7 237.8 289.0 241.8 238.1 219
June o e 256.2 208.7 236.6 240.7 239.6 237.4 224
July » e 268.3 212.0 244.8 2¢2.8 248.6 244.4 229
August o e 268.0 210.8 244.1 243.8 248.4 244.1 231
Septoruber ,, .. 264.2 - 210.8 241.9 242.9 246.2 242.2 229
Octobor o s 268.7 210.8 244.5 242.9 248.0 244.1 230
November , .. 271.1 210.8 245.9 236.0 246.4 243.6 230
December ,, .. 278.5*% 211.7 250.3 235.8 240.1 247.1 230
Junuary 1946 .. 285.4* 211.2 253.9* 237.3 263.6* 250.2* 230
February ,, .. 291.5* 210.3 256.7* 239.2 257 .4* 252.8° 231
March w e 295.7* 206.3 257.1* 240.2 261.0* 253.3¢ 235
April w o e 204 .3 200.1 250.3¢ 240.6 262.8% 252.7* 236
May w e 299.3* 207.4 250.6% 239.2 266.7% 255.0° 237
June .o e 302.8* 226.4 270.5% 240.0 279.9* 203.5¢ 247
July "o - 303.8* 245.7 276.7 250.5 289.6 270.1 256
August . .- 303.6* 240.7 277.3 250.2 291.2 271.3 254
September ,, .. 302.2* 243.2 271.% 248.6 289.0 211.1 257
October w e 321.7* 289.8 286.9 262.9 303.2 281.5 261
November ,, .. 336.0* 237.3 293.6 275.8 813.4 289.6 250
December ,, .. 326.0* 235.8 287.5 2717.8 310.7 285.4 266
January 1947 .. 314.6° 243.0 284.5 278.9 313.4 283.6 254
February ,, .. 324.8% 248.8 201.1 277.0 322.6 289.2 250
March U 335.8% 247.1 298.1 274.3 327.4 202.7 256
April wo e 338.2* .246.2 208.9 269.5 cere 292.2 257
May »o e 333.7* 243.4 295.2 271.6 289.9 258
June A, 340.8* 234.6 204.7 276.8 veen 290.5 265
July o e 350.3* 238.9 301.8 278.6 ceen 298.¢ 261
August w e 351.8* 241.1 303.7 284.3 ceen 299.3 270
September ,, .. 346.6* 242.6 301.6 286.1 vens 208.0 285
Qctober v e 347.0* 244.2 302.8 281.9 208.2 282
November ,, .. 340.7¢ 247.1 300.7 283.1 208.7 273
December ,, .. 363.2+ 259.9 317.9 289.6 311.0 21
January 1948 .. 386.4% 279.6 340.46 308.5 33.4 258
February ,, .. 388.8* 204.1 348.7 317.8 cens 341.8 263
March » .. 402.4» 287.4 363.0 311.5 43.6 270
§ Monthly indices : Basr—August 1939 = 100 ; Annus! figures are averages of monthly indicos ; Source : ** Bombay

Labour Gazetto'. * Estimated, t Discontinned from April, 1847. } Seven months. ondo! March,-1940.
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STATEMENT Hl
INDEX NUMBERS OF WHOLESALE PRICES (GENERAL PURPOSE SERIES) IN INDIA BY GROUPS OF ARTICLES

(Average of weekly figures)

{Base : Year ended August, 1839=100; Source : Economic Adviser to the Government of India)

(Reference paragraph 21)

Industrial Semi- Manufactured
- Month Food Articles Raw Mannfactured Articles Miscellaneous General Index
. o Materials Articles :
April 1946 . 257.5 282.2 e .
May ” . 255.4 288.9 . . cens
June » . 258.4 209.7 . . e e
July . . 281.3 . . 296.1 e
Avgust ” 285.7 297.0 239.3¢1 . ea
September . 266.9 292.9 239.2 P vaee
October , 268.5 303.5 239.7 veaa
November ,, . 275.8 354.0 241.8 -
December ,, 277.1 348.38 242.4 :
Jenuary 1947 .o 290.6 343.3 241.2 . 272.0 290.8
February ,, . 290.1 3562.1 242.2 272.7 1292.2
March » . 286.2 362.9 248.9 270.9 293.2
. ¥

April » e e e 279.9 356.2 249.7 270.1 11467.6 289.6
May ” o e e 278.6 3562.6 249.0 271.6 . 71463.2 288.5
June ”» .. .. ‘e .. 287.4 361.5 256.7 273.5 '474.0 294.2
July . 281.5 371.0 266.0 274.9 449.8 297.7
August » 207.8 368.5 958.3 280.2 ;.456.8 301.4
September ,, . 296.2 371.6 268.1 282.6 {7467.8 302.4
Qetober " 295.3 378.8 256.8 283.5 ;°468.2 303.2
November ,. 204 .8 377.9 252.5 283.2 7' 480,8 302.0
December ,, . 321.1 394.7 259.9 284.0 454.2 314.2
January 1048 347.7 T 403.9 272.9 292.9 4566.7 320.2
February , 348.5 104.8 203.9 321.3 428.5 342.3
March ”» 347.1 397.7 285.8 324.5 448.7 340.7



July

August

September ..

n

October

(22

November ..

. (Privaty)
. (Government) .,
. {Private)

. (Governmont) ..

(Private)

. (Government) ..
. {Private)
. (Government) ..
. (Private)
. (Guvernment) ..
. (Privato)

. (Government) .

.. (Private)

. (Government) ..
. {Private)

. (Govornment) ..

(Private)

. (Government) .
. {Private)

. (Government) ..

{Private)

. (Government) .

.. (Private)

. (Government)

.. (Private)

. (Qovernment)

STATE
BALANCE OF TRADE IN MERCHANDISE
(Reference
1940

[ A - 2 ]
Import ~ Ezxport Ro- Total Balance

Imports Price Exports Prics exports Exports of
Indsces} Indices Trade
21,02 145 24,10 133 80 2490 <+ 3,88
2,65 10 .. o — 2,4
16,98 e 19,90 132 1,65 21,45+ 441
8,35 3 .- 3 - 832
23,93 150 26,01 142 536 3,37+ 148
9,08 19 2 21— 9
15,96 159 10,63 135 1,86 2140 4 5,53
5,78 1 . 1 — 573
. 2043 162 25,70 140 5,25 30,05 -+ 10,52
1,34 10 1 10 — 1,24
16,51 153 .M 147 3,5 2536 + 8,86
- 3,97 2 3 - 3%
21,75 174 22,18 149 1,59 2375 | 2,00
4,60 12 3 15 ~— 4,45
10,07 200 19,86 156 1,38 21,23 <+ 2,18
3,60 2 2 — 3,58
26,39 172 18,76 147 1,25 2001  — 838
2,52 . . .. — 2,81
26,76 178 24,65 152 135 2600 <+ 26
4,11 13 .. 13 — 3,08
27,26 185 23,94 149 1,37 2531  — 1,96
4,03 1 .e 1 -— 4,02
. 20,80 182 32,09 161 94 3303 - 3,23
. 2,74 . 6 - 6 — 288
..2,64,85 2,78,56 26,20 30485 -+ 40,00
.. 51,53 80 7 86— 50,67

t Provisional figures.

{ Basa : 1927.28=100.
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MENT Il
(INpIA AND PagIisTAN)f

paragraph 22)

(In lakha of rupees)

1047
— N A A
Import Ezport Re- Total Balance
Importe Price Exports Price oxports* Exports of
Indices? Indices} Trade
January .. (Private) .. 25,66 196 34,86 173 1,52 34,38 + 10,73
v .. (QGovernmeont) .. 7,67 8 . 7 - 7,61
February .. (Private) .. 28,21 199 24,26 189 87 25,14 - - 3,07
” .. (Goverument) .. 3,77 38 e - 38 — 342
March .. (Private) .. 29,93 193 29,77 178 84 30,41 - 48
" .. {(Governunent) .. 3,71 27 .. 27 - - 3,48
April .. (Private) .. 32,49 222 25,14 188 36 25,69 .- 8,79
” .. (Government) .. 3,566 13 .. 13 — 3,81
May .. (Privato) .. 31,19 216 35,64 183 4] 36,06 — 1,14
. .. (QGovornment) .. 4,71 8 ] 11 - - 4,61
June «. (Private) .. 35,04 178 34,81 206 - a7 35,18 + 14
» .. (Government) .. 3,45 25 . 25 — 3,20
July .. (Private) .. 38,33 192 28,17 199 35 28,562 - - 10,81
»” .. (Governinent) .. 4,24 . 18 . 18 -— 4,07
August .. (Private) .. 36,71 34,10 1,18 35,29 — 1,8
”» .. {Godernment) .. 2,63 2 2 — 2,50
September .. (Private) .. 34,51 38,10 78 38,88 t 4,37
" -+ (Government) .. 4,27 .. o . — 4,28
Octobor .. (Private) .. 31,43 35,84 1,07 3680 + 547
» .. {Government) .. 3,99§ . 1,35§ 10,80§ 11,95 + 7,98
November ._', "(Privato) .. 3),35 36,47 98 37,45 - 8,11
’ .. (Govornment) .. 2,62§ 2,24% .. 2,24 - a8
December .. (Privats) .. 31,76 41,53 3,07 44,60 + 12,85
" .. (Governmont) .. 4,21§ 738§ 18 74 — 3,47
Total .. (Private) -.3,03,80 3,98,60 T 11,719 410,48 4 16,88
”» .. (Government) .. 48,72 5,87 10,63 16,30 — 32,42

Chittagong since 15th August, 1947. § Exolusive of figures relating to the port of Karachi.
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STATEMENT 1V
Hicnest, LOWEST AND AVERAGE (MONTHLY) SPOT PRICES OF BAR GOLD AND SOVEREIGNS IN BoMBaAY, 1947-48
: (Reference paragraph 29)

Gold (per fine toln) Soversigns Average
‘ eatimated stocks
r e \ r —Ae » of gold
‘ during each month
1947-48 Highest Lowest Averagat Higheat Lowest Averaget in Bombay$
) Rs. & p. Rs. 8. p. Rs. a. p. Rs. a. p. Ra, a. p. Rs. a. p. (Tolas)
April .- .. .. 111 0 o* 102 8 o* 105 14 1 m 0 0 68 0 0 ‘69 8 7 61,250
(28) (7} (29) (1&8)
May .e .. .. 113 4 o0* 107 8 oO* 109 10 4 72 4 0 69212 0 i1 1 0 52,000
(31) (1,2 & 6) (30 & 31) (2
June .. e . 11712 0 111 0 O 11312 1 7412 © 72 0 O ) 7% 4 O 40,000
(20) (3) : (28) 4&5)
July e e . 14 2 0 106 8 ¢ 110 14 © 74 8 0 2 0 o 73 311 68,750
] (10) (22) - (10) (21 & 22) ,
August .e .. .. 11210 ¢ 108 2 ¢ 119 3 1 4 4 0 72 4 O 73 311 72,000
_ 22) (8) (23, 26 & 27) (5&8)
September .. .e e 112 0 ¢ 108 10 O 110 4 4 74 6 O 7114 0 3 910 60,000
{2) (5 & 6) (2) (30) '
October .. .e .. 100 8 0 9514 0 102 8 10 2 0 ¢ 64 0 O 6712 8 82,000
(1) . (14) 1 {13)
November .. . . 108 3 0 102 8 O 105 0 10 7010 0 4 0 69 8 1 1,11,230
. (29) (1) (26} (1)
December .. N .. 10714 © 103 4 © 106 8 3 g9 8 0 62 12 © 68 7 4 1,20,000
‘ (18) : (22) - m (22 & 31)
January .. .- .. 10T 8 0O 104 6 0 106 0 9 48 14 © 87 8 0 6 5 9 76,000
(14) (2&3) (14) 1)
February .. . e 10712 0 108 12 O 108 2 2 69 10 0 68 0 O 68 11 8 560,000
. (28) . )] (24) )]
Mazch .o . .. 112 2 0 107 1 0 110 3 8 72 4 0 69 4 O 70 14 8 51,230
(29) ) : (29 & 31) (1)

The Treasury’s price of goid in the United States was unchanged at $35 {or fine euncs. _
The Treasury’s huying price of goid in London remained mnchanged at £3-12-3 par fine ounce.

. * Pigures within brackets refor to dates of quotations, 1 Average of closing quotations for working days. | Average of week-end stocks,
Upoffioial. .
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1926-27
1927-28
1928-2¢
1928-30
1930-31
1931-32
1932-33
1933-34
1934-35
1935-36
1936-37
193738
1938-39
193940
154041
194)-42
1042-43
104344
1944-45
1945-46

1940-47
1947-48

Ix BoMBAY sSINCE 1926-27 wiTH IMPORT DUTIES

STATEMENT V
HicHEST, LOWEST AND AVERAGE (ANNUAL) SPOT PRICES OF GOLD AND SILVER

(Reference paragraph 29)
?

Olll(prLlnu tola) Sliver (por I!Ohlum)
';h'ghea'. Lowest Average} Import duly‘ 'Highelt Lowest Average} Import duty ’
Rs. 8. p. Rs. & p. Rs. a. p. Re. a. p. Re. a. p. Rs. a. p. Rs. a. p. Rs. a. p.
.. T I 2t 4 6 21 7 8 Nd 72 0 0 55 8 0 63 1 5 Nit
.. .. o211 3 21 4 9 21 7 6 ” 81 2 0 36 8 0 59 38 7 -
.. .. 2111 & 21 ¢4 6 21 610 . 66 6 0 58 2 0 60 9 2 -
2 0 0 21 5 3 21 7 8 " 59 7 0 4614 0 53 911 "
2113 3 2] 3 8 21 12 6 " 57 4 0 3 0 0 4615 1 9 6 0
31 2 0 2] 3 6 24 ¢ 3 v 6 8 0 4112 0 5 31 4 1 0
32 1 8 2610 © 29 5 2 - 860 0 0 4814 0 3211 4 14 1 9
3412 0 2811 © 32 4 5 " 5914 0 5215 © 5 010 17 9 3
3613 3 33 3 0 515 38 v 68 0 ¢ 50 7 0 ‘8013 5 1111 8
3812 0 31 3 6 35 411 " 87 0 0 4612 0 6 1 1 411 0
35 8 0 3315 3 3412 6 " 56 2 0 47 0 0 50 5 8 411 0
.. . 33 28 34 3 6 M 710 - 5515 6 46 1 6 51 4 1 7 06
. .. 3710 @ 3412 3 3510 3 . 33 1 6 48 2 0 5111 3 7 0 6
.. 43 8 0 36 9 0 39 18 11 » 88 4 0 “4 78 56 4 9 7 0 6
.. 48 8 0 40 2 ¢ 42 8 0 . 64 13 0 3410 0 62 8 ¢ 7 0 6
.. 6712 0 41 9 6 4 1711 - 97 6 0 61 12 6 6611 4 8 7 o0¢
2 0 0 “412 0 57 10 10 v 116 8 0 B 40 4 2 8 8 7 o0°
% 4 0 65 4 0 7611 8 - 141 8 0 101 8 8 120 711 8 7 o0*
7612 0 6l 2 ¢ 71 7 4 " 143 4 © 1310 ¢ 12810 9 8 7 o0
9712 0 6360 %0 30 25.0 0@ 169 60 1800 1au {87 0
Hi oo # ¢ 0 1011 2P0 19500 1270 00 162 410 1w
Nnii12 o 9514 0 108 0 4 12 8 0 183 13 Ofc) 142 8 0 166 12 6 9 6 0

1 Average of closing quotations for working daya.
(a) Effoctive from 1st March, 1946.

(b) Effective from 12th August, 1946.

* Including surcharge of 20 per cent.
(¢} Unofficial.




STATEMENT VI

! Spor Prices (WEEKLY) OF GOLD AND SILVER AND ESTIMATED STOCKS

Friday
1947-48

\ April
| .
Y May

2"

4
11
18
25

)

&

9
14
23
30*

6
13
20
27

4
11
18
25

1*

8
16*
22
29

September &

”»
Oct’.;)ber

”
November
”

”

].)ot,:.ember

12
19
26

3
10
17
24
31

7
14
2)
28

5

12
19
26

2

IN BomMBAY, 1947-48
 (Reference paragraph 29)

Silver Gold
f A Al r— A Y
Spot Estimated Btocks Spot. Eatimated Stocks
(Por 100 tolas gross) (In bars of 2,800 tolas) (Per fine tola). (Tolas)
Rs. a. p. . Rs. a. .
162 8 0 6,000 103 10 O 75,000
164 10 0 4,000 106 2 © 60,000
189 0 © 8,000 106 0 0 650,000
177 0 0 7,000 109 4 0 60,000
172 0 0 7,000 108 0 0 50,000
170 0 0 8,000 108 2 0 50,000
181 8 0 9,000 109 0 0 80,000
168 12 © 9,000 110 B 0 50,000
169 4 0 10,000 110 14 0 50,000
168 8 0 8,000 112 2 0 50,000
171 0 0 8,000 112 10 0 25,000
179 8 0 8,000 116 8 O 50,000
174 0 O 7,000 115 0 ¢ 35,000
168 8 © 700 11012 0 75,000
170 4 0 4,000 113 8 © 50,000
170 12 0 2,000 110 0 O 75,000
172 14 0 8,000 108 7 0 75,000
176 12 0 10,000 108 12 O 1,00,000
177 8 0 10,000 108 12 0 70,000
176 0 © 5,000 108 0 O 75,000
176 8 0O 4,000 112 7 0 60,000
174 11 0 7,000 110 2 0 465,000
169 16 ¢ 2,000 10910 0 60,000
167 12 0 4,000 11012 0 45,000
148 0 0 7,000 110 9 0 50,000
166 14 © 5,000 1090 11 6 45,000
166 4 0O 7,000 108 7 ¢© 1,00,000
161 10 © 5,000 10211 ¢ 1,00,000
166 2 0 8,000 101 12 O $,00,000
164 8 O M 10,000 101 4 O 50,000
157 0 © 9,000 102 10 0 60,000
167 8 0 9,600 103 2 0 1,20,000
1567 8 0 8,000 10310 0 1,00,000
160 12 © 8,000 106 14 O 1,00,000
166 10 0 9,000 108 2 0 1,235,000
166 2 0 19,000 106 14 © 1,35,000
169 3 0 10,000 106 6§ 0 1,25,000
171 2 0 4,000 104 18 O 1,20,000
169 ¢ @ 56,000 105 2 o 1,00,000
170 15 0 2,000 108 0 ¢ 1,00,000
169 0 O 3,000 106 0 O 1,00,000
168 2 0O 6,000 106 12 0 50,000
171 4 0 2,000 105 12 O 80,000
160 8 0 3,000 106 0 0 50,000
159 0 O 4,000 106 12 © 50,000
148 8 0 8,000 105 14 © 50,000
161 0 0 8,000 106 6 9 50,000
161 12 O 10,000 106 8 0 50,000
169 10 © 10,000 109 4 O 35,000
162 10 0 12,000 110 0 © 50,000
184 0 ¢ 12,000 110 0 O 50,000
167 ¢ o 5,000 110 13. 9 70,000

132

* Market ulosed ; preceding working day’s quotations given.
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STATEMENT Vil

PRrICE OF SILVER IN LoNDON, NEW YORK AND BoMBAY (MONTHLY), 1947-48

1947-48
April

May

June

July

August
September ..
October

November .. .
December .. e

March . .. .-

Pries in London*
{Per fine cunce)

Highest, Lowest, Averaget

Spot Forward
d. d.
4 H 464 H
45 L 4} L
46-13/16 A 4 A
4“4} H “i H
43 L 43 L
443 A &4-1/18 A
43 H 43 H
37 L 37 L
41-5/16 A 41-5/16 A
393 H 302 H
37 L 37 L
38-13/18 A 38-13/16 A
42 H 42} H
37 L 37 L
40 A 40 A
434 H 2} H
412 L 41 L
423 A 42 A
443 H “ M
434 L 424 L
43§ A 43 A
454 H 44 H
46 L 441 L
45 A 44 A
45 44
5 443
45 H
45 43 L
44-13/16 A
45 45

(Reference paragraph 31)

Market price In New
York**
(Per fine ounce)
Highest, Lowest,

Price in Bombay

{Por 100 tolas gross)

Averaget
Spot
L g8 A k)
Spot Highest Lowest Averaget
Cents. Rs. a. p. Rs. a. p. Rs. a. p.
76 H
733 L 183 13 0§ 160 12 0% 168 12 7
75 A (28) (7
73 H
70} L 1786 0 0§ 161 4 0f 168 0 2
724 A {3) (17) .
70} H
504 L 180 10 © 166 0 0 172 8 7
66-13/16 ﬁ (20) (5)
61} L 178 12 0 167 12 0 17111 11
63-9/16 A (30) (4)
‘693 H
813 L 180 0 0 173 8 0 176 13 7
66 A n (2)
71 "
883 L 179 ¢ 0 163 8 © 168 11 3
704 A {1) (30)
T4 H
71 L 165 14 © 158 0 0 158 & 6
7l A 3 (14)
743 166 0 O 138 0 O 159 13 3
(26) (1)
74% 173 6 © 182 12 168 8 0
(17) {1
44 172 0 0 165 ¢ 0 160 11 2
(26} (28)
qf 187 ¢ 0 142 8 0 151 2 @
(5) )
4% 173 0 © 154 0 © 183 15 11
(29) )

Average estimeted
stocks during each
month in Bom.-
bayf (in bars
of 2,800 tolas)

8,600

7,750

3,675

7,200

4,500

7,400

8,500
7,750
3,200

7,600
9,750

Figures within brackets refer to dates of quotations. fAverage of closing quotations for working days. JAverage of week-end stocks. *London
Treasury’s price of silver for essential purposes : Spot 45d. per fine ounce from 6th November, 1947, **Price of foreign silver in New York : 74} cents per
fine ounce fromn November, 1947. §Unofficial. H = Highest. L = Lowest. A = Average.




STATE
QUANTITY AND VALUE OF IMPORrTS§ AND EXPORTS OF

(Reference
IMPORYS
's A )
Gold Sovereigns and other TOTAL
Bullion British gold coin
14 % A A i N A Al
Quantity in Value in v Quantity in Value in Quantity in Value in
ouncves T™ipees ounces rupevs ounces rupees
Anun for 1900-01 to
(=) 5,72,18,318 (a) 9,34,97,221 2,496,571 15,07,18,839
Anrun lor 1905-00 to
(2) 9,85,90,4562 (8) 7,83,84,043 2,848,107 17,80,80495
A'lrlu lor "10-" h
1918~ 2,118,589 13,40,74877 2,788,453 10,42,39,398 4,902,022 29,02,14,272
Anup for 1915-16 to ' '
1919-20 2,423,885 14,84,65,238 708,983 4,70,19,473 3,220,808 19,64,84,708
Avmo for 1920-21 to
824-25 4,344,349 28,54,42,004 1,183,850 7,90,80,248 8,628,499 36,45,22,260
Avorun for uu-zo to
1829-30 R 2,426,556 13,84,17,212 1,394,720 7.82,14,107 3,821,278 21,66,31,319
1930-31 .. e 1,099,230 6,31,40,997 1,230,396 6,93,11,460 2,329,626 13,24,62,453
1981-32 .. .. 235,809 1,63,60,459 214,441 1,26,34,905. 450,050 2,79,96,364
1932-33 . . 119,742 91,13,200 52,670 40,068,191 172,412 ~  1,31,81,391
1933-34 .. .. 106,607 85,680,464 _ 29,394 ) 24,33,821 . 134,901 1,09,84,285
1034-35 . .. 62,018 66,38,348 17,977 16,54,783 79,992 71,983,101
1935-36 e e 66,200 50,72,099 47,261 44,283,311 103,461 94,965,410
1936-37 .. .. 61,086 67,09,880 111,696 1,03,78,289 172,781 1,60,88,119
1937.38 .. .. 39,967 34,61,069 131,699 1,22,23,002 171,666 1,66,84,161
1938.39 .. .. 43,698 39,60,395 34,402 33,08,033 78,098 72,863,428
1939-40 .s e 26,231 © 27,26,503 44,692 44,097,696 70,923 72,24,199
1940-41 .. .. 5,484 6,22,198 11 1,390 6,495 6,23,588
194142 ve e - 2,406 2,96,375 . 4“2 50,255 . 2,938 ~3,46,630
1942.43 e 548 67,602 . .. T . b48 67,602
1943-44 .. .. 18,908 35,84,307 3 626 18,911 35,84,092
1944-45 .o .. 7,949 16,82,145 .. ‘e 7,849 15,82,146
194546 .. .. 10,994 22,02,853 . .. e 10,994 22,02,853
1946-47 .. . 259,108 7,00,56,017 81,644 1,18,87,854 340,752 8,17,43,871
1047-48 300,988 8,18,67,283 17,083 46,97,432 318,071 8,65,64,715
(Nine monthn ended
Decomber 1947)**
Total for 31 years from _ ' bt '
1900-01 to 1930-31. . (a) 4,37,37,11,488 (») 2,77,13,83,881 116,402,337  7,14,50,96,369
Total for 18 years from
1831-3210 1946-47. . 1,055,540 13,79,13,974 766,331 8,73,67,185 1,821,871 20,82,71,13¢

Since 1941.42 ﬁguros are on post-sepuration besis. § Tho figures for the years 1843-44 to 1945-46 do not include
the sales of about 7.5 million ounces made in India on behalf of the Allied Governments, (a) Figures not available
**.Provisional figures. Excluding figures for imports to snd exports from the port of Karachi from October, 1947.
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MENT vill

Gorp Coiy axDp BurrioN (INpia aAxp Burma) siNck 1900-01

paragraph 33)

EXPORTS
, .~ . NET IMPORTS (+)
Gold Sovereign« and other TOTAL OR EXPORTS ( -)
Bullion British gold coin
s A N A W A — A -
Quantity in Vulue in Quantity in Value in Quantity in Value in Quuntity in Value in
onnces l'llpﬂ(’-S O1INCOR l‘upocs . ounces I'“mﬂ OUNCOoN rupees
() 4,85,71,823 () 3,97,89,942 1,520,365  8,83,71,765 -+ 976,208 -  6,23,43,T14
(a) 3,34,76,990 () 2,40,30,680 1,000,328  5,75,07430 -+ 1,844,778 -+ 11,74,53,085
635,654  3,07,89,183 254,980  1,50,03,372 790,634  4,57,92,655 L 4,111,388 + 24,34,21,717
851,352  4,91,96,822 236,247  1,31,85,685 1,075,034  6,23,41,932 + 2,145,834 -+ 13,41,42,778
907,000  6,99,52,231 101,892 74,74,737 1,008,892  7,74,26,988 .| 4,519,807 + 28,70,95,282
10,863 5,17,458 8,038 4,64,532 18,901 10,81,990 - 3,802,375 | 21,55,49,329
86.584 49,290,307 8 5,081 ¥6,073 40,31,338 -+ 2,242,653 4 12,75,18,115
7,758,315 58,43,62,379 321,112 2,33,60,827  B,070.427  60,77.23,206 — 7,020,377 —  57,97,27,842
8,102,406  03,46,29,676 423,835 3,37.79,67)  RS526.241  66.54,09,347 8,353,829 —  65,52,27,056
6,045,012 56,50,86,325 185,187  1.55.43,021 6,830,000  58,15.30.246 - - 6,695,208 .-  57,03,35,961
5,723,675  52.76,00,980 51,137 ADSTTI8 SITLBIZ 53.26,67,708 5,894,820 -—  52,53,74,607
4,072,648  37,83,21,843 50,175 47,33,722 4,122,723 38,30,55,365 1,019,262 37,35,59,955
3,183,450  20,46,14,987 367 34,261 3,083,817  20,45,40,248 2,011,036 —  27,84,61,120
1,841,172 17,00,08,505 97,311 §9,93.605  1.938.483  17,00,02,200 1766807 —  16,33,18,129
589,995  5,72,59,160 845,330  5,07.06,346  1.435.325  13,70,63,496 2,397.647% ... 23,26,02,068°
3,426,914  37,17,43,862 10,405 11.02,388 3437319 37,28,46,245 41553431 —  44,64.30,4221
097,807  12,64,28,103 22,013 25,490,808 1019872 12,80,77.913 1LOI4,377 -—  12,83,54,326
169,461  1,80.47.219 26,804 34.52.127 186.355  2,14,99,346 -- 183,417 - - 2,11,52.716
1.837 2,76,282 28,472 45,18,718 30,309 47,94.950 — 20761 -— 47,271,348
2,684 5,52,111 8,215 16,908,280 10,809 22,50.391 3,012 + 13,34,601
2,894 5,656,613 1,208 265,000 4040 3,201,518 - 2,000 + 7,860,632
1,524 3,80,431 19,239 16,14,214 21,003 49,04.045 0,060 — 27,091,792
3,390 9,256,227 99,628  1,42,99,481 103,018 1,52,24,708 + 237,734 - 6,65,19,163
639 1,83,606 2 739 841 184,328 -~ 317,430 -+  8,63,80,387
(®)  1,16,79,48,968 (a) 49,95,98,872 21,157,745 1,66,75,41,540 | 89,244,592 - 5,47,7547,829

42,313,374 3,73,18,02,423 2,190,528 20,46,10,192 44,703,902 3,93,62,12,617

— 42,882,031} — 3,73,09,41,478¢

* Jucluding 1,030,420 ouncer of gold valuad at Rs. 10,19 lakhs earmarked on account of purchusors abropd.
t Including 788,947 ounces of gold valuod at Rs. 8,08,08,378 earmarked on acaonnt of purchasers ubroad. iIncluding
1,819,367 ounces of gold valucd ut Ru. 18,27.08,376 earmarked on accuunt of purchasers abroad.
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STATE
QUANTITY AND VALUE OF IMPORTS AND EXPORTS
{Reference
IMPORTS EXPORTS
[ S A Y (g A
Privato Government Privato
r A N —_—A — N 7 —A. ™y
Quantity in Value in Quantity in Value in Quantity in Value in
ouricea rupees ounces rupees ounces rupees
Average for 1900-01 to -
1504-05 .. .. 871,952,178 10,21,80,387 23,944,406 4,43,07,532 ‘24,374,965 4,40,63,495
Average for 1905-08 to
1909-10 .. .. 68,692,689 10,23,54,941 37,435,284 7,82,77,318 9,285,611 2,30,09,410
Average for 1910-11 to
1814-18 . .. 59,749,141 10,61,42,280 18,418,183 3,62,16,322 16,231,999 3,27,62,050
Average for 1915-18 to
1919-20 .. 12,301,301 2,37,92,158 105,380,023 28,32,68,307 1,005,665 1,87,47,7169
Average for 1920-21 to
1924-28 .. .. 87,999,844 18,99,72,421 745,267 20,17,664 14,864,944 3,34,62,490
Average tor 1925-26 to
1928-30 .. 110,068,132 17,44,82,298 178,262 4,687,948 13,156,954 2,30,75,210
1930-3N 111,193,480 13,45,91,817 31,938 70,800 15,288,301 1,81,33,248
1931.32 32,371,768 4,41,90,307 27,371 73,866 13,474,371 1,82,60,008
1932-33 8,426,618 1,62,87,315 2,914 7,842 7,844,020 90,02,713
1933-34 4,831,264 81,15,156 41,132 57,436 6,998,385 79,78,563
1934.35 29,017,050 4,406,08,622 1,060 1,417 27,250,008 4,07,90,902
1935-36 33,517,880 4,46,22,281 16,319,000 1,89,52,479 20,200,205 3,18,84,541
193637 112,247,392 13,87,41,437 8,666 23,023 2,144,483 28,47,436
£1937-38 19.5G3,948 2,50,38,330 1,115 3,000 7,819,840 99,660,498
1938-38 11,439,178 1,48,99,684 1,895 .31 3,603,080 45,43,879
1939-'4'0 31,040,978 4.10,45,742 742 1,997 974,218 18,09,136
1940-41 7,245,178 1,19,82,120 1,397,726 21,79,468 1,377,129 36,80,278
1441.42 16,220,689 2,61,01,533 5,362,812 1,16,51,882 813,012 21,03,387
1942.43 1,206,021 19,42,268 352,887 9,30,3356 1,243,868 33.30,119
1943-44 148,036 4,63,278 28,284,639 3,88,53,367 656,665 17,93,517
1944.46 398,771 11,14,147 145,416,174 22,69,83,774 925,828 24,178,032
1945-46 924,397 20,88,928 55,367,754 1,77,21,638 347,888 9,311,304
1946-47 52,791_.813 21,64,76,668 16,826,033 2,61,63,607 ... .. 21,407 87,058
1947-48 .. 21,615,807 9,49,26,658 1,452,389 08,85,02¢ . - 810 3,784
(Nino monthy endwd
December, 1947)*
Total for 31 years lrom
1900-01 to 1830-31. . 2,044,962,905  3,82,91,09,277 931,539,461 2,20,27,98,365 439,786,491 88,56,38,348
Total for 16 years from .
1931-32 to 1946-47.. 361,981,369 63,84,96,725 267,381,810 40,34,82,111 95,495,292 14,14,87,468
* Provisional figures, Excluding figures for imports to and exports from the port of Karachi from October, 1947.
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MENT IX
OF SILVER (INDIA AND BUrMA) siNcE 1900-011

paragraph 33)

NET IMPORTS (+) OR EXPORTS (—)
- NET TOTAL IMPORTS (+)

Government Privato Coveramont OR EXPORTS (--)
r(;;;.ntityi_xfh_.\_f;l_ut; 1: 'En—antxt_yﬁ; —_A—;Ialue ix; Qunm,ity.iu_ A’_Valut;; - ’—Q—\:m;t_,ity in - .‘.Vuluo in
ounces rupees ounces TUpees - . QUIICES - & o PRIt OUIORR: = PUPBBHr Ak
473,031 12,61,520 < 33,577,813 |- 5,80,95,902 4 23,471,465 -+ 4,30,46,012 -+ 57,049,278 -+ 10,11,41,914
24,990 78,819 -+ 49,427,078 -+ 7,93,45,831 + 37,610,204 - 7,51,98,489 | 87,037,372 +15,45,44,030
924,024 24,064,629 -+ 43,517,142 + 7,33,89,630 -+ 17,404,169 + 3,27,51,883 -+ 61,011,301 + 10,61,41,323
3,850,144 1,06,64,081 -+ 5,295,736 i  70,44,399 101,429,879 4-27,25,84,226¢ | 106,725,615 - 27,96,38,625
271,634 7,23,762 + 73,134,900 -+15,61,19,026 + 473,723 + 12,93,902 | 73,608,623 15,74,13,827
9,725,568 1,34,33,986 + 96,901,178 -+ 15,14,07,085 — 9,547,306 - 1,29,66,038 + 87,363,872 -+ 13,84,41,047
15.7405,180. '1,57,36,413  + 956,007,179 -+ 11,64,58,569 — 15,371,244 --- 1,56,65,513 + 80,335,935 + 10,07,93,056
30,066,049 3,02,21,042 4 18,897,307 + 2,69,30,299 — 30,038.678 — 3,01,47,387 — 11,141,281 - 42,17,088
25,002,704 2,74,23,305 < 482,498 +  72,84,602 — 24,099,790 — 2,74,15,653 —- 24,617,292 — 2,01,30,95]
50,863,091 6,37,65,453 — 2,187,131 + 1,386,593 — 50,821,969 -— 6,37,08,018 — 52,980,000 — 6,35,71,426
41,011,998 5,77,83,939 + 2,367,044 -+  37,17,720 — 41,010,938 — 5,77,82,5622 38,643,894 — §,40.64,802
28,120,607 3,84,24,938 + 13,317,675 <+ 1,27,37,740 — 11,801,507 — 1,84,72,459 + 1,316,078 —  57,34,719
V + 110,102,909 + 13,68,94,001 - 8,666 <+ 23,023 + 110,111,465 413,59.17,024
.. + 11,944,108 -+ 1,50,79,835 + L1116 + 3,000 4 11,945,223 -+ 1,50,82,835
3,890,415 45,686,410 + 7,934,098 <4 1,03,55,705 — 3,897,620 — 45,64,099 <+ 4,038,578 +  57,91,608
16,245,409 2,43,84,316 + 30,066,763 |- 3,92,36,606 — 16,244,667 — 2,43,92,319 4 13,822,096 - 1,48,44,287
19,677,200 3,05,61,269 + 5,808,047 -+  83,01,851 — 18,179,474 — 2,83,71,801 -— 12,310,827 — 2,00,69,950
19,352,183 9,00,32,436 + 15,407,677 - 2,39,08,136 — 43,989,371 — 7,84,80,673 — 28,581,704 - 5,44,82,437
14,627,993 8,24,68,913 — 37,847 —  13,87,851 — 34,275,108 — 8,15,28,578 —- 34,312,953 — 8,29,18,429
5,173,808 1,65,00,947 — 507,619 -~  13,30,239 4+ 21,090,881 4 2,33,62,420 + 20,583,312 - 2,20,22,181
536,672 15,30,604 -—— 527,067 —  13,63,885 144,879,602 - 22,44,33,110 -+ 144,352,545 +22,30,69,225
198,.596 8,864,171 -+ ‘ 578,509 + 20,38,63¢ + 655,159,158 + 1,70,63,467 - 655,735,867 - + 17,01,02,001
29,967 1,29,699 <+ 52,760,406 -+ 21,63,79.610 +. 16,790,066 4 2,60,22,908 + 69,556,472 -} 24,24,02,518
431 2,138 4 21,615,097 + 9,49,21,874 17 1,451,908 4  68,82,888 4 22,867,005 10,18,04,762
1,249,635 15,88,70,388 -+ 1,608,176,414 --2,74,34,70,920 839,289,826 -1-2,04,39,26,957 - 2,445,466,240 1 4,78,73,96,886

1,705,682 46,74,47,483 - 266,486,077 -49,70,09,257 - - 37,323,772 — §6,39,65,382
Since 1941.42 figures are on post-separation basis.
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+43,30,43,875

t Government of India rupeuvs uro shown at face value.
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STATEMENT X

IMPORTS AND EXPORTS OF GOLD COIN AND BULLION, 1947*

(Reference paragraph 33)

IMPORTS EXPPR'I’S
Gold Soverei . and ’ ‘ Gold Sovereigns and A
Bullion other British TOTAL Bullion other British TOTAL NET IMPORTS
) Geld oo . A Gold Coin L )
! Qua.ntit.y V{;lue > 'Qun:ntit-y Vg.l ue‘ rQun_ntity \Y gluo b 'Qu&.ntit.y Vglue‘ ‘Qua:nn'uy Vx.;] u: ’Qun_ntit.y \’n_h:le1 ‘ Qua..nt.it-y Vglue
: in in in . in in in in in in in in in in

1847 ounces rupees ounces rupees ounces rupoes ounces rupees ounces Trupees OuUncea  rupees ounces ruepeos
January .. 55,461 1,62,25657 6,375 17,138,332 61,826 1,69,38,889 28,729 16,26,666 28,729 16,26,666 33,097 1,53,12,223
February 12,104 35,02,614 5,330 14,02,030 17,434 49,04,644 17,434 49,04,644
March 126,385 3,46,20,774 69,281 83,96,903 195,676 4,30,17,677 3,200 §,75,667 21,084 57,989,781 24,204 66,75,448 171,382 3,83,42,229
April . 8l..652 2,16,10,430 1,588 . 4,41,700 ° 83,140 2,19,52,220 638 1,83,606 © 830 1,883,606 82,501 2,17,68,614
May .. 74,705 2,16,13,818 10,856 20,01,236 85.561 2,46,05,054 - ve .. . 86,661 _ 2,46,05,054
June 34,443 97,58,437 1,483 3,968,630 36,928 1,01,54,967 e “ 35,926 1,01,54,987
July 102,143 2,67.44,201 3,015 8,25,752 105,168 2,75,69,963 ‘2 722 2 722 105,158 2,76,69,281
August . . .o . . . . .o
September .. !88 54,875 Y] 54,875 3 188 54,876
Octobor .. .. 140 42,008 140 42,003 . 140 42,003
November .. 7,057 2),85,522 7.957 21,856,522 . 7.957 21,85,522
December .. R 1 . 121 ] 121 1 121

Total 494.‘38 13,52,16,228 98,069 1,82,09,697 533,007 15,14,25,925 3,839 10,69,273 49,‘25 74,27,169 53,664 84,86,442 639,343 14,29,39,483

* Provisional figures. Excluding figures for imports to and exports from the port of Karachi from Qctober, 1847,



S STATEMENT XI

IMPORTS AND EXPORTS OF SILVER, 1947*
(Reference paragraph 33)

IMPORTS EXPORTS
r - A e e e ey o R—— A \
Private Government. Private Government NET TOTAL IMPORTS

; — —A -~ — A N A N s - N s A~ -

Quantity Valuce Quantity Value Quantity Value . Quantity Value Quantity Value

- in in in in in in in in in in

- 1947 ounces rupeoes ounces TUpoLs ounces rupens ounces rupees ounces rupees
January 7.380.379  2,83,09,258 30 121 7,380,349 2.93,09,137
. February 8,968,727 2,90,27,040 8,968,727  2,90,27,040

o .

g' March . 14,792,738  6,26,90,676 210,000 9,50,609 1,179 5,329 15,001,559 6,36,36,147
April e 8,186,371 3,64,28,668 - . ve 26 114 8,160,345 3,64,28,554
May .. 4,976,295 2,07,70,127 204 930 .. 4,976,091  2,07,69,197
June 732,029  28,46,200 732,029  28,46,200
July 3,737,756 1,71,73.897 84 354 3,737,671 1,71,73,513
August 110,033 4,71,560 608 2,854 100,427 4,868,706
September .. 3,436,488  1,50,42,029 250,492 11.69.797 3,686,890 1,71,11,82¢
October 345,293 12,51,595 200,535 8,93,050 . 545,828 2]1.44,645
November .. 8,777 36,812 499,722 21,08.143 . 371 1,640 509,128 21,44,115
December .. 1,866 +4.981 301,640 27,13,038 503,406 27,17,997

Total .. 50,657,751 21,59,52,832 1,662,389 78,358,826 810 3,784 1,690 1,588 52,317,040 22,37,77,088

*Provisional figures. Excluding figures for imports to and exports from the port of Karachi from October, 1947.
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194546
194647
1947-48¢

April

May

June

July
August
8eptember
Octobor

Noveraber
Decamber

January

February

March

1047
. 9

I

19480+ .
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STATEMENT Xii

§ STERLING TRANSACTIONS OF THE RESERVE BANK OF INDIA, 1947-48

(Reference paragraph 34)

Net Purchases (+)
Purchases@d Sules} Sales (—)
L ot A .Y A ] —A )
£ Ra. Average rate* £ Rs. Average rate* £ Ra.
thousands takhs e d. thousands lakhs . . thousands lakhs
122,025 1,62,70 1 ¢ 42,758 57,05 1 56364 + 79,267 + 1,0585
33,789 45,03 1 6 99,305 1,32,53 I 5.6364 — @553 — BT51
150,456 2,00,61 1 6 58,980 76,71 1 56364 -+~ 91,476 + 1,21,90
(15,454) (20,61) (726) {97 (+ 14,728) (+ 19,64)
13,700 18,27 1 6 8,785 11,72 1 36364 + 4915 4 6,54
9,800 13,07 1 6 7,100 9,47 1..56364 + 2900 = 3,60
2,895 3,50 1 6 17,230 22,99 1 563/64 — 14,535 — 1940
2,870 3,83 1 6 16,144 21,54 1 56364 — 13214 — 17,72
22,100 29,47 1 6 3,130 4,18 1 56364 + 18970 + 2529
10,240 13,85 1 8 1,830 2,47 1 5.63/6¢ + 8390 4 11,18
3,320 7,09 1 6 743 89 I 56364 + 4573 -~ 8,10
13,185 17,56 1 6 185 25 1 56316« + 12980 + 1731
3,315 4,42 1 6 1,955 2,81 1 56364 ~ 1,360 - 1,81
20,375 217,17 1 8, 480 84 1 56364 + 19,895 4+ 26,53
(4,226) . (5.63) (250) (33) (+ 3,975) (+ 5,30)
23,970 31,96 1 6 475 63 1 56364 + 23495 + 31,33
(6,445) {8.59) {458) (61) {(~ 8889 (+ 7.98)
7,452 8,94 1 8 175 23 1 5-63/64 - 721 - 9,70
{4,784) (5,38) ' 20 (3) (+ 4784) (+

8,365)

§Excluding Government transactions. @Ready and forward purchases, and cancollations of zforward sale contracts. | Ready and forward salea,

and oancellations of forward purchase contracts.
on Pakistan account from Januery, 1948,

* Correct to the noarest 1/64th @. ¢t Totala for Indis and Pakistan.
** Figures for Pakistan are shown within brackets below thuse for India only from January, 1948,

Figures in brackets are totals
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STATEMENT Xili

SUBVENTIONS AXD OTHER PAYMENTS MADE BY THE CENTRE TO THE PROVINCES UNDER THE GOVERNMENT
oF INDIA (DISTRIBUTION OF REVENUES) ORDER AS AMENDED

(Reference paragraph 53)
(In Jakhs of rupees)

INCOME-TAX JUTE DUTY SUBVENTIONS
| o A MRl Ll A~ N £ e A
15-8.47 15.8-47 15-8-47
1938.39 1946-47 Lo 1948.49 1938-39 1046-47 to 1948-49 1938-31 1946.47 to 1048-40
Paid to Accounta Aeccounts  31.3-48 Budget  Accounts Accounts  31-3-48  Budgetf Accounts Accounts 31-3-48  Budget
Revised Rovised Revised
Madras .. .. 22.50 4,48.05 3.35.32 6,735.38
i~ Bombay .. <. 30,00 597.40 46,24.534 T7.64.81
T West Bengal* .. 30.00 5,07.40 3,66.%3 438,42  220.27 2,51.04 66.44 48.22 .. .. 40.00 50.00
United Provinoces. 22.50 4,48.053 3.65.08 6,91.79 .. .. .. . 25.00
East Punjub®* .. 12,00 2,38.96 1 48.70 1.82.05 .. .. .. .. .. . 1.00.00  1,75.00
Bibar .. .. 15,00 2,08.70  3,86.62  4,73.33 17.12 14.00 23.75 17.¢3
Contral Provinves . .
and Berar .. 7.50 1,49.356  LGK.4%  2.13.46 . . .. .o . .. .. .
! | !
Assam .. .. 5.00 59.74 89.22  1,09.23 .69 20,08 33.22 2¢.11 30.00 30.00 18.75 30.00
Oriasa .. .. 3.0 59.7¢ 89,22 1,09.23 0.92 2.00 4.74 3.44 43.00 40.00 25.00 40.00
1] - ! ! X
. Total . .. 1,45.50 26,87.39 29,74.00 36,41.00 2,61.00 1 2,87.12  1,28.15 93.00 98.00 70.00 1,83.73 2,95.00

+ This distribution among the provinces js provisional as percentage shures have not yet been f‘mall;' fixed.

* Figurea for the yeara 1938-39 and 11146-47 relate to the undivided pruvinees, while those for the poriod 15th August, 1947 to 31st March. 1948 and
for 1948-49 relate to the provinces in the Dominion of Indis only,



o

Provinces

MabpRras
1938-39 (Accounts).
1946.47 (Accounts).
1947-48 (Revised) ..
1048.49 (Budget) ..

BoMbpay
1938-39 (Accounts).
1048-47 (Acocounts).
1947-48 (Revised)..
1948-49 (Budget) ..

WesTr BeENGAL§
1938-39 (Acoounts).
1947.48 (Budget) ..
1948-49 (Budget) ..

Uxrrep ProviNces
1938.39 {Accounts).
1946.47 (Aoccounts).
1847.48 (Revised) ..
1948.49 (Budget) .,

East Puniang
1838.38 .(Accounts).
1947.48 (Budget) ..
1947.48 (Revised)..
1948.49 (Budget) ..

STATEMENT X1V

BupGeETARY POSITION OF PROVINCES

(Reference paragraph 52)

REVEXNUE EXPENDITURE
(4 —A | " —A A
Customs Total , _ Direct Total
and Land Excise  Stamps Tax Total  Domands Irriga- Debt = Security Social Expendi-
LInoome- Revenue Rovenus Revenue. on tion Servioes® Servicest Serviceal ture
Tax Revenue
23 5,13 3,72 1.73 12,44 14,13 2,07 1.28 - 3,72 4,63 14,10
4,48 5,48 14,88 4,38 41,15 57,00 3,72 1,86 3 13,20 11,70 56,99
6,85 5,31 10,34 3,96 40,89 55,19 4,33 2,18 76 16,34 15,81 55,19
6,83 5,10 3,84 4,26 37,29 55,94 . 4,53 2,64 _ 0 16,78 15,58 55,94
30 3,55 2,90 1,44 9.83 12,45 . 17 51 1,26 3,16 2,95 12,80
5,97 3,80 9,74 3.31 31,81 40,18 3,50 89 3,49 9,39 9,80 36,42
6,26 3,78 8,42 ' 3.18 33,79 43,49 3,96 86 3,35 10,87 12,77 42,93
7,57 340 670 3153 32,74 41,38 3,76 1.41 3,47 11,2 1491 44,0
2,51 2,24 1,59 258 1,00 12,76 98 39 18 3,25 303 1,77
4,33 1,37 3.59 140 1474 18,88 .- ¢ a2 8 3,33 397 16,47
5,00 1,84 5,88 240 21,43 31,19 1,29 91 10 7,20 6,95 31,97
23 3,82 1,33 1,28 9,70 12,80 ;3\ 1,54 1,33 81 4,00 3,57 12,80
4.48 6,82 6,74 2,13 23,72 32,65 - 2,92 1,83 T4 9,12 7.35 32,63
5,85 6.83 6,82 2,13 26,69 38,36 ; 3,36 2,47 S0 12,26 9,29 39,70
7,20 8,73 6,03 2,13 27,71 A58 - 3,96 3,29 84 1506 1305 50,57
12 2,684 1,02 B 502 1T s 160 — 21 331 3322 18
1,00 84 1,24 30 3,92 528 . 39 67 — 66 2,88 2,03 1,58
1,48 60 1,07 30 402 632 . 64 50 — 68 2,88 197 13,30
1,73 1,43 2,16 3 6,94 11,13 1ns T - 18 4,81 3,30 17,82

{In lukhx of rupeea)

Surplus Debt
(=) oubstand-
or ing on

Doficit 31st
(—} March

+ 3 1448

— 1 2515
. 30,28

— 33 35,55

3,76 31,69
56 31,03

— 2,64 ..

-— 1 4,34

4+ 241 3,42

— 78 .o

.. ,19

+ 2 351

— 34 38,79

— 4,70

— 44 62

— 230 ..

-— 6,98 6,34

— 0,69 .

kel s —t . o]




541

1946-47 (Accounts).
1947-48 (Revised) ..
1048-49 (Budget) ..

CRNTRAL PROVINCES
AND BerABR

1938.39 (Accounts).
1946.47 (Acoounts).
194748 (Rovised) ..
1048-49 (Budget) ..

Asgau

1838-39 (Accounts).
1946-47 (Accounta).
1947-48 (Revised) ..
1948-49 (Budget) ..

ORissA

1938-39 (Accounts).

1948-47 (Aoccounts).
1947-48 (Revised) ..
1948-49 (Budget) ..

Total ali Provinces

1938-39 (Accounts)y
1946-47 (Accounts)|
1947-48 (Revissd)**
1948-49 (Budget). .

3,30 -

3,39
3,40

1,48
1,78

214 -

13

1,24

1,30
1,45

62
83
w2

1,98
21,67
31,99 .
36,30 .

1,39
1,35
1,40

1,13
1,79
1,865
1,81

25,41
22,23
23,88
25,51

3,15
4,60
4,25

a4
2,24
1,78
L.66

35
82
63
56

33
111
1,23
1,15

13,08
40,48
38,58
32,22

1,53
1,78
1,74

37

68
11

18
23
14
13

18
26
23
30

9,89
12,52
13,80

15,38

13,09
12,81
13,15

3,80
9,40
9,64
11,43

2,03
3,06
4,47
1,42

L10
2,74
3,27
3,40

§9,02
128,96
150,42
158,61

* Includes appropriution for reduction or avoidance of J.cbr.

t Iucluds Ganeral Administrativn, Admiat«tration of Justies, Jails and Coavict Ssttlements, Polive, Ports and Pilotage vud Miscellansous Departments.

1 Include Scientific Dupartments, Education, Medical, Public Health, \griculture, Veterinary, Cn-oporation, Industries snd Civit Aviation.

16,27
17,93
21,87

4,27
11,88
12,40
15,75

2,58
7,19
6,97
13,12

1,82
4,61
6,50
8,32

79,22
169,78
207,04
282,77

5
1,20
1,45
1,58

38
66
89
18
42

48

3,19
12,47
16,44
18,39

43
36

10
9

13
28
60
60

5,56
5,30
1,14
10,59

& =

34
12
10
18

19
19
13

1,78
8,04
521
4,43

35,24
4,57
4,99

1,63
3,31
3,92
$,09

81
1,67
1,41
1,87

61

- 1,30

L.50
1,68

26,63
43,13
5738
67,%

3,27
4.23

5.37

97
221
3,40
4,686

1
1,53
1.40
1,53

44
1,30
2,38
3.0l

20,92
37,18
55,23
68,38

14,39
16,90
20,09

4,7
11,65
12,40
15,74

2,99
5,70
7,62
14,61

1,81
4,49
8,57
7,51

80,52
162,17
211,08
258,27

§ Figures for 193839 reluto to the pro-partition provinods ; those for 194745 cover the period 15th August, 1947 to Sist March, 1948,

Y Includes figures for the pre-partition provinses of Bsngal and tha Lunjab.

*¢Includes figurey of the Budget Estimates of West Bengal.

| Exeludes figurea for the East Panjab and West Bongal.

+ 1,88
+ 103
+ 1,48

+ 1,49
e B3
—.1,49

-~ 1,30
~ 1,81
— 4,04
— 15,50

yvw
2,20
2,23

6,45
6,99
712

1,40
2,78
1,78

N
73
81

132,90
103,96
119,88
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STATEMENT XV
DEBT PosITiON OF PROVINCES
(Reference paragraph 54)

st i Ve L s A s i - oY

(In lakhz of rupees)
At the end of
A

1936-37 1938-30 1033-40 194041 1941-42 194243  1943-4¢  1044-46 1945-46  1948.47¢ 1947-48:‘
1. Public Debt

{a) Permanent Dabt .. 8,72 15,07 19,40 23,33 23,04 31,07 39,63 50,87 } 59,24 63,57 44,30
(b) Floating Debt .. .. 1,50 1,80 50 1,00 82 29,40 30,03 | 20,51 10,84 2,00
{¢} Loans from Central f
Government .. 1,43,80 1,23.24 1,2,77 1,20,54 1,18,49 1,13,11 08,86 83,67 » 352,24 52,67 50,42
II. Unfunded Debt .. 13,03 23,39 24,44 25,54 26,62 ‘27,28 28,39 29,78 1 30,97 30,81 23,16
It. Gross Total Debt (Total of ¥
1 and 1) . .. 1,871,868 1,83,20 1,67,61 1,69,91 1,69,15 1,760,268 1,96,28 1,74,3%3  :1,862,97 1,67,7% 1,19,88
1V. Appropriation for Reduo- ’
tion or Avoidance of Debt 1,28 1,05 87 1,78 1,80 1,98 2,03 4,37 494 4,51 5,48
V. Closing Cash Balance .. 10,70 6,30 8,83 10,63 11,50 20,47 22,63 21,88 31,56 92,35 22,87
* Figures relate to provincesin tho Dominion of India only; figures for 1948-47, howover, m«-lude those for the undivided prownoee of the Punjab and Bengal.
STATEMENT XVi :

GOVERNMENT BALANCES IN INDIA WITH THE RESERVE BANK OF Im)r; AND AT
GOVERNMENT TREASURIES, 1947-48
(Reference paragraphs 56 & 60 )

'-.
<
1
G

{In lakhs of rupees)

Reserve Bank of India Government Treasuries
f A= - ! Last day of the . —cAs \
Central Governmant Provincial Governments month +  Central Government } Provincial Governmenta
r A Y ¢ A : f A N A —_

194647 1947-48 1946-47 1947.48 1948-47 194748 & 1946-47 1947-48
. 5,38,08 3,99,65 19,58 13,74 .. April . 5,11 — 8 g 1,79 2,14
§5,12,14 4,02,30 ’ 15,41 12,33 g . May .. . 3,01 24 } 1,27 1,24
4,62,24 3,01,16 18,56 18,00 . .. June . . 4,98 27 § 1,41 1,76
4,83,25 3,93,88 22,17 16,46 - .. July . 5,40 17 ¢ 1,72 1,36
3,71,09 13,07 .. August 14 . 1 i" 1,06
5,00,04 3,600¢ I 21,08 1516 ¢.. August3l .. .. 552 2§ 2,01 1,32
© 4,75,13 36656 | 17,25 10,21 ..  September .. .. 3,01 —1 f 1,44 1,49
4,47,27 3,63,69 . 22,40 17,76+ .. October .. ‘e 39 11 ; 2,49 8
4,67,07 3,69,89 23,74 18,65 .. November .. .. 16 5§ ¢ 1,61 1,07
4,60,82 3,42,50 18,84 19,10 - December .. . 39 -1 7 1,69 1,13
4,39,69 2,68,48 21.61 17,20 ‘e January .. . 68 —8 i 1,71 1,10
4,29,60 2,62,86 12,77 13,34 . February .. e 25 4 1,97 1,19
4,22,85 2,74,85 30,89 21,10 . March .. Ve — 8 —23 i 2,60 1,63

Note :—Figures since the partition relate to the Central and Provincial Governments in the Indian Dominion only.

|

e

¥
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Year

1918-19
1919-20
1920-21
1921-22
1922-23
1923-24
1924-25
1925-26
1928-27
1927-28
192829

- 1929-30

1930-31
1831-32
1932-83
1833-34
1934-36
1935-36
1936-37
1937-38
1938-39
193940

. 1940-41

104142
104243

" 194344

194445
184546
194647
1047-48

Amount offered

for tender

33,75,00
31,75,00
65,00,00
96,00,00
104,00,00
81,00,00
$0,00,00
61,80,00
58,00,00
33,00,00
72,00,00
$3.60,00
71,60,00
84,00,00
31,00,50
31 7‘,@,00
384,00,00
2562,00,00
160,00,00
$0,00,00
109,00,00

Amount
tendered

53,62,30

38,19,60

93,85,25
107,22,60
107,60,76
139,32,00
120.95,00
103,83,25
113,51,50
125,99,00
117,86,00
125,90,25
116,96,50
162,48,00
140,27,00
527,43,50
628,59,00
351,48,50
204,77.75
104,90,50
146,30,60

STATEMENT XViI

(Reference paragraph 57)

Amount
sold

§7,09,05
102,48,00
139,18,00
139,28,00

95,84,00

50.68,00

25,86,90
20,48,75
44,73,00
69,11,00
75,00,00
65,97,00
76,14,25
59,47,50
51,78.75
80,08,50

. 71,998,235
T 82,13,25
70,50,00
84,00,00
8£1,00,50

i 4 309,42,00
., 359,71,23
220,27,75
117,900,753
§1,27,25
84,50,25

Amount of inter-
mediates sold

,50,45
1,59,26
20,00,75
$9,91,75
126,25,50
55,60,25
33,98,78
29,35,00
12,73,75

15,35,75
49,93,00
17,32,75
37,689,560
62,50,75
36,41,30,

Total amount
sold

87,08,05
102,48,00
139,18,00
139,26,00

96,84,00

3n.68,00

30,37,35
22,38,00
64,78,73
159,02,75
201,25,50
121,57,25
112,13,00
§8,82,50
70,50,50
80,98,50
71,09,25
87,49,00
120,43,00
101,32,75
118,60,00
371,92,76
396,18,75
229,217,753
117,90,75

51,27,25

84,66,25

GOVERNMENT OF INDIA TREASURY BILLS (ANNUAL) sINCE 1918-19

(In thousands of rupees)

Average yteld Amount

P N

g

. Includes amount outstanding on account of the Isaue Depsrtment {up to 1934-35 on uc(.ount of the Currency Reserve), %rovmces and others,

5

outstanding
at end of year®
49,24,30
$2,98,00
104,93,10
111,85,70
71,23,90
61,77,20
49,65,40
49,65,15
41,47,16
39,562,535
43,14,30
85,25,45
61,28,50
97,19,85
61,37,20
39,23,70
54,34,25
32,13,00
28,53,75
38,00,50
46,30,00
64,70,50
68,90,25
136,97,76
264,60,50
110,61,25
86,70,50
40 83,33,00
42 71,68,00
435 98,688,25



194748
Week endod

April 1 to 4

114 t]

” 'H

. 25

May 2

»e b

o 1G

" 23

»” 36

June B

» 13

o 20

" 27

July 4

" [

" 18

.- 25

August i

o 8

" 13

" 22

29

Sn;;tmnlmr 5

5 14
» 26
Octobor 3
, 11t}
o 17
" 24
31
Novomber 7
m I+
I 2'
” 2s
Decomber 5
»» 12
¥ ,9
“ 26
Junuary 2
“ 0
" 16
" 23
» 30
February 6
" 13
" 20
" 27
March i
”” 12
" lg
" 26
« 27 to 31
Total

STATEMENT XVill
GOVERNMENT OF INDIA THrRER MONTHS TREASURY Brus, 1947-48

(Reference paragraph 57)

SALES 0O PUBLIC

(In thousands of rupcos)

r ]
Auount Amount Amount Amount Amount Average Amount
offerod tendorerd sold disoharged outstanding mite of  wold in
for tender discount  favour
of of Insue
accepled  Duepact.-
tenders mont
“. p.

2.00,00 1,50 . .. 13,36,00 .. ..
2,00,00 45,50 15,30 1.61.00 12,2050 7 0 3,02,00
2,00,00 1.51,50 1,51,50 1,60,07 12,1200 7 ¢ 1,66,00
2,00,00 2,91,50 2,00,00 1,70,25 12,41,73 6 19 1,90,00
2,00,00 2,54,75 2.00,00 151,50 12,9025 6 11 8,04,00
2,00,00 3.50,50 2,00,00 80,30 14,08,73 6 10 70,00
2,00,00 5.42,75 2,00,00 70.50 15,399,250 6 11 1,75,00
2,00,00 6,44,60 2,00,00 77,25 16,62,00 ¢ 11 3,71,60
2,00,00 5,41,00 2,00,00 33,75 1R,28,28 © 6 17 5,62,50
2,00,00 6,84,25 200,00 1,69,00 18,5923 6 & 5,43,25
4,00.00 6,79,25 2,90,00 .. 22,49,25 g 11 725,25
4,00,00 2,85,00 295,00 1,.73,00 23,71,25 6 & 8,60,00
4,00,00 88,25 24,25 34.00 23,8550 7 0 3,70,00
2,00,00 70,50 .. 50.25  23,18,25 . 1.55,00
2,00.00 1,01,00 70,00 43,50 23.30,75 7 0 417,50
.. .. .. 1.51,50 21,88,23 .. 3,65,50
.- 1,87.00 10,901,265 .. 4,30,25
.. 29,00 19,89,25 . 9,13,50
.. 1,81.00  17,88,25 .. ,40,00
.. 3,99,75 13,88,50 .. 2,71.50
o .. 13.88,50 .. 3,40,00
.. .. .. 1,08.00 11.09,50 . $.42,25
2,00.00 111,75 1,890,310 . 2.00,50 11,7930 6 & 4,82,73
2,00,00 6,50,25 1,83.50 2,00,00 11,6500 6 3 9,43,00
4,00,00 9,36,75 4,17,00 4,00,00 11,8200 ¢ ¢ 8,41,00
4,00,00 9,89.50 1.08,00 2,85,00 13,0500 5 9 4,65.00
4.00,00 5,36.50 4,00,00 33.25 16.71,7 &6 9 2,20,00
4,00,00 8,51,00 4,00,00 71,75 20,0000 7 ¢ 3,38,00
6,00,00 7.62,50 6,00,00 .. 26,0000 7 @ 1,66,00
.. .. .. .. 26,00,00 .. 5.55,2 25
1,00,06€ 6,453.50 4.00,00 .. 30,00,00 7 6 6,19,50
4,00,00 5,65,00 4,00,01 . 34,0000 & 7.27,00
4,00,00 4,71.50 4.00,00 .. 3R00.00 § n 5,02,00
4,00,00 1,77,00 1,77,00 .- 390.77,00 7 11 10,26,75
2,00,00 70,60 70.00 . 40,4700 & ¢ 5,645,25
2,00,00 80,50 60.00 1,89,60 80,17,50-8 0 .. 5,78,30
2,00,00 1,22,25 1,22,73 1,85,50 385 8 0 7,23,00
2,00,00 2,2? 35 1,86,25 4,17,00 36,2300 § ¢ 7,24,00
.. 8,00 4,08,00 32,2300 8§ ¢ 1,55,00
.. .. .. 32,23,00 .. 1,69,00
200,00 3, 48 .50 1.72,50 4,00,00 289560 § 0 2,79.00
2,00,00 1,54,50 1,37,20 14,0000 27,3275 8 0 3,25,00
2,00,00 "06,25 1,21,00 6,00.00 22,5373 & 0 6,14,30
2,00,00 2,04, rm 114,50 .. 23,688,245 & 0 2.08,50
2,00,00 300 00 §3,50 4.00.00 20,53,7% 7 9 8,138,256
2,00,00 2,22,00 3,44,50 747,75 16,50,50 7 10 3,02,00
2,00,00 87,00 535,60 52,25 18,68,76 & 0 8,17,25
2,00,00 2,42,00 2,87,00 1,77,00 17,63,7 8 0 8,104,256
2,00,00 2,44,00 1,89,50 1.30,00 18,2325 &8 0 22,19,00
800,00 15,00 10,50 1,232,785 17,11,00~ 7 ¢ “1,50,00
1,00,00 98,00 1,05,00 1,86,25 16,30,75 &8 . 0 9,14,50
1,00,00 22,21 8,00 8,00 16,30,75 8 0 85,00
1,00,00 . 22,265 16,63,00 &8 ¢ 35,00
los.oo.oo 140 3000 184,56,25 81,39,26 16,5300 ‘7 ‘2 2,71,33,25

There wore no sales of intermadiates during Lhe year.

146

Total amount
outstanding
including
amount
outstanding
onh account
of Irsuo
Departmont,
provincos
and others

73,39,00
764,85,50
77.23,00
78,32,95
81,1475
81,449,753
81,94,25
82,32,00
84,62,23
79,48,75
80,74,25
77,30,75
77,35,09
78,89,75
78,39,75
75.87,75
78,51,00
77,38,5)
81,67,60
76,84.23
77.92,75
74,46,00
76.39,00
73,21,25
77. 74,.. 7]
79.32.25
83.64,00
86,3275
91,313,735
86,7975
093.44,75
n7.30,25
1.03,41,75
1,12,03,50
1,14,98,50
1,14,64,75
1,11,82,00
1,08,33,25
1,01,23,25
1,01,42,25
08,45.75
96,91.00
92,82,25
$8,37,25
88,23.50
83,868,753
81,23,25
83,70,75
1,00,08,00
99,31,78
1,00,42,00
99,72,00
08,08,25
98,68,25
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STATEMENT XIX

GOVERNMENT oF INDTA TReASURY Bmins (MoxtnLry), 1947-48

( Reference paragraphs 57 & 58)

{In thourauds of rupees)

" 1946-47 1847-48
e A p — A— e
Total amount Total amount
PUBLIC Amount outstanding PUBLIC Amount outstanding
sold in inclhuding sold in including
Sales Average  Dis- Outstand- favour of amount Sales Average  Dis- Outstand- favour of  amount
Yield  chasges ings Issue  outstanding Month Yield  charges inga Tsaue outstanding
Depart- on account Depart-  on mecount
ment of Issuo ment of Issue
Department, Department,
provinoces provineos and
awnd others others
8,23,25  25.23,00 16,02,25 83,26,25 April 403,00  @.43 3,60,75 11,6925  16.57,530 79,28,25
13,714,735  11.48,25 9,31,75 66,41,00 Msy 9,44.00  0.43 33500  18.24,25  12,77.50 £4,31,75
200,00 0.35 11,4530 207,25 2551,50  52,38,25 June 9,13.20 0.42 426,25 23,1525 23,490,350  75,99,75
‘11,34,50 0.39 13.37,25 15,18,76 63,39,25 July 0,00 0.4 00,50 19,8476 21,26,25 17,38,00
3,85,60 0.44 17.22,75  153,69,50  T2,42,50 August ., Ve 1.43,75  D.9L00 185050  73,37,25
3,43,00 0.44 200,00 18,65,73  27,23,25 76,77,25 September .. 12,0000 0.3¢ 9.14,25 12,7856 274350  79,99,00
£,00,00 - 0.43 112950 15,36,23 12,8100 71,10,00 October .. 18,00,00 Q.44 38,75 30.00,00 - 17,148,775 93,44,75
517,26 0.43 3,86.30 16,68,00 13,05,75 69,78,00 ~November .. 10,47,00  0.50 ceee 40.47,00  29,67,00 115,08,25
4,17,i18 0.4 343,00 174873 21,2276 93,52,25  December .. 376,00 0.50 12,00,00  32,23,00 21,95,50 101,34,25
5,68,00 . 0.44 8,00,00 15,10,73 13,20,60 82,59,756 _January .. 54525 0.50 14,00,00  23,68,25  14,36,00 88,32,25
3,35,00 0.44 5,18,256 13,2750 13,990,060 61,70,25 - Februacy 7,72,60  @.49 14,47,00  16,93,75 = 28,6550  81,90,75
4,26,25 0.44 4,17,75 13,36,00 37,03,00 71,59,00 March o 335,25 0.90 376,00 16,3300 39,13,75 98,68,25
51,21,26 0.42 69,37,50 13,36,00 2,20,20,60 77,59,00 Total .. 84,5625 0.45 81,39,25 16,53,00 2,74,33,25 98,68,25
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STATEMENT XX

(A) ProvinciaL GOVERNMEXNT TREASURY Binrs siNcE 1938-39

(Reference paragraph 61)
(In thousands of ripees)

Provinces and Particulars 1938-39 1939-40 1940-41 1941-42 194243 1943-44 1844-45 1945-46 1946-47 1947-48

MADRAS
Amount offored for tender .. 1,90,00 4,25,00 3,75,00 1,00,00 1,50,00 1,60,00 1,00,00 1,50,00
Amount tendered . .. Lo 24275 5,38,60 7,34,26 3,06,30 4,56,00 1,65,00 3.10,00 3,33,00
Amount sold e 1,90,00 4,25,00 3,75,00 1,00,00 1,50,00 60,00 1,00,00 1,00,00
Average rate of duoomu per
censperannum .. Rs. I 8§ & 2 ¢4 3 ni12 9 012 0 onn 013 7 o 9 0 0 5 4
Amount outstanding - .. .. . . . . ..
BoMBAY
Amount offered for tender .. .. .. .. .. .. 60,00 .
Amount tendered .. .. .. .. .. .. : .. 1,15,00 .
Amount sold .. .. .. .. .. 50,00 .
Average rate of ducount per
cent per anmum Ra. .. . .. .. . 010 0 .
Amount ouut.andmg .. .. . . .. .. 30,00 .
BEWGAL
Amount offered for tender .. .. 1,20,00 1,65,00 6,75,00 50,00 29,60,00 35,00,00 16,50,00 12,50,00 6,00,00
Amount tendered .. .. .. 1,33,25 1,82,50 13,52,50 1,34,60 37,66,50 56,48,00 27,75,00 17,20,50 4,00,00
Amount sold 1,20,00 1,65,00 8,75,00 50,00 29,00,00 35,00,00 16,50,00 12,50,00 4,00,00
Average rate of duoount per )
cent per annum .. Rs. .. 1 210 1 0 3 014 O 0120 0 015 2 0;811 0 7 3 0 710 0 8 0
Amount outstanding . .. 30,00 .. 1,00,00 . 12,50,00 5,00,00 7,60.00 8,00,00 -
UnrrED PROVIMCES ‘
Amount offered for tendor .. 80,00 2,60,00 ‘e e 75.00 6,00,00 .
Amount tendered " .. 835,00 2,76,75 o .. 97,00 11,58,00
Amount sold 80,00 2,60,00 .. 75.00 6,00,00
Average rate of ducouﬂl per
centperannum .. Re. 7 811 211 9 .. .. . o012 3 014 2 W .
Amount outstanding .. .. 40,00 ‘e .. .. 10000 . .. .
Puxian, v i i
Amount offered for tender .. .. 90,00 '
Amount tendered .. .. .. 1,01,23
Amount sold .. 90,00
Average rate of discount per
cent perannum .. Ra. .. 2 810

Amount outstanding .. - ..
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CERTRAL PROVINCES AND

BERAR
Amount offered for tender . . 2,25,00 1.75,00
Amount tendered .. .. 3,06,75 1,95,25
Amount sold .. . 2,25,00 1,75,00
Average rate of discount per
centperannum .. Rs. 115 8 21 8
Amount outstanding .. 110,00 40,00
Assanm
Amount offered for tender .. 75,00 1,10,00
Amount tendered .. . 82,60 110,78
Amount sold .. .. 75,00 1,10,00
Average rote of discount per
centperannum .. Rs. 2 4 § 212 4
Amount outstanding 40,00 26,25
OR1ssa
Amount offered for tender . .
Amount tendered . ..
Amount sold .. ..
Average rate of discount per
cend per anmum . Rs.
Amount outatanding
TOTAL
Amount oftered for tender .. 5,70,00 11,80,00
Amount tendersd .. 7,17,00 13,756,758
Amount sold .. .e . 5,70,00 11,80,00
Average rate of discount per {
cent perannum .. Hs. 113 0 2 8 &
Amount outstanding 1,50,00 1,35,2%

N r
(B) PROVINCIAL GOVERNMENT THREE

1947-48 Issuing
Week ended Government

May 23 Bengal

June 27 . . Bengal

1,25,00 40,00 50,00 80,00 ..
2,44,00 1,656,25 1,31,00 1,39,00 .
1,25,00 40,00 60,00 80,00 .
0 14 10 011 3 010 0 010 5
50,00 .. .. 80,00
25,00 ¢ 1,10,00 8,76,00 16,%0,00
67,25 1,40,00 12,20,00 27,61,00
25,00 1,10,00 8,75,00 16,50,00
115 0 1 2 ¢ 014 ¢ 0 2 0
.. 80,00 2,50,00 4,50,00
1,00,00
3,46,00
1,00,00
2 7 6
50,00
6,90,00 8,15,00 4,35,00 46,05,00 §3,560,00
12,28,00 18,14,25 9,87,50 85,863,560 89,65,00
§,90,00 8,15,00 4,35,00 45,85,00 §3,60,00
&
014 & 013 8 013 7 o4 9 0 8 11
50,00 1,00,00 80,00 17,30,00

|

10,00,90

(Reference parqgraph 61)
i i

Amount offered : Amount Amou.nf
for tender tendered sold
2,00,00 2,00,00 2,00,00
4,00,00 2,00,00 2,00,00

MbNTHS TREASURY BiLrs, 1947-48

18,00,00 4,00,00
27,44,00 8,46,00

18,00,00 4,00,00
0 610 0 71

3,50,00 1,00,00

36,00,00 16,50,00 6,00,00
58,52,00 26,66,50 4,00,00
35,50,00 16,50,00 4,00,00
0 7 0 0 710 o 8 ¢
11,00,00 9,00,00 .e

(In thousands of rupees)
Average rate of Amount

discount per rent outstanding with

per annum the publio
Rs. a. p.

0 &8 0 2,00,00
0 & 0 4,00,00
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End of
March

1814
1918
1924
1929
1934
1939
1940

1944
1945

. 284.

.89

03

1846 (Preliminary) 284,04

1947 (.,
1948 (

) 254.07
) 267.74

Per.
cent-

age of
Total

80.4
39.9
28.4
24.9
8.3
18.1
19.2
17.3
17.4
20.3
21.2
18.1
147
11.9
12.1

Over
10
years

).
26.42
29,29

12].03

160,73

147.24
182.98
261.77
238.68
454.43
396.17
663.80
3565.55

682.42

Per-
cent-

age of
Total

0.6

7.4

6.1

21.9

23.2
i16.0
20.2
21.2
27.8
19.8
33.8

25.2
34.3
3i.3 .
a2.0

Betwoen
5and 10

years'

20.44
8g.93
30.25
67.93
124,71
113.75
150.31
68.78
91.75
35.38
282,44
222,75
171.IQ
283.62

STATEMENT XXI
PusLic DEBT oF INDIA SINCE 1913-14

DPer-
cent-

age of
Total

18.0
11.5
8.0
13. 4

(Reference paragraph (4)

(A) Rupee Debt
Per. Trea-
Under cent- sury
5 yeams oyeof i Bills
Total
59.43 16.35 449,24
.45 19.¢6 3,77
81.54 14.8 43. 15
79.22  11.4 39.24
70.89 9.9 +6.30
44.35 6.8 54,71
93.07 11.0 8. 90.
117.16 12.5 136.98
172.80 14.3 :2684.70
182.84  13.6 - 110.8]
249.50 15.9 ° B8.T)
321.59 16.6 V 83.33
34318 16.0 ! 77.59
287.23 13.4 98.68

Per.
cénd-

vge of
Tatal

3.6
4.6

Post
Office

Savings Per-

Bank

Deposits age of
and Cash Total

Cortifi-
cates

23.17

133.35

279.86%

ceni-

by
L]
<

2
7
5.8
1
4

12.5
13.1

{In croren of rupees)

Other Per-
obliga-  cent-

tions®*  age of

Totul
11.08 6.1
24.02 6.6

39.62 8.2

61.04  I1I.1
83.34 121
%4.34  11.%
§7.48  12.1

6.3 12.4

96.81 19.3

49 98 8.3
107.05 8.0
113.39 7.2
139.02 7.2

272.20% 12.7

243.421 11.4

Pereent-
Total creaee(-r)

or de-
crenne(—)

1719.77 -
358.78 +99.5
482.82 +35.5
551.21 +14.2
693.08 +25.7
709.96 -~ 2.4
7?71.719 -+ 2.6
8601.17 +18.3
41.00 -+ 9.3
1,208.18 4-25.2
1,342.89 --J1.3
1,671.82 +17.0
1,936.95 123.3
2,142.00 —10.6
2,134.97 .—-- 0.3

~ * Include (1) the unclaimed halances of old loans which have ceased to bear interest from the date of discharge, (2} balance of special loans (the bulk of this
relates to endowments made by the late King of Oudh for payment of pensions and stipends or for specific purposes of a religious or charitable character, guaranteed
by Government), {3) balances of State Provident Funds, Penaion Funds, and other accounts such as General Family Pension Fund, the Hindu Family Annuity Fund,
the Postal Insurance and Life Annuity Fund, etc., and (4) the amount of Three-Year Interest-Free Bonds and Five-Year Interest-Free Prize Bonds.

t Includes Special Floating Loans.

1 Includes Pakistan'’s share of the liabilities a3 on 14th August, 1947.




3¢

191

i STATEMENT XXI—(continued)
PuBrLic DEBT oF INDIA SINCE 1813-14
{Reference paragraph 64)

(B) 8terling Debt * {In crores of rupees)

Percent-

] Percent- Percent-  Between  Percent- Percent-  Other  Percent- age in-

End of March Undated age of Over 10 ageof 5and10 ageof Underb age of  obliga. age of Total  crease (+)

Total yeoars Total yeara Total years Total tionat Total or de-
crease (—)

1914 . e .. 285.57 99.9 — —_ —_ —_ — -_ 0.2¢4 0.1 265.81 —_
1919 . . .. 257,80 84.8 45.96 15.1 — — — — 0.32 0.1 30.08 4 14.4
1924 .. . .. 366.80 92.2 28.90 7.3 — —_ — — 2.08 0.6 397.76 + 30.8
1929 .. .. .. 298.61 62.7 169.93 36.0 4.66 1.0 — — 1.58 0.3 472.78 + 13.9
1934 .o .- .. 269._19 52.6 198.50 38.8 — — 22.48 4.4 22.00 4.2 §12.18 4 8.3
1939 e .o .. 288.05 §7.1 l35.1i 28.8 20.30 6.3 11.84 2.5 24.80 5.3 469.10 — 2.4
1940 .. . .. 256.63 67.8 115.44 26.7 39.09 8.8 7.53 1.7 24.80 5.6 24249 — 5.7
1941 . .. .. 248.81 71.6 40.81 11.8 31.37 9.1 1.50 0.4 24 .44 6.6 34.93 — 221
1942 : .. .e .. 134.09 63.6 34.66 i76.4 17.32 8.2 - 0.33 0.2 24.39 I1.5 210.70 — 38.9
1943} e . .. 20.32 36.5 4.08 7.3 6.88 12.4 —_ _ 24.33 43.8 5669 — 73.6
19443 . .. .. 3.3 8.6 3.97 .do.1 5.82 14.9 0.94 2.4 25'.06 64.0 3914 — 29.4
1045¢ . .. .. 2.98 7.8 2.98 ;7.8 5.81 15.2 1.83 4.8 24.66 84.4 B.13 — 2.6
19461’(Pre1iminary) .. 2.8? 7.6 2.98 !7.9 0.97 2.6 . 6.48 17.2 24;40 64.7 37.68 — 1.2
19474¢ ) .. 2.’66 7.1 2.81 (7.7 0.96 26 6.00 16.4 2424 66.2 3661 — 2.9
19488 ( . ) .. 2.81 8.3 0.668 2.1 0.51 1.7 2.54 8.4  24.06 79.5  30.28 — 17.3
.% Converted at ls. 4d. per up to 1923.24 and thureafter at ls. 6d.

t Including (1) the unclaimed balances of old loans which have ceased to bear interost from the date of discharge, (2) the balances relating to Service Funds and
since 1934 (3) the linbility for 5 per cent British War Loan 1929-47, interest on which remains suspended since July, 1931.
t Excluding Railway Annuitics. ,



- STATEMENT XXn*
(A) Posr OrricE CasH CERTIFICATES t

(Reference paragraph 67) (In lakbs of rupess)
Amou
Receipts Repaymenta Net receipts ouistanding
}g}g}g .o 10,00 1,12 8,88 8,88
igég'zo 4,03 7,16 —_ 3,1_3 5,75
-21
1921.22 . 1,00 2,41 -— 1,41 4,34
1922.23
183_24 . .e 7,61 1,63 4,08 8,42
-25
e e 15,65 310 12,55 20,07
: iggg—gg A b L FRTEEN RV N Wmmw:m“,;w::amamw 5
3 o 13,61 3,88 9,73 30,70
1027-28
1928-29° ., 4,91 3,31 1,60 32,30
1929-30 .e .. 7,16 4,45 2,70 - 35,00
1930-31 . .. . 11,78 8,35 3,43 38,43
1931.32 . ‘e . 14,49 8,34 6,15 44,58
1932.33 . .. . 15,74 4,68 11,06 55,64
1933.34 e .. .. 13,31 5,24 8,07 63,71
1934-35 .. . e 9,95 7,70 2,26 65,96
1935-36 . . . 13,45 13,43 2 65,98
1936.37 . . . 14,88 16,46 — 1,68 64,40
1937-38 . . 13,97 18,16 — 4, l9 60,21
1938-39 . . . 14,71 16,36 59,57
1989.40 . ve e 10,25 1280 .. = ig.,ss . 57,02
1940-41 . . . 4,89 14,93 46,98
1041.42 . . 3,97 11,04 — 7,97 39,01
1842.43 . 3,76 8,20 _ 4,44 34,57
1943.44 . 5,50 5,43 7 34,64
1944 .45 ‘e 5,48 4,31 LI17 35,82
1945-46 ‘. 6,87 3,72 2,08 38,78
1946.47 e 4,97 4,61 44 39,22
1947-48 (Prelxmmary)
lut April to 14th Auguast 1,06 2,63 —1,47 32,756
15th August to 31st March 3,05 ---3,05 —3,06
t Fzgwu for Burma are included up to 19386 37
(B) Post OFFICE DEFENCE SAVINGS CERTLFICATES }
: . Amount
Receaipts Ropuyments Net rocoipts outstanding
1940-41 2,41 12 2,29 2,29
1041-42 .. .. 2,81 75 2,08 4,35
1942-43 . .- .. 2,02 8l 1,21 5,56
1943-44 . - . 2,43 1,02 1,41 6,97
1944.45 . . 66 — b5 6,42
1894548 . . 50 — 50 5,92
1948-47 . 74 — T4 5,18
1947.48 (Proli )
1st April to 14th Ay 39 —39 4,79
15th Angust to 31st m'ch —1 39 s —
t Replaced by the Twelve-yvar National Savings Certificatos from 1st Ootober, 1943,
(C) Post OFFICE NATIONAL SAVINGS CERTIFICATES } _
Amount
Roceipts Repaymonts Net receipts outstanding
1943-44 .. . 8,88 1 8,65 8,65
1944.46 .. .. .. 19,66 1 19,54 28,19
1945-46 .. .o .. 23,21 10 23,11 51,30
1948-47 . 21,76 2,44 19,32 70,62
1947-48 (Prell.mmry)
1st April to 14th A 7,10 2,717 4,33 74,95
15th Augnst to 31st h 13,12 3,89

9,23 9,23
1 Incinding Hydunbad State National Sa.vmgu Certificates from 1044-46 up to 14th August, 1947

1948 do not include India’s share of the varlior liabilities,
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* ¥igures from 15th August, 1047 rolato to the Dominion of India only ; outstandings as on 315t March




STATEMENT XXIiI*
(A) Post OrrFicE SAVINGS BANK
(Reference paragraph 67)

(1n lakhs of rupees)
Net incrense Amount
Deposits Intorost Withdrawals  in Depositls outstanding

1913-14 . . 10,99 01 9,04 2,56 23,16
1014-16 .. . 9,07 53 17,88 — 8,28 14,89
1915-16 . .. .. 7,73 43 7,73 43 15,32
1916-17 - .. . 8,93 45 8,10 1,28 16,59
1917-18 .. .. . 9,72 44 10,17 _ 1 16,58
1918-19 .. .. . 12,99 40 11,21 2,24 18,82
1019-20 .- .. .. 17,18 56 16,22 2,52 21,34
1920-21 - .- .. 18,22 62 17,33 1,61 22,86
1921.22 .. . .. 17,11 6l 18,32 — 60 22,26
1922.23 .. ‘e .. 17,07 62 16,75 94 23,19
1923-24 . .. .. 17,71 87 16,79 1,69 24,78
1924.25 e .. .. 17,44 71 17,64 b1 25,63
1925-26 . .. .. 19,06 73 18,19 1,69 27,23
1926-27 .. . .. 20,38 74 18,89 2,28 29,60
1927-28 . .. . 23,14 86 20,84 3,18 32,66
1928-20 .o .- .. 26,24 97 25,39 1,82 : 34,49
182930 .. .. .- 20,25 1,02 24,63 2,64 37,13
1830-31 . . .. 24,36 1,04 25,60 — 10 37,02
1931-32 .. . .. 27,39 1,08 27,29 1,18 38,20
1932-33 . .- . 30,98 1,15 26,86 5,26 43,45
1033-34 .. .. .. 36,87 1,28 29,37 8,78 §2,23
1934-35 .. .. . 38,87 1,34 37,26 2,75 58,30
1935-36 .. . . 46,33 1,50 38,88 8,95 67,26
1936-37 .. .- .. 43,38 1,45 37,40 7,43 74,68
1937-38 .. .. .. 43,27 1,46 39,78 4,97 71,50t
1938-39 .. . .. 44,61 1,42 41,66 4,348 81,88
1939-40 .. .. .. 40,51 L16 46,22 — 3,56 78,32
1940-41 e . .. 25,35 93 45,09 —18,81 §9,51
1941-42 e .e .. 21,01 83 30,18 - 7,44 52,07
194243 .. .. o 22,26 73 22,84 - 16 - 52,22
1943-44 .. .. .. 35,22 93 24,19 11,96 64,18
1944-45 .. .. .. 43,76 1,22 28,94 16,04 80,22
1945-46 .. .. .. 74,42 1,70 41,30 34,82 1,15,04
1946-47 e .. .. 91,68 {n) 64,37 27,31 1,42,35
1947.48 (Prelininary)

Ist April to 14th August 37,45 (8) 23,66 3,79 1,46,14

15th August to 31st March 43,56 (n) 36,98 7,68 1,58

1 The outstandings are lower hy Ra. 2,16 Inkhs on uecount of the transfer of Burma and Aden balonoss.

(a) Not availablo.

(B) Post OrFick DEFENCE SAVINGS BANK

Net jnerease

Deposits Withdrawals in Deponits

1941-42 o .. .. 11 .. 11
1942.43 . .. .. 29 .. 29
1943-44 . .. .. 3,69 1 3,58
1044.45 . .. .. 4,37 2 4,35
194546 .. .. .. 1,98% 2 1,96
1046-47 .. .. ‘e 498 6 43
1947.48 (Preliminary)

18t April to 14th August .. .. 4,80 —-4,90

18th August to 31at March. 3,16 —3,1¢

1 Tho chunge in the ongstanding is due to adjustmonts made in the accounts for March, 1945,

! Including interest.

Amount
outﬂandilng
1

* ¥igures from 15th August, 1947 relate to the Dominion of India only ; outstandings us vn 31st March,

1948 do not include India’s ehare of the earlier liabilitics.
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STATEMENT XXIV

PrinorparL ITeEMS oF SMALL Savings (MoNTHLY), 1947-48

(Reference paragraph 67)

(In lakhs of rupees)
Post Office Cash Dsfence Savings National Savings Post Office 8avings  Dalence Bavings
Cortificates Cortificates Cortificates* Bank Deposits Bank Deposits Total
o A ™ A N A ~ A N r -A. ] Total Month-end
Month-end Month-end Month-end Month-end Month-end Recsipts outstand-
Receipts outstand- Receipts outatand- Receipts outstand- Receipts outstand- Receipts outetand- ings
’ : : ings ings y
14847 ings ings ings
April . 41 38,81 . 5,85 1,64 52,92 727 1,17,78 10 10,58 9,42 2,25,96
May . 46 38,90 .. 5,80 1,65 34,56 7,62  1,20,03 9 10,67 9,82 2,30,26
June . 45 39,02 .. 5,74 1,72 56,27 7,18 1,22,29 5 10,71 9,38 2,34,03
July .. 36 39,08 . 5,060 1,65 57,81 6,01 1,24,42 1 10,71 7,83 23,1
August .. 39 39,15 . 5,63 1,71 59,51 648  1,26,2¢ .- 10,70 8,68 2,41,23
September . . 44 39,20 5,57 1,88 61,32 7,68  1,28,84 .- 10,60 9,95 2,45,72
October .. 45 39,26 . 5,62 1,72 62,98 7,88 1,31,43 .. 10,69 10,13 2,49,38
November ., 49 39,33 . 5,46 1,96 64,78 7,77 1,33,686 1 10,70 10,23 2,63,93
December . 39 39,30 . 5,40 1,96 06,42 7.20 1,35,00 3 10,72 9,58 sy
January 40 39,28 . 5,33 2,40 68,27 7,78  1,36,35 .- 10,71 10,83 2,59,94
February .. 34 39,22 . 5,27 1,76 6,50 7,30  1,37,60 .. 10,71 9,40 2,602,208
March . 89 39,22 . 518 1,86 70,82 1,60  1,42,38 20 . 10,93 13,86 2,68,30
Total .. 4,87 39,22 5,18 21,76 70,62 91,68 1,42,36 49 10,93 1,18,90 2,68,30
1947-48
April 40 39,25 .e 5,11 1,55 71,32 8,84 1,45,11 . 9,85 10,79 2,70,64
May 44 39,26 5,03 1,38 71,98 9,12 1,47,36 .e 8,74 10,05 2,72,37
June . 21 38,97 ces 4,96 131 71,80 771 148,13 .- . 81 9,23 2,72,87
July . 1 38,11 ‘e 4,83 1,93 74,26 796  1,46,22 8,49 9,90 2,09,93
A
ltol4 .. 37,76 ., 4,79 92 74,85 3,82 1,46,14 8,03 4,74 2,690,860
T
15t0dl .. . — 15 . — 3 84 53 1,91 36 .. — 3 2,565 36
September ., - — 48 oo — 8 1,61 . 1,88 5,23 1,28 . — 99 684 1,62
October .. .. — 89 ok — 14 1,49 3,08 5,34 1,83 —1,56 6,83 2,32
November .. ; —1,20 b — 19 1,49 . 4,27 4,95 2,04 - o —200 64 2,83
December .. — 1,74 l — 24 1,03 - 8,73 8,14 2,78 . . — 2,30 8,07 4,11
January . . — 2,19 caf — 30 1,99 . 1,02 5,06 3,40 .. — 2,74 7,96 5,19
February .. : .. —260 —I; — 35 1,83 8,09 8,10 4,94 e  — 2,87 7,92 it
March .. .. —805 . — 40 2,14 9,23 7,93 7,58 —3,16 10,07 10,20
®) 1,08 37,78 .e 4,79 7,10 74,95 3748 146,14 .o 4,03 45,81 2,689,688
Total .. (:} . X -1 — 40 1312 923 4356 7.58 . —3,18 56,67 10,20

Note)—Figurea relate to ths Dominion of India only from 15th August, 1947 ; outstandings as from that date represent the balance of the Indian

Dominion only and do not include India’s sharo of the earlier liabilitios.

1847. (a) From lst April to 14th August, 1047. (b) From 15th August 1847 to 31st March, 1948,

* Including Hyderabad State National Savings Certificates up to 14th August,
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Average 6! @Qovernment
Months Sscuritios

193940* .. 111.2

1940-41 .. 114.0
194142 .. 118.9
1942-43 ., 115.0
194344 .. 117.2
1844-45 .. 118.0
1845-46 .. 118.6
1946-47; .. 120.4
17481 .. 17.2
Average ol Weaks

August 1939. 117.8
1940-47

April .. 119.8
Meay ‘e 119.4
June . 120.7
July** ..  121.9
Augustt .. 122.8
September .. 121.2
October .. 121.5
November .. 121.8
Decernber .. 120.7
January .. 119.7
February .. H7.4
M&I‘Oh‘ .o we
194748 I

April . 118.0
May . 117.9
June . 37.9
July . Ii7.8
August ‘e 137.8
Ssptember . . 117.4
Qotober .. 117.3
November .. 116.6
December .. 117.4
January .. 117.1
February .. 116.8
March .. 116.8

(Source : Economic Adviser o the Government of India)

Fixed Yield
Industrial
Securities

138.5
1471.5
156.9
144.0
164.3
176.2
187.0
197.8
169.9

137.

193.
195.
200.
202.
204.
200.
198.
198.
197.
196.
193.

NPAERRRNDOWOTOW o

176.4
171.6
189.6
169.
169.
169.
168.
168.
168.
169.
1688.
167.

RO WIW

* Seven months ended March, 1940

{1 Average of weeks.

STATEMENT XXV
.INDEx NUMBERS OF PRICES (MONTHLY) OF INDIAN SECURITIES (1927-28 —=100)

(Reference paragraph 72)
Variadble Yield Industrial Securities

S
Cotton Jute Coal Iron and Tea Sugar Cement Paper Banki
(22 (20 (13 Stoel (3 (19 3 (1 {2 (8
shares) shares) shares) shares) shares)  shaves) share) shares) shares)
85.1 4.3 164.5 536.3 69.0 87.2 162.8 348.7 116.8
85.8 654.6 149.0 507.1 87.5 86.2 159.4 209.4 123.8
111.0 57.2 162.5 504.3 .7 107.2 193.9 3.9 133.3
148.8 53.8 161.3 441.5 86.9 141.7 235.9 350.9 144.9
198.8 85.6 227.2 655.9 118.0 211.4 278.4 488.0 180.9
185.2 79.3 208.1 867.5 120.3 220.0 294.0 510.1 164.1
199.0 100.9 356.4 661.1 131.8 215.3 287.6 §99.2 217.6
267.1 133.3 408.8 787 .2 170.5 236.6 303.4 888 .1 286.7
104.3 80.7 260.7 526.9 145.5 164.8 215.6 609.3 292.6
59.4 117.%7 131.7 369.5 67.8 74.7 149.6 17¢.0 119.2
251.2 125.6 424.) 777.0 148.4 236.3 317.7 857.0 262.8
264.7 125.0 419.8 798.8 151.8 242.0 317.9 869.8 281.8§
277.5 135.6 427.7 844.7 163.7 280.8 328.4 889.0 302.7
290.9 155.1 495.8 881.6 178.0 268.1 331.1 984.0 313.0
314.1 163.9 501 .4 943.0 187.4 . 263.6 341.3 1,101.6 315.8
279.8 147.2 436.5 811.8 i81.6 246.5 306.6 972.3 285.3
276.7 125.3 362.0 777.1 175.1 234.8 308.0 913.2 203.2
268.4 134.3 401.6 773.7 171.3 232.3 302.7 + 801.4 283.7
251.0 126.3 377.0 727.6 172.7 223.3 286.1 834.9 264.9
266.3 126.7 376.4 728.6 177.7 222.5 284.7 830.1 291.4
238.7 118.7 344.4 606.5 170.6 205.2 260.8 749.7 273.9
202.8 114.3 331.9 535.8 159.5 200.0 220.8 732.1 228.8
199.1 114.9 332.0 554.0 167.3 195.3 218.2 732.1 227.1
202.0 88.2 200.9 582.1 146.9 177.0 217.4 611.3 230.0
109.4° 84.5 283.7 602.7 144.2 169.9 . 220.6 598.9 231.3
191.3- 87.9 252.4 540.7 145.6 160.0 207.3 610.7 225.9
185.7 87.8 230.8 484.8 144 .4 151.2 201.7 565.9 220.2
187.7 86.2 208.2 498.2 140.8 142.7 204.9 545.4 216.0
184.1 79.5 216.0 487.9 139.2 153.8 196.3 543.2 214.9
194.4 92.5 252.8 551.3 140.7 173.8 233.8 634.1 220.3
200.3 91.0 262.0 623.2 143.8 158.9 281.4 815.7 223.9
193.7 82.0 238.3 §06.4 142.4 151.0 219.4 573.3 216.4
191.1 80.7 230.6 472.8 140.8 144.5 216.2 549.5 216.0

** Average for three weeks ended 20th July, 1846.

General
Index

120.5
117.4
129.0
138.6
182.2
197.3
220.8
268.6
191.9

259.8
267.3
280.9
303.8
314.9
282.0
285.5
264.6
252.6
256.3
239.3

t For the week ended 10th August, 1946,

% Indicea for March, 1947 were not compiled as the stock exchangea rernained closed for most of the period.

e
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STATEMENT XXVI

MONTHLY AND ANNUAL AVERAGE YIELDS ! AND ANNUAL HIGHEST AND LowEST PRICES (IN BOMBAY)

OF GOVERNMENT OF INDIA SECURITIES, 1047-48

(Reference paragraph T1)

Monthly Average Yield, 1947-48 Annual Average 104748
Yield
Lm L4 - N - ] L4 A 2
Highest Lowest .
: Apr. May June July Aug. Sept. Oct. Nov. Dec. Jan. Feb. Mar, 1047-48 1946-47 Ifrioe Yield R'I’x'lce Yield
: 9. a. 8. &.
Under § yoars

34% 1947-50* . .. 0.92 1.37 1.38 1.05 1.26 0.88 0.48 1.05 1.36 101 8 @.77 100 0 3.50
249, 1948.-52 .. .. 1.8 1.80 1.50 1.73 1.62 1.16 1.04 0.65 0.85 1.26 1.256 1.22%+ 1.28 201 101 6 1.34 100 4 1.73%*
3 9% 1949.52 .. .. 208 1.84 1.80 1.71 1.80 1.76 1.66 1.50 1.566 1.65 1.91 2.03 1.78 1.98 10211 1.74 101 O 2.26
28%, 1950 .. .. 2,20 2,26 2.25 2.24 2.21 2.18 2.12 1.99 1.95 1.96 1.96 2.03 2.12 2.16 101 6 1.93 10012 2.26
3 9% 1951-54 .e .. 2.40 2.20 2.36 2.38 2.36 2.26 2.24 2,23 2.21 2.24 2.25 2.31 2.28 2.27 103 1 2.26 10112 2.48
~ Betwesn § and 10 yoars o

3 9, 1953-55 .. 2,51 2.44 2.48 2.50 2.52 2.47 2.47 2.47 2.46 2.47 2.49 2.56 2.49 2.42 103 5 2.42 101 12 2.65
239% 1854 .. .. 2,36 2.36 2.36 2.39 2.44 2.44 2.45 2.45 2.45 2.45 2.45 2.48 2.42 2.34 99 ¢+ 2.36 98 10 2.48
42% 1055-60 .e .. 245 2.561 2.55 2.56 2.54 2.53 2.52 2.51 2.48 2.48 2.47 2.47 2.5l 2,30 118 4 2.37 113 4 2.54
3 % 1957 .. e .. 2,73 2.68 2.67 2,70 2.60 2.69 2.89 2.69 2.67 2.70 2.70 2.78 2.70 2.62 103 1 2.66 101 2 2.88
Batween 10 and 16 years

"% 1969-61 . 2.78 2.75 2.74 2.77 2.18 2.77 2.77 2.77 2.74 2.76 2.78 2.82 2.77 2.66 10212 2.73 101 2 2.88
2{% 1980 .. .. 2.72 2.73 2.78 2.74 2.76 2.76 2.76 2.75 2.72 2.74 2.79 2.82 2.7 2.63 100 8 2.70 92 0 2.85
_44% 1960-70 . 2.74 2.73 2.76 2.75 2.75- 2.73 2.73 2.73 2.71 2.71 2.72 2,76 2.74 2.65 114 1 2.71 11112 2.8
2;% 1961 .. .. 2.&1 2.63 2.66 2.70 2.72 2.72 2.72 2.72 2.60 £.70 2.75 2.77 2.7 2.52 98 13 2.60 96 12 2.79
: ) :

2% 1962¢.. .. co e . . . 2.75 2.74 2.73 2.75 2.77 2.75 . 100 & 273 99 0 2.83
Betwsen 15 and 20 years

3 9 1963.85 .. .. 2.81 2.80 2.81 2.84 2.8 2.85 2,84 2.83 2.83 2.86 2.90 2.93 2.8 2.71 10213 2.78 100 0 3.00
3 9, 1966-68 .. .. 2.84 2,84 2.8¢ 2.8 2.87 2.86 2.88 2.88 2.86 2.80 2.93 2,956 2.88 2,76 10210 2.82 99 14 3.01
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Over 20 years

3 9, 1970-76 . 2,87 2.87 2.8 2.90 2.90 2.80 2,80 2.91 2.89 2.91 2.95 2.98 2.90 2.78 102 7 2.86 99 ¢ 3.04
23% 1976 .. . 2.9 2.70 2.72 2.78 2.78 2,78 2.78 2.78 2.78 2.77 2.77 2.718 2.78 2.65 101 2 2.69 98 8 2.83
8 9, 1986 or Later .. 2,95 2.96 2.96 2.88 2.98 2,97 2.97 2.98 2.96 2.98 2.99 3.01 2.97 281 102 0 2,94 97 14 3.06
(Conversion Loan of 1946) .
3 94 Undated .o 2.95 2.95 2,97 2.99 2.98 2.98 2,98 2.97 2.98 3.00 3.01 2.98 2,90 102 2 2.94 97 14 3.08
Rupee Gounterparts
4 9% 1948-53 .. 201 2,06 1.96 1.8¢ 1.71 1.57 1.40 1.20 1.10 1.04 0.98 0.90 1.48 203 103 4 1.96 102 0 1.23
419% 1950-55 .. . 2.06. 2.08 2,09 2,03 2.06 1.96 1.81 1.83 1.79 1.76 1.66 1.63 1.01 2.14 107 4 2.00 106 4 1.96
31% 1954-59 e .. 2.70 2.67 2.63 2.62 2.61" 2.60 2.60 2.69 2.60 2.51 2.57 2.59 2.60 2.64 106 8 2.48 106 8 2.72
419% 1958-68 .. .. 2,83 2,64 2.62 2.61 2.68 2.65 2.61 2.60 2.58 2.59 2.58 2.63 2.62 2.67 118 4 2.60 118 4 2.66
. { Por cent per annum. * Redeemed on 15th November, 1847. t Issued on 15th November, 1947.
** Caleulated on the basis of & minimum maturity period of three months.
STATEMENT XXVII
HieHEST AND LOWEST PRICES (ANNUAL) OF REPRESENTATIVE RUPEE SEOURITIES OF THE
GOVERNMENT OF INDIA SINCE 1938-39
(Reference paragraph 71)

. (In rupees)

. 3 per cent Loan

8 per cent Loan 3 per cent Fimat 4 per cent Loan 3 per cont Loan 3 per cent Funding 3 per cent First 1986 or Later

1951-54 Vietory Loan 1957 1980-70 1863-66 Loan 1966-68 Development Loan (Conversion Loan

1870.75 of 1948)
A A A, > . A A, e

s

‘103839 ..

,1939-40

“’194(»41 .

'1941-42

104243 .
104344 .
1044-45 .

1946-46
1046.47
1947-48

103} 100 ¢ .. e 114% 1073 983 26
101% 86 - .. .. 114 94 97§} 82
99% 92 100 99 9 884
100 93§ . 11} 99 064 854
993 o . . 104 1084 954 88}
1004 09F . . 1123 1104 9844 95}
101 08} L34 110} 99} 86}
102} 1004 102} 99f 114 & 1123 101§ 982
10448 1014 1053 1013 1173 112 1084 1003
1035 101 1034 1013 1144 111} 102 100

984
1014
1064
1024

..

064
08}

1004

99%

101 3
1084
1024

Highest Lowest Highest Lowest Highest Lowest Highest Lowest Highost Lowest Iighest Lowost

100§

99}

f{ighest l‘..c:vwest.l

104 4§
102

1004
973
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STATEMENT XXVIii
CoNTBOL OF CaPrraL Issuxks
(FroM lsT APRIL, 1947 To 31st MarcH, 1948)*
(Reference paragraph 74)

{Rupees in crorea)

Immudiate Schemes Long-range Schemes
~— A ] ~ A ~\
Applications  Coneents Refusals Applications ;; Consents Refusals
Clasaification . — A, - —~— A —_ r A N - —A N — — — A o
Amount ! Amount

No. of Amount No.of wholly No.of Amount No.of Amount Nd of wholly No.of Amount
compa- asked compa- or comps- asked compa- asked compa- or compa- esked

niss for . nies partially nies for nies - for niea partially nies for
) allowed . allowed
1. INDUSTRIAL—
Initial .. 1] 17.60 [] ] 14.08 7 : 3.18 38 23.13 30 20.03 8 2.4%
Dominion of India .. 5
Further .. 160 35.79 156 34.47 4 0.72 7 10.03 _‘5 6.76 2 8.27
Initial .. 18 5.13 15 4.78 3 0.38 10 10.18 gﬁ 7.78 [ 2.40
Outside Dominion of- H
India Further .. 8 4.76 7 4.65 1 0.10 1 0.49 oe .o 1 0.49
Total Indusirial .. . . 264 63.27 239 §7.92 18 4.35 56 43.83 40 34.57 16 8.61
II. AGRICULTURAL—
Initial .. 10 1.03 9 0.96 1 0.07 . .e .
Dominion of India .,
Further .. 13 1.34 13 1.34 .. ve 1 0.48 0.48 .
Initial .. .. e .. e - . .e .. . .
Outside Dominion of
India ?urther e aa . . .. - e . . . . .
Total Agricultural .. . . 3 2.37 22 2.30 1 0.07 1 0.48 0.48 .
I, FINANCIAL—
- Initial .. 88 23.89 - 20 18.40 18 3.88 3 2.15 2,15 .e .
Dominion of India .. o
Further .. 91 13.71 37 9.18 54 3.28 . . .
Initial .. 4 1.66 3 1.40 1 0.26 .- .. ..
Outside Dominion of. .
India Further .. 2 0.45 2 0.02 e .. . .n v’ . . .

Total Financial .. . .. 136 39.70 62 28.97 3 7.41 3 2.16 3' 2.18 . o



IV. TRADE AND TRANSPORT—
Initial
Dominion of India ..
Further ..
: Initial
Outaide Dominion of.

India Further ..
Totel Trade and Transport .

V. OTHER SERVICES—

Initial ..
Dominion of India ..
Further ..
Initial ..
Outside Dominion of -
India Further ..

Total Other Services. . . .e
VI. TOTAL NON-INDUSTRIAL—

Initial ..
Dominion of India ..
Further ..

691

i Initial
Outside Dominion of:
Indis

Totel Non-Industrial ve .o

VII. GRAND TOTAL (INDUSTRIAL
AND NON-INDUSTRIAL)—

Initial
Dominion of India .. .
" ]

ou Domini . Initial ..
mInon o .

i { roter
2 ¢

ToTaL .. . e . as

Total ‘()From 17th May, 1943 to 31st March,
1047) e e et e

Grand Total (From 17th May, 1948 to
31st March, 1048) . .. .

30
16

10

14

a8
124

218

156
284
22
10
472

6,026

10.53
4.53

15.08

1.67
0.57

2.24

37.12
20.16
1.65
0.45
59.37

54.72
55.94
8.78
5.20
122.04

639.09

20 5.04
18 4.42
s 10.38
100 1.67
4 0.57
1 2.24
59 26.97
70 15.48
3 1.40
2 0.02
134 43.87
120 41,02
226 - 49.95
18. 8.15
9 4.67
373 . 101.79

4,348 327.12

4,719 a28.91

10 4.59
10 4.59
29 8.54
64 3.28
1 0.25
84 12.07
36 11.88
&8 4.00
4 0.63
1 0.10 -
9 1648
1,208 140.24

1,307 158.66

11

13

49
8
11
1
2

720

789

21.40

2.50

23.90

0.10

23.65
0.48
2.60

2.6

46.78
10.51
12.68

0.49
70.48

352.70

423.18

11

13

41

623

678

0.10

23.65
- 0.48
2.50

26.63
4.08
"7.94
10.28
81.20
313.40

374.80

-~ U N O

16

97

13

2.45
3.27
2.40
0.49
s8.01

* Figurea prior to 15th August, 1947 relats to undivided Indis.




1935-36

1936-37
1937-38
1938-39
1939-40
1940-41
1941-42

1942-43

1943-44
1944.45
1945-46

1946-47

1047-48

1ab of
April
May
June
July
August

September ..

October

November ..

December
January

Fobruary
March

STATE
MoNEY RATES IN

(Reference
Imperiat Bank of India Cal) Money Rate Bazar Bill
Hundl Ratet - A .
Bank Culcutta Bombey Calcutto
Rato* ——Ae———— ——te——— ¢ A v c A »
Highest Lowest Highest Lowest  Mighest Lowest Highost Lowest
. 3 33 3 1 ) 33 ¥ 8 6
(33 upto Apr.-Nov. Ddec.-Mar, Apr.-July Feb..Mar. April Sopt.-Mar. Apr.-Tune Aug.-Nov.
November) & Jan.-Mar.
o 3 3 8 ) } 13 3 ¢ 5
Apr.-June July-Mar. Jan. 8ept.-Nov.
3 3 3 3 1 13 1 8 5
Apr.-July, Aug.-Jan. April  Aug.-Dec. Nov.-Mar. Apr.-Sept.
Fob,-Mar.
3 3 3 24 it 2} 3 8 6
Jan.-Fab, July Jan.-Fob. July, Sopt., Apr.-June July-Mar.
& Nov.
.. 3 34 3 2 t 2} Y 7 (]
Nov.-Mar. Apr.-Qot. Apr.-May Aug.-S8ept. April  Aug.-Sept.
3 3i 3 13 i 7 6

Apr.-Jun. Feb.-Mar, Aps. & Mn*y & April  Aug.-Mar.
June  July-Mar.
3 3 3 i 3 7 8
Apr. & May-Doc.,
Jan. Feh.-Mar.

3 3 i 3 7 8

. 3 3 1 3 1 6

3 3 ¢ t 3 7 8
April  May-Mar.

3 3 + 1 7 6

1
Mar.  April-March
i 1 10 6
Aug.-Nov. July-Aug. Doc.-Mar. Apr.-Nov.
3 3 i i 10 )

1047—
10
10
10
10
10
10
10
10
10
10
9 to 10
9 to 10

© €0 62 €3 83 25 2o W Y 6o 00 e
- e = g -
1 o o e e - e e W
PodooCcO OO
§85888888¢8¢8

_* The standard rate at which the Reserve Bank of India is prepared to buy or rediscount bills of exchango or
Imperial Bunk discounts first cluss three months commercial bills. { Ratos at which bills of small tradors aro reported

160



MENT XXIX

Inp1a sINCE 1935-36

paragraph T5)

Rate}
‘A__——‘:
Bombay

—
Highest

e}
Lowest
63 3
Apr.-July Qotober

5 3
Apr.-May, July-Dec.
Jan.-Mar.

5% 6¢
{unchangod)
5 3
Apr, & Fob.  October

6} 5}
Jan.-Mar. Apr.-Aug.,
Oct.-Nov.
63 653
Jan.-Mar. Apr.-Aug,,
Oct.-Nov.
63 43
Jan.-Mar.  Ang..Oct.

63 b
April Aug.-Oct.
6 4%
April May-Oct.
53
Apr.-July,
Nov.-Mar.

5
%April-Mm‘ch‘;*

44
Aug.-Oct.

74 5}
Jan.-Mar.  Apr..Oct.

(f}

7%

other commercial paper eligible for

Avorago
Treasury
Bill Rato

per cent
per annum

1.21

0.97

1.63

1.87

0.89

0.72

0.87

0.90

0.49

0.40

0.42

0.48

to have been discounted by shroffs,

Deposit Rates)

f 3 months 8 months 12 months
Highest  Lowest  MHighest Lowest Highest  Lowest
2} ) 24 1} 2 1
January Aug.-Sept. Dec.-Jan. Aug.-Bept. Deo.-Jan. Auggept
23 1 2} 1 2 1}
Sept.-Feb. June Sopt. Juno-July 8ept. & Nov.

. Dec.-Mar.
23 3 2} 1} 2 13
April Sopt.-Mar.  Aprit Aug.-Mar. April May-Mar.

1} 3 1% 1 2 13
Feb.-Mar. Sept. Feb.-Mar. Aug.-Bept.  March January

1% 1 1} 3 2 1}
Apr.-May Sept.-Oct. Apr.-May 8ept.-Oct., Apr.-May June-Mar.

Deo.Jan. . .

1 bY 14 1 14 1}
Apr.-Juno, July-Nov., Apr.-June July-Mar.
Dec.-Jan. Feb.-Mar.

i 3 1} 1} 1} 1
Apr..May, Juno-Bopt. April May-Sept. Oct.-Deo. Feb. & Mar.
Oot.-Mur.

1 1} + 1} 13
Jan,-Mar. June-Dec. Jan.-Mar. June-Aug. Jan.-Mar. Apr.-Deoc.
1} } 14 4 13 1}
Feb.-Mar. Aug.-Sept. Jan.-Mar. July-Nov., Apr.-Mar. Apr.-June

March
i} 1 14 3 2 13
Fob.-Mar. Aug.-Feb. May-Aug.,, Aug.-Nov. Feb.-Mar. Apr.-Feb.
Feb.-Mar.
tol 1t 1} 1} to 1%
1t01 1 to 1§ 14 to 1%
jtol 1to 1} 14 to 1}
$tol 1to 1} 1} to 1%
jtol 1to 1} 14 to 11
§tod 3tod 14 to 1}
$§tod $tol 1§ to 1}
¢t to} $tol 1§ to 1}
$tod 1 to 14 14 to 13
$tol 1to 1} 1} to 13}
tto} 1 to 1} 1} to 1}
1t 1} 1} to 1} 1} to 2

161

urchaso .under .the Resorve Bank of India Act. ]
cs0 are unofficial quotations. § As quoted by the larger banks in Bombay.

t The rato at which the

B



STATEMENT XXX

CoNsoLIDATED PosITION (WEEKLY) OF SOHEDULED BANKS* (INDIA AND PARISTAN), 1947-48

(Reference paragraph T7)

No. of
Friday Reporting Demand Time Tolal
1947-48 Scheduled Liabitities Liabilities Lisbilities
Banks .
April 4 .. .. 98 681,08 347,71 1,028,77
» no ... 28 682,08 348,71 1,031,39
" 18 .. .. 93 679,87 348,72 1,028,50
" 2 .. .. 95 670,18 348,08 1,028,913
May 2 A 95 870,98 349,14 1,020,12
» .. .. 95 664,65 349,62 1,014,268
» 18 .. .. 96 667,80 360,36 1,018,18
” 2 .. .. 28 664,51 340,38 1,013,889
» 8o .. .. 98 870,93 340,06 1,018,08
June 6 .. .. 98 670,81 349,30 1,018,81
” 13 .. .. 926 670,57 349,47 1,020,04
” 20 .. ... 96 671,84 340,15 1,020,78
" 27 .. . 96 667,26 346,45 1,013,70
July 4 .. .. 98 663,19 343,71 1,011,90
" mo .. .. 26 671,84 343,47 1,015,31
- » 18 .. .. 96 676,93 342,660 1,018,690
£ " 2 .. .. 08 677,88 3¢1,88 1,819,78
August 1 .. e 94 688,84 342,12 1,030,968
” 8 .. .. 26 684,68 341,36 1,028,03
" .. .- 26 676,30 343,68 1,018,04
" 2 .. .. 06 690,49 343,79 1,034,28
(65,47) (39,46) (104,92)
" 2 .. . 96 691,85 844,07 1,034,52
(64,88) (39,04} (103,93)
September 5 .. .. 97 697,75 345,32 1,043,07
. (65,08) (39.01) (104,08)
» 12 .. .. 97 701,32 344,95 1,048;17
- (64,41) (38,84) (103,25)
” 19 .. .. 97 699,24 345,86 1,045,11
. (64,0¢4) {38,53) (10248)
" 2 ., .. 97 698,97 346,15 1,048,12
: - (64,78) (38,238) (10%,02)
;'  Ooctober 8 .. .. o7 7%'.;,% 347,20 1,049,867
l : (65, (37,99) 103,95)
» 10 .. .. 07 701.%3) 341,00 1,(
(59, (26,65) (86,03
” 17 .. .. 87 709,22 342,16 1,051.'.;:
{61,98) (27,52) (39,48)
» 24 .. .. 97 711,99 318,21 1,058,20
_ (68,39) (32,54) (100,93)
» ) [ 98 720,60 344,26 1,084,860

(70,04) (31,12) (101,18)

Cash

Balances

with

Reserve

Bank
75,48
86,92
04,22
101,50
- 97,72
97,08
102,04
100,04
107,30
111,83
102,07
96,60
97,74
91,18
91,21
. 92,48
100,66
104,82
100,20
99,86
110,39

121,16
118,35
113,14
115,48
118,56

118,50
114,63
115,24
105,37
103,92

(In lakhs of rupees)

Advances Bills
Discounted
469,38 21,33
468,17 20,87
449,63 19,59
445,38 18,68
440,66 17,89
435,10 17,17
430,83 16,53
432,18 15,68
423,82 15,43
419,18 15,03
418,42 14,67
415,99 14,64
413,65 15,16
413,87 15,98
414,98 18,43
410,49 16,08
406,93 16,22
415,28 16,47
418,20 16,31
408,08 16,02
403,11 16,52
(43,64) (1,32)
400,88 16,42
(43,38) (1,23)
405,82 16,16
(43,03) (1,22)
404,03 15,80
(43,37) (1,29)
401,83 15,34
(43,35) (1,22)
398,35 14,84
(43,27) {1,00)
402,07 14,28
(42,22) (94)
398,88 14,14
(34,86) (87
400,52 14,68
(36,30) (91
405,38 15,03
(38,07) (94)
406,84 15,25
(85,92) {(1,09)




€91

- e

November 7
" 4

" 21

»”» 28
Deocember &
» 12

”» 19

» 26
Januaery 2
" 9

” 16

» 23

» 30
February €
”» 13

» 20

”» 27
March 5
» 12

" 19
26

A
. -
. . .

98
98
98
89

99
29
89
99

99
9
99
99
99

99
00
99
]

99
99
100

. 101

(18,87)
740,62
(82,18)

750,87
(81,€6)
152,68
(81,35)
753,13
(80,01)
748,08
(80,43)

344,15
(30,27)
342,10
(29,76)
343,3¢
(31,12)
342,26
(30,90)

342,64
(30,25)
342,11
(26,76)
341,81
(26,04)
342,64
(26,50)

343,06
(26,72)
340,97
(24,36)
330,83
(23,97)
338,40
(23,37)
337,76
(21,89)

336,10
(21.34)
335,99
(21,33)
340,26
(21,42)
341,03
(21,11)

341,38
(20,95)
340,88
(21,18)
340,38
(20,76)
338,63
(20,55)

{100,88)

41,36
(4,02)

39,63
(3,76)

(4,01)

102,78
96,16
98,91

108,24

128,17
110,79
108,32
106,73

92,00
93,88
- 87,69
98,01
103,74

'5.73

96,91

_1?1,78
02,36

95,37

s

77.96
78,71

404,05
(35,32)
409,49
(36,27)
408,52
(37,98)
403,20
(88,58)

408,89
(38,83)
406,49
(38,31)
416,80
(38,12)
424,79
(37,55)

437,8¢
(38,43)
443,26
(38,30)
440,30
(38,96)
451,83
(41,38)
456,14
(40,20)

462,81
(40,53)
468,78
(40,04)
466,41
(39,66)
466,74
(39,34)

467,21
(40,47)
474,33
(88,33)
478,18
(88,76)
479,63
(39,09)

14,78
{83)
16,14
(88)
16,46
(1,00)
16,84
(1,04)

17,83
(1,06)
17,88
(1,10
18,13
(1,02)
18,76
(1,04)

10,41
(1,02)
19,33
(L14)
18,99
(1,01)
18,71
(86)
18,32
(82)

17,13

(50)
16,41
(64)
18,68
(88)
17,33
(92)

17,97

- (89)

17,79
(89)
17,59
(88)
17,69
(89)

* Figures of their position in Pakistan since 15th August, 1947 are shown within brackets below the consolidated figures for India und Pakistan.



l STATEMENT XXXIi
CoONSOLIDATED PoSITION OF SCHEDULED BANKS* (INDIA AND PARISTAN) SINOE 1937-38

(Reference paragraph T7)
(In lakhs of rupees)

No. of Excess
Re- Total Balances .of (A} Total Total
Average porting Demand Perceni- Time Savings Demand Cash with over cash  Percent. Ad- Bills Advances Percent-
of banks Liabili- ageof Liabili. Depositst and Reserve the and age of vances Dis- and age of
Friday at the tiea (b) to ties Time Bank statu- balances (§) to counted  Bills {n) to
Figurea end of o Liabili- tory  with N Dis- N
: period : ties mini- Reserve counted
) B mum  Bank .
(a) (%) {e) (d) {e) [F)) (9) 0] 0] () (k) U] (m) (n) (0)
1937-38 .. 30 126,86 55.0 103,99 $ 230,85 6,37 24,57 15,78 30,94 13.40 108,16 6,00 114,156 4£9.45
1038-39 .. 51 123,81  54.5 103,30 8 227,11 838 15,88 2,62 2226 9.0 111,34 460 11594 51.05
1939-40 .. 55 132,64 56.5 101,96 38,86 234,59 8,73 17,30 8,63 24,03 10.24 121,47 4,97 12644 53.90
1940-41 ., 58 185,79 60.6 101,10 317,58 256,08 7,95 36,09 28,28 44,04 17.14 117,70 3,69 121,38 47.24
104142 .. 56 200,13 65.9 103,37 37,24 303,50 9,16 36,16 24,08 3231 10.65 115,32 4,84 120,16 39.59
1942-43.... 61 306,28 74.6 104,21 48,30 410,49 12,97 56,73 38,33 68,70 168.73 95,68 2,18 97,86 £23.83
1M43.44 .. 715 456,83 76.2 142,78 88,08 599,41 20,67 63,63 87,99 84,20 14.05 156,14 569 161,73 26.98
104443 <. . 84 684,80 78.1 194,12 90,58 778,92 27,31 88,25 56,90 116,68 14.98 224,22 11,18 235,38 30.22
1045-46 ;. . 91 654,63 71.8 259,52 121,66 914,05 34,80 89,91 61,99 124,71 13.64 285,07 16,06 301,12 32.94
1046.47 ... 96 725,54 69.2 323,11 133,04 1,048,856 41,11 81,25 38,61 122,36  11.67 406,39 21,32 427,71 40.78
w~ 1047-48 ... 101 708,85 67.8 343,89 149,71 1,050,64 39,92 100,81 58,80 140,73 13.40 427,64 16,82 444,36 £2.30
(74,86)3 {28,39)7 (10,36) (109,28) (4,29)% : (39,40t (1,000 (40,40)t

April 1947 96 680,69 86.1 348,53 134,19 1,020;22 39,36 86,53 48,53 128,88 12.52 453,13 20,11 473,24 45.58
May " 98 847,77 65.6 340,61 136,81 1,017,28 37,98 100,84 60,46 138,82 13.65 432,51 16,48 449,00 44.14
June 96 869,04 65.8 348,69 137,26 1,018,638 39,73 102,08 81,81 141,81  13.92 416,81 14,85 431,66 42.38
July ”» 96 673,71 66.3 342,93 138,14 1,016,604 40,29 83,86 53,32 134,16 13.20 411,57 16,18 427,76 42.07
August ,, 96 686,27 66.7 343,16 140,64 1,026,3¢ 40,68 107,28 66,10 148,28 14.40 400,11 16,35 42546 41.33

(65,18) (39,25)f  (12,51) (104x)1l (6,15)1 ; { )T (1,200 (44,79
Bept. 5, - 97 699,29 66.9 345,57 142,04 104486 40,26 116,38 7850 156,84 14.99 38 15,63 417,91 40.00
_ (64,58) (38,66)  (11,61) (103,23} (4,59) (43,25) (1,18)  (44,43)
Oct. . . 98 709,08 67.8 344,18 142,83 1.05%24¢ 30,56 111,73 69,30 151,20 1¢4.36 402,74 14,68 41742 39.63
K (65,15) H {31,16) (12,46} (96,31) (4.35) ! (37.27) (86)  (38,22)
Nov. % 99 724,74  67.9 342,06 144,76 1,08%70 40,10 101,27 68,17 141,46 13.25 405,82 16,06 421,88 89.61
s (73,79) ‘ (30,51) (14,22) (104,30)  (4,82) (32,04) (94) (37,98)
Dec. , 99 732,22  68.1 342,30 14585 1,074,561 40,08 109,00 85,54 140,08 13.87 413,01 18,15 431,18  £0.13
, (79,81) (27,39) (13,81) (107,89)  (3,89) _ {88,20)  (1,08) (39,26)
Jan. 148 99 744,52  68.8 340,02 146,30 1,0 40,78 95,04 51,01 135,80 12.52 447,07 18,95 466,02 42.97
e - (83,87) T (23,86)  (11L,39) (10783) (4,30 g (39,45) (97) (40,42) .
Feb. 4, 99 744,82  68.84 338,37 147,76 1,0 39,98 98,70 52,00 136,68 12.62 486,18 16,88 483,06 {d4.59
: (80,83) : (21,30)  (10,79) (102,33) (3,99) 2 (39,89) (91)  (40,80) .
March ,, * 101 751,42 68.8 340,23 148,71 1,091,85 40,04 83,10 38,72 123,14 11.28 474,81 17,76 492,57 45.12
(81,04) (20,86)  (10,38) (101,80) {3,87) (39,18) (89)  (40,05)

Note—Figures for Burma havo been excluded.

* Figures of their position in Pakistan since 15th Angust, 1947 are shown within brackets below the consolidated figures for India and Pakistan.

t For the purpose of Section 42 of the Reserve Bank of India Act, the Savings Bank Deposits are classified into demand or time liabilities according to the
rules of the various schedulod banks in respect of withdrawal of these deposits ; annual figures as at the end of March and monthly figures as at the end of the month;
figures for Pakistan exclude those for Lahore Centre. - : ; .

t Average from 15th August, 1047. § Figures not availablo. 9 Average of last two weeks.
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i STATEMENT XXXH
CoNsSoLIDATED PoSITION OF SCHEDULED BANKs* (INDIA AND PARISTAN) SINCE 1937-38
_ Indices (1938-38=~100) ;

i
Y
i , (Reference paragraph 77) 4
‘. Total , Balances Excessof _Total # Total
- Demand S with (e) Cash and Perceniage Ad- - ’14 Advances Percentage
Average of Demand Time andTime Cash Reserve over the Balances of vances > Bills and Bills of
Priday Figures  Liabili-  Lisbili-  Liabili- Bank stetutory with  (g) fo0 (o) % Die. Dis- (k) to (o)
ties . ties ties minimum Reserve ‘oounted  counted
: Bank #
(@) (b) {c) (d) (e) 7] @ (h) () (%) U]
103738 .. .. 102.5 100.7 101.8 99.8 16¢.7 207.1 130.0 138.7 97.1 98.5 96.9
1988-39 .. .. 100.0 100.0 100.0 100.0 100.0 100.0 100.0 100.0 100.0 100.0 100.0
1939-40 .. .. 107.1 98.7 108.3 106.5 = 108.9 113.3 108.0 104.5 108.1 109.1 105.6
1060-41 .. .. 125.8 98.0 113.2 124.6 = 227.3 344.9 197.8 174.9 106.7 104.7 92.5
1941-42 .. .. 161.8 100.1 133.86 143.6 227.6 316.0 145.1 108.7 103.6 103.6 77.6
1942.43 .. .. 247.4 100.9 180.7 . 203.3 350.9 503.0 308.6 170.7 86.9 8¢.4 48.7
104344 ., .. 868.8 138.2 263.9 322.4 400.7 498.6 378.3 143. £ 140.2 139.5 52.9
104445 . .. 472.3 187.9 343.0 428.1 582.0 748.7 523.6 152.7 201.4 203.0 68.2
1945-46 .. .. bB28.7 251.2 402.5 545.8 566.2 682.3 £560.2 139.2 256.0 258.7 64.5
1946-47 .. .. §868.0 312.8 461.7 844.4 511.6 506.4 549.7 119.1 365.0 368.9 78.9
1947-48 .. .. §&70.8 $32.9 462.6 626.7 634.8 769.0 632.2 136.7 38¢4.0 383.3 82.9
1047 .. 549.8 g7.4 453.2 818.8 3 563.8 636.9 57?0 127.8 407.0 408.2 90.1
.. 8539.4 8.3 447.9 595.3 ¥ 635.0 793.4 8 139.3 388.56 387.3 86.5
.. 541.1 387.6 448.6 622.7 642.8 808.5 83%.1 142.0 374.4 372.3 83.0
.. 544.1 | .0 447.8 831.5 , 561.1 609.7 602,7 134.7 369.7 368.9 82.4
.. 554.3 ) .2 453.2 642.3 i 0675.6 887.6 sggo 146.9 387.4 387.0 81.0
ber .. 564.8 .0 460.1 631.0 + 732.9 977.7 i 163.0 361.4 360.6 78.4
-, §712.7 333.2 463.8 620.1 703.6 910.6 879.6 146.6 361.7 360.0 7.6
Lmnber .. b85.4 332.0 470.1 629.9  637.7 763.4 835.5 135.2 364.6 368.9 77.4
.. 591.4 1.4 473.1 628.2 ‘ 686.4 860.1 669, 7 141.5 870.9 371.9 78.6 .
J' 1948 .. 6013 ) .2 477.8 639.9 Y 598.5 669.4 610.1 127.8 401.5 401.9 84.2
Foljruary ,, .. 601.7 7.6 477.0  620.6 ]| 608.8  691.5 640  128.8  418.7 416.8 87.3
”» 606.9 9.4 480.7 627.6 5 523.3 508.1 553.2 115.1 426.5 424.8 88.4
Y Note. —F:gures for Burma h#ve been excluded.

* Figures of their business in Pakistan have been included ,fmm 15th August, 1947,




STATEMENT XXXIlI
CLrArING HOUSE STATISTICS (ANNUAL) SINCE 1918-19
(Reference paragraph 19)

(In lakhs of rupees)
Bombay Calcutta Dellii Konpur Karachi Lahore Madras Total Other

Centrest

191819 .. 56946  7,41,13 .. .. 22,30 . 26,45 13,58,34 .
191920 .. 883,02 10,6576 . 2313 .. 3395 19,95,86

192021 .. 13,1593 14,39,93 .. 6,63 33,42 .. 5,79  28,71,70

192122 .. 9,0673  9,06,01 .. 9,01 36,73 5,86 39,5¢ 19,02,88

1922.23 ..  B,58,73  9,80,26 .. 7,03 33,58 8,49 46,13 19,34,12

1923-24 ..  7,00,08 863,06 . 038 41,52 585 5641 16,70,19

192425 .. 621,66  9,64,11 .. 572 46,13 5,57 5596  16,80,15

192626 .. 4,45,06 10,12,10 .. 6,16 26,14 6,86 56,80  16,63,20

192627 .. 422,68  0,61,01 .. 816 81,07 = T,70- 54,60 14,8515

192728 ..  3,89,80 10,5402 .. 7.00 30,82 7,60 59,70  15,49,02

1928.29 .. 652,35 10,94,00 . 7,31 28,02 8,60 65,13  18,56,10

192030 ..  7,93,66  9,60,97 .. 7,56 26,49 8,17 82,19  18,79,04

1920.31 ..  8,66,81 866,28 .. 6,71 24,47 10,67 50,36  18,24,10

1931.32 .. 623,82  7,31,09 . 5,63 23,23 8,02 43,97  14,38,76

1932.33 .. 66742  7,90,37 .. 7,08 25,56 8,60 48,85 15,47,78

1933-3¢ .. 66547 830,88 . 8,88 26,78 9,88 53,19 15,8508

1934.35 .. 689,17  8,775,69 .. 11,61 28,96 " 10,43 56,22 “16,71,98

19356-368 .. 7,10,74 0,18,68 13,73 11,69 30,12 11,18 69,23 17,71,38

1036.37 .. 762,38  0,23,68 15,61 11,51 31,04 11,40 51,30 18,4791

1937.38 .. 81556  9,66,93 18,27 11,0 35,63 1,21 1,00,64 19,69,08 .
1938-39 ..  7,86,22  0,34,65 18,68 11,76 32,06 10,36 8,01 18,8318 2831
1939.40 .. 883,97 11,54,03 20,35 14,22 31,53 11,14 99,94 22,2118 31,73
1940.41 .. 80232 10,08,53 28,53 19,20 46,76 16,33 1,0865 20,3032 42,28
1941.42 .. 10,4860 12,33,61 41,36 20,00 58,80 26,71  1,3641 257507 91,27
194243 .. 13,4523 10,7466 81,04 56,21 77,61 T 4876 18140 28,1571 1,63,38
194344 .. 10,6669 17,1861 1,1916 1,01,06  1,01,36 77,80 1,96,80 42,81,48 297,74
194445 .. 22,36,97 23,61,60 1,20,94  1,12,06  1,24,54 95,94  2,27,37 62,78,30  3,47,50
194546 .. 24,87,60 28,2621 146,02 11347 14540 10339 29823 61,2081 451,96
104647 .. 28,59,08 28,4225 1,6637 142,66  2,01,82 1,36,02 3,78,00 67,1710 504,28
194748 .. 24,5264 259096 12646  1,09,83  2,74,81 49,54 347,94 659,61,18 518,96

1 Abmedabad, Amritear, Calicut, Coimbatore, Lucknow, Madura, Mangalore, Simla, Nagpur, Rawalpindi;
(from April, 1941 to October, 1047); Patna (from April, 1943); Allahabad (from Ooctober, 1943) ; Lysllpur (from
September, 1944 to Saptember, 1947) ; Dangalore (from Octobor, 1844); Jullundur City (from Fobruery, 1945);
Agrra, (from May, 1945); Dehré Dun {from February, 1948); Alleppey (froth November, 1946);'Rajkot (fiom January,
1947) ; Gaya (from March, 1947); Poona and New Delhi (from August, 1947). .
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STATEMENT XXXI1V
NUMBER AND AVoUNT OF CHEQUES CLEARED (MONTHLY) AT EACH CENTRE, 1947-48

(Reference paragraph 79)

184748 {JRupees in lakhs)
— A N
Centre April May June | July August  Neptember Octoher November Devember Junnery  February March Total
BomBay-- - ) .
Number.. 692,772 692948 6,401,952 7 7,190,200 644,480  6.531.453  6,84,222  6,40.627 731,277 7,80,041 4,34,046 8,31.483  83,75,501
Amount.. 217,35 1,993,840 1,78,61 2,10.67 1,08.52 1,75.43 1,85,14 178,28 2,26.44 2,27,54 2,06,37 2,53,74 24,62,64

CALCCTTA: -
Number.. 4.17.422

7.39,124 705,487 700,793 TERATY 423370 5,339,606 6,06, 487 6,28,798  5.75,924 501,455 76,718,078
Amount, . 1,36,71

10399 22736 21035 220e2 G172 21218 24%03 242,62 22660  2,01.93  25,99,98

Derui—
Number. . 264 03,443 52,307 1,02,180 (44,830 22560 38.602 41,053 A1.508 53,489 33,637 #3,273 7,63,432
Amount. . 12,06l F1.74 12,01 14.94 033 4,10 7,93 7.98 Jo,nd 11,57 11,34 12,96 1,28,46
KANPUR—
Nuwmber.. 28738 33.363 31,786 37,315 32,746 33.334 33,998 32,304 - 40527 39,606 31,581 39,029 4,168,271
Amount. . eI a,81 7,99 9,50 9.0% 980 9,1¢ 7,81 10.83 1,37 5,18 10,18 1,09,83
KaARACHI—
Xumber. . S0, 195 06,727 82408  1,03.450 76.400 a6.043 49,106 42,985 32,209 38,951 33,042 41,354 1,863,730
Amount. . O X111 22,89 H, 58 22.36 17.83 132 16.19 16,73 21,47 23,37 54,78 26,48 2,74,81
LARORE— i i‘ 1
Number. . :‘l.-‘h’m o446 48,613 v 82,170 15,360 . 2,450 C 4,124 7,007 7.262 8,778 2,97,266
Amount. . }i, i 4 H,85 7,70 222 o .. 73 3,42 2,81 2,76 3,25 49,54
. .
Mapgag— 13 : y .
Number.. 1,853,632 L.O04,794 185,786  2,12,237  1,03.73S 2.(!6;‘"9 2,00,771 1024889 202,622 200360 1,89.385 2,065,200  23,72,113
Amount. . 29,34 27.05 27,10 20,00 28,01 20,450 23,97 25,10 29,06 20,30 28,23 32,60 3,47,04
Total—

Number .. 17,‘0,373 20,086,661 18,11,078 119,42,129 17,208,876 16,86894 14,40,169 14,92,090 16,89,074 17,563,862 15,456,829 17,81,772 2,08,66,395
Amount.. 4,806,224 4,79,13 4,48,09 .. 522,19 4,7569 4,53,38  4,08,T1 4,51,81 " 54939 547,97  §5,383,40

(Ul } { et |
OTH'F-R CENTRES ‘:_

i

b

Number.. 2,46.279 262,480 250473 2,35,134 262958 266,408 2,80,290 2,790,480 322,757 3,27493 2,81,400 3,60,604 33,84,266
Amount. . 47,12 43,27 39,03 - 43,44 38,569 38,10 11,82 33,12 49,22 45,00 38,13 53,62 5,18,

* Ahmedabad, Aruritsar, Calicut, Coimbutore, Lucknow, Madura, Mangalore, Simla, Nagpur, Rawalpindi, Patua, Allahabad, Lyallpur, Jullundur City,
Agra, Debra Dun, Alleppey, Rajkot, Geya, Bangalore, Poona and New Delhi (from August, 1047). :
Figures for Lyallpur and Rawalpindi have been included up to 3rd September and 20th Octobor, 1047, respectively,

"



f91]

STATEMENT XXXV
(A) REMITTANCES THROUGH THE RESERVE BaAXX oF INDIA

Telegraphic Transfers issued and paid, 194748

(Reference paragraph 80)
(In lakhe of rupeca)

194548 i 1946-47 1947-483
— A e ~ - A = r A -~
o April to # Octoher to April to October to April to October to
Centre ' Septomber March Beptember March September March
r A~ - ——A———— - =N\ A N T A ———y

Issued Paid Issued Paid Jssued Paid Issued Paid Irsued Paid 1ssued Paid
Bombay .. . 49,41 202,33 127,56 226,38 08,84 179,18 140,51 178,26 1,20,37 202,75 126,31 167,75
Caleutts .. .. 20173 10448 332,50 14640 13837 23600 14826 24939 1,47.60 29335 139,65 226,32
Dalhi .. .. 47,66 30,90 32,93 24,84 40,36 29,25 32,75 21,21 34,83 25,64 42,04 42,66
Kanpur .. .. 20,40 21,34 14,83 31,49 25,72 25,24 21,62 31,10 33,93 20,16 19,43 25,36
Karaohi .. .. 15,556 21.10 18,12 20,78 16,20 18,27 15,69 22,42 20,42 23,92 24,86 71,32
Lahova .. . 29,97 37,39 28,56 55,83 44,51 36,588 34.22 48,54 40,63 31,93 7,24 19,24
Madras .. .. 27,94 35,03 39,61 67,00 40,83 42,44 35,61 54,40 40,73 35,28 25,77 4401
Total .. 50288 452,57 592,19 572,17 404,33 568,22 428,87 605,60 438,31 503,01 385,28 597,85

% In addition, telegraphic transfors for Rs. 50,000 wcre issned by tho Dacca office during March, 1948,

(B) REMITTANCES THROUGH THE IMPERIAL BANK OF INDIa, 1947-48%

@ & (Referepce paragraph 80)
- {In lakhs of rupees)
3 " To Offices in
) 1945-4¢ ¥ 4§ 1946-47 . 1947-431
- r A - v A A [ A Y
From Offices in - DBongal Bombay Madras Total Bengal Bomhay Madras Total Bengal Bombay Madrag Tota!
o Cirele Circle Cirelo Circle | Circle Circle K Circle Circle Circle
)
Bengal Circle ' .. 322,97 115,48 ' H‘AS 454,90 313,49 * 106,20 16,57 430,& 324,36 121,68 18,21 464,26
,: ) ‘ i
Bembay Cirele 4. 7517 217,98 2574 318,84 99,49 | 239,01 20,86 359,38 00,24 273,70 22,16 386,09
Madras Circlo .. 25,12 50,76 146,33 231,21 41,92 62,02 160,19 264,13 28,13 52,30 172,91 253,36
Total .. 423,26 393,17 188,52 1,004,95 454,90 407,23 197,62 1,069,786 242,75 447,68 213,27 1,103,70

* Telographic Transfors paid, Mail Transfers received, Drafts paid and NDemand Drafta purchasod. t Preliminary figures.

1
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STATEMENT XXXV (Continued)
(C) REMITTANCES EFFECTED BETWEEN THE RESERVE BANK OF INDIA AND THE
IMPERIAL BANK OF INDIA AND TREASURY AGENCIES*

(Reference paragraph 80)

(Rupees in lakhs)

Harr-YEAR ¥NDED 30-9.1946 HaLyr-YRAR RNDED 31-3-1947 HaLr-yxar mmnb 30.0- 19471'
A - -
Tel hic Drafts and Telegraphic Drafts and Telegraplnc Drafts and
Tr Mail Transfers Transfers Mail Transfora Transfers Mail Transfers
g A N A N A N A als A N A =
No. Amount No. Amount No. Amount No. Amount No. Amount No. Amount

14,657 : 38,88

273,033 66,70

+14,762 53,20 308,728 78,39 14,333 43,13 240,043 67,37

At par . 10,075 392,50 2,841 32,48 10,587 389,58 2,638 11,72 11,005 401,94 1,997 10,34
At premium . 5000 3683 16,738 18,08 7,121 67,26 20,425 21,40 6,668 54,38 18,191 2522
Approved Non. Scheduled Banks and
Indigenous Bankers (undor para. 3C
of the Remittanco Facilities Schernc). 480 1,44 4,945 5,17 500 2,19 3,768 3,05 209 1,20 3,102 2,79
Co-operative Banks lnd Soentm :
At par . - 66 1,36 417 3,52 79 1,53 370 314 119 3,29 494 4,20
At premium .. 291 1,41 10,104 8,75 525 576 11,094 11,59 417 2,64 10,228 11,73
Local Funds at a pmmmm (under :
para. 3E (1) (f) of the Rennttmoe
- Facilities Scheme) 8 3 3,486 32 5 5 4,168 43 61 1 2,865 25
&  Other remittancea at par - .. 2,018 32,62 100,024 35,13 1,617 16,00 106,044 40,96 1,484 11,5¢ 98,673 37,06
©  Government :
Intra-Provincial at par .. . L4 2,71 135,410 38,07 707 1,93 163,554 54,563 2,757 5,01 118,620 24,32
Extra-Provincial at premium . 88 1,68 10,831 4,32 90 80 17,171 4,49 854 60 10,007 3,66
Totat .. 33.708 609,05 658,527 212,66 35,983 541,20 637,958 227,71 37,787 523,86 512,127 186,92
i, * Includes Burma up to 31st March, 1047. 1 Preliminary figures.
' STATEMENT XXXVI
_ ENCASHMENT oF ForEIGN CIROLE NoTEs, 1947-48
r (Reference paragraph 81) :
£ ! euh! by (In rupees)
- Y
' Bombay e.lcuth Dsethi* . Kanpur Karachi . Lahoret Madras Total
Bombay t 1,73,85,800  1,16,00,950 . 1,42,49,400  6,08,78,900 . 2,81,48,750 = 2,41,05,600 16,64,68,400
(laloutta A 33,69,12,750 [P 1,03,76,050 8,46,83,750 1,68,84,850 3,77,58,200 1,53,58,220 - 47,69,13,920
Kanpur - of 1,98,80,200 %4.85,500 60,62,450 ..., 28,086,150 , 96,34,850 23,68,300 . 4,72,47,250
Karachi 5,80,03,850 29,26,600 - 52,71,150 30,19,200 " 1,34,34,250 22,31,760 ,700
Lahoro .. 14,70,24,900 1,46,63,750  5.10,56,970 2,12,62,450  1,91,60,150 che- 69,904,950  29,01,63,170
Madras . 11,19,02,450 '84,08,500 33,04,150 46,21,250 85,02,000 81,11,200 ceee 14,28,49,550
Rangoon .. 5,25,050 -2,80,150 15,350 48,900 11,400 50,800 1,62,400 11,34,050
Total 1947-48 . 671,32,69,200 §,11,50,200 9,27,86,070 . 9,79,24,950 10,02,43,660 9,71,37,860 5,12,21,220 116,97,23,040
» 1048-47 . 39,04,54,500 8,66,25,850 46,05,85,360 5,90,05,400  26,28,08,920 8,63,20,000 104,47,78,020
» 1945-48 . 18,75,14,200 8,18,75,850 9,87,87,150 2,67,40,900 14,50,87,510 4,33,97,300 56,24,02,010

* From 1st Dwember, 1947 to 31st March 194b

1 lncludes figures for Delhi up to 30th November, 1947,
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STATEMENT XXXViI
RESKERVE BANK OF INDIA : BANKING DEPARTMENT*
WEERLY STATEMENT OF ASSETS AND LIABITITIES, 1947-48

(Reference paragraph 82) (I kb of rupees)
LIABILITIES ASSETS
g A _ - A p}
Deposits Tolal Loans  Other  Bills
7 -1 —A . - Liabili- and Loans  pur-
Fridey Central  Other Other ties Notes DBalances Advances and  chased Invest- Other
Fovern- Govern-  Banks  Others Total  Liabili- or and held to Ad- and menta Assets
104745 mong ments . ties Asocts ('oin  abroadt C(lovern. vancos  dis-
ments counted
Al 4 .. 406,67 20,62 77,10 29,21 542,50 21,81 574,31 9,08 466,37 . 16 3,25 70,40 24,18
" 11 .. 368176 24,13 88,56 26,09 533,44 20,42 563,86 ¢ 8,63 481,08 .. 17 325 65,99 473
”» 18 .. 390,48 20,44 94,24 28,19 639,35 19,39 568,73 15,20 478,74 34 30 3,40 65,93 4,78
. 25 .. 400,34 23,60 08,47 28,86 551,26 17,90 §79,28 23,62 476,87 1,09 30 3,35 66,36 1,67
May 2., 396,48 18,941 07,19 25,74+ 538,33 19,30 567,63 26,57 474,52 35 30 3,30 57,54 3,05
o .. 397,18 14,08 97,30 24,77 533,27 20,18 563,46 21,87 474,89 67 29 4,08 08,682 5,05
. 16 .. 398,18 11,45 102,607 24,03 536,64 16,26 565,90 28,22 474,25 S9 29 3,88 58,80 3,08
o 23 .. 399,98 16,26 101,75 24,19 542,18 18,16 570,34 31,82 472,98 o) 25 3,2 53,90 5.19
" 36 .. 404,26 12,82 108,48 24,75 550,31 20,87 580,98 37,23 166,33 1,31 11 3.23 $7.38 3,39
Juue d .. 394988 14,08 111,22 25470 545,07 10,16 574,23 30,39 462,27 1,81 9 2,70 TLA0 5,47
» 13 .. 393,78 10,98 103,01 2512 532,89 20,69 563,68 29,70 454,13 - 2,84 10 1,01 70,23 3,48
w20 ., 39836 13,88 97,82 24,60 532,08 21,98 564,04 37,10 445,33 324 21 a1 60,69 5,71
» 27 .. 394,87 16,09 96,73 25,08 §33,77 18,060 502,86 43,79 435,88 4,73 2 1,69 70,15 8,41
July 4 .. 381,65 14,59 42,43 Jo,66 519,33 13.23 542,65 43,97 417,78 5,01 3 3,05 67,34 4,49
s il .. 38284 13,30 89,28 36,81 522,03 12,51 544,84 48,08 412,45 3,94 23 3,41 69,31 5,44
o 18 .. 362,08 16,7] 93,21 38,32 530,30 14,36 554,67 60,56 408,50 04 33 3,48 70,81 4,25
m 25 .. 393,78 16,71 102,11 37,46 550,08 104 $70,12 73,83 404,99 7,61 33 4,07 72,566 3,82
August 1 .. ag:gs 18,52 108,72 3887 555,08 .85 5T, 81,78 402,29 3,71 32 431 1511 5,23
. 8.. 3 4 14,55 99,54 35,80 544,23 3.30 559,53 74,76 392,08 40 33 6,77 79,43 3,78
14 .. 376,87 13,07 100,59 3656 520,89 580 542,77 69,9 380,48 .. 323 854 81,21 5,03
" a2 .. 881,42 8,23 108,03 37,37 538,18 6,61 554,77 71,55 383,10 ! 1,00 32 oo 82,88 2,92
(1882)  (2,78) . § :
» 2 .. 351,38 12,60 123,88 37,22 553,88 4.69 588,54 89,74 382,51 1,00 32 6,351 84,46 1,00
(19,85) (291 f
September 5 .. 357,44 11,84 117,89 3536 546,49 6,38 502,87 §7,56 382,46 . 35 483 84,85 3,02
(18,86) (2,31) : bl : :
" 12 .. 359,40 10,68 113,82 3828 544,28 8,70 563,98 88,10 - 383,71 [T 46 2,33 85,34 3,03
(18,18) (2,21) ] : !
" 19 .. 386, 8,68 113,67 3‘50 545,25 10,59 566,14 92,58 382,38 Y4 31 1,87 85,67 3,20
(17,92) (1,95)
" 28 .. 369,22 10,54 114,70 30,47 557,75 1,29 579,03 98,88 387,00 ] 31 2,02 N7,43 3,34
(18,88) {1,93) )
October 3 .. 300,14 9,68 114,11 39,80 549,91 11,48 571,38 93,47 385,18 25 15 1,24 87,42 3,68
(14,200 (2,92
, 10 .. 368,08 7.82 113,75 39,91 545,84 12,09 567,93 85,86 386,84 .. 43 1,40 89,58 3,71

(13,28)  (3,01) ,

{

1
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3
]

" 13
» R
” 3]

" ..
» 21
) 2y

December 5 ..

» 12 .
»

. 26 ..

January 2

” | LI
”» 16 ..
” 23 ..
o 30 ..

February 6 ..

” 13 ..

» 20 ..

se 27 ..

- March J ..
" 12
, 10
- 24

¢ .

368,10 - (6,43
{10,0%) {3,39)

359,80 . 17,61
(9.86)  (4,23)

369,49 17,78
(8,82) (471

368,46 17,08
(1,87 (6,60
36955 . 15,13
(7,29)  (4,68)
369,63 4 19,86
(6.61) (3,48)
37081 18,50
(4,60) {2,90)

364,03 16,46
(3,20) (28D
351,80 14,10
(283)  (2,89)
385,01 ., 13.67
(1,8%) (83)
344.6% 18,36
(L,40) (L4

337,08 15,37
(5.29) . (8)
328,67 . 15,71
(8,15 (182
327,85 12,3
033 (1,2
209,92 12,58

(45,54) (438)
265.95 i 17,20
(15,33) (24)

264,75y 13.91
@32 (83)
464,50 § 1150
(40,44) (24)
250,81 ¢ 12,32
(39,22)  (L,74)
266,24 .5 12,85
(44,05) . (2.83;
249,06 | 24,41
(47,58) (2,49}
260,18, 18,34
(43,44)  (1,95)
26493 19,33
(48,87)  (3,63)
267,47 , 20,74
(54,58)  (3,49)

Note —Figures for Pukistan are sliown within braskets below thoso for India from 22nd Angust. 1947,
* Capital and reserves. rupees ten crorea.

112,83
108,06
109,08

£104,53
92,91
103,26
110,67

115,36
112,09
L0334

1U%,07

03.40
190,28
94,04
105.20

109,84

104,67
o213
L
M.77
[ T
87.6)
$2,01

N0

40.36
11,95
39,82

38,01
36,24
348,50
37,457
43,30

36,90
35,24
34.106

551,02
541,51
549,37

543,05
529,54
538,05
542,41

538,47
521,73
516,57
607,80

487,97
489,89
477,73
469,53

- 473,87

462,24
455,06
456,59
463,29
449,40
443,42
434,73
457,32

1030
12.23

10.34

9,90
11.40
13,85
13.35

10,48
11,63
14,11
12.51
17,09
15.44

15,34

1 Include ensh and shoro-term securities.

571,32
563,74
569,71

562,95
550,94
561,70
565,76

543,38
540,08
530,61

515,88
515,36
503,22
495,31
499,52

436,49
430,58
484,89
492,85
479,08
47,18
483,63
480,70

N3.13
79.69

80,48

74,86

65,77
58,79
aB.29

40,16

33,69
25.35
11,79
11.51
12,44

9,70
9,73
9,11

12,68
873

12,13

15,92

15,27

391,03
338.111
391,50

3at.2
386,43
357,34
387,25

390,79
384,72
358,49

353,134

375,22
374.85
373,56
370,75

371,71

374,22
375.12
381,22

384,78

385,54
340,42
392,64

19

w

!
¢
<

o~
(3] >t
[ ] &t

L
1

(2] 2]

[

[

W

91,13
91,62
93,20

94,39
94,31
08,47
08,79

97,70
94,78
02,33

093,28

93,72
84,41
87,0
88,14
8.7
70,44
71,68

72.81

3,88
3,89
3,81
3,95

3,05
4,00
4,03
4,14

426
4.31
4,33
4,53
4,65
4.71
3.04
4,14




STATEMENT XXXViHI
RESERVE BANK OF INDIs : ISSUE DEPARTMENT
WEEKLY STATEMENT OF ASSETS AND LIABILITIES, 1947-48
(Reference paragraph 83)

GLI

LIABILITIES ASSETS {In lakba of rupces)
— e — -Tatal Liabillties ,— A )

(Torar. Nores ‘ Percentage of
) Notes held IssveD) Gold Coin . Gold and
Friday Notes in in the : Or Assels and . Sterling Rupee Coin* Rupee Sterling

Circutation Banking Bullion Securities Securities Securities to

194748 Department Total Notes
: Tasued
April 4 1,247,890 9,86 1,257,78 44,42 1,135,32 20,17 57,84 93.80
" 11 1,253,310 8,51 1,202,32 44,42 1,135,32 24,73 67,84 93.46
" 18 1,247,680 15,08 1,262,608 44,42 1,135,32 25,10 57,84 93.43
” 25 1,239,81 23,48 1,203,30 44,42 1,135,32 25,71 57,84 93.39
May 2 1,237,02 28,47 1,263,48 44,42 1,133,32 25,90 57,84 93.37
" 9 -1,241,21 21,76 1,202,97 44,42 1,135,32 25,38 57,84 93.41
‘s 18 1,237,186 26,11 1,263,27 44,42 1,135,32 25,68 57,84 93.3%
. 23 1,231,92 31,72 1,263,684 44,42 1,135,32 26,05 57,84 893.36
” 30 1,227,083 37,13 1,264,16 44,42 1,135,32 28,67 57,84 93.32
June (] 1,233,60 30,29 1,263,858 44,42 1,135,32 26,26 57,84 93.35
v 13 ,233,08 29,68 1,263,06 44,42 1,135,32 26,08 57,84 93.36
.. 20 »227,41 36,97 1,264,38 44,42 1,135,32 26,79 57,84 83.31
o 27 1,221,51 43,86 1,205,17 44,42 1,135,32 27,39 57,84 93.85
Jply ¢ 1,221,42 4388 1,206,30 442 & 113532 27,72 67,84 93.24
o 11 ) 1,217,523 47,96 " 1,265,49 4442 ' 1,133,32 27,81 57,84 93.22
‘o 18 +1,205,86 60,44 1,208,31 44,42 1,135,32 28,72 57,84 93.16
» 25 . L;l,l% 83 73,73 5 1,287,37 44,42 . 1,133,32 29,78 57,84 93.09
"Angust 1 ‘ £§1,186,73 81,87 ‘ '{ 1,268,40 44,42 | 1,136,32 30,81 57,84 83.01
f» 8 1,183,72 74,87 i 1,188,39 44,42 1,185,32 30,80 ° 81,84 93.01
- 14 "1,199,37 69,10 1,268,47 4,42  1,13532 30,89 67,84 92.01
” 22 1,181,61 79,48 1.269,07 44,42 1,135,32 31,48 57,84 92.96
' 29 - 1,180,658 89,61 1,270,19 44,42 1,135,32 32,60 57,84 92.88
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8L

8eptember 5 . .. 1,182,96 87.47 1,270,841 44,42 1,135,32 32,83 57,84 92.86
>

" 1 ... 1,182,58 88,02 1,270,680 4442  1,13532 33,02 ¢ 67,84 92.85
" 1% .. .. 1,178,99 92,47 1,271,46 44,42 1,135,32 33,87 57,84 92.79

" 26 .. .. 1,173,569 98,76 1,272,35 44,42 1,135,32 34,76 57,84 92.72
October 3 .. .. 1,179,19 93,38 1,272,57 44,42 1,135,32 34,08 57,54 92,71
" 10 .. .. 118681 85,87 1,272,688 44,42 1,135,32 35,00 ° 57,84 92,70

" 17 .. .. 1,180,07 83,03 1,273,10 44,42 1,135,32 35,62 57,84 92.67

v 24 .. .. 1,193,71 79,57 1,273,28 44,42 . 1,13532 36,69 37,54 $2.65
" 31 .. .. . 1,193,39 80,33 1,273,712 44,42 1,85,32 36,14 ° 57,84 92.62
November 7 .. .. 1,200,756 72,04 1,273,70 44,42 1,135,32 36,11 57,84 92.62
” 14 .. .. 120824 65,40 1,273,64 44,42 1,135,32 36,00 - 57,84 92.68

" 21 .. .. 1,202,76 71,37 1,274,13 44,42 1,135,32 36,54 57,84 92.59

- 28 .. .. L1999 74,70 1,274,60 44,42 1,135,32 37,01 37,84 92.56
December 5 .. ..  1,208,83 65,67 1,274,50 44,43 1,135,32 36,91 57,84 92.57
" 12 .. .. L2157 58,68 1,274,39 44,42 1,135,32 36,81 . 57,84 92.57

" 19 .. .. 1,218,289 56,18 1,274,45 44,42 1,135,32 36,86 57,54 92.57

v 26 .. .. 1,225,36 49,02 T 1,274,39 44,42 1,135,32 36,80 ?‘ 51,8¢ 92.57
January 2 .. .. 1,233,79 35,66 1,274,36 44,42 1,135,32 36,77 * 57,84 92.58
" 9 .. .. 1,248,88 25,23 1,278,11 44,42 1,135,32 36,62 57,84 92.59

" 16 .. .. L2223 11,62 1,273,86 44,42 1,135,32 36,27 ¢ 57,84 92.81

" 23 .. .. 126281 11,36 1,274,183 44,42 . 1,13532 36,69 % 57,84 92.59
k. 3 .. .. 1,262,190 12,29 1,274,847 44,42 1,135,32 36,89 # 57,84 92.57
Fobruary 6 .. .. 127949 9,67 . 1,289,08 46,42 5 1,135,32 3647 & 72,84 $1.52
- 13 .. .. ,289,10 9,62 9 1,298,73 44,42 ; 1,13532 36,14 5 82,84 99.34
? - 2 .. .. §,289,92 8,08 # 1,298,90 44,42 ;. 1,135,32 36,31 82,84 90.83
. 27 .. .. 1,286,381 12,563 © 1,299,34 44,42, 1,13532 36,76 o 82,84 90.80
March & .. .. 830041 8,63 Y 1,309,04 4442 5 1,13532 36,46 ¥ 92,84 90.12
3, 12 .. .. 1,308,389 12,01 1. 1,318,90 4442 ;  1,13532 36,31 ¥ 102,84 89.45
b 19 .. .. ,303,47 16,80 1 1,319,27 442 . 1,135,32 36,68 102,84 89.42
- 26 .. .. 130438 15,13 1,319,49 44,42 1,135,32 36,91 102,84 89.41

* Including Government of India one rupee notos.
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STATEMENT XXXIX
REstrvE BaNK OF I[NDIA : BANKING DEPARTMENT® SINCE 1935-36

(Reference paragraph 82)

{In lakks of mpens)

LIABILITIES ASSETS
I8 -A ~ Tom ~— A - e ———— ey
. Daposits QOther Liabilities Notes Balanre: Loans  Other Rills
e A -~ Liabili- or and held and Loaus .purchased Llnvest-  Other
Average of Centrat  Other ties Assets ('oin abroadt Advances and ant matts  Assets
Fridny Figures Govern- (lovern- Banks (thers Total to Gov- Advances  dis-
raent  monts ernments countiil

1935-36 .. 11,28 .. 27,24 H 38,81 91 49,62 27.638 14,49 86 1 .o 547 51
1936-37 .. 9.83 . 2556 11 36,80 1,13 47,93 25,00 13.61 1.54 1 1 6.04 82
1937-38 Lo 1,37 .. 24.96 &0 37,02 87 47,89 25.70 13.48 79 2 H 7,12 72
1938-39 .o 14,90 .. 16,15 73 31,84 1.28 43,12 258,35 4,21 1,72 2 1,33 4.36 90
1939-40 .. G.84 700 17.82 1,03 32,71 1.54 44,25 18,8% 12,34 103 11 287 7.25 1,75
1014041 .. 10,03 7,97 36.84 1.91 58,15 2,58 08,71 17.39 39,32 2.01 7 97 7,78 1,17
1041-42 . 9,65 7,95 3773 3,84 59,22 . 4.38 73,65 12,45 45,08 4,09 4 27 8,46 1,76
1942-43 ..o 12,09 8.10 57,36 3,30 81,75 791 99,66 1.2 . 75,11 1,49 + GS 7.12 3.50
194344 oo 20,31 18.16 64,60 6.65 113,81 1082 134,63 10,67 11,52 40 15 o1 7.61 303
1944.45 o 162,67 16,83 90,57 13,25 283,32 14.04 307,38 11,19 277,28 43 I 1,446 13,13 3,73
104548 .. 3%6,03 20,08 w22 16,56 514,39 16.32 540,71 16,72 485,23 22 12 .. 3,33 2465 T.42
1494847 1, .. 469,54 21,62 S{-_.(M 13,24 580,44 18.32 618,76 3283 328,83 5 b2 2,33 3170 22,18
1947.48 .. 366,791 16,931 102,47 3421 520,40 14,55 534,98 17,24 406,95 1.57 214 2,62 81,53 4,55

(21,2008 (2,431% . b

X . § e

'; : ' 194s-a7 i

X i kS
April ..o 330,80 26,66 2322 10,14 644,82 2161 878,43 Lol 607,10 .. 9. 513 35,10 15,02
May ... .. A17,71 17,10 90,02 11,50 638,33 21,660 667,87 13,14 594.27 v 8. : 5.67 3552 19,24
June ._.i‘ .. 488,39 21,238 103,03 646 601,18 ?2.09 833,27 12,61 074,10 20 5 "‘ 55 30,23 15,33
July .. ' .. 474,28 16,53 107,63 6,15 604,62 1850 633,32 29,49 562,38 .. 6 2 " 15 23,54 17,70
August | .. 48643 2091 7,15 15,33 609,82 "22,45 642,27 41,73 564,04 .. 143 G 14,54 18,80

September .. 490,491 19,36 86,61 8,54 805,78 15,00 530,85 2,23 330,67 .. 3.59 244 14,22 14,45



E

e e - S

QLY

October
November
December
January
Fobruary
Mareh ..

April
May ..
June
July ..
August

September
October
Novernber
December

Jenuary

f
February

March ., f
b

t

* (Capital and Reserves, rupees tea crores.

404,60
444,09
451,73
445,55
438,73
417,31

398,79
389.2u
345,10
384,03
384,83
(19,73)**
363,08
(17.91)
366,91

(11,20)

369,61

(8.60)
364,10

{2,34)
305,84
(22,23)
283,86
(41,73)
257,91

(49,36)

i N
Note :---Figures for Pakistan ara shown within brackets below those for India from September, 1947,

23.39
24.91
18,03
19.54
14,12

33.63

24.45
14,71
13,78
15,33
14,19
(2.85)**
10,43
(2,10)
13,86
(8,67)
17,66
(4,16)
15,22
(2,M)
14,64
(77}
12,67
(1,37)
20,76
(2:89)

81,62
¥2,35
7747
77,53
74,06

73.97

34,59
101,36
102,19

04,20
107,93
110,77
111,53
102,82
111,31
100,97

!‘
102,63

34
b

sl
20.93
16.53
15,79
17,50
28,15

23,31
24,88
2487
35,51
36.68

REN &1

40,33

37.41

36.15

35.30

37,05

34,95

581,47
572,23
§03,76
658,41
550,02
§53,08

541,04
540,15
535,95
530,43
543,64
548,44
547,53
638,27
521,14
479,80
459,30

451,22

18,67
13.87
13.92
15,54
17.90
20,31

19.90
19.52
20,18
12,62

6,07

.31

608,14
596,15
587,68
584,00
577,92
583,36

1947-48
571,54
569,68
568,13
553,05
559,70
587,78
568,82
560,34
543,53
505,81
486,15

480,99

61.40
37,80
10,09
27,68
23.12
14,57

1435
28,74
353,27
36.680
78.59
™M

$4.63

71,23

ot
S
9t
<

14,36

10,31

13,02

1 Includo cash and short-term securitiea.

** Average of last two weeks for Pakistau.

§ Average from I5th August, 1947,

503,69
458.34
485,76
473.09
474,44
473,54

473,76
472,61
449,16
410.03
388,08

383.5¢

388,51

388,06

386,2
373,18
379,33

388,63

18

14

33
82
3,86
6,63
1.22

5

o

11

1,00
23
27

2,39

49

39

1,91
2,21

51
213
3,13

2,02

3,31
3,55
1,49
3,73

8,27

16,41
22 08
33.00
468,37
48,03

58,20

47,18
38,53
70,39
69,93
§0.62
85,77
90,59
96,49
94,52
101,32

88,20

73,42

[ A )
GOl o
& ]
e <t

-

-3
-
—

Ly b 1S
-2

xS I
-l & &

10,35
6,15
3,77
6,00
4,59

4,16

4,37

1,39

+ Including figures for Pakistan sinee 16th August. 1947,



RESERVE BANK OF INDIA : IssUE DEPARTMENT SINCE 1935-36

Average of
Friday figures
1935-36
1936-37
1937-38
1938-39

1939-40
1940-41
1941-42

1942.43
1943-44
1944-45
1945-46
1948.47
1947.48

1946-47
April
May .
June
July
August
September
October ..
November
December
Jannary
¥ebruary
March

1947.48
April
May
Juno
July
August ..
Soptember
October ..
November
Docomber
January
February
March

LIABILITIES
[ 4 A Y
Notes

Notes held in

in the
Circula- Banking
tion Depart-
ment

.. 164,00 27,68
.. 175,81 26,81
.. 186,16 25,61
.. 182,36 28,28
. (7,97) (1)
209,22 18,79
(11,09) (8)
241,41 17,28
(13,38) (20)
307,68 12,21
(20,20) (23)
513,44 11,80
777,17 10,60

.. 068,69 10,93
.. 1,162,84 16,41
.. 1,222,96 32,61
. 1,227,82 47,12
.. 1,235,12 10,83
.. 1,237,0% 12,88
.. 1,241,087 12,36
.. L2267 29,22
. 1,214,41 41,47
.o 1,198,385 58,97
.. 1,197,098 81,17
.. 1,201,290 57,60
.. 1,218,78 39,81
.. 1,230,800 27,40
.. 1,234,52 22,96
. 1,243,03 14,44
1,247,28 14,23

. 1,234,87 28,64
.. 1,229,11 35,15
.. 1,209,61 58,60
.. 1,190,40 78,50
.. 1,179,563 91,68
.. 1,188,863 84,44
.. 1,202,91 71,10
.. 1,217,05 57,38
. 1,264,08 19,21
. 1,288,33 10,17
. 1,803,78 12,80

STATEMENT XL

Total
Liabilities
(TotaL
NorTEes
IsSUED)
or Assats

191,64
201,62
211,76
210,64

(7,98)

1,265
1,274,95

1,245,985
1 249.93
1,254,33

» '
1,255,88
1,257,32
1,258,28
1,258,89
1,258,59
1,258,19
1,257,49
1,25747

1,261,651
1,203,50
1,264,206

(Reference paragraph 83)

(In lakhs of rupees)

! Percentage of

Qold and
Sterling

Securities Securities Lo

ASSETS

Gold :

Coin Sterling Rupco Rupee
and Becuritios Gom®*

Bulliont

44,42 62,09 56,51 29,62
44,42 69,57 64,01 23,62
44,42 79,92 60,23 27,19
44,42 66,95 67,11 32,18
44,42 78,03 67,52 37,44
44,42 129,92 35,87 48,46
44,42 165,00 35,28 75,19
44,42 319,11 22,33 139,38
44,42 643,62 14,28 85,45
44,42 863,73 13,62 67,98
44,42 1,081,268 15,63 57,84
44,42 1,133,88 19,43 57,84
4442 1,135,32 32,36 62,84
44,42 1,124,07 19,62 57,84
44,42 1,120,32 18,35 57,84
44,42 1,135,382 16,75 57,84
44,42 1,135,32 16,81 57,84
44,42 1,135,32 18,30 57,84
44,42 1,135,32 19,74 87,84
44,42 1,185,32 20,68 57,84
44,42 1,135,32 21,31 57,84
44,42 1,135,32 21,01 57,84
44,42 l 135,32 20,01 57,84
44,42 1,135,32 19,90 57,84
44,42 1,135,32 19,89 67,34
44,42 1,136,32 23,93 - 57,84
44,42 1,135,32 25,92 57,84
44,42 1,135,32 26,68 07,84
4442 1,133,32 28,563 567,54
44,42 1,135,32 31,32 87,84
44 42 1,135,32 33,62 f7,84
44,42 1,136,332 35,48 57,84
44,42 1,135,32 34,43 57,84
44,42 1,135,32 36,85 57,84
44 42 1,135,32 346,681 57,84
44,42 1,135,32 36,42 80,34
44,42 1,135,32 36,690 100,34

Figures for Burma shown within brackets below totala ; figures for India only fmm .hme. 1942
t Valued at tho statutory rate of Rs. 21.3-10 per tola.
* Inoluding Government of India ono rupoo uvtes from July, 1940,

176

Total Noles
Issued

55.58
56.54
58.72
52.91

54.97




LLT

Last Friday

April
May
Juno
July
August .,
Septembor
October ..
November
Decsmber
January ..

February
March

April

May

June .
July
August ..
September
October ..
November
Dcoember
January ..
February
March

STATEMENT XLI

MoxTHLY STATISTICS OF INDIA NOTES IN CIRCULATION SINCE 1042-43

(Reference paragraph 83)

(In lakhs of rupees)

1942-43 1943-44 1944-46
— A \ P A - — A,
Notes held Notes held Notes held

Total Notes in the Notes in Total Notes in the Notes in ‘Total Notes in tho Notes in

Issued Banking Circulation Issued Banking Circulation Issuod Banking Circulation

Department Department Depurtment
423,16 11,30 413,88 689,79 12,18 677,61 908,36 11,56 886,80
444,40 12,66 431,84 715,23 11,12 704,11 921,28 10,97 910,31
466,11 12,92 443,18 734,75 11,40 723,35 943,40 12,02 931,38
463,30 12,30 451,00 750,78 10,40 740,38 944,99 23,02 921,97
487,34 13,08 474,25 768,31 11,67 754,64 945,68 18,87 927,01
503,35 10,77 492,58 774,48 14,78 769,68 950,83 9,68 041,28
524,48 9,78 514,70 791,00 8,06 782,09 972,18 15,64 958,64
651,94 11,58 540,36 804,68 10,31 764,37 981,16 8,07 973,09
586,80 15,44 §70,36 850,40 9,60 840,80 1,021,286 11,86 1,009,680
804,19 10,94 593,25 862,80 9,21 853,68 1,044,21 10,20 1,034,01
626,23 11,87 814,36 830,04 12,54 . 867,60 1,087,056 7,71 1,069,34
855,11 11,53 643,68 804,84 12,36 882,49 1,084,66 9,78 1,084,88
1845-46 1 1948-47 1947-48

r A Al o —_ Y . —A ]
1,118,18 1,15 1,107,03 1,247,07 14,33 1,282,74 1,263,30 23,48 1,239,81
1,137,38 16,38 1,121,02 1,250,86 16,87 1,233,99 1,264,16 37,13 1,227,03
1.148,75 9,78 1,138,97 1,254,03 16.19 1,237,84 1,265,17 43,66 1,221,51
1,152,094 24,21 1,128,73 1,255,19 39,73 1,216,468 1,267,37 73,73 1,193,63
1,154,02 14,57 1,139,45 1,256,42 49,684 1,206,78 1,270,19 849,61 1,180,58
1,162,74 20,90 1,141,8¢ 1,258,09 70,24 1,187,808 1,272,36 98,76 1,173,592
1,169,77 13,64 1,156,13 1,258,71 83,04 1,185,17. 1,273,72 80,33 1,193,39
1,188,54 12,17 1,1768,37 1,259,681 58,63 1,200,98 1.274,60 74,70 1,199,90
1,222,183 11,20 1,210,89 1,258,036 34,09 1,224,537 1,274,39 49,02 1,225,36
1,247,73 48,05 1,199,868 1,258,32 32,56 1,225,76 1,274,47 12,29 1,262,19
1.240,80 44,90 1,195,90 1,258,01 28,34 1,229,67 1,299,34 12,53 1,288,81
1.238,41 19,64 1.218,77 1,258,08 16,05 1,242,03 1,319,49 15,13 1,304,368
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STATEMENT XLII
ABsorpTION OF CURRENCY (ANNUAL) SINCE 1914-15

(Reference paragraph 89)

(In lakhs of rupees)

Notes Rupeos® Soall Coin Total
Average Yor 5 years 1914-15 to 1913-19. -~ 18,72 T 22,08 + 1,02 + 39,82
1914-15 .. .. .. .. .. - 80l — 8,70 S U — 12,9
1915-16 .. .. .. .. .+ 923 4 10,40 + 38 - 20,01
1617 .. . .. .. oo 4 1A 4 33,81 d-w + 48,69
191718 .. .. .. .. AN L X5 i 27,86 et IOl . 4 48,08
1809 .. .. .. .. e oanm 44502+ 22 1 97,22
1919-20 .. . .. .. .o =202 20,00 {218 = 42,45
192021 .. .. .. .. - X U — 25,08 — 46 .- 32,04
1921-22 .. .. .. .. e 4 N85 - 10,40 — 4 — 1,16
1922.93 ., .. .. .. .. 4 387 —~- 9,68 + 23 .- G648
1923-24 .. .. .. . .. 4 T8 4 7,02 i 34 + 15,92
12425 ., .. .. .. RSP ¥ 3453 + 4 (1,83
1925.26 .. .. .. . ..+ Lle — W17 L2y — 6,78
1926-27 .. .. .. .. Y o 19,76 o+ n . -~ 23,08
192728 .. . .. . .. 4+ 1022 .- 378 + 40 + 6,87
1928.29 ., .. .. .. .. 4 3,57 — 303 4 4 + 98
1920.30 ., .. .. .. .. - - 18,80 -2 + 14 -— 40,37
1930-31 .. .. .. - .. — 11,37 oL — 65 — 33,60
1931-32 .. .. .. .. ceos 17,28 = 303 + 0N 4 21,38
193233 .. . .. .. co e 1483 S 7,56 -+ 10 - 22,29
1933.34 .. .. .. .. .. 4 13,54 - 30 4+ 65 i 13,89
1944-35 .. .. .. .. PR 32 - 3,2 + 48 — 3,08
1936-3G .. .. .. .. .. i A26 X1 + 22 - 39
1936-37 .. .. .. .. .+ 25,53 c 2,49 + LM + 24,05
1937.38 .. .. .. .. e —— 8,23 — 8,52 1 87 — 13,88
1938.30 .. . .. .. 1208 — 12,60 + 19 .- 9,43
1939-40 .. . e . .. - 49,43 1o 19,08 + 2,21 4 01,74
1940-41 ., .. .. .. N R LAY + 33,23 + 428 4 56,82
1941-42 .. .. .. . .. 13240 + 1718 + 5,06 + 164,64
1942.43 .. .. |- 261,85 + 44,93 + 11,64 - 318,42
I943-44 .. .. .. .. L. 288,00 - 28,60 + 18,46 + 282,97
194445 .. .. .. .. Lo, 202,30 + 10,06 + 19,20 4 231,04
19456-46 .. . . . .. 4 133,80 1- 18,36 TR RN T 4. 102,22
1046.47 . .. .. .. e+ 23,26 + 1,94 4 8,91 4 3,
194748 .. .. .. .. .-+ 62,33 — 12,34 4+ 89 4- 53,97

Note:—Includes Bucma notes up to 1942-43 and fignres for Pakistuu since 15th August, 1947.
* Including Guvernment of India one rupvo notes since July, 1840,
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STATEMENT XLIII

MoNTHLY ABSORPTION OF CURRENCY, 1947-48

(Reference paragraphs 89 & 92)

{In lakhs of rupees)

1946-47 1947-48¢
b/l : . ~ ey

Notes Rupee ('oin Small Coin Total Month Notes Rupoe Coin  Small Coin Total

+ 13,97 + 94 + 70 + 15,81 April —_ 2,22 + 2 + 7 — 1,
+ 1,25 — 1,68 + 0 - § 3,81 May — 12,78 — 123 + 7 — 1334
+ 3,85 + 2,50 + tid + 1,29 June - 5,62 -— 1,14 + 41 — 0,25
— 2238 — 19 + 6l - 23,78 Tuly . 27,88 — 3,02 + 19 — 30,7
— 868 — + 48 -~ 343 August - — 13,05 — 1,03 + 9 — 1418
— 18,93 — 1,58 + 23 — 20,28 September — 599 — 22 — n — 835
+ 1,32 - 70 34 + 696 Octobar + 19,80 — 4,86 + 2 + 15,15
+ 581 — 1,00 + 29 + 5,00 November — 651 + 278 + 13 Y}
+ 23,50 + L7 + 87 + 25,67 December .. 4 2546 — 1,32 + 33 + 24,07
+ 119 — I8 + 49 + 1,50 Jemuary .. .. + 3683 + éix,m + 30 + 3834
+ 391 + e + 43 4+ 495 February .. < 24,62 + 2 + 31 + 24,96
+ 12,36 — 8 + 40 + 12,88 March.. ... .. + 1135 -7 + 4 +: 17,32
+ 23,26 + 1,4 ~ 581 + 31,11 Total .. .. + 62,33 — 12,34 + 3,08 +. 53,97

1 Includes figures for Pakistan since 15th August, 1947,
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STATEMENT XLIV

CIRCULATION AND ABSORPTION OF NOTES (ANNUAL) SINCE 1909-10

Reference paragraph 90 o '
( f ’ paragrap ) (In lakhs of rupees)
an-:nd Annuﬂ Average

Lo 23 g Rl
Increase Percenlage of
Absorp- Percentage of or tncreuse or
Total Notes in  tion (4) Absorption  Total Notesin decrcese decrease in
Notes Circulu- or or Notes Circula- in averagy  average

Tusued tion Roturn Return Issuod tion circulation circulation
Average for 5 ysars =)
1809-10to 1913-14 61,17 44,41 .. S 58,51 41,97 ..
191415 ., .. 61,63 43,9 — 6,01 — 12 D404 o 4043  — 1,20 — 3
1013-16 .. .. 67,73 53,19 + 9,23 4 8l 64,10 48,08 -+ 266 4+ 6
1916-17 .. .. 86,37 67,08 -+ 13,80 4+ 26 76,14 59,36 <+ 11,28 4 23
191718 .. .. 99,79 84,30 4 17,22 4 26 101,77 M87 4 12,6+ 21
1918-19 .. .. 153486 133,68 + 49,28 4 58 138,20 113,84 4 41,07 + &8
19190-20 .. .. 114,62 163,78 4+ 20,20 -+ 15 171,88 151,10 + 387,24  + 33
1920-21 .. .. - 166,16 147,88 — 590 — ¢ 163,51 13888 — 12,22 — 8
1921.22 .. .. 174,76 167,28 + 9335 -+ 6 173,80 152,22 -+ 13,84 4 10
1922-23 .. .. 174,70 161,10 + 387 + 2 176,33 153,27 + 1,06 + I
1923.24 .. .. 18585 169,06 -+ 7,98 4+ 5 179,01 156,93 4+ 3686 t+ 2
1024-26 .. .. 18419 188,55 — 251 — [ 179,27 160,91 + 398 + 3
1925-26 .. .. 193,34 167,70+ LI6 4 1 AB6,88 103,16 _+ 2,25 + 1
1926-27 .. .. 184,13 164,31 — 340 — 2 189,13 156,36 . — 6,80 — ¢
1827-28 .. .. 184,87 174,63 - 10,22 4 6 180,18 162,62 + 626 + 4
1928-20 .. .. 188,03 178,10 - 357 + 2 184,86 17,90 + 928 4+ 6
1920-30 .. .o 177,23 160,30 — 18,80 -~ I1 183,11 163,00 — 89 — &
1930-31 .. .. 180,84 147,03 - 11,37 — 7 165,49 15,18 — 11,87 — 7
1931-32 .. .. 178,14 16517 4 17,24+ 12 163,64 152,62 + 1,49 4+
1932-33 .. .. 176,90 150,34 — 14,83 — 9§ 173,83 152,04 — 58 ..
1933-3¢ .. .. 177,22 163,88 4 1364 + 9 178,13 157,47 + 6543 + 4
1934-35 .. .. 186,10 163,56 — 32 .. 183,24 161,60 -+ 4,13 + 3
1935636 .. .. 195,68 168,82 .. 5,26 4+ 3 191,84 164,06 + 246 + 2
1936-37 .. .. 208,00 194,35 + 25,68 4+ I 201,62 17581 + 1,96 4 7
waras {0 o { M0 i | — s I 7 N LS T A
1938.30 { I.. { 196,47 178,36+ 7 .. 202,64 174,38 — 7,80 — 4
B.. 10,76 10,74 + 291 4 37 7,98 797 4+ 401 104
1939-40 { i.. { 238,43 225,10 4 46,74 4 26 216,84 198,73 + 23,74  + I4
B.. 13,78 1345 + 271+ 25 11,17 1,0 + 312 + 39
1040-41 { I.. { 251,81 240,65 + 1545 + 7 245,09 228,03 4+ 20,90 + IS5
B.. 17,44 17,11+ 366 + 27 13,68 13,38 + 22 4 21
1941.42 { T .. { ML7L 381,73 414118 4 59 200,46 287,48 - 6D45 4 26
B.. 28,35 28,33 4+ 11,22+ 66 20,43 20,20 + 682 4 61
1042-43 1 .. .. 655,11 643,58 -+ 261,85 + 69 619,58 507,69 + 220,11 4+ 77
1943-44 1 .. .. 894,84 882,40 238,91 - 37 787,67 TI,17 260,68 + &3
194445 1 .. .. 1,004,66 1,084,88 +202,39 4 23 #70,82 968,60 . + 101,52 + 25
1945-46 T .. .. 1,23841 1,218,777 4+ 133,89  + 12 1,170,056 1,162,64 193,95 + 20
194647 1 .. .. 1,268,08 1,242,03 + 2326 4+ 2 1,266,67 1,222,096 + 6032 + 5
1947.48 T+ .. 1,31949 1,304,364+ 62,33 4+ 5 1,274,956 1,227,82 + 4,46 .
1—India notes. B—Burma notes.

Note.—Since the Bank assumed the management of the currency, the variations in the figures of notes in
circulation as given in the weekly returns of the lasus Department of the Bank are taken to indicate absorption
or return. Notes in ciroulation now include the amounts held in Government Tressuries as well as by the public,
buthoxclude the holdings of the Banking Departinent of the Reserve Bank.  Includes figurea for Pakistan since
16th August, 1947.
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AR30RPTION OF SMaALL CoiN (ANNUAL) STNCE 1909-10

STATEMENT XLV

(Reference paragraphs 92 & 96)

(In thousunds of rupces)

Half Four Two Ouno Half
rupeost anna anna anny anng Single Half Pie Total
pivcost  pieces pieces  piecos* pioe pico pieces
Averags tor 5 years
1909-10 to 1913-14 15,76 13,59, 31,02 coegl, 1081 . 83, ... 83 - 62,83
" Average for 5 ysars ' o - i -

1814-15 to 1918-19 37,24 29,54 27,86 5,63 66 1,18 1,02,11
1919-20 88,15 60,33 44,056 21,18 90 1,21 2,15,82
1920.2) ., --- 931 —23,24 —12,82 — 2422 42 L15 ---46,02
1921.22 ., — 7,08 — 2,40 3,28 52 653 1,11 — 4,06
1022.23 .. 3,67 1,70 12,99 2,89 57 76 22,68
1923.24 . 6,20 3,99 19,88 2,42 b4 5 33,78
1924.25 15,87 4,90 21,86 6,31 65 72 49,31
1925.26 .. 3,34 6,49 11,22 2,28 46 72 23,45
1028-27 .. 61 --6,10 11,62 4,05 45 86 11,39
1927.28 . 7,08 4,62 22,02 5,06 54 85 40,11
1928-29 .. 8,89 6,57 22,12 5,04 67 4 43,93
1929-30 . — 2,00 - - 1,88 10,36 6,77 57 79 13,56
1830.31 .. —31,70 —18,88 —-14,33 - — 1,30 58 66 —@5,08
1931.32 .. 7.16 3,73 8,562 18 59 1,29 21,45
1932-33 - 6,11 2,13 10,82 1,48 60 1,02 9,94
1933-34 .. 14,01 16,04 23,27 10,28 74 1,10 65,44
1934-35 .. e 1,64 12,93 20,35 11,88 83 76 48,29
1#35-36 ., ._.,. —5,69 -— 5,68 1,76 13,06 11,31 81 59 22,36
1936-37 22,50 16,97 22,20 25,48 12,92 79 66 1,00,52
1937-38 .. 25,00 10,26 16,08 19,21 14,62 89 86 86,81
193830 ., 2,40 -- 9,55 3,55 6,34 14,80 84 71 19,15
193940 .. .. 59,687 38,97 48,07 51,25 21,08 87 97 2,20,98
1940-41 . 152,76 1,02,27 71,56 76,14 . 23,27 1,14 1,06 4,28,20
194142 . L,56,83  1,20,47 87,91 99,25 4,16 20,31 1.18 1,16 5,08,27
1942.43 . 381,02 286,87 221,82 2,02,27 56,89 12,89 37 75 11,83,58
1943-44 .. . 040,61 5,06,98  3,33,70 13,1098 1,14,33 29,45 8 13 18,406,268
1944.45 .. . 861,02 5,40,156 3,07,06 = 3,43,33 1,30,02 48,78, e 8, 4 19,20,38
1045-46 .. .. 2,95,64  2,99,29 135,66 1,564,094 61,18 51,18 3 4 9,97,83
194647 ., . 2,07,92  1,76,80 48,96 61,18 39,22 317,60 .. 4 590,72
1947-4879. . . 1,768,971 1,28,23 28,25 24,51 18,79 24,03 3 3,98,58

T 8inco the innuguration of the Bcs:.’r;w Bank in 1935 silver half rup.ces have been included in smtistic;
relating to smaull coin. Inehnde nickol half rupeea introduced in May, 1846.  § Includo nickel four anna
pieces introduced in May, 1946, * Nickel half nana pieces introduced in January, 1942.

9 Incindes figures for Pakistan since 16th Aungust, 1947,
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PFRIODS OF

Sept. 1020
Aug. 1921
Sopt. 1822
Sept. 1423
Aug. 1924
Aug. 1925
Sept. 1826
Aug. 1927
Sept. 1928
Oct. 1924
Aug, 1930
Sept. 1931
Aug. 1932
Sept. 1933
Sept. 1934
Sept. 1935
Aug. 1936
Nept. 1937
Sapt. 1938
Sept. 193
Oct. 1940
Aug. 1941
Aug. 1944
Aug, 1945
Feb. 1946
Qct. 1944

Oct. 1947

to

to

to
to

to

to

ARSORPTION

Mar.
Dec.
Dec.
Feb.
Feb,

" Doc.

Feb.
Doc.
Doe.
Doe.
Deec.
Feab,
Dec.
Feh,
Febh.
Apr.
Mar.
Fuob.
Feb.,
June
June
June
Juwne
Dee.
Juane
Mar,

Mar,

1921
1821
1922
1924

1927
1927
1928
1029
1830
14932
1932
1034
1935
19346
1937
193%
19349
1940
1941
144
1945
1945
1946
1947

1948

STATEMENT XLVI

PERTIODS OF ABSORPTION AXD RETURN OF NOTES AND Ruprks CoIN
SINCE 1920-21

(Reference paragraph 93)

ABSORPTION (1)

NoTss

- - 35,068
20,15

348
18,19
- . 21,60
- 2,10
-~ 21,82

32,15
- 26,08
- 21,37
- 2R 00
+ 3913
— 35,40
+ 24,05
-~ 19,80
+ 28,29
-— 16,43
<~ 24,13
-~ 25,63
+ 12,77
— 24,45
+ 7,07
— 18,49
134,89
-2 82
|- 12,27
- 6,88
+ 14,18
-~ 8,97
+ 11,37
~= 15,06
-4 16,21
- 10,07
-+ 33,73
ces 18,55
+ 8u8
--- 14,80
+ 19,87
— 12,32
4 68,05
= 17,70
+~ 47,74
- 3,02
-+ GR6,69
- Y.41
+ 215,01
.- 824
4 N2,16
- 1,20
+ 38,15
-~ 49,99
-+ 54,18
- - (8,44
+ 130,77

RurRES

I+1i4-

f4+++1 b+

14,67
10,26
8,47
71
13.m
1,2
812
14,87
1,82
41
¥,54
1,41
16,53
3,2

e M1

1,07
1,41
4,13
17,46
1,95
16,00
3,38
18,499
15,72
4.1
37
4,82
2,47
4,58
1,67
7,19
2,18
7,37
4,558
4,24
2,01
L, 69
]|
10,72
44,02
10,83
3,95
1,08
85,22
1,65
L0
1,37
20
8,70
12,62
3,78
35
0,30
3,04

RETURN (—)

Torat,

50,35

1,80
11,495
18,90
35,51
23,39
20,94
47,02
27,01

27,98

. B6,69

40,54
31,93
20,8t
28,97
30,26
20,84
28,26
43.09
14,72
40,45

[1§1]
3748
.'1”,4[
29,01
11,490
[L,%9

16,05

13,35
13,04

- 22,25

14,08
17,44
38,31

- 20,79

6,08

- 25,24

+

i

18,96
23,04

12,07

6,93
43,74
5,00

+ 77491

T+

T
-

11,06

226,11

9,61
51,96

2,60
50,77
3,77
4,63
77,74

+ 127,73

(In lakhs of nipeox)

PErions oF RETURN

Feb, "1920

Apr.
Jan.
Jan.
M.
Mur,

Juwa,

Mae]

Juan.
Jan,
Jun.
Jan.
Mar.

Jan.

TR e B
Mar.

Mur.
May
Apr.
Mar.
Mar,

July

July
July
Ja

July

1921
1922
1923
124
1925
1926
1927
1928
14929
1930
1931
14632

1933

Tosi

19345
136
1937
1938
[ RIX3Y

140

1044
1945
1946

1946

to

7}

7 J.ul'y“l'{lil '

te

-

Apr. 1447 to

Ang. 1920
July 1921
Aug. 1922
Aug. 1923

July th24

» July 1925

Aug. 1926
July 1927
Aug. 1928
Sopt. 1920
July 19%0
Aug, 1031
July 1932
Aug. 1933
Ang. 1934
Ang. 1935
July 1936
Aug. 1937
Ang. 1938
Aug. 1939

Sept., 1944

Nept. HHO

Nopt. 1947

Note:—Includea Burma notea up to April, 1942 and figures [or Pakintan xineo 13th. Augusr, 1947,

182



€1

€81

~ N - .
Re. Rs. Ras. Ra. Ra. Rs. Ra. Ra. Rs, Rs. Re. Rs. Rs. PRs. Rs. HRs. Rs. Rs. Rs Rs 0
Year ended (31st March) 1 2 2 . 5 10 20 30 100 300 1,000 2 2 2.8 35 19 20 30 100 300 1,000
1914 .. .. . 1,61 17,73 8 1,78 17,81 2,64 9,17 .. . 3.2 34.9 .2 3.5 33.0 5.2 18.0
1921 ..o 8,52 51 14,05 52,67 3 3,44 47,22 2,33 17,31 6.4 . 9.6 3a.¢d .. 2.6 31.9 1.7 12.0
1922 8,93 27 13,84 57,51 3 4,05 5428 2,05 14,88 6.2 .2 10.0 36.3 2.5 34.2 1.3 9.3
1923 10,88 13 16,27 56,71 2 3,76 359,43 1,74 14,41 4.7 1 10.0 34.7 2.3 38.4 1.0 8.8
1924 11,39 7 15,80 57,18 2 3,12 49,41 1,62 12,87 6.6 . 7.3 33.4 1.8 40.5 .9 7.9
1925 4,15 4 1583 6857 2 261 6387 1,32 1311 2.5 9.3 40.5 1.5 31.% 8 7.7
1926 72 2 15,66 76,88 2 223 60,22 1,19 13,20 . ¢4 9.2 45.2 1.3 33.¢ 775
1927 14 2 16,49 72,86 2 2,15 «0,09 1,10 13,42 .3 9.9 43.7 1.3 36.1 7 8.0
1028 39 1 18,81 76,27 2 2,00 63,07 1,05 14,90 .2 10.7 43.2 7.2 35.7 6 &4
1829 36 1 28,97 7455 2 201 65,76 98 12,60 .2 13.2 41.4 .1 36.5 .6 7.0
1930 35 1 20,97 69,08 2 1,60 358,88 84 10,78 .2 12.9 42.6 1.9 36.3 3 6.7
1931 34 1 18,92 64,20 2 1,53 54,80 77 10,76 .2 2.5 42.4 1.0 36.3 g 1.1
1932 34 1 22,31 69,55 2 1,3 63,07 79 11,67 .2 13.2 41.1 .9 37.3 4 6.9
1933 33 I 19,95 61,83 2 1,28 57,65 68 11,63 .2 13.0 46.3 .y 37.6 3 7.6
1934 33 I 21,53 67,41 2 1,33  €4,90 60 11,31 .2 12.9 40.2 Y 38.8 4 6.7
1935 32 1 23,1 67,83 2 1,268 60,94 o6 17,72 .2 13.9 39.9 7 359 .3 10.3
Year ended {31at Dec.)
1936 .. . .. 32 .. 1 2528 80,3F 1 1,3+ 62,85 33 1284 .2 .. 15.0 40.3 .7 36.0 3 7.5
1936 33 .. 1 37l 7734 ) 136 6007 48 1210 .2 ! 16.5 40.2 5 359 .2 g2
1837 32 .. 1 32,46 76,08 1 1,25 62,44 45 11,01 .2 17.5 41.3 7 34.0 .2 6.0
1938 . 32 .. 1 338 77.89 1 1,001 6381 37 10,61 .2 185.1 41.7 6 336 .2 5.6
1839 p 32 .. | 4563 0820 1 92 7857 34 1379 .7 .. 19.4 41.9 4 327 2 5.9
1940 i 32 .. I 44,03 97,83 1 61  xO44 33 17,64 .1 . 18.3 40.6 .2 33.4 1 7.3
1941 .. 32 .. 1 62,23 134,80 ) 51 113,13 36 2820 .71 . 15.3 39.7 .2 23.3 .1 8.3
1942* .. 32 .. 1 106,74 21821 1 46 202,82 32 M07 .. . 18.3 37.4 A 348 .7 9.3
1943* .. 32 5,66 1 14248 302,03 | 35 201,54 0 90,98 .7 Jj7.1 36.3 .. 349 .1 10.9
1944* .. 32 973 1 148,80 363,38 1 30 383,51 32 100,93 1.0 14.8 36.1 38.0 .. 19.1
1943% .. 32 1445 133,87 42537 .. 25 493,84 26 113,37 1.2 12.8 35.3 .. .. 41.2 9.4
1946% .. 32 2542 1 195,00 54540 19 488,71 i 1,3 2.0 .. 157 #3.3 .. . .. 338 .1
1947% ., e e 32 33,09 1 193,10 557,70 16 540,11 3 L2 .. 248 .. 147 42.0 .. .. 407 1
t Excluding (1) the Government of India.one rupce notes introduced in July, 1840, which are treated for tho purposes of the Bank ss rupce coin, and (2)

STATEMENT XLVil

CIRCULATION OF NOTES BY DENOMINATIONS SINCE 1913-141

(Reference paragraph 95)
NOTES IN CIRCULATION (in lakhs of rupees)
——

Percentage to Gross Circulation of all notes except Rs. 10,000
v

Rs. 10,000 notes (demonetised from 12th January, 1948), which were muinly weed by banks for making large adjusting pryments. ¥ Demonetised fromn 12th

January, 19486,

* India notes only,



S TATE
WaoLx Ruprres COINED AND ISSUED

(Reference
Coined in Coined in Coined in Total Coined
Caleutta Madras Bombuy
Ra, Re, . IR, . Rx.
William IV, 1835 e .. 10,90,88,070 11,78,000 5,37,12,602 16,349,78,572
Yictoria, 1840, lst issuae .. (7,99,34,670 3,18,98,181 10,98,38,073 31,16,70,924
» 1840, 2nd issue .. 39,85.53,660 5,50.49,201 31,29,58,076 76,65,00,937
”» 1862 .. .o .. 26,94,27,222 2,04,81,923 40,80,03,034 70,60,12,179
» 1874 .. .. .o 1,50,13,834 veen 2,86,08.666 4,35,22,40 0
” 1875 . .. Vs 1,18,31,951 e 1,93,69,697 3,09,91,648
. 1876 .. .. . 1,20,01,2604 e 2,89,49,037 £.08,50,301
w 1877 .. e 3,92,51,692 . 0,55,54,820 13,48,06,012
” 1878 .. .. . 3,28,67,837 e 9,39,27,196 1,85,85,033
” 1879 .o . .. 1,69,28,328 veee = 7,27,99,004 8,87,28,229
”» 1880 .. o .. 1,83,99,894 e 5,37,85,624 7,21,86,518
”» 1881 .. . e 24,35,719 . 31,61,858 35,97,677
" 1882 .. .. .. 1,60,90,289 ceen 5,03,97,278 7,14,87,667
» 1883 .. .. .. 51,23,372 R 1,80,22,78% 2,31,46,161
» 1884 .. ‘e ‘e 1,16,41,757 fees 3,08,46,5670 4,84,88,327
" 1885 .. .. .. 3,41,62,203 cens #,48,78,000 9,90,30,203
,» 1886 .. .. .. 1,08,78,075 ... 4,11,46.457 5,20,24,532
" 1887 .. .. .. 4,02,00,148 . 4,84,00,000 8,86,00,14%
" 1888 .. .. - 75,68,000 Ceee 6,32,00,000 7,07,68,000
. 1889 .. . . 93,68,310 res . 6,58,00,000 7,46,68,310
” 1890 .. . .. 2,47,41,865 e 9,29,00,000 11,76,41,865
” 1891 .. .. .. 1,46,89,903 cenn 4,95,00,000 6,41,69,903
" 1892 .. .. .. 3,24,66,120 e 7,22,00,000 10,16,55,120
» 1893 .. .. .. 91,40,310 e $,95,490,000 (a) 7,87,30,310
R -1 B .. .. 4,70,184 eees 10,54,698  (0) 1524977
w 1898 .. .. .. 12,50,976 e 62,68,437  (0)  75.10.413
w1900 .. .. . 5,29,02,501 ° . 6,52,36,008  (c) 11,81,39,390
”» 1901 .. .. .. 3,37,22,243 ceen 7,h4,13,718 () 10,91,35,961
” 1901 coined in 1902 .. 3.82,94,644 N 5,48,44,740 (¢) 9,31,39,38¢
Edward Vi1, 1903 coined in £902. 25,000 vees e eveti 26,000
- » 1903 .. .. 4,93,78,355 - 5,20,69,151  (f) 10,23,47,506
- » 1004 .. .. 5,83,38,617 cees 10,10,40,201  (g) 16,02,78,908
- w 1905 .. .. 5,12,57,883 .. 7,62,02,223  (h) 12,74,60,106
() Including Hs. 5,90,000 coined for the Bikanor State. (8) On account of Kashmir and Bhopal ro-coinage.
(c) " »  2,09,02,414 coined for Indian Btates. (@) Tucluding Rs. 1,90,48,904 coined for Indian Stutes
() - » 208868014 ” " )] " »  11,66,45) ” "
(y) » " 89,422 - " ” (h) ” - 3,28,000 v ’ "

184

NI PN AN L s T T R




MENT XLVIII

rROM THE MiNTS sinck 1835

paragraph 102)

Edward V11, 1906

9 ” 1907
” »w 1003
”» » 1809
” » 1910
” o 1910
George V, 191
” o 1912
" » 1013
»” n 1914
» s 1913
”» o 19106
" 5 1917
”» » 1917
» » 1918
" w 1918
» 5 1919
. s 1910
. o» 1920
” o 1920
” ”
w w1020
" w 1921
" " 1922
Qeorgs VI, 1938
" »n 1940
[ 1] » ]941
" o 1042
" w 1943
” ”» 1044
" w 1945
» n 1946
1947
Tom William iv
» Victoria

coined in 1911,

coined .I'I'I HH\“;:
coined m l!ll!.):
voisod .i;l 1 92(.):
coined in 1921,

1920 ncined in 1922,
coinod in 1923.

coined in 1140.

» Edward VI

,» Goorge V

» George V1 standard

b 144

()

(k) » ”
() » »
(n) ”»

» Quaternary
» Nickel

Total

GCoined in
Caleutta
Ry,

10,47,97,164
8,13,38,000
2,02,17,728
1,27,58,580
85,00,000
41,27,013
42,099,924
4.51,22,132
7.68,00,163
%,33,00,130
99,00,139
11,50,00,210
11,32,00,217
17,74,025
20,13,26,240
40,594,006
19.68,08,224
1,44,00,031
3,86,00,085
(34,00,064
5,64,000
49,36,050

10,80,88,070
133,69,00,068
39,07,38,340
86,53,23,660

270,20,56,123

Coined in

Bombay L

Rs.
15,89,53,26¢)
17,09,11,816
1,07,14,770
95,38,746
91,88,673
16,968,273
51,43,125
7,90,67,074
8,74,65,788
=h62,70,000
53,71,979
$,79,00,000
15,15,82,659

('oined in

Madraz
Ra.

21,05,50,36%
22,67,06,054

5,09,36,544

61,158,121
20,561,150
98,02,178
(») 2,35,00,002
(o) 24,11,00,001
e (v) 23,75,00,001
ves {v) 6,69,94,637
(o) 15,22,08,000
(o) 13,47,94,000
(o) T78,72,000
BN (p) 6,07,00,000
11,78,000 5,37,12,602
‘0.“.29,305 207,80,44,775
.. 59,21,15,212
ceen 94,21,69,857
. 98,02,178
86,39,66,641

6,07,00,000
10,73.07,305 460,05,01,165

Ra. 1,35,00,000) coined from silvar in (Gold Standard Reservo.
94,766 coined for Indian States and Rs. 4,33,00,000 (Caleutta Rs."1,88,00,000 and Bombay
Rs. 2,65,00,000) coiuod from silver in Gold Standurd Reserve.
{m) Including Rs. 16,566,250 coined for Indian Stutes.

(0) Quaternary rupees.

1,01,459 coined for Indiun Stutos.

12,78,441 ,,

(r Indin Nickel TupOCs.

" »”

Ll

Coined in
. Lahore

Rs.

D)

L AN

St ee

(o) 8,54,00,000
(o) 9,11,00,000
(0) 2,70,25,632
(p) 4,19,11,000

20,35,25,532
4,19,11,000
24,54,38,5632

Total Cained

Ra.
(j) 26,37,50,433
(k) 25,22,49,816
3,01,32,498
2,22,97,326
1,76,88,673
58,23,286
94,43,049
() 12,41,89,206
(n) 16,32,65,951
4,83,70,150 .
1,62,72,118
21,29,00,210
26,47,82,876
17,74,025
41,18,76,603
40,494,006
42,35,12,278
1,44,00,031
9,45,36,629
64,00,064
5,64,000
49,36,060
51,15,121
20,51,150
08,02,178
(o) 2,35,00,002
(0)24,11,00,001
({v)23,76,00,001
(o) 6,69,94,637
(0)23,76,06,000
(0)22,58,94,000
(o) 3,48,97,532
(p)10,26,11,000
16,39,78,572
352,13,80,138
98,28,53,652
180,74,83,617
98,02,178
108,74,92,173
10,28,11,000
766,66,01,130

)

Including 13s. 3,090,310 coined for Indian States and Rs. 1,67,00,000 (Calcutta Rs. 32,00,000 and Bombay
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APPENDIX

List ot Approved Non-Scheduled Banks and Indigenous Bankers Eligible
for Concessional Rates of Remittances under the Reserve Bank's Scheme
of Remittance Facilities.

1. Non-Sclheduled Ranks

Agrivultural and Industriel Bank Ltd., Uouudupnf
Amrit Bank Ltd., Amritsar,
Awmociatod Bank of Tripura Ltd., Guugasagay.
Bank of Aundh Ltd., Aundh.
Bank of Citizons Ltd., Belgamm.
Bank of Calcutta 1.td., Calcutta.

Rank of Karad litd., Karad.

8. Bauk of Konkan Ltd., Malvan.

9. Bunk of the Xust (1927) Lud., Gauhati.

10, Banthiy Bank L.td., Punvel.

11. Bateilly Bank Lid., Baveilly.

12, Bulgaum Bank Ltd., Belgaumn.

13. Bengal Bunk Ltd., Calcutte.

14. Bhatat Banking Co., Ltd., Silchar.

1. Bharat Industrin] Bank Lid., Poona.

16, Bishnupur Bunk Ltd., Bishunupur.

17. Calcutta Indastrial Bank Ltd., Caleutta.

18, Central Morcantile Bank Ltd.,, M onghv:

19, Chawla Bank Lid., Bannn. 3

2. Chotanagpur Banking Awwtiation |.td Humuha.;.,h
21. City Buiik Lid.; Jullundue,

22, Commorcial Bank and Trust Ltd., Madras,

23. Coimunonwealth Bank Ltd., Kwnbakonain.

24. Dass Bank Ltd., Calcutta.

23. Dinajpur Trading and Bunking Co., Ltd., Dinajpur.
26. Dindigul 8ri Kannikuparameswari Buak Ltd., Madras,
27. Yastern Traders Bank Ltd., Culeutta.

38. Tastorn Union Bank L.td., Dacea.

29. Fuderal Bunk of Indiw (Punjab) Ltd., Hoshiwrpur.

0. Frontier DBank Ltd., Dora lsmail Khan.
.31, Gauhuti Bank Ltd., Gauhati, Assam,

32. Girish Bank Ltd., Caloutta.

33. limalya Bank 1td., Kangra.

-
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11,

34,

36.
37.

39.
40,

41.

12,
43.
44,
4.

83,
64.
45.
66.
67.
63,
4.
70.
71.
72.
73.
74.
75.
8.

Hiea Bullion Bank Ltd., Moorut.

. India's Ideal Banking Corporation Ltd., Buagalors.

Indian National Bank Ltd., Culcutta.
Jaya Laxmi Bank Ltd., Mungalore.

. Kearnatake Bank Ltd., Mangalore.

Kotagiri Bank Ltd., Kotagiri.

Kulitalai Bank Ltd., U'richinopoly.

Laxmi Industrial Bank Ltd., Calcutta.

Lion Bank T4d., Rawalpindi.

Maharashtre Apex Bank Ltd., Udipi.

Mennargudi Bank Ltd., Munnargudi.

Mayavaram Pormanent Fund Ltd., Mayavaraiffe - o8& coal St

. Molarkode Bank l.td., Palgliat.

. Naini Tal Bank Ltd., Naini Tal.

. National Bank of Sialkot Ltd., Amritsar,
. National Evonomie Bunk Ltd., Calcutta.
. Pioneer Conmnerciul Bank Ltd., Calcutta.
. Pollachi Union Bank Ltd., Pollachi.

Puajab and Kashmir Bank Ltd., Ludhbiana.
Rajapalaiyain Commercial Bank Ltd., Rajapalaiyuwm.
Rayalasooms Bank Ltd., Bellary.

. Sahukara Bank Ltd., Ludhiau. e o A
. Sulom Bank Ltd., Salem. '

57. Sangli Bank Ltd., Sangli.

. Satara Swadeshi Comnrnercial Co,, Ltdd., Satara Uity.

Shillong Banking Corporation Ltd., Shillong.

. 8ind National Bank Ltd., IIydorabiad (Sind).
. Sonar Bungla Bank Ltd., Caleutta.
2. Southorn India Apox Bank Ltd., Tdipi.

Suburban Bunk Ltd., Calcutta.

Supreme Bank of India Ltd., Belgauin.

Burat Buuking Corporation Ltd., Surat. e e e
Surma Valley Bank Ltd., Sylhet.”

Sylhet Commercial Bank Ltd., Shillong.

Sylhet Industrial Bank Ltd., Sylhet.

Tezpur Industrial Bank Lid., Tezpur,

Prichinopoly Baok Ltd., Madras,

Trichinopoly Tennore Hindu Permaneut Fund Ltd., Trichinopaly.

Union Bank of Bengel Ltd., Calcutta.

Union Bank of Bijapur and Sholspur Ltd., Bijupur.

United Western Bank I.td., Satara City.

U. P. lodustrial Financing Corporation Ltd., Cawnpore:se=.. - ians
Vijaya Bank Ltd., Mangulove,

I ndicnons Rankers

ok -

Meases. Balakram Dwarkacdas, Simln.

Messrs. Bhaulal Bankers, Shahjahanpur.

Moesars. Durgusah Mohanlulsah, Ranikhet.

Mr. Ranchodbhai Bhaichandbhai Sura. Bowmnbay.
Union Banking 8ervice, Chiplun.
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